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LOK SABHA DEBATES 

LOK SABHA 

Thursday, March 6, 1986/ 
Phalgulla 15, 1907 (Saka) 

The Lok Sabha nut at 
Eleven of the Clock. 

{MR. SPEAKER in the Chair1 

ORAL ANSWERS TO QUESTIONS 

[ Translation] 

Remains of Nalanda University 

*164. SHRI KALI PRASAD PAN. 
DEY: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government are aware of 
the reported decay and neglect of the re-
mains of the University of Nalanda in 
Bihar; and 

(b) the steps taken or proposed to be 
taken to ensure constant care and upkeep 
of the said monument of our ancient cul-
tural heritage by doing regular repairs and 
nlaintenance ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) The Archaeological re-
mains of the University of N alanda are 
not in a state of decay and are not 
nealected. 

(b) The following are the steps tak.en 
to ensure the constant care and upkeep of 
the remains of the University of 
Nalanda: 

(i) Stationina of conservation staff 
...-itO Nal(lnd(l as headquarters. 

(ii) Posting of armed police luards to 
care for the archaeological re-
maIDS and museum collections. 

(iii) Structural conservation by way of 
constant removal of vegetation, 
watertightening and receu poin-
ting of the brick structure. 

(iv) Chemical cleaning and preserva-
tion of stucco figures. 

(v) Constant vigil and chemical cloan-
ing of mural paintin8'~ in the 
structures. 

(vi) Development of the environ .. 
menU of the lawns in the monu-
ment complex. 

PROF. MADHU DANDAVATE: 
Don't you know English? 

SHRIMATI SUSHILA ROHATGI : I 
may read out in English if you so like. 

SOrvlE HON. MEMBERS: Hindi, 
Hindi. 

PROF. MADHU DANDAVAT~: 
No, no. please read out. 

MR. SPEAKER: You are sp.akinl 
in chaste Hindi. 

AN HON. MEMBER: This Hindi 
is more difficult than English. 

AN HON. MEMBER; You have 
gh en reply in Saflskrit, where is Hindi in 
it ? 

SHRI KALI PRASAD PANDEY: 
The reply given by the hone Minister 
seems to be far from truth, because 'Patli-
putra' of 1st February has written in thoir 
survey, "Khandhar bala rake hain imaar., 
ki bulandi ka haa/u (ruins stand testimony 
to the grandeur of the building). In the: 
<;irCUtnst'llces, the bon. Minister~" to 
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MR. SPEAKER Say InanniyoQ 
(Madam Minister) lest it should become a 
question of privilege. 

SHRI KALI PRASAD PANDEY: I 
want to know frcm the Madam Minister 
whether the Government are aware that 
Nalanda is one such place in Bihar where 
Dot only Indian but foreign tourists also 
come daily and that Na1anda University is 
ODe of these tourist spots? Keeping in 
view thes.e circumstances, do Government 
propose to set up a Central Study Team 
to protect the buildings of ancient Univer-
sities which could give its recomrnenda-
ti'Ons with a view to protecting the entity 
of ancient universities ? 

SHRIMATI SUSHILA ROHATGI: 
Sir, since the hon. Member had asked the 
question in Hindi, I thought it proper to 
reply to it in Hindi ...... (Illterrupt ions) ••• 

Secondly, with regard to the concern 
.expressed by the hon. Member, I want to 
say that a constant watch is kept on the 
preservation and protection of our monu-
ments, especially Nalanda University. For 
this purpo~e, there is a full time office 
near the Nalanda University for the main-
tenance of structure of the building. In 
the event of waterlofj;ging due to excessive 
rains, the said office adopts measures to 
check the entry of water into the building 
and for this purpose recess pointing 
and repair~ are carried out almost every 
year. Besides. if salt gathers on the buil-
ding due to the effect 0), rain water, there 
is a full-time office with Its headquarters 
at Patna for use of chemicals for the pre-
servation of mOllUlnents and through that 
office a constant vigil on all these a~pects 

is kept. 

SHRI KALI PRASAD PANDEY: 
Mr. Speaker, Sir, my question has not 
been replied to. I had asked whether 
Government propose to set up a Central 
Study Team? 

My second supplementary is, as you 
have just now said that a number of steps 
are taken from time to time, what steps 
were taken to protect the future of the 
University and in which years ? 

SHRIMATI SUSHILA ROHATGI 
1 b\lve i ot information in respect of both 

of these questions with me. The first 
was with regard to a Central Study 
Team. There are about 5,000 such 
ancient moncments in the country 
which come under the National 
t rchh'es. The Nationa] Archives does 

the surveying, takes up new excavation 
work, where needed, keeps a vigil on an 
these monuments and also looks after the 
maintenance. The work is going on 
smoothly. As such, the views expressed 
by you are in the form of suggestions and 
hence do not caB for any comments. 

The other question asked by you was 
whether measures for their majntenance 
are taken regularly. I would like to in-
form the bon. Member that the measures 
for the maintenance and repairs etc. 

'" ere regularly taken durina the years 
1978-79, 1979-80, 1980-81, 1983.84 and 
1984-85. 

SHRIMATI KRISHNA SAHI : Is the 
hon. Minister aware of the fact that the 
Bihar Government have evolved a scheme 
to set up Indira Gandhi Open University 
in Nalanda? Has the proposal of that 
scheme seeking funds for the proposed 
University been received by the Govern-
ment? 

SHRI11ATI SUSHILA ROHATGI: 
Mr. Speaker, Sir, I want to know whether 
this question has any direct link with the 
main question. 

MR. SPEAKER 
establish a link. 

She is trying to 

SHRIMATI KRISHNA SAHI: This 
is reJev," ;~t because the historIcal remains 
of Nalar~c.b are such .... 

MR. SPEAKER: Historical remains 
are different and today's context is some-
thing different. You cannot link the 
two. 

SHRI VIJOY KUMAR YADAV: 
Mr. Speaker, Sir, NaJanda University faUs 
in my constituency. There has been a per-
sistent demand in the past for settina up 
of a Centra) University, but I am not J'Ding 
into that. Is the hon. Minister aware that 
tbere was a museum of ancient ranains 
t here, but those romains wwe taken to 
Calcutta Mus~u1l1 durin& the Brittsh d,y~ 
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itself. (lftte"up, ions) Some of them also 
found their way to London. If it is a fact, 
will t-be hon. Minister make efforts to 
brine back those objects and restore them 
to their place of oriain '1 

SHRIMATI SUSHILA ROHATGI: 
I do not have this information right noW. 
However, the excavation work done by 
tbe- Archaeological Survey in Nalanda 
sim:o 19]5 have yielded the remains of a 
fun.fledged University, seven monasteries, 
two big temples and two large-sized idols. 
)4; tt\useum has been built in the neighbour-
hood of this site where all these remains 
have been exhibited for public viewing. 

Based on the information given by the 
hon. Member in the first part of his sup-
plementary, efforts will be made to gather 
information in this respect which wiIJ be 
paMed on to him when received. 

:rreftutive Measures for T.O., Cancer, 
Cholera, Plague, Diphth£ria and 

Meningitis 

·165. SHRI R.P. SUMAN: Will the 
Mini-ster of HEALTH AND FAMILY 
WELFARE be pleased to state 

(a) whether Government are taking 
any special measures to prevent fa tal 
diseases like T.B., Cancer, Cholera, Plague 
Diphtheria and Meningitis; 

(b) if SO, how far Government have 
been able to check the incidence of these 
diseases; an4 

(c) whether Government propose to 
undertake a time-bound programme on 
priority basis to control the aforesaid 
diseases; if so, by what time and if not, 
the reasons therefor ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) to (c) 
A6 a part of its stated policy to improve 
the health status of the people, the Govern .. 
ment has been taking steps to control 
the inqdeDCe and death arising out of 
several commlHlicable and non-communic .. 
able diseases like T.B. t Cancer, Cholera, 

Plague. Diphtheria and Meningitis. So 
far total success has been achieved only 
in the fields of Small Pox and Plague. 
National Programmes for the control and 
containment of T.B., Cancer and Diarr-
hoea diseases have been taken up in band 
and are being intensified every year. The 
incidence pattern of Meningitis, beina 
localised and seasonal, is tackled on the 
same basis. Diptberia is sought to be con .. 
trolled through the Expanded programme 
of Immunisation. It is not possible to 
estimate the time by which 
all such diseases can be brought under 
control as such a phenomenon depends on 
the interaction of other socic-economic 
factors with health inputs and not on 
health interventions alone. 

[Translatioll} 

SHRI R.P. SUtvlAN: Sir, my ques-
tion has not been replied to, I seek your 
protection. I had asked whether Govern. 
ment are taking any special steps to prev-
ent fatal diseases like T.B., cholera, cancer, 
plague, diptheria and meningitis. To this, 
she has replied that the Government has 
been taking steps. The reply does not 
say whether Government are taking steps 
to effectively control these diseases by 
launching special campaigns. This thing 
has been completely overlooked in the 
reply. The incidence of these fatal disea-
ses in the country is sharply rising and no 
proper medical care is avai1able even at 
the district headquarters as a result of 
which the poor people are unable to get 
treatment. Since, the number of patients 
is increasing, which is a matter of grave 
concern, I want to know from the bon. 
Minister the details of the steps Govern-
ment propose to take for effective preven-
tion and treatment of these fatal diseases 
at least at district headquarters? 

[English) 

SHRI S. KRISHNA KUMAR! The 
goal of Health for All by the year, AD 
2000 as enumerated in the National Health 
Policy and the policy itself laid down 
several indices to be achie\"ed by the end 
of the century. On the basis of tbese 
indices to be achieved, we have time-
boun(l programme on almost aU communit .. 
able and non-communicabJe dise~os wbieb: 
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have any tangible disease incidence ID the 
country, For instance, we have the 
National Malaria Eradication Programme, 
National Diarrhoea Programme, National 
Goitre Programme and the Programme of 
Expanded Immunisation. Therefore, the 
nbrmal working of the Health Ministry 
itself is on the basis OT' a campaign appro-
ach to contain these diseases . . 

As far as the second part of the 
question is concerned, it is a question of 
enhancement of the infrastructure which 
we are steadily achieving. We have hei-
rarchical system of infrastructure from the 
Primary Health Care and Sub-Centres to 
the Secondary referral level of the district 
hospitals to the State and national level 
hospitals and \\Ie are implementing these 
time-bound programmes. of course, restrai-
ned by the availability of resources. 

(Translation] 

SHRI R.P. SUMAN: Sir. no n1edicine 
except mixture and A.P .C. tablets, is 
available in the hospitals in the rural 
areas. Even vaccine or medicine for dog-
bite is not available in the hospitals at 
district headquarters. Apart from non-
availability of medicines for such fatal 
diseases, there is a shortage of doctors in 
the hospitals. I want to know whether 
Government would ensure a\ailability of 
medicines and presence of doctors at least 
at district hospitals, lea\ e aside the Primary 
Health Centres? If so, the views of the 
Government in regard thereto? 

[Enllish] 

SHRI S. KRISHNA J<_UMAR : We have 
a time-bound programme for enhancing the 
infrastructure and improving the facilities 
throughout our entire heaHh infrastructure. 
The per capita public sector expenditure on 
ltealth has increased from Rs. ].5 in 1951 
to Rs. 38 now. We have every element 
01 the programme inc1uding the medicines. 
For instance, in the Primary Health Centre 
ior each area, we have Rs. one lakh for 
medicines being given. 

SHRI G.G. SWELL: Has it started 
reaching the people? 

SHRI S. KRISHNA KUMAR 
are reachin, the peop1e. 

They 

SHRI G.G. SWELL: How do we 
know? 

SHRI S. KRISHNA KUMAR: We 
ha ve condncted severa) 
'Bre short-falls and these 
attempted to be corrected. 

[Translatioll} 

studies, There 
short-falls are 

SHRI RAJ KUMAR RAJ: Mr. 
Speaker, Sir, the hon. Minister has stated 
that there is a time-bound programme and 
that they are taking all steps. His 
reply has also been drafted in good Ena1ish 
and through thi" reply, he would convince 
others that the medical aid is being made 
a"ailable. Meningitis is a disease. So far 
as Uttar Pradesh is concerned, the inciden-
ce of encephalitis which is also called 
cerebral fever is on the increase in Azam-
garh, Deoria, Basti and in Terai area. 
According to my information hundreds of 
people have died an untimely death durin& 
the last four to five years. No medical 
treatment could be provided to them and 
they died on their way to the hospitals.! 
The hon. Minister knows better from the 
medical point of view. I want to know 
what special steps were taken by Govern-
ment in this regard, what special facility 
was provided, which medicines were pro-
vided, while our charges were that the 
stocks of very few medicines which were 
supplied also exhausted and that nothina 
could be done. The medicines are badly 
needed there. I want to have a specific 
answer to it From the hon. Minister. 

[EnglIsh] 

SHRI S. KRISHNA KUMAR: 
Meningitis is a seasonal disease which nor-
maJ]y appears in spring and winter ••• 

[Trans/ation] 

SHRI RAJ KUMAR RAI: Sir, h. is 
&iving the same reply. 

(Interruption6) 

MR. SPEAKER : How can he give a 
different reply when the reply is the same '1 

[English] 

SHRI S. KRISHNA KUMAR: I am 
not reading from the brief. I am referin. 
to notes for statistical purposes. 
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[Translation) 

SHltI RAJ KUMAR RAJ: If they arc 
unable to provide medicines to the patients, 
at least they should satisfy the Members 
with a satisfactory reply. 

MR. SPEAKER: Merely talking will 
not serve the purpose. 

[Enllish] 

SHRI RAJ KUMAR RAJ: He cannot 
answer our supplementaries. What is 
written there, he wil1 repeat. 

SHRI S. KRISHNA KUMAR: \Ve 
have a monitoring mechanism not only in 
the national capital but also in the State 
capitals. This year the incidence of meni-
niitis is reduced and only a week ago we 
had a conference on this very question. 
We are monitoring the incidence of meni-
n&itis in the country. 

DR. DATTA SAMANT: For cancer 
there is no prevention, but just we are 
giving a wholesale repJy that by the 2]st 
century we are going to eradicate every-
thing. I want to put a sp~ifi....: question .. , .. 

PROF~ MADHU DANOAVATE: 
Incidentally he is a doctor al~o, not alone 
a trade union leader. 

of health care also.? If so how much 
amount is spent on them and what is the I 

percentage and what steps the Govern-
ment have taken in this regard? 

SHRI S. KRISHNA KU!\1AR: This 
question is quite extraneous to the main 
question and the hon. Member may not 
like a genera1 answer. But I would like to 
say that we are spending about Rs. 40 
crores for the improvement of the indi-
genous systems of medicine in the Seventh 
Plan. We have the National Councils in 
respect of the individual disciplines of 
medicine like Sidha, Ayurveda, Un ani and 
Yog a Naturopathy and there is a quan-
tum jump not only in the allocation of 
funds in the Seventh Plan but also in the 
emphasis given to the indigenous systems 
o! medicine as part of the national health 
policy thrust. 

[Translation] 

SHRI l\1ANOJ PANDEY: Mr. Spea-
ker, Sir, I want to know whether Govern-
ment propose to convert the existing T.B. 
Control Programme into a T.B. Eradica-
tion Programme ? 

MR. SPEAKER: T.B. or T.V. ? 

SHRI MANOJ PANDEY: T.B.-
DR. DATTA SAMANT : My question Tuberculosis. 

is very sptcific. In the year 1934-85 for 
prevention of TB what is· the number of [English] 
BeG injections given all over the country 
and for the prevention of diphtheria how SHRI S. JAIP AL REDDY 
many doses have been given all over the suffering from TB. 

TV is 

country? 

AN HON. MEMBER: Sir. the hon. 
M ember there is out of tune. 

MR. SPEAKER: Sir, that question is 
out of bounds. 

SHRI BHAGWAT JHA AZAD: He 
is out of practice. 

SHRI PIYUS TIRAKY: Because 
these diseases are there all over India and 
the Government are very serious, I would 
like to ~p.<?w I whether the Governm~nt 
have any. scheme to encourage Homeo-
~atllf, ~urveda~ V nani and other systems 

SHRI S. KRISHNA KUMAR: Tub· 
erculosis is a socio-economic type of 
disease, depending for its eradication on 
the question of eradication of poverty and. 
therefore, it is not a disease which is 
amenable to the approach of eradication .. 
40o.~ of the population are supposed to 
have some germs of T. B. If I may 
refer to my papers, 1.5~~ of the population 
are suffering. New cases are 2.S million 
every year. Every year we are augmentina 
the steps for the detection of the disease 
and we have had an all-time high of 14.5 
lakhs detections this year. So we are 80" 
iog to increase the coverage. But it is Dot' 
possibJe to eradicate it before 2000 AD. 
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SilRI BRAGW AT JHA AZkD: It is 
heutelline to note know that the GoYer&-
JDeIU .. 0 spends on indicenous medicioes 
for the eradication of the diseases 
mentioned in the question. 

Tile .... are; diseases like spondylitis, 
.... oeDtritis, synovi tis for which thy 
haAICJ DO rAaticines. My specific question 
is- : is it true that SOOIo of the total budget 
of: tIM! ceDtre plus the State Governments 
._ beiq $peat on allopathic medicine 
s)fltems; which serve only 20% of the po-
p_dOll and lO% of the expenditure which 
tlMJ ~U'c and State Governments spend 
is __ spent on the indigenous systems 
or. medicine which serve 80% of the popu-
latiGo.. Is it true and if not, what IS the 
propwtion? 

SHRI S. KRISHNA KUMAR: The 
fiaures the hone Member has quoted 
apparently relate to the distribution of 
doctors between the rura1 and the urban 
a.roas. It is true that we have an allo-
padlic orientation in our health infra-
stJ:ucture and that is the very thing which 
the National Health Policy seeks to co-
rrect in the next 15 years. And, hopefully, 
we will have an integrated system of 
medicine, availing of the best in the indi-
• enous as well as the modern systems of 
medicine. 

MR. SPEAKER: Mr. Minister, is 
there any new measles-vaccine now being 
used and Jf so, what is the efficacy of this? 
Please' find out and let rne know later. 

SHRI S. KRISHNA KUMAR: Yes, 
Sir. 

1! 

Non-AvallabUUI of Sealor OoddI'W fit 
1Io.,It ...... s.~ ... HelM,. 
-167. SHRI AKHTAK HASAN: 

Will the Minister of HEALTH kND 
F AMIL Y WELFARE be pleased to state : 

(a) whether it is a fact that ott Satur .. 
days (after 12.30 P.M.), Sundays aDlf t.oJi-
days only Residont and Junior Doctors ar. 
available in Dr. Ram Manohar Lobi. 
H~spjtal. Safdarjuna Hospital aad otJaer 
hospitals in Delhi and DO senior doctor or 
a specialist is availablo for treattQOQtJ.coa-
sultation or even to look after sorio\l~ 

patients; 

(b) if so, whether it is due to- Ror-
tage of SOlllor doctors in those hospitals or 
some other reason; 

(c) whether it is also a fa~t that posts 
of Professors and senior doctors are lYioa 
vacant for years together in almost all t be 
Central hospitals in tbe Capital ; and 

(d) if so, the position hospital-wis. 
and reasons for not fillina these posts? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR): 
(a) No Sir . 

(b) Does not arise. 

(c) The Central Government Hospitals 
exceptina those attached to teachillf insti-
tutions do Jl()t have the posts of Pro-
fessors in their sanctioned establishment. 
AU efforts are made to see that no post of 
senior doctors remain vacant. 

(d) A statement is Biven boloW'. 

StatemeBt 

(f) 

SUper-time Or"'. 

SaNarj_ H...,ltal, New Deihl 

No. of Posts Posts Remarks 
sanctioned filled vacant 

posts 

(2) (3) (4) (.5) 

I 5 3 One post be bear adven4dd '-' U~ for dirtetJrect1Jit~ Aa6fhW 
post is> P'rOftostti te .~ rettlwI .. 



1 

Specialist 
Qr. I 

SUl'ertime 
Grade 

Specialists 
Grade I 

3 4 

32 6 

.4 

5 

UPSC for direct recruitment. 'On. 
post is proposed to be operated at 
lower level and ,necessary pr.QPO.Sal 
for appowtment is being ,proc •• d. 

The joining of an officer alainst ODe 

post is awaited. Recommendations 
of UPSC for appointment .,.au.t 
two posts are beiDg pr.ocessed. The 
recommendations for the UPSC tift 

awaited for two posts. However, ad-
hoc appointment have been made 
a.ainst these posts. Requisition is 
being sent for direct recruitrneftt 
against one of the vacant POHS. 

Dr. Ram Mauohar' I ... ohia Hospital, New.Delhi 

4 4 

20 15 5 Approval of A.C.C. is awaited for 
appointment against three posts. One 
candidate has declined the oller mada 
to him for the post. llecomlDellda-
tions of UPSC for appointment 
alainst one post are beinl processed. 

LIld, Har4li .. e Medi~.1 Collele " Smt. Sac:beta KriJ)lani Hoapital 

Supertime 
Grade 

SpeeiaHst 
Grade I 
(Professors) 

Speeialist 
Grahn 
Assistant! 
Ataoei.te 
PTofesson) 

2 

25 

as 

1 1 

20 5 

11 7 

An officer for the post of Additional 
Medical Superintendent has been 
tf'ansferred and the matter is sub-
judice. 

Recommendations for 3 pests are 
under process. One post referred for 
direct recruitment and one post 
referred (or DPe. 

Recommendations have been receiv-
ed for 3 posts. RcQuisitiotM hve 
been sent to the UNC for dle 1'OM&i-
niDa 4 posts. 
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(Translation] 

SHRI AKHTAR HASAN Mr. 
Speaker, Sir, the hon. Minister has stated 
that all doctors are available in the hospi-
tals on holidays but I have had a chance 
to go to the hospital a number of times 
and I know, and so do others also, that 
no Senior Doctor is available in the hospi-
talon ho1idays. Besides, as stated, 9 
posts in Safdarjang Hospital, 5 in Ranl 
Manohar Lohia Hospital and 13 in Lady 
Harding Hospital are vacant. I want to 
know the time since when these posts are 
vacant, the time by which these posts will 
be filied and the reasons for their remain-
ing ~acant so far ? 

[English) 

SHRI S. KRISHNA KUMAR: It is 
true that a certain number of posts are 
Iyinl vacant in the hospitals of Delhi. The 
reasons for this are as follows: the time 
taken by the UPSC and the procedure 
for selection; the administrative formalities 
such as verification of documents and cha-
racter and antecedents; sometimes candI-
dates are not available when it come~ to 
the Scheduled Castes and Scheduled Tribes 
category; sometimes the D. P. C. cannot 
meet due to non-availability of records; 
sometimes the candidates themselves do 
not JOin after they have been selected. 
This is as a result of a combination of aU 
these factors In respect of every sIngle 
vacancy that is current in the hospital, 
we are making continuous reviews and 
seeing that it is filled at the earlJest. 

PROF. N.G. RANGA: What about 
the salaries? They are inadequate. 

[Trans/at ion] 

SHRI AKHTAR HASAN: The Dis-
pensary doe~ not open both times and IS 

closed at 1.00 p.m. If you need medicine 
in the evening, you cannot get it. All 
medicines are not available there, even the 
common medicines are not available. May 
I know the reason why the dispensaries 
do not open in two shifts now when this 
arrangement had been in \'o~ue for the 
last 20 to 25 )'e~rs ? 

[English] 

SHRI S. KRISHNA KUMAR: The 
llpgradation of the services in Delhi hos ... 
pitals and dispensaries is always under 
continuous review. Because of the increase 
of population in Delhi, there is a tremen ... 
dous pressure on Delhi hospital system. 
We have not been able so far to iet up a 
proper primary-cum-secondary-cum-refer-
ral system for Delhi. There are many zonal 
areas which are not served. So, recently 
iu the review conducted by the Ministry, 
the defects and deficiencies of the systems 
have been identified. Some relate to struc-
tural deficiencies and system defects, some 
relate to infrastructural bottlenecks, some 
relate to the lack of motivation and Jack of 
discipline among the staff' and some relate 
to the over-crowding in Delhi hospitals. 
I don't want to detail this; but I would 
like to say that the Ministry is aware 
and ceased of the matter and doina its 
maximum. 

PROF. N.G. RANGA What are the 
remedIal steps they are taking Sir? 

DR. G. VIJAYA RAMA RAO : Mr. 
Speaker Sir, the Go\ernment is exending 
R~. 2 1akhs for an MBBS doctor ani 
more than Rs. 2 lakhs for a post gladuate 
and so more for a super specialist doctor, 

PROF. MADHU DA~DAVATE: 

More money to co1Iect the results. 

DR. G. VIJAY A RAMA RAO : After 
gettmg the speciality the doctors arc doioa 
Government ~ervice only for five to six 
years or for a short period. After that 
those specialised doctors are migratina to 
other countries. So, other countries are 
extracting the specialists from India. Our 
country is ju~t like a laboratory for other 
countries. What are the preventive mea. .. 
sures being taken to check the migration 
of the specialists doctors from India? 

MR. SPEAKER: It has already been 
answered. There is nothing new about 
it. 

SHRI S. KRISHNA KUMAR: This 
bas been discussed several times Sir. 

[Translation] 

SHRI BANW ARI LAL PUROHIT: 
Mr. Speaker, Sir, the sinaple que,tion 
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asked by the hon. Member, Chaudhary 
Sahib was that the dispensary opens in 
the morning and closes at 1.00 P.M., but it 
does not open in the evening. It must 
open in the evening for the public. The 
hon. Minister has not replied whether he 
would re .. introduce the opening of dispen-
saries in the evening also. If some one falls 
sick in the afternoon, he cannot get medi-
cine. Therefore, I want to know to what 
steps Governmest propose to take to see 
that the dispensaries open in the evening 
as well ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA KIDWAJ) : Mr. Speaker, Sir, 
the main question relate to the vacant 
posts in the Ram Manobar Lohia Hospi-
tal, whereas the supplementry is about the 
dispensaries. This is true that the timings 
have been changed. Our labour leaders 
sitting here and the Hospital Employees' 
Union had been demanding for the past 
many years that they were unable to work 
in two shifts. Therefore, the timings have 
been changed from 8.00 a.m. to 1.00 p.m. 
on experimental basis. But, a doctor and 
skeleton staff is available after 2.00 p.m. 
in each di5pensary to attend to emergency 
cases. We had heJd a meeting in this 
regard and we are trying to find a solution 
by which two ShIfts are re-introduced. 
On the one hand, there is question of 
difficulty to the patients and on the other 
hand, it is the question of inconvenience 
to the hospital staff. They set out from 
their homes at seven in the morning and 
get back at ten in the night. Therefore, 
we have to find out a via media. F or the 
time being, the existing timings will conti-
nue to be in force and it is not that the 
dispensary is closed at 2.00 p.Ol. even for 
emergency cases. A doctor with a skele-
ton staff remains on duty upto 8.00 p.m. 
in the dispensaries. 

MR. SPEAKER: You can put it 
this way that one type of treatment results 
in some other reaction ••• (Interruptionr). 

SHRI BALKAVI BAIRAGI: Mr. 
Speaker. Sir, can you not evolve any 
method whereby the people of Dlehi 
should '"all sick only in the morning and 
not in the evening" •• (Interruptipm) ...... 

MR. SPEAKER: Why dOD't you 
move a step further and say that nobody 
sh~uld fall ill at all; (In t e,rllptillU), 
NeIther there will be disease, nor any 
remedy required. 

[English] 

Shortage or pilot. iD Iodiao Ai rliDes 

*169. SHRI P. NAMGYAL : Will 
the Minister of TRANSPOR T be pl.ued 
to state 

(a) whether it is a fact that due to 
shortage of' piJ ots, the Indian Airlines . 
pilots have to fly for 1 J hours in 24 
hours; 

(b) whether it is aJso a fact that the 
pilou and other cabin crew m~ or 
Ind ian Airlines have been complaininl of 
over work causing fatigue and demanding 
fixation of suitable working hours. 

(c) whether it is also a fact that there 
are many unemployed trained commercial 
pilots wanting jobs in the country; and 

(d) if so, the steps taken to reduee 
the working period of the pilots and cabin 
crew and to meet the shortage of pilot~ 
in the Indian Airlines? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) No, 
Sir. 

(b) No, Sir. The cabin crew. however, 
have demanded that they should not be 
asked to do extra duty beyond the nor .. 
mal duty period of 1 J honrs even if'it is 
req uired for completion of their rostered 
flight. 

(c) No records are maintained for 
keeping the details of unemployed pilots. 

(d) In view of reply to part (a> no 
action has been taken to reduce the work-
ing hours 01' the pilots. Tbe- demaad of 
the cabins crow is, howv~, in cooci~~ 
tion .. 
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SHRI P. NAMGY AL: FroDl the 
reply to part (b) of the question it appears 
that the Indian Airlines have shortage of 
pilots otherwise why the cabin crew should 
demand that they should not be asked to 
do extra duty. This fact is also admitted' 
in the reply. It means that the Indian 
Airlines has no standby pilots. So, I 
would like to know whether Indian Air-
lines have any standby pilots? If not, 
what steps have been taken by the G overn-
ment to meet the requirements of pilots 
for future? Also what steps have been 
taken to help the unemployed trained 
commercial pilots? lIas any survey been 
conducted about the nun1ber of con1mer-
cial pilots? If not, "" hy not? 

SHRI JAGDISH TYTLER : Sir, there 
is no shortage of pilots in th e Indian Air-
lines. Against the total requirement of 
428 pilots the Indian Airlines has 444 pilots 
for the present fleet of aircraft. We have 
also taken adequate measures to train 
sufficient number of pilots for the propo-
sed induction 0" the air b us. As far as 
trained commercial pilots are concerned 
we do not have a record .... 

MR. SPEAKER: I have got only 
one pilot with me. 

SHRI JAGDISH TYTLER 
already employed, Sir. 

He is 

PROF. MADIIU DANDAVATE: 
The most powerful in this House is the 
ex-pilot. 

SHRI JAGDISH TYTLER: He is 
still a pilot but he is not flying. The total 
number of licences which have been issued 
as on 31.12.1985 are: 

Airline Tran,;port Pilot's licensee 962 

Senior Commercial Pilot's licensee 84 

'Commercial Pi1 ot 's licensee 295 

Private pilot licensee 212.1-

Commercial Helicopter Pilot's 
licensee 82 

Private Helicopter Pilot's licensee 3 

These are the figures given by the 
Director Genend of Chit AviatkQ .. 1 he 

total number of airline transport pilot's 
licensee has been 962 and the pilots em-
ployed in all three airlines is 764. This 
means there is a balance of 198. May be 
quite a few of them are with State airline 
planes, private airlines and for crop spray-
ing. As far as I can s~e there is no pilot 
who is unemployed. May be some of the 
pilots who have been working in the 
offices they could be but we have taken up 
a big programme to see that in future all 
our demand whenever it arises is met. 

SHRI P. NAMGY AL: In reply to 
part (d) of the question it has been said 
that the demand of the cabin crew is in 
conciliation. I would like to know when 
did the conciliation take place and what is 
the comparative flying duty between the 
Indian Airlines and Air India? Does any 
over-time allowance is paid to the cabin 
crew when extra time is taken out of 
them? 

SHRI JAGDISH TYTLER The first 
meeting we had with the Air Corporation 
employees' union was on 24th January, 
The second and the third meetings ",ere 
held en 7th and 11 th February respec-
tively. The fourth meeting was held on 
1 ~th February and the last one was held 
on 3rd March. The discussions are still 
going on. They had given certain demands. 
The main demand of the cabin crew is for 
increase of about 200 per cent over and 
above the preserlt pay and all owances. 

Secondly, the duty period should not 
be extended beyond II-hours even in case 
where there is delay in the flight or the 
insufficiency of fljghts. That means) if the 
cabin cre\\- is asked at about H) P.M. at 
night, at ~? O'clock they say we are sorry 
we would not work. This is one of the 
demands and we are reviewing the whole 
thing. The last point is that they shOll Id 
not be asked to carry out any meal service 
on the ground due to delay in the flight. 
These are the main demands and we are 
negotiating with them and probably some 
kind of agreement will be reached. As 
the cabin crew who have been giving extra 
time, they an have ):leen paid and they 
have been paid handsomely and nicety. 
[Trans/at ion] 

SHRIMATJ USHA 1HAKKAR 
Rou. Spe~k~r, Sir) the Va~ucloot setvi~e 
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from Nasik. Pocma, Jalgaon, KandJa and 
Bombay seldom takes off in time and 
sometimes it is cancelled even. Therefore, 
I want to know from the hoo. Minister 
what are the reasons therefor? Is it due 
to the paucity of staff or is it due to some 
lacunae in the management of Indian 
Airlines? 

[English) 

DR. CHINTA MOHAN: h it a fact 
that J C 440 on 4th Februar), 1986 was del ... 
ayed for two hours for shortage of break· 
fast in Begumpet Airport. If so, what is 
the action taken by the Government? 

MR. SPEAKER: No, no. 

Women Wf'lfare and Development 
Ceolres j n Universities 

*170. DR PIIULRENU GUHA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPM ENT be pleased to state: 

(a) Vvhether there is an): propo~dl to 
start Women Welfare and Development 
Centres in different universities; and 

(b) if so, the details of the program-
me? 

THE MINISTER OF HUMAN RES-
OURCES DEVELOPMENT (SHRI P. V. 
NARASIMHA RAO): (a) and (b) A 
statement is given below. 

Statement 

The :r..1inistry has decided to set up 
Women's Development Centres, for the 
present. in 20 colleges of the Delhi U ni-
versity for the academic year] 985-86. The 
Scheme envisages using students and tea-
chers as catalysts for creating social 
awareness and bringing about attitudinal 
changes in society. These institutions 
would also bridge the gap between the 
academic institutions and the community 
by taking up various programmes in the 
community. 

DR. PHULRENU GUHA: What is 
the allotment of money for] 985-86 and 
how much money is already distributed 
and in how many colleges? What is the 
mode of distribution of money ? 

SIIRI P. V. N ARASIMHA RAO : S;r, 
this has not yet becolne a plan scheme. 
So, there is no plan allocation. This is 
more or less on a pilot basis. It has been 
found nece')sary to ba've these centres. 
These have been started in 1983. A review 
revealed that they have done very good 
work and they need to be expanded. Now, 
the proposal is to add another 20 colleges 
in Delhi alone. We have not yet gone 
out of Delhi. But I would like to assure 
the bon. Member that after some experi-
ence is gained, we would certainly like to 
extend ;t to other Universities and co11eges. 
But right now, for this year, we have 
confined it only to Delhi. 

DR. PHCLRENU GUHA: WhIch 
are the col1ege<; which have already started 
this scheme and which are the colleges that 
are eager to ~tart tbIS scheme? 1 would 
ljke to know whether Delhi University has 
~tarted the project. 

SHRI P.V. >·;ARASIMHA RAO: 
Sir, the six colleges in which Centres were 
started are: J ankide\ i Maha Vidyalaya, 
Mata Sundari College. Jesus & Mary 
College, Maitreyi College, Daulatram 
College and Vi\ ckanand College. The 
other coIJeges no\\ included are LP. 
College for Women and including the 
above six college~ there are 20 colJeges. I 
can read out the names of all the 20 
colleges. If the House bas the time, I 
have the list. 

MR. SPEAKER N at necessary. 

DR. PHULRENU GUHA: Sir, 1 
have asked one question to which a reply 
has not come from the tvtinis!er. I want 
to know \\ hether Delhi University has 
started this project. 

SHRI P.V. NARASII\1HA RAO: 
This is being done in individual colleges. 

SHRI ANANDA GAJArATHI RAJU: 
r..ir. Speaker, Sir, three years ago. we had 
started a Women's University in Andhra 
Pradesh called Padmavathi Unive.rsity 
where we have introduced a Jot of training 
and developmental courses and it is in 
consonance with the policy of starting 
training centres in the col1eges. Would 
you kindly consider favourably extend!llf 
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tid ftom the University Grants Commission 
anti also make it an affiliating University. 
It is in consonance with all the policy that 
you are speaking about. 

SHRI P.V. NARASIMHA RAO: 
When it comes to extending it beyond 
D.elhi, we will certainly go into all these 
details. Naturally I would expect that 
colleges which are already doing something 
in this direction could come up for certain 
Pl"cferential treatment. But I cannot make 
any commitment right now. 

Compulsory Pbyslca) Eduealioo in 
Schools and Coli eges 

'*171. DR. SUDHIR ROY: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether physical education is pro-
pOled· to be made compulsory in schools 
and co)]eaes; and 

(b) whether Government propose to 
provide financial assistance to State edu-
Qltional institutions in this respect so as 
~ .enable them to appoint additIonal staff 
for sports and games? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) "The curriculum for 
the ten year school-a fane work" pre-
pared by NCERT envisages Physical Edu-
cation as an integral part of general edu-
cation. At the school stage, time for 
physical education and sports is provided 
tllroughout the country. The National 
~ports Policy, adopted in August, 1984 
states that sports and physical education 
should be made an integral part of the 
curriculum as a regular subject in schools 
and a areat deal of emphasis should be laid 
on participation in sports activities in 
Colleges/Universities. Copies of the 
Government Resolution have been cir-
culated to State Governments for &ui-
dance and folJow up action. 

(b) There is no such scheme at 
pet.ent. 

DR. SUDHIR ROY: I am happy 
tbat tbe Government is aware of the pro-

blem, but it will remain a pious platitude 
unless the Government provides adequate 
funds for the Scheme. 

I would like to kn ow whether the 
Government instead of spending hundreds 
of crores of rupees for the so-called model 
schools will extend financial assistance to 
all secondary schools of the country so 
that the scheme becomes a real one. 

SHRIMATI SUSHILA ROHATGI: I 
am very happy that the hon. Member is 
happy. At the same time, if the suggestion 
is that the money which is being sanction-
ed is not being spent, in that case, I 
would like to tell the hoo. Member that 
this policy adopted by us has really to be 
implemented by the State Governments. 
Therefore, I would rather ask him that he 
should emphasise the importance on the 
State Government so that the policy is 
carried out and implemented in right ear-
nest. 

THE MINISTER OF HUMAN RE-
SQURCE DEVELOPMENT (SHRI P.V. 
NARASIMHA RAO): Shall we come 
back to the question and confine our 
attention to the subject matter of the 
question? I cannot answer, she cannot 
answer two-three questi ons In such a com-
posite manner. We are on physical edu-
cation; let uro; talk of phY~lcal education. 

DR. SUDHIR ROY: As you have 
raised the slogan 'Health for A1l in 2001 
A.D.', should not the Government come 
forward WIth adequate funds so that the 
schools may implement the policy of com-
pulsory stforts and games? 

SHRIMATI SUSHILA ROHATGI : 
So far as the funding is concerned, it is 
the pohcy first and the funding next. And 
I think, in that direction we have been 
going right from the Second Plan itself. 
You might be happy to note that it is not 
only on the school stage or in the coUeges, 
but about thirty Universities have also 
been selected by the University Grants 
Commission. One lakh of rupees has 
been allotted to each of these Universities, 
If there is any paucity of funds in any 
particular University, or any college, the 
bon. Member may kindly briog it to our 
notice. At the same time, I would request 
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him to take a little more interest and see 
that this policy which he has happily 
accepted is real1y implemented. 

[Trans/ation] 

SHRI JAI PRAKASH AGARWAL: 
Physical education requires funds, but at 
the same time, it also needs playground~. 

Today. many schools are being run in tentc;;. 
In some cases, the scho01s ha\ e only t\\ 0 
c1assrooms in which 5 classes arc held. 
some of them in the free shade. I would 
1ike to know from the hop. Minister \\he-
ther besides pro dding funds for the ph),-
sical education, he would also pro\ ide 
space where physical education can be 
imparted? 

SHRIMATI SUSHILA ROHATGI : 
You have asked a "ery good question. 
We expect every State to keep it in view 
and Jet us know if they are <;hort of land 
coverage of playgrounds. II State Govern-
ments extend their assistance in this en-
deavour, we on our part \\ ill also do 
whatever is possible. 

SHRI P_V. NARASltv1HA RAO 
We are helpless to send space from here. 

MR. SPEAKER: But, you can do 
one thing, Mr. Minister. Leave aside the 
old ones where you cannot help, but you 
can do it in new schools to be opened. One 
day~ I said this tbing and the new~man 

wrote that the hon. Speaker wants that the 
schools without playgrounds should be 
closed. I dJd not mean that. \\'hat I 
meant was that it should be made obliga-
tory for the new schools to ha'te pIa)-
grounds; only then they should be gr\ en 
permission. 

SHRI P.V. NARASIMHA RAO: 
Mr. Speaker, Sir, when we open new 
schools, we shaH take you \"ith us to get 
your blessings. 

(English) 

SHRI BASUDEB ACHARIA : May I 
know from the hon. Minister, how Inany 
such sports schools have been set up in 
our country and in which place ? 

• SHRI P. KOLANDAIVELU How 

many chi ldren will be given sports 
facility. 

(Interruption s) 

SHRIMATI SUSHILA ROHATGI: 
\Ve are dealing with the physical educa-
tion 311d the policy of sports. I can tell 
you about two schools of excellence that 
we have at the national level-Laxmibai 
College at G\\-alior and the other at Pati-
ala. Regarding the detailed number of the 
particular State, I suppose, that is not re-
quired at this stage. 

( Interruption.,) 

SHRI P.V. NARASIMHA RAO : 
There is a little confusion here. The hon. 
Member is asking about sports. The ques-
tion is about physical education. Now 
both are inter-linked, but at the moment 
both are being 100ked after by different 
Departments. So, we have not yet been 
able to integrate the activities of physical 
education In schools and coI1eges on the 
one hand and sports in and out of schools 
and colleges on the other hand. This is 
still in the process. But at this moment I 
vvouId not be in a position to say any-
thing about these sports schools. If he 
wants the information, I can certainly give 
him. 

D. T C. Losses 

*172. SHRI MAHENDRA SINGH: 
Will the Minister of TRANSPOR T be 
pJeased to state: 

(a) whether the causes of increasing 
10sses of the Delhi Transport Corporation 
year after year have beem enquired into 
by GO\lernment ~ and 

(b) if so, the extent of loss due to 
pilferage, grounding of buses for want of 
repairs and spares and running of private 
bu~es under DTC operation while their 
0\'\ n buses lie idle? 

THE ~nN1STER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS .. 
PORT (SHRI RAJESH PILOT) : '(a) and 
(b) A Statem.ent is given below. 

Statement 

(a) Yes, Sir. 
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(b) The extent of loss due to pilferage 
is assessed at Rs. 1.89 Iakhs to end of 
December' 1985. There were 67 cases of 
buses awaiting repairs ranging from 7 days 
to 180 days during the year 1984-85 and 
these buses were detained either for Mot or 
Vehicle Inspection, docking, overh;{uJing 
or normal repairs/unit replacement. This 
has not, however, affected the fleet utilI-
sation which is planned on the basis of 
90~~ of the effective fleet. 

The private operated buse" are engag-
ed under Kilometrage Scheme with a 
guaranteed 225 kms. per bus per day and 
the schedules for P.O. buses and DTC's 
own buses are drawn up separately. As 
per the contract with the Private Opera-
tors, the fleet utilisation in respect of pri-
vate operated buses should be l00~~ 

whereas in actuality it has ranged from 
85 to 89% only. In respect of DTC's 
Operation, the fleet utilisation of its own 
buses has been 87.33°~ in respect of City 
operations and 89.140/0 in respect of Inter-
state Operations which compares favour-
ably with private operated huses. 

SHRI MAHENDRA SINGH: I 
would like to know from the hon. 
Minister that other than the price hike, 
what are the preventive measures taken to 
eliminate reasons of loss due to theft, co-
rruption, specially to ..stop collusion of 
private bus operators and DTC operators 
who allows, the DTC buses to lief idle so 
that the private buses can run? What is 
the guarantee that the losses will be wiped 
out due to this price hike? 

SHRI RAJESH PILOT: Mr. Speaker, 
Sir, from the statement itself, the hon. 
Member can see that the utilisation of 
DTC buses ranges from 87~~ to 89.] 4010 
whereas in the case of private bus opera-
tors, it is 85<j~ to 890/ 0 , Sir, I do agree 
with the hon. Member that we have to be 
strict and we have taken some measures, 
where pilferage could be stopped. I do 
not say in the House that there is no pil-
ferage. But we have taken all necessary 
steps where we could find that this pjlfe-
rage could be stopped, and it has come 
down due to these measures taken. We 
are serious about it. And the other step, 
which the bon. Member has mentioned is 
rcaarding the measures to increase the 
ctll~ieDc)'. We have taken measures to 

increa~e the efficiency. And for the safety 
part of it, we have taken a stand that any 
driver who commits a fatal accident, we 
do not keep hIm in the organisation. We 
remove him with three months pay of 
service. It is a standing order that if he 
commits any fatal accident, then no 
mercy-no consideration. As far as the re-
"enue is concerned, to see that every 
commuter pays his fare,we have the check-
ing squads. We have got 16 checking squads 
in the DTC which are on the run for 24 
hours till the DTC operations are there. 
The drivers are checked for their driving, 
conductors are checked for their behaviour 
and as far as the discipline is concerned, 
with the help of the Delhi Police. we have 
also taken ~ome policemen in civil clothes. 
We ask them to make sure that the dis-
cipline in buses is maintained and some 
sort of social disease which was increasin& 
in the DTC travel that abo taken care of. r Interrupt ion:J) 

SHRI MAHENDRA SINGH: In the 
present price hike. you had tried to help 
low income groups-people of the resettle-
ment colonies. But what about the people 
who are not living in the resettlement 
colonies and who have to change buses 
twice or thrice? They have to pay for 
going and coming back at least Rs. 5/- per 
day and their daily earning is Rs. 15/-. 
You can imagine the plight of those 
people who have to pay almost 30 per 
cent on the transport. Sl) are you trying 
to give relief to those groups of people? 

SHRI RAJESH PILOT: Mr. Spea-
ker, Sir, as far as the resettlement colony 
is concerned, it is considered that they are 
one of our poor citizens-brother citizens. 
We ~ ant to help them. Regarding other 
categories, which you have mentioned, I 
do share the feelings of the Member in the 
one who earns Rs. 15/- per day. But as 
per the DTC fares are concerned, from 6 
kms. to 16 kms, we are charging him R5. 
1/-. If he makes a monthly pass, he pays 
only 90 single fares. So, these facilities 
have been given. So the only problem 
which I think that the hon. Member is hin-
ting at, is that, if one has to change three 
buses, then he has to pay Rs. 3/- at three 
intervals. This is what he is trying to su .. 
ggest. We are taking care of it and we are 
coming out with some coloured tickets, 
where the chansinJ of the buses will Dot 
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affect the commutel'S and they can travel 
16 KM in one rupee. 

SHRI P. KOLANDAIVELU With 
regard to the Delhi Transport Corporation 
as soon as our Minister assumed office as 
the MInister of Surface Transport, he 
made personal checks in the Transport 
Corporation and he found out that some 
spurious material like lifebuoy soap, etc. 
were purchased by them. I want to know 
what action is taken so far by the Govern-
ment of India with regard to spuriolls 
materials which have been purchased in 
bulk. 

With regard to the maintenance of the 
Corporation buse5, compared to the 
Tamilnadu buses, the maintenance is very 
poor. Even the bus bodies are poor com-
pared to Tamilnadu. I would like to know 
whether any Committee has been formed 
for the purpose of looking after the main-
tenance and building of the bus-boJies. 

SHRI RAJESH PILOT: The hon. 
n1ember wanted to know about the spu-
rious parts. It is a fact that in the month 
of October when J had gone to a depot, 
spuriou~ articles like lifebuoy soap and 
other items were found. We have handed 
over the case to the CBI and the officials 
who were involved in purchasing such 
items were suspended, on the same day. 
Further action will be taken the moment 
CBI inquiry comes back and confirms the 
charges levelled. A Departmental Inquiry 
was also ordered. Regarding the main-
tenance of the buses in Madras and the 
DTC buses in Delhi, I would request the 
hon. member to travel with Ole in the 
DTC buses any day when he is free. 
Similarly, we can travel in the Madras 
buses also. Recently, about 15 to 20 days 
back I was in Madras. 

SHRI P. KOLANDAIVELU You 
might not have travelled in those buses 

SHRI RAJESH PILOT: Give n1e a 
chance to complete. I have heard a lot 
about the BEST and the Madras buses 
and I was very curious to see those buses. 
Frankly speaking, DTC is not inferior. I 
am not saying that this is so in aU the 
routes, but majority of the buses are quite 
nicely Ulaiotail.1ed. l would not say that 

we are superior to you. But certainly, we 
are not inferior to Madras. 

PROF. N.G. RANGA: On several 
times, the~e bus drivers try to overtake 
each other. Sometimes two buses are 
trying to overtake each other and a third 
one also comes to compete with them. I 
generalJy walk from my residence in North 
Avenue to Parliament. Even in this area, 
which is so close to Parliament, it is very 
difficult to find my way when these bus 
drivers go on playing this kjnd of mischief. 

DR. G. S. RAJHANS : Sir, is it a 
fact that one of the reasons for the DTC 
losses is the inflated medical bills and not 
the inft.lted prices ? If so, what action is 
the hon. Minister taking to overcome this 
problem? 

SHRI RAJESH PILOT: Mr. Speaker 
Sir, I must accept in the House that this 
scheme was misused in the DTC and I 
should not hide tbat. Roughly Rs. 12 
crores were misused and there are no two 
opinions about it. A driver, whose pay is 
Rs. 12()(), was claiming Rs. 30,000 to Rs. 
35,000 per year. It is a shame to our 
nation that the character of the peopJe has 
come to this. We have discontinued that 
scheme and cases against the doctors, 
chemists and other officials who were in-
volvej in this, have already been handed 
over to the CBI. After the CBI inquiry, 
we will take strict action against those 
people, who misused the scheme. 

[ Trallslation] 

MR. SPEAKER : What a difference 
between the private and DTe operation ! 

[English1 

SHRI RAJESH PILOT: The private 
operators hired by us have to ply a mini-
mum of 225 KM. On an average, for the 
DTC it comes to roughly Rs. 5.20 and for 
the private buses it is about Rs. 3.26. 
DTC, provide for the conductor also, in 
the private buses. They do not provide 
for the conductors. 

[T ranslat iop) 

MR. SPEAKER 1s that the only 
differc:nce '? 
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[English] 

SHRI R.AJESH PILPT In a public 
sector unit, we have to maintain the 
establishment and we have to maintain the 
depots. We have to maintain workshops. 
Rs. 5.20 is not very high. Now let me 
reply to Prof. Ranga. 

PROF. N. G. RANGA: Sir, some-
body has overtaken my question. 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P.V. 
NARASIMHA RAO) : Overtaking is a 
fact of life. 

Cest Escalation of irrigation Projects 

+ 
*174 SHRI MOOL CHAND DAGA 

SHRI Y. S. MAHAJAN: 

Will the Minister of WATER RE-

SOURCES be pleased to state : 

(a) whether it is a fact that 156 n1ajor 
irrigation projects have over the years 
undergone a cost escalation of 562 per 
cent vis-a-vis the original estimates of 
Rs. 2156 crore5 ; 

(b) if so, which are the major IrrI-

gation projects pending completion for 
long add reasons for delay 

(c) whether any steps were taken In 
the past to study the reason for their slow 
completion; if so, with what results; and 

(d) what action do Government con-
template to take to expedi te their comp-
letion ? 

THE MINISTER OF WATER RE-
SQURCES(SHRI B. SHANKARANAND): 
(a) to (d) Out of 181 major on-going pro-
jects, 108 approved proj ects spilled over 
into the 7th Plan and their cost is as~e<;sed 

as Rs. 16372 crores against the original 
estirnated cost of Rs. 3481 crores. 

The main reasons for delay in the 
complefltn of the 25 major irrigation pro-
jects taken up upto the end of Third Plan 
are proli{~ration of prOjects resulting in 
inadequate allocation of funds, difficulties 

in 1and acq uisition and shortage of scarce 
construction material. 

The State Governments have been 
advis~d to allocate adequate funds for 
completion of on-going projects which are 
in advanced stage. The Planning Commi-
ssion is a1so earmarking outlays for prio-
rity projects in consu:tation with the 
State Governments. 

[TI ans/afion} 

SHRI MOOL CHAND DAGA: Sir, 
the hon. Minister has read out from the 
\\-ritten statement. My question was diffe-
rent and the reply given by him quit dlffe-
rcnt. You kindly note the difference 

[English} 

J n part (b) of the q uestton I had asked : 
" .. which are the major irrigation project~ 
pending completion for long at'd reasons 
for delay;" Neither has he given a list as to 
whIch are those projects, nor has he said 
anything about it-when they started and 
when they are to be comp1eted. He has 
not answt!red the question which I had 
put. 

( 7rallJlation) 

tvlR. SPEAKER: Now a que~tion to 
you from me. Why has he done so only 
in your case? 

SHRI MOOL CHAND DAGA: Thh 
i5 all due to your kindness Sir, you give 
protection to those \-\-ho give such type of 
replies. 

I reque'it you kindly to help me in 
getting a reply from the hon. Minister. 
This is what the Chairman has said 

I English} 

"1\1r. B B. Vohra. Chairman, Advisory 
Board on Energy, who delivered the key 
note address, said 156 major irrigation 
projects in India have over the years un-
dergone a cost e')calation of 562 per cent. 

Against the original estimates of Rs. 
2,156 crores, they were now expected to 
cost Rs. 14,000 crores, crnd even then 
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canals and distributaries to take the water 
to the farms would not be ready, he said. 

According to a study, it would take 
175 years for Sarda Sahayaks to reach its 
full potential. Sreeram Sagar would take 
140 years. Some would take 68 years and 
the KOSI 62 years, he said." 

Even I have got the figures. What has he 
to say? 

[TranllalionJ 

I want to know the names of the pro-
jects, when they were started, what 'Was 
their original cost, when they would be 
completed and what would be their actual 
cost? 

(English] 
SHRI B. SHANKARANAND : I fully 

sh3r~ the anxiety and concern of the hon. 
Member and the House; and I have given 
the numbers, right from the 1st Plan upto 
the 3rd Plan-Le. from 1951-66: projects 
which were taken up, and are still conti-
nuing in the 7th Plan. I have given the 
numbers. The delays are on account of 
various reasons. Basically, out of the 25 
projects which I have nlentioned in my 
main reply, the d~lays are on account of 
the State Governments, taking up large 
number of Projects and who have change 
in the scupe of various projects. And ow hen 
the scope is changed, design gets altered, 
construction schedule is changed, the 
implementation of the scheme is delayed. 
Then such things take place. These are 
the ways. We cannot help it. 

MR. SPEAKER : The Question Hour 
is now over. 

WRITTEN ANSWERS TO QUESTIONS 

[Translation] 

Setting up of National Yoga Institutes 

*166. DR. CHANDRA SHEKHAR 
TRIPATHI : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government propoS'e to 
set up National Yoga Institutcs\ 

(b) if so, the total expenditure likely 
to be incurred thereon and the names or 
the places in the country wher. these ar. 
proposed to be set up; 

(c) whether suggestions from States 
have also been invited in this regard; 
,and 

(d) if so, which States have mad. 
suggestions and what are those sugges-
tions ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) to (d) There i~ no 
specific proposal at pre~ent before th. 
Government for setting up National YOla 
I nstitute but the feasibility of doing so i3 
being examined through the SNIPES 
(Society for NatiOnal Institute of Physical 
Education and Sports.) 

[English] 

Institutions with tbe Status of "Deemed to 
be Universities" 

*173 SYED SHAHABUDDIN : Will 
the Minister of HUMAN RESOURCE 
DEVELOPl'vlENT be pleased to state: 

(a) the names of institutions deemed 
to be universities in the country as on 1 
January, 1986 with the dates of their est a-
bli hment and the dates of their recogni. 
tion as deemed universities; 

(b) the courses taught by each; 
(c) the total number of students on 

the roll for university level courses durina 
1985-86 academic year; and 

(d) the reasons for granting ~eparate 

deemed University status to these institu-
tions rather than affiliating them to the 
existing unh ersities ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHA TGI) : (a) to (c) Statement-I giving 
the information is given below. 

(d) The proposals of these institutions 
were considered by UGC, and on their 
advice the GO\ ernment of India conferred 
on these institutions the status of institution 
deemed to be universities. The UGC has 
laid do", n guidelines for grant of the 
stat us of institution deemed-to·bc univer-
sity and statement·}l s.bQwi~, these 
8uideJines is given below. 
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Statement-II 
U Dher.ity Grant. Commission, Bahadursbah Zafar Marg, New Delbi-IlOOO 2. 

Guidelines laid down by the Commission for cou:)idering proposals for declar .. 
iog an institution as deemed to be Unjver~lty under Section 3 of the UGC 
Act. 

1. Section 3 of the UGC Act provide~ for dcclarins an in )titution of higher edu-
cation other than a university to be 'deemed to be University' and then such 
an institution is deemed as a U nivel Slty, the U GC Act applIes to it, as a 
University within the meaning of Section 2 (f) of the t\ct. 

2. This provision has been made in the Act to brmg under the purview of the 
University Grants Commission institutions which for hi~torical and other rea-
sons are not universltIec; and yet are doing work of a high standard in an 
academic field and at University level and that granting of the status of deemed 
to be a University would enable them to develop ideals belonging to the higher 
Education and Research. 

3 Keeping in view the general concept of an institution to be deemed to be a 
University, the institution should generally aim at strengthening its activities 
in its field of specialisation rather than make eITorts tov~ ards growing into 
multi-faculty university of the general type. 

4. The type of institution that may be recognised as 'deemed 10 be U niversity~, 
should general1y be : 

(i) as institution, engaged in teaching and research in cho~en fields of speciali-
sation and it has maintained the highest academic stan 'ards, 

(ii) in the fields of its specialisation, the institution has a very high standard, is 
making a distinct contribution to university education'll system induding in-
novative undergraduate program:nes and significant extension activity and by 
bringing it under the UGC Act, the University syste~ would be enriched, 

(iii) the granting of a deemed University status \.vould further enhance the develop-
ment of the area ot specialisation, teaching and research activities, in that 
institution, and 

(iv) the institution has the necessary financial resources and viability and a manage-
ment capable of contributing to university ideals and traditions. 

[ Translation] (c) the reasons for the disappearance 
of each ship? Disappearance of Indian Ships 

·175 DR. A.K. PATEL WiJl the 
Minister of TRANSPORT be pleased to 
state: 

(a) The names of Indian ships that 
disappeared on their journey during the 
last three years alongwith the dates of 
their disappearance and the number of 
passengers/personnel on each ship and the 
.umber of passengers/crew sa ved and of 
those who are missing; 

(b) the steps taken to search the 
missiDI persons and the outcome thereof; 
.. nc1 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) Two Indian 
ships M.V. Nitya l'.:anak and :tvLV.Nitya 
Ram ha\ e been missing in the Bay of 
Bengal since 21 st June. 1985. Nitya Nanak . 
had a crew of 23 and Nitya Ram had a 
crew of ~1, all of wbom are missing. 
There were no par;;sengers on both ships. 

(b) On re::eiving information that 
the \ eS'iels b3d not reached port, a mass-
he search and rescue operation was 
carried out by aircrafLs and ships of the 
lndian Navy and Coast Guard. However9 

no trace of the misslllS renODS bas teen 
found, 
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(c) the reason for the disappearance 
of the two ships is not known. Tbe sta ... 
tutory investigation under Section 361 of 
the Merchant Shipping Act and the cri-
minal investigation by the C.B.I are yet 
to be completed. 

{Englir,h] 

Railway Projects in North Eastern Zoae 

*176. SHRI BASUDEB ACHARIA : 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) the details of the seven railway 
projects sanctioned for the States in the 
North Eastern Zone includmg the amount 
sanctioned and target fixed for cpmpJetlon 
in rfsp~ct of each; 

s. No. Name of Project 

1 2 

1. Dharmanagar ... K umarghat 
new MG hne (33 kms.) 

2. Balipara-Bhal ukpong 
new MG line (35 kms) 

3. Silchar-liribam 
new MG line (49 kms) 

4. Lalabazar- Bhairabi 
new MG line (48 kms.) 

5. Amguri-Tuli 
new MG line (15 kms.) 

6. Gauhati-Burnihat 
new BG line (27 kms.) 

7. Rail-cum-road bridge 
over river Brahmaputra 
at Jogighopa a10ngwith 
a BG hne from Jogigbopa 
to Gauhati 140 (kms.) 

Total 

(b) whether the progress in regard to 
completion of these projects bas been 
according to tarsetted time schedule; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) A state-
ment is given below. Completion of these 
projects will depend on the availability of 
resources in the coming years. 

(b) & (c) The progress has been affec-
ted in some cases due to constraint of re-
sources, and in others due to delay in 
handing over of requisite land by the 
State Gov~rnments concerned. 

Statement 

(Figures in ercres of :Rs.) 

Estimated 
cost 

3 

29.59 

9.97 

25.31 

27.17 

5.83 

18 50 

135.00 
45.00 (Deposit) 

251.37 
45.00 (Deposit) 

Outlay 
proposed 

for 1986-87 

4 

4.00 

1.00 

3.00 

3.00 

0.0001 

1.00 

12.0001 

Nme: Construction of Gauhati-Bumihat new line approved earlier bas not heeD 
t- cleared by the Meghalaya, State Government. It is, th~refor~, propos" 

not to take ul' this work for tbe {'r~sc;nt,-
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{TranJiation] 

Amravati .. Narkhed Railwa, Lhae 

*177. SHRIMATI USHA CHOUDH-
ARI : Will the Minister of TRANSPORT 
be pleased to state : 

(a) whether Government are aware 
that there bas been a demand for many 
yoars for Amravati-Narkhed Railway line 
in Vidarbha area of Maharasbtr-a; and 

(b) if so, the reaction of Government 
in regard thereto ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Yes, Sir. 

(b) It has not been possible to consider 
taking up this line in view of severe cons-
traint of resources and heavy commitments 
already on hand. 

[English] 
Katimaniwali (Kalyao) Ra ilway Over-Bridge 

*178. SHRI S.O. GHOLAP: Will the 
Minister of TRANSPORT be pleased 
to state: 

(a) whether Government are aware 
that Railway over-bridge near Katimaniwali 
(Kalyan) is very old and narrow to meet 
the present demands of road traffic; 

(b) whether there is any proposal to 
have a new one or to widen it; and 

(c) if so, when it is likely to be 
implemented? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAIL\VAYS (SHRI 
MADRA VRAO SCINDIA) : (a) The ex-
isting road over bridge connecting Kalyan 
West and Katimaniwali village is 6 metres 
wide and is in sound condition. 

(b) No, Sir. 

(c) Does not arise. 

Seizure of A.t." of ~Y50re Palate by 
C.B.I. 

·119. SHRI MANIK ltEDDY : 
SlllR.I M. IlAORUMA REDDY: 

Wilt tbe Minister of HUMAN IlESO-

URCE DEVELOPMENT be please~ to 
state : 

(a) whether Government's attention 
has been drawn to the news item which 
appeared in the "Current" dated 18 
January, 1986 wherein it is stated that the 
Archaeological Survey of India is examin-
ing the genuineness of the priceless Anti-
ques of the Mysore palace seized by the 
C.B.I. recently; 

(b) whether the seized antiques are 
said to include 200 ar1ic1es like panchloha 
idols, gold and silver coins of the era of 
Hyder Ali and Tipu Sultan; 

(c) whether the rare paintings and other 
treasures of the Vijayanagar and persian 
kings and the East India Company and an 
Album of thirty-the precious photographs 
were also seized; and 

(d) if so, the steps taken to expedite 
the investigation? 

THE MINISTER OF STAT£ IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE . (SHRIMATI SUSHILA 
ROHATGI) : (a) Yes, Sir. 

(b) Seized articles numbering 206 in .. 
elude panchaloha Idols, gold and silver 
coins of the era of Hyder Ali and Tipu 
Sultan; 

(c) No paintings of Vijayanagara, 
Persian and East India Company are In 
the seized collection, but an album with ~5 
photographs taken in 1886 has also been 
seized. 

(d) The concerned 
Agencies are taking steps 
investigation. 

Government 
to expedite the 

COIDmonication and Landing System at 
AirpGrts 

·180. PROF. P.l. KURIEN : Will thy 
Minister of TRANSPORT be pl"sed to 
state: 

(a) whether it is a fact that the com .. 
ntunication and landing system at various 
airports in India including the interBational 
airports is not of international standards; 
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(b) if so, the facts thereof; and 

(c) what steps arc being ta ken to 
update these systems '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
SHRI JAGDISH TYTLER): (a) No, Sir. 

(b) and (c) Do not arise. 

Penganga Project in Mabarashtra 

*181. SHRI lJTTAMRAO PAT1L 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether Penganga Project in 
Vidarbha (Maharashtra) has been cleared 
by the Union Government; and 

(b) if so, by when the work on this 
project is likely to corrlmence ? 

THE MINISTER OF \VATER RE-
SOURCES (SHRI B. SHANKARANAND): 
(a) & (b) The Central Water Con:.mJ'ision 
has sent con1ments en the Lower Penganga 
Project in Vidarbha to the Government 
of Maharashtra for clarificatlon. The 
State Government have proposed to take 
up this project in the VII Pbn, and have 
provided Rs. 1 crore for the rurposc. 

[Trans [at ion] 
Improvement of National Highways 

in Bihar 

*182 SHRI D.P. YADAVA: WIll the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Union Government have 
conducted any study to ascertain the 
deplora~le condition of National Highways 
in Bihar; 

(b) if so, the report of the study group; 

(c) whether the Central Roa . ..! Research 
Institute have also conducted any study 
in this regard and jf so, the ob~ervations 

made therein; and 

(d) the steps proposed to be taken to 
improve the condition of National High-
ways in Bihar on the basis of the studies 
Jlla::!c 1 

THE-MINISTER OF TRANSPOR.T 
(SHRI BANSI LAL) : (a) No, Sir. 

(b) The question does not arise. 

(c) No, Sir. 

(d) The improvement to road network 
is a continuous process. Works are 
identified jointly with the State Govern-
ment officials based on traffic needs and 
included in the Annual Programmes keep-
ing in view the availability of funds aDd 
interse priority of all such work OD all 
India basis. • 

[English] 

Seminar on Air Safety 

*183 SHRI K. RAMAMURTHY: 
Will the Minister of TRANSPORT be 
p1eased to state: 

(a) the principal recommendations 
made by the recent Seminar jointly spon-
sored by Air India and India n Airlines, 
partIcularly with reference to airports and 
air safety; and 

(b) the action proposed to be taken 
thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVJL AVIAT10N 
(SHRI JAGDISH TYTLER): (a) & (b) 
A Seminar on the subject of " Aviation 
at the Turn of the Century" was organised 
jointly by Air India and Indian Airlines to 
dISCUSS various aspects of aviation industry 
like growth of air traffic, technological 
devt.1opments in aircrafts and engines, in-
frastructure development in terms of air-
ports, navigation/communication equipment 
and other related matters. In the Seminar, 
several ideas were thrown up on the above 
subjects. including on Air Safety. The 
Seminar was not intended to make any 
specific recommendations. However, 
suggestions and ideas which emerged in tb. 
course of discussions were meant to assist 
in the formulation of Jong term policies and 
progra~mes in the field of aviation. 

Boards for Women's ~·eIIAre 

1548. SHRI MULLAPPALLY RAM-
ACHANDRAN: Will the Minister of 
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HUMAN RESOURCL DEVELOPMENT 
be pleased to state: 

(a) whether any board/body has been 
constituted to study the promotion of 
women's welfare; and 

(b) if so, constitution of ~uch boards 
and their functions? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE(SHRIMATI MARGARET ALVA): 
(a) No, Sir. 

(b) The question does not arise. 

Nizam Hyderabad Jewellery 

1549. DR. B. L. SHAILESH : 
PROF. NIRMALA KUMARI 

SHAKTAWAT: 

SHRI K. PRADHANI : 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
~tate : 

(a) whether Government have decid~d 

to acquire the jewels of the last N izam of 
Hyderabad; 

(b) jf so, the estimated cost thereof; 

(c) whether any part of the N~zam 's 
jewellery is likely to be thrown open to 
public auction; if so, worth what; 

(d) whether any foreign buyers ha\ e 
come forth and whether they would pay in 
foreian exchange or in the Indian currency; 
and 

(e) how and where these art pieces are 
likely to be preserved ? 

THE MINISTER OF ST ATE IN THF 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUBHILA 
ROHATGI) : (a) to (e) The question of 
acquisition of Nizam's jewellery is under 
examination. 

Prom olion. of Regional Languages 

1550. SHRIMATI JAYANTI PAT-
NAIK : Will, the Minister of HUMAN 
RESOURCES DEVELOPMENT be 
pleased to state : 

(a) steps proposed for the promotion of 
various regional languages durin& the 
Seventh Plan; and 

(b) the funds earmarked therefor? 

THE MIlS"ISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHA 1 GI) : (a) The development and 
pronlotion of regional languages is primarily 
the concern of the State Governments. 
However, the Government of India have 
been implementing a number of programmes 
for the promotion of modern Indian 
languages. Among others, these include 
the following: 

0) The Central Institute of Indian 
languages, Mysore and its Regional 
language Centres at Patiala, Solan, 
Bhubneswar, Mysore, Pune and Lucknow, 
set up by the Ivlinistry of Human Resoure. 
Development, undertake training of teach-
ers~ socio-linguist ic surveys, production of 
literature, correspondence courses for 
teaching of regional languages, research in 
linguistics etc. 

(ii) The Ministry of Human Resource 
Development provides financial assistance 
to individuals and voluntary organisations 
for undertaking such activities as publi-
cation of books, organisation of conferen-
ces, symposia etc. 

(iii) Under one of its schemes the 
Ministry purchases books written in 
modren Indian languages for free distribu-
tion to libraries and educational 
institutions. 

(iv) The Mini stry bas provided finan-
cial assistance to .fifteen participa-
ting States and four universities 
for preparation and producti~n 
of university level books in Indian 
1anguages. 

(v) The Sahitya Akademi and the 
National Book Trust implemenc 
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their programmos which -promote 
regional languages. These include 
awards to creative writers, trans-
lation of books \nto languages, 
comnlissioning authors to write 
books on India and Its culture, 
publication of books. 

These programmes are being continued 
in the Seventh Five Year Plan with enha-
nced provisions. 

(b) The allocation for the Seventh Five 
YAar Plan approved by the Planning Com-
mission for the programmes of the Ministry 
of Human Resource Development (Depart-
lll~nt of Education) in regard to the 
development and promotion of modern 
Indian languages is Rs. 764 lakhs. The 
allocations for the Seventh Five Year Plan 
in respect of Sahitya Akademi and Nation-
al Book Trust are Rs. 425 lakhs and R(). 
675 lakhs respectively. 

Plan to Increase Capacity to 
Move More Goods 

1551. SHRI AJIT KUMAR SARA: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) how do the Railways plan to in-
crease their capacIty to move mote goods 
in tonnes and per km; and 

(b) the detaIls of the plan contem-
plated? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
'Aailways propose to increase their capa-
city to move more goods traffic through 
replacement of ovc-r-aged assets, modernI-
sation and technolo~lcal upgradation, 
r~ing of heavier freight trains of 4500-
9000 tonnes, modernIsation of traction 
with an electrificatIon of 700 route Kms. 
per year, and through augmentation of line 
capacity and acquIsItion of abo\Jt 10,000 
waaOIlS and 250 locomotives every 
)leU. 

.. -':._lon PI'.ject for Rjlkt Bank 
ofGa.,.. 

1552. SHlll SANAT KUMAll MAN-
!)AL: Win the Minister of WATER 
.. eSOl1J.(;ES be pleas~d to stat~ : 

I 

(a) whether any anti.aerosion 'Project 
for the right bank of the Gaqa, down-
stream of Farakka Barrage has been pre-
pared by the Ganp Flood edDtrol Com-
mission; 

(b) if so, its broad outlines and its 
capital outlay; and 

(c) how long will take to complet. 
it? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND): (a) & (b) A scheme for anti-
erosion meaSllres for the right bank of the 
Ganga. downstream of Farakka Barrage 
has been finalised by the Ga1l3a Flood 
Control Commission In consultation with 
the West Bengal Government at an esti-
mated cost of Rs. 1163 lakhs. The scheme 
enVIsages taking up aDti~rosion works on 
the nght bank in Sankopara~ Durgapur and 
BajltPur mouzas. These works which are 
maInly of boulder revetment and laun-
chIng apron in a vulnerable reach of 6.6 
km. will also provide protection to 
the railway track and the National 
Highway. 

(c) The scheme IS currently pendmg 
with the Government of West Bengal for 
a decision on the sharing of cost and IS 
yet to be approved. The date of comple-
tion would dupend on the priority to be 
assigned to the scheme and allocation of 
fund') therefor by the State Government, 
after its approval. 

[Translation} 

Import of Passenger Coacbes from Japan 

1553. SHRI C. JANGA REDDY: 
WIll the Minister of TRANSPORT be 
pleased to state: 

(a) whether some passenger coaches 
are being imported from Japan and if so 
the reasons thuefor; 

(b) whether these imported coaches 
are to meet the shortage of coacbe$ in the 
country or wbetber this schet:ne is meant 
for te~ting and briQgi1lj about in;lp.ro~. 
ments in coaches manufactured j\llnQ~; 
and 

(c) the expenditure likely .... w-
curred on this scheme ? 
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THE MINISTER OF STATE IN THE 
DEPARTMeNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) A glo-
bal tender has been floated to import 60 
modern . Coaches, on technology transfer 
terms. Offers that may be received from 
various countries, including' Japan, will be 
considered on merit. 

(b) The scheme is to acq uire modern 
technology for coach design and manufac-
ture to be adopted in the Rail Coach Fac .. 
tory at· Kapurthala. 

(c) Cost to be incurred on this sche-
me can be determined only after finalisa-
tion of the global tender. 

[Engli.sh] 

Rushikulya Command Area Develop 
ment Scheme 

1554. SHRI SOMNATH RATH: 
Win the Minister of WATER RESOUR-
CES be pleased to state : 

(a) whether it is a fact that Govern-
ment of India sought information from the 
State Government of Orissa for the imple-
mentation of Rushikulya Command Area 
Development Scheme in Ganjam District, 
Orissa; 

(b) whether Government have recei-
ved the required information~ if so, when 
the scheme is going to be implemented ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) 
(a) Yes, Sir, 

(b) The information was received 
from the State Government on 20th 
February 1986 and is being processed for 
consideration by the Inter-Ministerial Com-
mittee set up for inclusion of projects in 
the Centrally Sponsored Command Arca 
Devclopment Programme: 

Development of Railway Stations 011 
South Eastern Rai Iway 

1555. SHRI HANNAN MOLLAH·: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) the schemes proposed in the. cur-
rent year for the development of Deulti, 
Ghoraghata, Begnan, Kulguchia, Bir 
Shibpur, Uluberia, Fuleswar, Chengaii, 
Barria anj Nalpur Railway Stations in the 
South Eastern Railway; 

(b) which of them are on-going projects, 
and. what are the new programmes; 
and 

(c) whether the suggestions of local 
people have been considered to provide 
necessary amenities? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
Following developmental schemes are in 
progress :-

Name of 
station 

On-going schemes 
in current year 

New programme in 
current year 

1 

Deulti 

Ghoraghata 

Bagnan 

Ku1lachia 

Bir Sbibp.uL' 
UI\\~{il\ 

2 

1. Hand tubewell on 
passenger platform 

2. Extension of platform 
shed. 

RCC bench and Cover 
Over Platform. 

Platform Cover 

Platform Cover 

1. Platform Cover. 

3 

One tubeweU. 

Train Indication 
Board. 

One tuhewdJ. 
Train IndicatioD. 
Board,. . 
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1 2 

2. One hand tubeweIJ. 

3. Separate booking 
Office. 

4. Electrically Operated 
Master & Smith Clock. 

Pbuieswar 

Cheogel One hand tubewell on 
Island platform. 

Dauria 
Nalpur 

(c) Sug&estions of local people have been taken into account within the availa-
bility of funds. 

Eradication of Lellrosy 

1556. SHRI ZAINAL ABEDIN: 
Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state 
the deta.ils of programme for eradication 
of leprosy during Seventh Five Year 
Plan '] 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR) : 
To achieve the objective of arresting the 
disease actively in 60 per cen t of the 
know Leprosy cases by the end of the 
Seventh Plan, the following measures are 
envisaged :-

(i) To take up Multi Drug Treatment 
76 byper endemic districts with 
prevalence rate of 10 or above 
per 1000 population; 

(ii) To create infrastructure in 125 
moderatelY endemic districts with 
prevalence rate of 5 to 9.9 per 
1000 population; 

(iii) To establish 50 Sample survey-
cum-Assessment Units to streng-
then monitoriJilg and evaluation 
of programme activity at peri~ 
pheral level; 

(iv) To intensify health education 
activities to promote case d~tec
tion and treatment. 

(v) To set up Leprosy Rehabilitation 
and Promotion Units (LRPU) for 
economic and social rehabilitation 
of cured, leprosy patieftts to pro-
mote self-reliance. 

Conversion of Maomad-Aurangabad 
Line from Metre GaQge to Broad 

Gauge 

]557. SHRf R.N. YADAV: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) what i~ the progress of the project 
for conversion of Manmad~Aurangabad 
line from meter gauge to broad gauge; 

(b) when it is likely to be completed; 
and 

(c) when will the conversion work 
start on the remaining section of the pro-
ject from Aurangabad-Parbhani-Purle ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) 34%. 

(b) & (c) Completion of Manmad-
Aurangabad conversion and taking up of 
work on remaining section win depend on 
avai1abiljty Qf resources j{1 tile cOlJ]iO, 
years" 
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O_bli.g of Jultunader-Mukeriaa-
P.atllaakot-.Juurmu Railway LiDe 

1558. PROF. NARAIN CHAND 
P ARASHAR: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether the project for the doub-
ing of Jullandher-Mukerian-Pathankot-
Jammu railway Hne has since been sanc-
tioned and taken up for construction; 

(b) if so, e5ttirnated cost and the dates 
of sanction and commencement of the 
work; and 

(c) if not, the likely dates by which 
the project would be sanctioned and taken 
up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

(c) An Engineering-cum-Traffic Survey 
for doubling of this section has been taken 
up. The question of taking up the work 
wIll be considered after completjon of 
survey. 

Installation of Smoke Metres in 
DYC Buses 

1559. SHRI R.M. BHOYE: WiJl 
the Minister of TRANSPORT be pleased 
to state whether there is any proposal to 
install smoke metres in aJl DTC buses 
plying in the Capital to check air pollution 
due to emission of smoke, before the 
buses are taken out of the depots ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): No 
smoke metres have been developed in the 
country which can be fixed to 
buses. However, arrangements have been 
made by DTC to check emission of smoke 
btrore the buses are sent on line. For this 
purpose DTC has provided one smoke 
meter to each of its Units. AU buses lea-
ving the depot for operation are checked 
visually by the skilled staff twice a day. 
and periodical checks of buses are made 
with the help of smoke meter to avoid 
h~ erron~ 

Eraclicatioa .f Filar iaels 

1560. DR. T. KALPANA DEVI: 
Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state : 

(a) whether filariasis is cawed "y 
poor environmental conditions of canita-
tion and if so, corrective steps takCD/~· 
posed; 

(b) whether any biological control 
through larvivorus fish has been aader-
taken and if so, with what succes.5; and 

(c) what is the contribution of India's 
nledical R. & D. for control, eradication 
and treatment of filariasis? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) to 
(c) In India filariasis is often caused by 
poor environmental conditions. To con-
trol filariasis, anti-larval measures in urban 
areas are being undertaken which includes 
application of larvicides in the polluted' 
water and minor engineering measures to 
reduce the mosquito breeding sout'ees. 
Larvivorous fish are being deployed in the 
breeding sources wherever possible. 

Faciljtte~ to PaSseDlerI A.,.Ufag 
L.T.C. 

1561. SHRI ANANTA PRASAD 
SETHI : Will the Minister of TRANSPOR.T 
be pleased to state : 

(a) whether it is a fact that steep rise 
in passenger traffic resulting frem those 
entitled to avail of leave travel concessions 
(LTC) taking to rail travel in Jarge num-
bers during the current year has given a 
boost to earnings of the Railways during 
the current financial year; and 

(b) if so, the facilities extended by 
the Railway authorities to these emplo-
yees? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS -(SRRI 
MADHA VRAO SCINDIA): (a) & (b) 
Separate statistics for passengers availing 
Leave TraveJ Concession ·are not maintai-
ned by the Railways. Tberofore~ it is not 
possible to make any aSSC5Sl'DCnt t.-rdiDI 
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t his. The facility of Leave Travel Concession 
is extended to the Centra1 Government em-
ployees for visiting their home tawns once 
in a block of two years, and other places 
once in a block of four years. Such em-
ployees purchase journey tickets on cash 
payment 1ike any other passenger. The 
Railways do not allow any element of con-
cession in fares or any special facilities 
to them and the reimbursement to these 
passengers is made by their respective 
Departments/Ministries. 

Survey of Ambaguda-Lanjigarh Road 
Rail Link 

1562. SHRI JAGANNATH PATT-
NAIK: Will the f\.finister of TRANS-
PORT be pleased to state: 

(a) whether there is any proposal to 
conduct a feasIbility survey for construc-
tion of Ambaguda-Lanjlgarh Road Rail 
Link during the Seventh Plan; and 

(b) if not, whether Government pro-
pose to take up construction of this rail 
link taking into consideration the socio-
economic backwardness of this tribal area 
which is full of mineral resources? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) There 
is no such propo')al at present. 

(b) In view of severe constraint of 
resources and heavy commi tments in hand, 
it is not possible to consider thIs proposal 
for the present. 

Replacement of \\ ooden and Steel Sleepers 
by Concrete Ones 

1563. SHRI CHINT AM ANI JENA: 
Will the Minister of TRANSPORT be plea-
sed to refer to the reply given to U nstarred 
Question No. 1666 on 28 November 1985 
regardIng replacement of wooden sleepers 
by concrete sleepers and state the expen-
diture involved in replacing the existing 
wooden and steel sleepers by concrete 
ones? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): The initial 
cost of c oncrete s)eeper~ is about 6~~ lower 
\1\a. t1l.at of WOQdeB sleepers. S~(vicc; 

life of concrete sleepers is about 4 times 
that of wooden sleepers. As and when due 
replacement on condition basis and to the 
extent feasible, these are being replaced by 
concrete sleepers. 

Steel sleepers are not being replaced 
by concrete sleepers. 

Express Trains From Tirupati to Bombay 
and New Delhi 

1564. SHRI C. SAMBU Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Government are aware that 
there is no direct train facility from Tiru-
pati to either Bombay 0 r Delhi causing 
great inconvenience to the passenger traffic 
as well as transportation; 

(b) if so. whether there is any propos-
al under consideration to start CApress 
trams from Tirupati to Bombay and New 
Delhi so as to ease the traffic on other 
trains from Madras-Bombay and Madras-
New Delhi In South Central Railway 
Division; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDJA) = (a) It is a 
fact that there are no such direct trains. 

(b) No,. SIr. 

(c) Does not arise. 

Fmphasis on Girls Education 

1565. SHRI P.R. KUMARAMANGA-
LAM: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether education of children with 
elnphasis on girls education will be taken 
on a war footing under the Seventh Plan 
and if so, details of the Action Programme 
worked out; and 

(b) whether non-Government agencies 
will be fully involved in this gigantic 
n~tional t~sk ~nd if so details tb~l"oof 7 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE'(SHRIMATI SUSHILA 
ROHATGl) : (a) & (b) In view of the fact 
that girls education is laggin& behind that 
of boys, Govt. has been trying ior incre-
ased effort both under the formal and non-
formal educat'on Sectors to increase airls ' 
enrolment. It has been decided by the 
Govt. of India to make education of girls 
free in classes IX to XII. It is already 
free upto class VIII in most of th:: country. 
In the non-formal education S ;!ctor, 9 
educationally backward States, namely, 
Andhra Pradesh, Assam, Bihar, Jammu & 
Kashmir, Madbya Pradesh. Orissa, 
Rajasthan, Uttar Pradesh and West Bengal 
are heini given 90~~ assistance for opening 
non-formal education centres exclusively for 
Kirls. In addition variOllS state govts. are 
implementin~ incentive programmes like 
free supply of uniforms, free text-books, 
mid-day nleals etc. to various degrees and 
the effort is to increase the coverage of 
these schemes. Govt of India Vvelcomes 
tho effort of non-govt. agencies in formal 
and non-formal sectors as as it ~upp lcments 
the effort of the govt. in this large and. 
Lnportant field. Non-Govl, agencies are 
encouraged to open non-formal education 
centres in these backward States and are 
given 100~~ financial assistance for this 
purpose. 

Late Arrival of Delhi Flight at Trivandrum 

1566. SHRI G.M. BANATWALLA: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that on a 
number of days the flight from Delhi 
arrives late at Traivandrum and cannot 
land at Cochin because Cochin has no 
night landing facilities; 

(b) if so, the exact position in this 
respect; 

(c) what steps are contemplated to 
avoid the above situation; and 

(d) whether the flight service to Trivan-
drum w ill be shifted to morning hours ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) and (b) 

Indian Airlines flight. Ie 467/468 operatici 
on Delhi-Dabolim-Cochin-Trivandrum and 
back was delayed on 17 occasions durin.: 
the current year. The fljght IC 468 oper-
ating Trivandrum-Cochin-Ddbolim-Delhi 
overflew Cochin only on three occasions. 
On two of these three occasions the pass-
engers from Cochin bound for Goa and 
Delhi were picked up by Ie 467 to be 
routed through Trivandrum. 

(c) and (d) Flight IC-467 departs 
Delhi at 1005 hours for Goa-Cochin-
Trivandrum. The aircraft before oper-
ating this flight cperatcs one more fli~ht in 
the mornina:. Due to acute shortage of 
capacity at present, Indian Airlines is not 
in a position to operate IC-467 earlier 
than the present timings. 

Construction oj Over Bridges 
by Rail"ftays in KeraJa. 

1567. SHRI SURESH KURUP 
Will the ~Ijnister of TRANSPORT be 
pleased to state: 

(a) whether any over-bridges are pro-
posed to he constructed by the Indian 
Railways in Kerala during the Seventh 
Plan period ; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA): (a) & (b) 
In the State of Kerala construction of the 
following road over bridges in replace-
ment or'level crossings is already sanction-
ed :-

0) Road under bridge at krn. 753/6-7 
on Thavakara Road at Cannanore. 

(ii) Road over bridge at km. 608/4-5 
near K uttipuram. 

(iii) Road over bridge at km. 664/1-2 
on Francis Road at Calicut. 

(iv) Road over bridge at km. 3/1-2 
near Vallatholnagar. 

The proposals for road over brKlges 
are finalised on year to year basis depend-
ing on priorities given by State Govern-
ment, needs of rail road traffic and a vail .. 
ability of funds. 
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I ..... M .. Jlrl~i us Joint SlaiN~llg VeIlaOl'e. 

1568. SHRI K.S. RAO : Will the 
Minister of TRANSPORT be pleased to 
state: 

(a) the reasons for delay in setting up 
the joint shipping venture with Mauritius; 

(b) the details of the pIau worked out 
4 agreed to with Mauritius so for, for the 
scUina up of the joint shipping venture; 

(c) the original target date for the 
scttinc up of the joint venture and when It 
is likely to become operation}; and 

(d) whether it is a fact that trade with 
Mauritius is declining because of non-
a\aiJabihty of proper shippmg service? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
POR T (SHRI RAJESH PILOT) : (a) & 
(b) Aarecment has been reached with the 
Government of MaUritIus on many Issues 
including the following : 

(1) The share capitaJ of the Jomt 
Shi ppina Venture will be con-
tributed by the two sIdes on 50:50 
basis. 

(2) The Chairman & Managing 
Director of the Joint Shipping 
Venture would be respective nom-
inees of the two sh~ reholders and 
these posts would be rotated on a 
three year tenure basis. 

(3) The Board of Joint Shipping 
Venture will be constituted by 
four Directors nominated by each 
party. 

(4) The price of the ships to be trans-
ferred to the Joint Shipping Vent-
ure will be US S 2.444444 mi1Jion 
per ~hip. 

(5) The Joint Shipping Venture will 
be incorporated in Mauritius. 

Hdwever, on certain aspects relating to 
availability of cargo and tbe number of 
vessels to be transferred to the Joint Shipp .. 
ina Venture, negotiations have still to be 
~oDcJuded. 

(c) No tar&~t date had been fixed 
with regard to the setting up of the JOInt 
venture. 

(d) No, Sir. 

Supply of Medicines to CGHS Beneficiaries 
by KeDdriya Dbandar 

J569. SHRI KAMLA PRASAD 
SINGH : Win the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
refer to the reply given to Unstarred 
Question Nos. 4665 and 4810 on 19 Decem-
ber, 1985 and state: 

(a) whether Kendriya Bhandar is 
proposed to be asked to take over the 
responsibility of making avaiJabJe medicines 
to Central Governnlent Health Scheme 
beneficiaries by suitably amending the 
Government policy as Kendriya Bhandar 
has also been entrusted with the job of 
making available all items of 10ca1 purchase 
of stationery and other items; and 

(b) Jf not, reasons thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) No 
SIr. 

(b) All medicines included in the CGHS 
formulary are procured through Medical 
Store Organisation. However, in case of 
non-availabhty of any specific medicines in 
CGRS dispensaries, the same are procured 
through MIs Super Bazar and supphed to 
the beneficiaries and this system is working 
satisfactoriiy. 

Del'elopme at of Underground Water 
Resources 

1570. DR. G.S. RAJHANS WHI 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) Whether the Government of India 
have any programme or plan for the dev-
lopment of underground water resources 
during the Seventh P1an period; and 

(b) jf so, what are the details of the 
proJCamme in different States? 
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THE MINISTER OF WATER RE-
SOUltCES (SHRI B. SHANKARA-
NAND): (a) & (b) The Central Ground 
Water Board is undertaking hydrogeolo-
gical surveys, exploratory drilling and re-
appraisal surveys for evaluation of the 
ground water resources of the country. 
The Board is also assisting States in the 
preparation of ground water development 
schemes. 

During the VII Plan, it is proposed to 
cover an area of ]2.55 lakh sq. kms. under 
bydrogeological surveys besides dri1lin~ of 
about 4000 exploratory boreholes. 

Plan for Silaring of Gtinga, Cau"l'ery 
and Narmada Waters 

1571. SHRI BANWARI LAL PURO-
HIT: Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the concerned State 
Governments have submitted plans regar-
ding shanng of water of Ganga, Cauvery 
and Narmada among themselves; 

(b) if so, what are the names of the 
States that have submitted the plans; 

(c) whether the plans have been dis-
cussed by the Central Government with 
the concerned States; and 

(d) if so, what are the details there-
of '? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND): (a) to (d) The concerned 
State Governments have not submitted 
any plans for sharing of waters in respect 
of the Ganga and the Cauvery basins. 
The Narmada waters have already been 
allocated to the basin States by the Nar-
mada Water Disputes Tribunal. 

Central Schools in Bagga'ore 

1572. SHRI V. S. KRISHNA IYER : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeased to ~tate : 

<a> number of Central Schools in 
BaDplore City; 

(b) whether it is a fact that there is 
great demand for Central Schools in 
BangaJore City since a large numlJer or 
Central Government Offices are located at 
Bangalore; 

(c) whether there is any Central 
School in the Southern part of the Banp-
lore City; and 

(d) if not, whether Government pro-
pose to open a Central School in Southern 
part of the Bangalore City particularly in 
J ayanagar area ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) to (d) At prosent 
there are 10 Kendriya VidyaJayas (Central 
Schools) in Bangalore. However, thcrc-
is no Kendriya Vidyalaya in South Banga .. 
lore. There is a demand to open more 
Kendriya V idyaJayas in BangaJore. A 
proposal to open a Kendriya Vidyalaya 
at Jayanagar is under consideration of the 
Kendriya Vidyalaya Sangathan. It is being 
explored by the Sangathan whether the 
required physical facilities would be made 
available there by the sponsoring autho-
rities. 

Community Polytecbnics in Jeeral. 

1573. SHRI V AKKOM PURUSHO-
THAMAN: Will the Minister of HU-
MAN RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether any Polytechnics in 
KeraJa have been recognised as Commu-
nity Polytechnics and if so~ details thereof; 
and 

(b) the amount aivcn to Kerala 
Government for the development of thes. 
Polytechnics ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) &. (b) A Statement is 
given below. 
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statement 

Statement Regarding Community Poly~ 

technics in Kerala 

The scheme of community polytechnics 
was instituted during 1978-79 at selected 
diploma Jevel institutions to interact with 
the environment and act as focal points to 
promote transfer of technology to the rural 
areas. Initial1y, 35 PolytechnicQ were selec~ 
ted under the scheme and designated as 
'Community Polytechnics'. Snbsequently, 
one more institution was added. Out of 
these thirty-six institutions, three poly tech-
nici viz. (i) S. N. Polytechnic, Kanhangad; 
(ii) Government Polytechnic, PerintaI-
manna; and (iii) Thiagarajar Polytechnic, 
Algappana~ar, are from the State 01 

Kerala. 

S. No. Name of Institution 

1 

1. 

2. 

3. 

4. 

5. 

6. 

2 

A-Iostitutions Selected during 1978-79 

S.N. Polytechnic, 
Kanhangad 

Government Polytechnic, 
Perintalmanna 

Thiagarajar Polytechnic, 
Algappanagar 

B-InstitutioDS Selected during 1985-86 

Sri Rama Polytechnic, 
VaJpad 

NSS Polytechnic, 
PandaJam 

Carmel Polytechnic, 
Al1eppey 

Iadira Gandbi International Airport 
Terminal Complex 

1574. SHRI BHATTAM SRIRAMA 
MURTY: 
SHRI BRAJAMOHAN 
MOHANTY: 

Will the Minister of TRANSPORT be 
plea sod to state : 

For the implementation of the scheme, 
the necessary financial assistance is provi~ 
ded by the Central Government, on t 00% 
basis, directly to the concerned polytech-
nics and not through the respective State 
Governments. During the years 1984 .. 85 
and 1985 .. 86, the scheme of community 
polytechnics has been further expanded. 
Out of the sixty one new institutions co-
vered under the scheme durinl 1985-86, 
three more institutions from the State of 
Kerala have been selected. Thus, in all, 
there are, at present, six community poly-
technics in the State of Kerala. The 
amount of grants so far released or being 
released by the Central Government to 
these institutions are as given below:-

Amount of grant 
released/being 
released 

3 

(Rs. in lakhs) 

9.25 

6.00 

3.75 

6.25 

6.25 

6.25 

Remarks 

4 

Grants alrea-
dy released. 

Grants in the 
process of 
being relea~ 
sed, 

(a) whether all the defects noticed in 
the construction of the new Indira Gandhi 
International Airport Building by the Mi~ 
nister of State for Chdl Aviation some 
time back have since been rectified; 

(b) if so, when it is proposed to make 
the new Airport operational; 
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(c) whether any enquiry has been 

conducted and responsibiJity fixed for the 
faulty rlesign and construction of the Buil- \ 
ding leading to consequent delay in :ts 
completion; 

(d) if so, action taken against the 
guilty officials; and 

(e) what is the amount of cost escala-
tion on account of the delay in imple-
mentation of the project? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) Most 
of the defects have since been rectified. 
Rectification work on a few remaining 
items is In progress. 

(b) The new terminal wiJI be made 
operational in May, 1986. 

(c) & (d) Action has been taken 
against the top management of the Inter-
national Airports Authority of India 
Member (Operations) who was acting as 
Chairman has been relieved of this addi-
tional charge. The services of M ern ber 
(Engineering) who was supervising the pro-
ject have been terminated. 

(e) The increase in cost attributable 
exclusively to the time over-run is not 
precisely quantifiable. 

Dam on Subarnarekha 

1575. SHRI NARAYAN CHOU-
BEY: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether it is a fact that the State 
Government of West Bengal have moved 
for completion of a dam on the river 
Subarnarekha in Midnapur District at 
Bhasraghat in West Bengal fOf, irrigation 

(b) if so, when did the State Gover-
ment make this move; 

(c) whether the proposal is still lying 
with the Planning Commission for appro-
val; and 

(d) if so, reasons for delay and when 
the Planning Commissjo~ is oxpected to 
live its ct~ran~~ ~ 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND): (a) to (d) The Government 
of West Bengal sent the Project Report on 
Subernarekha Barrage Project to Central 
Water Commission in 1981 for techno-
economic clearance and acceptance of the 
Planning Commi~sion. The Project bas 
been referred back to the State Govern-
ment to furnish their plans for protecting 
the command area from the flood spills of 
the Subernarekha River. The State 
Government's replies are under examina-
tion in the Central W:lter Commission. 

SCjST Officers on Board cC Directors 
of Air India 

1576. SHRI K.D. SULT ANPURI : 
Will the Minister of TRANSPORT be 
p] eased to state : 

(a) whether there is allY member be-
longing to Scheduled Caste or Schedu:ed 
Tribe on the Board of Directors of Air 
India; 

(b) if not, the reasons therefor; 

(c) what is the criteria for nomina-
tion of members on the Board of Directors 
OI Air India; and 

(d) whether GoveJnment propose to 
include at least two members belonging to 
Scheduled Caste and Scheduled Tribe on 
its Board of Directors ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) No, 
Sir. 

(b), (c) and (d) There is no manda-
tory pro"ision for the appointment of 
Directors belonging to Schedu1ed Castel 
Scheduled Tribe on the Board of Directors 
of Air India. Most of the Directors on 
the Board are ex-officio Government 
Directors. There are only two Non-official 
Directors of whom one belongs to a mino-
rity community and the other is an eminent 
industrialist and expert in the field of avi-
ation. The term of the present Board ex-
pires on 22nd July, 1986. The possibility of 
nominating a representathoe from Scheduled 
Caste/Scheduled Tribe in the next Board 
of Directors of Air India wiU .,. eX(l~i~ 
ncd, 
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Ci!at're'. Inter'YeDtioD for c." .. ery 
""ter From. Karnitaka to Tainil 

Na •• 
1577. SHRI BALASi\HEB VIKHE 

PATIL: 

SHRI KAMLA PRASAD 
SINGH: 

Will the Minister of WATER RE-
SOuRCES be pleased to state: 

(a) whether it is a fact tbat the State 
Government of Tamil Nadu have sought 
Ccn'tral Government~s intervention to get 
the Cauvery water from Karnat aka in 
order to save crops in Thanja\>ur Delta of 
Tamil Nadu; and 

(b) if so, Government's reactio. 
thereto and steps tak en or proposed to be 
taken by Government in this regard so 
that the fanners of each concerned State 
are not put to any disadvantageous posi-
tion"? 

THE MINISTER OF WATER RE-
s<;t1RCES (SHRI B. SHANKAR A-
NAND): (a) &, (b) The Government 
of Tamilnadu have been requesting the 
Central Govelnment from time to time to 
persuade the Government of Karnataka 
to release additioBal waters from their 
sforaaes on the Cauvery. With the efforts 
made by the Central Government, 5 TM C 
were released by Karllataka in each of the 
months of August, September and Decem-
ber, J985 and 2.5 TMC in February, 
1986. 

Flood Control Measures 

1571. SliRI SHARAD DIGHE : 
SHRI HARIHAR SOREN : 

Will the Minister of WATER ltE-
SOURCES be pleased to state: 

(a) considering the past experience of 
damage dODe every year by the annual 
ftoods in different parts of the country, 
what urgent steps Government propose to 
take to reduce the severity of at least next 
year's floods; 

(b) 'bow much funds art provided in 

the Seventh Plan for flood control pto-
jects and what is the percentage of outlay 
to total plan investment; and 

(c) whether Government propose to 
transfer the subject of flood control from 
State List to the Union List in the Con-
stitution of India by proposing a suitable 
amendment, in "jew of the fact that the 
States have failed during the last three 
decades and a half to meet effectively the 
continuous growing chaIlenge of flood 
control? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) For reducing the severity 
of flood damages, in future, the State 
Governments are taking up various struc-
tural measures like construction of embank-
ments. drainage channe1s, bank protection 
works and storage reservoirs The Central 
Government would continue to take mea-
sures for flood forecasting and warning on 
the various inter-State flood prone rivers 
from 145 stations established. Besides, the 
Centre is also persuading the States to 
enact suitable legislation for flood plain 
zoning to reduce the severity of damages 
and for undertakiDI various disaster pre-
paredness measures before the on-~et of 
monsoons. 

(b) The outlay approved for flood 
control sector in the Seventh Plan is Rs. 
947.39 crores which works out to about 
O.53~o 0" the total plan investment. 

(c) No such proposal is under consi-
deration at present. 

Proposed Changes in the film Censorship 
Policy 

1579. SHRI SODE RAMAIAH : Will 
the Minister of HUMAN R.ESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether any changes are being 
proposed in the film censor poJicy ; 

(b) if so, what are the propd5cd 
changes ; and 

(c) whether the Censor Board is goina 
10 be reconstituted to eive efFect to new 
direc;tives «nd policy 'of tilm c..,8otsJlip? 
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THE MINISTER OF ST ATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) No, Sir. 

(b) Does not arise. 

(c) There are a few vacancies of 
members of the Central Board of Film 
Certification. Action is being taken to fill 
these vacancies. 

Multi-Crore l\iismanagement in INT ACH 
Cu Ilu ral Programmes. 

1580. DR. G. VIJAYA RAMA RAO: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether attention of Government 
hat, been drawn to the disclosures on 
multi-crore mismanagement and misuse of 
funds in Indian National Trust for Art 
and Cultural Heritage's Cultural Pro-
grammes ; and 

(b) if so, the correct position and re-
tnedial steps taken! proposed? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) No. Sir. An articJe co-
mmenting on the functioning of Indian 
National Trust for Art and Cultural 
Heritage, a registered Society, appeared 
in the January 15, 1986 issue of the 
ON LOOKER. It does not mention any 
specific case of mis-management & misuse 
of funds. 

(b) Does not arise. 

Oonstru~tioD of Tamluk-Digba Railway 
Line 

1581. SHRI SATYAGOPAL MISRA: 
l'Vill the Minister of TRANSPORT be 
pleased to state : 

(a) whether is it a fact that Govern-
ment propose to complete the construction 
of the Tamluk-Digha Railway line during 
the Seventh Plan perod ; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRJ MADHA VRAO SCINDIA): (a> 
to (c) The project has not been cleared by 
the Planning Commission and it is pro-
posed to refer it to them again. 

[Translati on] 

Capital Contribution to Madhya Pradesh 
State [{oad Transport Corporation 

1582. SHRI DILEEP SINGH 
BHURIA : Will the Minister of TRANS-
PORT be pleased to state: 

(a) whether the Madhya Pradesh 
State Road Transport Corporation has 
submitted a proposaJ to Government for 
providing a capital contribution of Rs. 5 
crores tor 1986-87 ; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT(SHRI RAJESH PILOT) : (a) & (b) 
No proposal has been received a 5 yet by 
the Department. During the preliminary dis-
cussions held in Planning Commission, the 
Madhya Pradesh State Road Transport 
Corporation had assumed that the contri-
bution of the State Government of 
Madhya Pradesh, to the Corporation, 
during 1986-87 annual plan period, would 
be of the order of Rs. 10 crores. 

The State Government in its Plan for 
1986-87 has, for the Corporation"s activiti-
es, provided for an outlay of Rs. 8.92 
crores, of which Rs. 8.55 crores were 
assessed as from the internal resources of 
the Corporation and the balance as the 
State GovernmenCs capital contribution. 
The Central Government's capital contri-
bution to the State Road Transport Cor-
poration at present is 50~~ of that of the 
State Government. 

(Ellglish1 
New Railway Projects with Prospects of 

Appropria te Return 

1583. SHRI DIOVIJAY SINH: 
\Vil1 the Minister of TRANSPOItT te 



83 W,ltten Answers MARCH 6, 1986 Written An~we" 84 

pleased to refer to the reply given to 
Unstarred Question No. 2594 dated 11 
April, 1985 regarding conversion of 
Dharangadhra-Kuda and new broad gauge 
line Kheraghada-Jhinjhuwada and state : 

(a) whether the Railways would give 
priority to implement such new projects 
where the recovery of the investment is 
assured by the Ministry of Industry ; and 

(b) if so, ~hether the Ministry of 
Transport and the Ministry of Industries 
propose to jointly work out the modalities 
0, such investments ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) For 
projects prima-facie needed for Railways, 
the Railways undertake sur"eys to deter-
mine cost estimates and financial impli-
cations. Preference is given to taking up 
of projects, ~ hich are assessed to be finan-
cially remunerative, depending on availa-
bility of resources which are under severe 
strain at present. For other projects~ the 
users or the Department cor,cerned can 
get the rail sidings constructed, with the 
approval of Railways, as a Deposit Work 
at their cost and also bear the recurring 
maintainance and operating costs. 

(b) Does not anse. 

Special Coaches Manufactured in Integral 
Coach Factory 

1584. DR. K. G. ADIYODI Will 
the Minister of TRANSPORT be pleased 
to state what are the special features of 
the coaches nlanufactured in Integral 
Coach Factory during the last year and 
where are these special coaches put in use 
with numbers during ]985-86 (cnding Dece-
mber, 1985) ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRI MADHA VRAO SCINDIA): The 
coaches manufactured by ICF are light 
weight integral type and anti-telescopic 
coaches. Normally, IeF makes second 
class general, second class sleeper, EMU 
(Electrical Multiple units) and AC coaches 
as p.r tbe norlllal Production Programme. 

During April, 1985 to December, 1985 ICF 
manufactured 622 coaches. During this 
period Iep has also made special coaches 
viz, Metro, Double Decker and A.C. 
Chair Car. These coaches have been deli-
vered to the foI1owing railways : 

Tpye of Spl. No. Allottee Rail-
coaches way 

Metro coaches 8 Calcutta 
Metro 

Double Decker 12 Western 

A.C. Chair Car 5 Northern 

A.C. Chair Car 1 Central 

Irregularities in Purchase of Soap by 
D.T.C. 

1585. PROF. Y.S. MAHAJAN : Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether there have been gros~ irre-
gularItIes in the purchase of soap worth 
Rs. 6 crores by the Delhi Transport Cor-
poratlon; 

(b) if so, the detatls thereof; and 

(c) the action taken or proposed to be 
taken against erring officials of the Delhi 
Transport Corporation? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT) : 

(a) & (h) The ",llue of soap purchased 
by DTC annually is Rs. 6 lakhs and not 
Rs. 6 crorers. During a surprise check 
of Stores at one of the DTC depots, it 
was suspected that the soap stocked in 
Depots Stores was not upto the normal 
standard and consequently all the sto:ks 
in that depot were seized for further in-
ves(iJation. A complaint was also lodged 
with the Director, C.B I. Investiaations by 
the CBI are still in progress. 

(c) Eleven officials of the Stores/ 
Depots have heen placed under suapell-
ston, l?endio8 detailed iJ;lvestiaa\io1)s, 
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DTC Buses Damaged 00 10 ·2-1986 

1586. SHRI B.V. DESAI: 
SHRI BANWARI LAL PU-
ROHIT: 
SHRI HARISH RAWAT : 
SHRI C. MADHA V REDDI: 
SHRIMATI GEETA MUKH-
ERJEE : 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether a number of DTC buses 
were dama&ed on 10 February, 1986; 

(b) if so, the total number thereof-
inc1udin& private buses under DTC opera-
tion; and 

(c) the estimated los~ to 1) rc a~ a 
res uIt thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILQT): (a) 
Yes, Sir. 

(b) & (c) 339 buse.;; of the D. T. C. 
were damaged during BANDH agitation 
on 10-2-1986. No records are available 
to show as to how many private buses 
under DTC operation were damaged on 
this day. The estimate for getting the 
buses repaired works out to roughly R~. 
3.72,900/- as per provisional DTC estI-
mates. 

[Translation] 

Conversion of Varaossi-Bhatni and Mau-
Iodara Line 

1587. SHRI RAJ KUMAR RAI : 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether it is a fact that the work 
of conversion of Varanasi-Bhatni line will 
be completed during Seventh Five Year 
Plan; 

(b) if so, the l')fo2ress made in this 
rqard; and 

(c) the time by which the work regar-
ding conversion of Mau-Indara line will 
be completed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA : (a) Its com-
pletion will depend on availabiJity of 
resources in the coming years. 

(b) Present progress of th e works is 
24%. 

(c) It is a part of the Varanasi .. Bha .. 
tni conversion project and will be comp ... 
leted alongwith the conversion of Varanasi .. 
Bhatni section, depending on availability 
of resources. 

Measures to Control CigareUee SmokiDI 

]588. SHRI R. P. DAS : 
Minister of HEALTH AND 
WELFARE be pleased to state : 

Will the 
FAMILY 

(a) whether Government are aware 
of the fact that cigarette use along is res-
ponsible for 2.5 million word-wide death 
each year according to Washington based 
World Watch Institute; 

(b) what steps have been taken to 
make the smokers realise the dire conse-
quences of cigarette smoking; and 

(c) whether Government propose 
either banishment of tobacco or restric-
tion on manufacture of cigarette and its 
use in public places? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY \VELFARE 
(SHRI S. KRISHNA KUMAR) : (a) 
Yes, Sir. 

(b) & (c) The Government has taken 
the following steps to discourage smoking 
in general: 

(i) Health education publicity on the 
hazards of smoking have been 
undertaken through mass media 
channels. 
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(it) The cigarette manufactures are 
required to display on every ciga~ 
rette packet/advertisement/hoar-
ding the statutory warning "Ci-
prette smoking is injurious to 
healtb. " 

(iii) It has also been decided that 
A.I.R. and Doordarshan would 
not accept any advertisement s 
which encourage smoking. 

Apart from the statutory warning on 
Ci&arette packets and advertisements, most 
of the State Governments have promulgat-
ed laws prohibiting smoking in closed areas 
like cinemas, buses, educational institu-
tiODS, hospitals etc. An action p1an to 
intensify the health education in this area 
aDd to bring about a fall in the consum-
ption pattern of tobacco products is under 
consideration with other associated Minis-
tries. 

[Translation] 

Manmad-MalegaoD-Dhul e -N ardana (Lami 
Wabalu) Railway Line 

1589. SHRI S. S. BHOYE: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Government have any 
proposal to construct Manmad-Malegaon-
Dhule-Nardana (Lami Wahalu) railway 
line; 

(b) if so, the details thereof and the 
time by which Government propo~e to 
start work thereon; 

(c) whether Government have made 
any provision in the Seventh Plan in this 
reprd; and 

(d) if not, the action proposed to be 
ta~ by Government in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No 
Sir. 

(b). (c) & (d) Do not arise. 

(English) 

Training of Doctors for DiagRosls 0( 

AIDS 

1590. SHRI YASHWANTRAO GAD-
AKH PATJL: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether any arrangements have 
been made for specialised training of doc-
tors for early diagnosis of AIDS; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) & 
(b) Presently, India is having expertise 
and facilities for early diagnosis of AIDS. 
So far as specialised training of doc-
tors i.., concerned two ~cientists from Na-
tional Institute of Virology, Pune and 
Christian Medical Col]ege, VeJJore are 
being deputed by Indian Council of Medi-
cal Re"earch to National Institute of 
Health, Bethesda Maryland, U.S.A and 
CDC, Atlanta; U.S.A. to obtain specialis-
ed training for confirmatory tests i.e imm-
unoblot, imumnofluorescene and HTLV-IlI 
isolations. 

Inter-State Issues over Rajghat Project 

1591. SHRI PRATAP BHANU 
SHARMA: Will the Minister of WATER 
RESOURCES be plea.;;ed to ",tate: 

(a) whether inter-State issues of Raj-
ghat project are lying unsettled between 
Madhya Pradesh and Uttar Pradesh; 

(b) whether Government of India 
are aware of these issues if so, what effec-
tive steps have been taken by Central 
Government to settle these issues; 

(c) whether it is a fact that the work 
on the above project has been slowed 
down for want of adequate funds; and 

(d) if so, whether Government are 
contemplating to provide adequate aid or 
loan for ear1y completion of this project 1-



89 Writ tell Answers PHALGUNA IS, 19{J7 (SAKA) Written Answerl 90 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANA-
ND) : (a) & (b) There are some differences 
between Uttar Pradesh & Madhya Pradesh 
in regard to the imp Jementation of the 
Rajghat Dam Project. The Central Gover-
ment has been trying to settle the inter-
State issues and facilitate the implementa-
tion of the project. The Executive Com!l1it-
tee of the Betwa River Board is actively 
engaged in resolving the issues with the 
assistanc~ of the Central Water Commis-
sion. 

(c) Ye5, Sir. 

(d) No, Sir. The requisite outlays for 
tl:-is project are proposed to be earmarked 
in the Annual Plans of Madhya Pradesh 
and Uttar Pradesh. 

Payment of "Ghost MODey" in Ports 

1592. PROF. K. V. THOt\.1AS: Will 
the Minister of TRA NSPOR T be pleased 
to state: 

(a) wh~ther Government hav~ received 
any complaint regarding payment of' 'ghost 
money" in port; and 

(b) if'io, the remedial ~teps proposed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) & (b) 
Reports of payment of Ghost Money, also 
caned Speed ~10ney t() the cargo handling 
workers by stevedores or the agents of 
shipowners, in order to have loading/ 
unloading work on the vessels completed 
at a faster rate, have been received in some 
of the ports such as Cochin, Calcutta, 
Bombay, New Mangalore and Visakhapa-
fnam. The Cochin Port Trust launched 
during September, 1984 a drive against the 
practice of payment of Ghost Money, as a 
result of which it was reported that the 
payment of Ghost Money was substantidlly 
reduced. 

2. The Calcutta Port Trust also launc .. 
hed an anti-corruption drive with the name 
"Operation Jyotr' covering among others 
system of payment of Ghost Money, from 

the third week of July, ]985 and as a 
result of this, payment of Speed Money 
was reported to have been substantially 
curbed at Calcutta. During the Annual 
Conference of Chairmen of Major Port 
Trusts held on 12.8.85, it was suggested 
that all pert.;; should share the experience 
of C ochin and Calcutt a Ports and take 
simi1ar ste!,s with suitable modifications to 
suit their local conditions to combat the 
mal-practice of payment of Ghost Money 
at their ports. The detailed notes prepared 
by Cochin and Calcutta Port Trust-s regard-
ing steps taken to eliminate payment of 
Ghost Money have been circulated to the 
Major Port Trusts for necessary action. 
Thus, port authorities have been asked to 
keep a vigil :n the matter. 

[Trans/at ion] 

Submergence of Land in Bastar Distri ct 
Due to Construction of IncbampaHi 

Dam 

1593. SHRI MANKURAM SODI: 
Will the Minister of WATER RESOURCES 
be p leased to state: 

(a) the area of Bastar di~trict in Madhya 
Pradesh likely to be submerged due to the 
construction of Inchampal1i Dam at a 
place where the borders of three States 
Maharashtra, Madhya Pradesh and Andhra 
Pradesh mee1 and the area of the reserved 
forest land and that of the farmers, separa-
tely to be affected thereby; and 

(b) whether it is a fact that mineral 
rich area like Kordam near Bhopal Patnam 
is also going to be submerged and if so, 
t he details of such area? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) & (b) The detailed project 
report on the Joint Inchampalli multipur-
pose project has not been received in the 
Central \Vater Commission '"rom the State 
Governments concerned. Hence the in-
formation sougbt is not available. 

Inc enthes for FamiJ1 PlaoniDa 

1594. PROF. CHANDRA BHANU 
DEVI : Will the Minister of HEALTH 
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AND FAMILY WELFARE be pleased to 
state: 

(a) the details of the new incentives 
proposed to be given by Government dur-
in& 1986-87 to make family planning 
devices more effective; and 

(b) the expenditure likely to be incur-
red thereon? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 

(SHRI S. KRISHNA KUMAR) : (a) & (b) 
No new incentive schemes for 1986-87 have 
been finalised. 

[English] 

Ticketless Tra"Vel on Indian Railways 

1595. SHRI AJOY BISWAS : Will the 
Minister 01· TRANSPORT be please a to 
state : 

(a) whether Railways have conducted 
any survey to find out the extent of ticket-
less travel on Indian Railways; 

(b) if so, when and the findings thereof; 
and 

(c) the remedial measures suggested to 
curb ticketJess travelling? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) The last survey conducted during 
1982-83 showed that the incidence of ticket-
less travel on the Indian Railways in 
respect of suburban passengers was 0.19% 
and in respect of non-suburban was 1.79%. 
The estimated loss on this account was 
about Rs. 21 Crores. 

(c) The Survey did not go into the 
remedial measures. However, ticket check-
ing efforts were intensified and the number 
of cases detected and the railway dues 
realised registered an appreciable increase 
from 34.07 lakh cases and Rs. 608.38 Jakh 
respectively in 1982-83 to 43.70 lakh cases 
and Rs. 884.35 lakh respectively in 1984-85. 

Step. to Eradicate Leprosy AmoDgst 
Children 

1596. SHRI E. A YY APU REDDY: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the steps taken to pre\-ent and 
cure the incidence of leprosy amongst 
children; 

(b) whether any steps have been taken 
to provide a thorough check up in the 
primary educational institutions; and 

(c) the steps taken to educate the 
public about the actual facts relating to 
leprosy ? 

THE DEPUTY MINISTER IN 
THE DEPARTMENT OF FAMILY 
WELFARE (SHRI S. KRISHNA 
KUMAR) (a) & (b) Survey of 
School Children and family contacts of 
cases is undertaken under the Programme 
for early detection and treatment of cases 
among children. Some of the states have 
initiated comprehensive school health pro-
grammes involving thorough check-up of 
all primary school children for a1l diseases 
including Leprosy. 

(c) Adequate health education measu-
res have been taken to provide education 
to masses about leprosy. its curability and 
remove Social stigma. All availabJe 
channels of communications are used for 
giving due publicity to the programme. 

Constitution of Tribunal to Settle 
Ril'er ,"'ater Dispute Between 

Har, ana and Punjab 

1597. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether Government have constitu-
ted a tribunal to decide the river water 
dispute between Punjab and Haryana; 
and 

(b) if so, the details thereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKAR AN .. 
NAD): (a)&:(b) In pursuance of the po_jab 
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Memorandum of Settlement the Central 
Government has constituted the Ravi and 
Bcas Waters Tribunal on 25.1.1986 with 
Shri Justice V. Balakrishna Eradi, a Judge 
of the Supreme Court, as the presiding 
officer and has referred the followIng 
matters to it for verification and adjudi-
cation :-

(1) The farmers of Punjab, Haryana 
and Rajasthan will continue to get 
water not Jess than what they 
were using from the Ravi-Beas 
system as on 1.7.1985. Waters 
used for consumptive purposes 
will also remain unaffected. Quan-
tum of usage claimed sball be 
verified by the Tribunal. 

(2) The claim of Punjab and Haryana 
regarding the shares in their rem-
aining waters will be adjudicated 
by the Tribunal. 

The Tribunal has been a~ked to submit 
its report within a period of six months. 

Amount Spent on Advertisemeats by 
Air India and Indiaa Airlines 

1598. SHRI V. S. VIJAYARAGHA-
V AN : Will the Minister of TRANSPORT 
be pleased to state: 

(a) whether any decision has been 
taken by the management of Air India and 
Indian Airlines to cut down drastically 
expenditure on advertisements and other 
modes of publicity; 

(b) jf so, the details thereof and the 
savings effected on that count; and 

(c) how do the savings on this COURt 
compare with those of 1984 ? 

THE MINISTER OF STATE IN THE 
DEPART1\tfENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) Yes. Sir. 

(b) and ~(c) Inspite of escalation in 
advertisement rates, an effort has been 
made to restrict the expenditure on adver-
tisements and other modes of publicity in 
Indian Airlines and Air India. The amount 
spent on advertising and that figure as a 
percentage of the total operating revenue is 
indicated below: 

Advertising Expenditure 

Year 

1983-84 

1984-85 

1985-86 

Air India 

Amount 

305.24 

405.29 

121.47 
(till 
Sept. 
'85) 

Expressed as 
~~ of Operating 
Revenue 

0.4<)~ 

0.5<}~ 

0.3~b 

Steps to Encourage Natoropathy 

1599. SHRIMATI PRABHAWATJ 
G UPT A : Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pl"sod to stat, ~ 

Amount 

60.97 

57.88 

52.56 
(till 
Dec. 
'85) 

(Rs. in Jakhs) 

Indian Airlines 

Expressed as 
~{, of Operating 
Revenue 

0.11 ~b 

0.09~~ 

0.10o~ 

(a) the steps taken/proposed to be 
taken to encourage naturopathy; and 

(b) the amount sanctioned in th~ 

Seventh Five Year Plan therefor '? 
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THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
Besides extending financial assistance to 
Naturopathy institutions for conducting 
research in the field of Naturopathy and 
Imparting training, the Government have 
decided to set-up National Institute of 
Naturopathy at Pune. 

(b) A provision of Rupees seventy 
lakhs (Plan) has been made for the Cen-
tral Council for Research in Yoga and 
Naturopathy (this includes provision for 
development of Yoga and Naturopathy). 
In addition, a provision of Rupees one 
hundred lakhs has been made for the 
development of National Institute of Na-
turopathy during the Seventh Five Year 
Plan. 

Allocation and Achiclement8 Regard-
ing De\'eiopment and Maiotenance 

of National Highways 

1600. SHRI MOHO. MAHFOOZ 
ALI KHAN: Will the Minister of 
TRANSPORT be pieased to state: 

(a) the actual amount made a" ailable 
for the development and maintenance of 
National Highways as againit the require-
ment during the Sixth Plan period and the 
reasons for the shortfall in alIocation of 
funds, if any; 

(b) the extent of gap between the 
achie"ement and the estimated target; 

(c) the extent to which the demand 
in allocation of funds is anticipated to rise 
during the Seventh Plan period for the 
development and maintenance of the 
National Highways in view of Govern-
ment's decision to do away with the quota 
system in the issue of national transport 
permits; and 

(d) . the manner in which Government 
propose to raise the internal resources for 
the purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH P1LOT): (a) & 
(b) Alainst the prop05cd ()utJay of Rs. 

935.00 crores in the Sixth Five-Year Plan, 
an amount of Rs. 660.00 crores was appro-
ved for the deveJopment of National 
Highways. In addition for maintenance 
a sum of Rs. 271.75 crores was releasod 
against the requirement of Rs. 360.8-6 cro-
res The shortfall is due to financial 
constraints. 

(c) Due to liberalisation of National 
Transport Permits, no appreciable rise in 
traffic is expected and hence there would 
be no rise in demand allocation of funds 
in the Seventh Plan on this account. 

(d) Does not arise. 

Prior Sanction of Mcdl~al Council 
for Setting up a Medical College 

1501. SHRIMATI KISHORI SINHA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to 
state : 

(a) whether any State h,,\ opposed the 
idea of amending the Medical Council Act 
to make it mandatory to obtain prior san-
ction of the Council before setting up a 
medical college; 

(b) whether there arc any private 
medical colleges stiJl awaiting recognition 
of their courses by the Council; and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRJ S. KRISHNA KUMAR) (a) No. 
Sir. 

(b) Yes, Sir. 

(c) 1. Sidhartha Medical CoHege, 
Vijayawada. 

2. Dar-Us-Salem Education Trust, 
Dar-Us-Salem, Hyderabad. 

3. Christian Medical College, 
Hyderabad. 

4. Medical College, Trichur. 

5. Sri Ramchandra Colleae of 
Health Sciencc;s, POTur, Madras. 
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6. Salem Medical College, Salem. 

7. P.S.G. Institute of Medical 
Sciences, P.S. Govindaswamy 
Naidu and Sons· Charities, 
Peelamedu Coimbatore. 

8. Medical College, Annamalai. 

9. Rural Medical College, Leoi. 

1.. Kirshan Institute of Medical 
Sciences, Karad (Dist. Satara). 

11. Amarawati Medical College, 
Amarawati. 

12. J .S.S. Medical College, My-
~ore. 

13. Sri Adichunchanegiri Medkal 
College, Javaraoahalli, Vellur, 
Mandya District. 

14. M.S. Ramaiah Medical College, 
Bangalore. 

15. Dr. Ambedkar Medical College, 
Bangalore. 

16. Kampagowda Institute of Medi-
cal Sciences, Ban&alore. 

17. AI-Ameen Medical College, 
Bij apur. 

Seminar on "Asian Authors and 
Copyriabt Law" 

1602. SHRIMATI GEETA MUK-
HERJEE: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government's attention 
has been drawn to views expressed in re-
lard to amendments to copyright law at 
the two-day seminar on "Asian Authors 
and Copyright Law" held in Delhi in the 
last week of January, 1986; 

(b) If so, the details thereof; and 

(c) Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION &. 
CULTURE (SHR1MATI S\JSfBIA 
ROH~TGJ) (a) Yes, Sir" 

(b) The Seminar's recomm.ndatioa, 
in this regard, is to call on the Govern-
ment of India to amend the Copyri.ht Act, 
1957 to ensure to authors and composers 
of literary and musical works which have 
been incorporated in the sound track of 
any film the right to authorise the public 
performance of those work thouah the 
medium of film or exploitation in any 
other medIUm. 

(c) The recommendation bas to b. 
examined in the context of the ri,ht of 
other concerned interests. 

Vayudoot Seryice between Hyderabad 
and Ramaaundam 

1603. SHRI G. BHOOPATHY: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether there is any proposal to 
introduce Vayudoot Service betw~n Hy-
derabad and Ramagundam in Andhra 
Pradesh; and 

(b) ii so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) No, 
Sir. 

(b) Does not arise. 

Steps to educate public ia pre .. en~ 
tiOD of Guioea-worm. tbrouab 

TV/ Air 

160+. DR. CHINTA MOHAN: WiJl 
the Minister of HEALTH AND FA-

MIL Y WELFAR E be pleased to state: 

(a) whether pubJic education is a vital 
ingredient in pfevention of guinea-worm 
and if so, steps taken in that direction 
through TV lAIR specialty inendemic areas 
such as Andhra Pradesh; 

(b) whether addition of traces of po-
ta-;h to water is being done anywhere to 
\;. i 11 cyclop~~ 

(c) whether Barbel fish has been in. 
tl'OdvcCd allywhere to kill cyclopS, 1,,4 
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(d) whether "perchloron" i'i being 
used routinely to destroy the worms? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISI-lNA KUMAR) : (a) Yes, 
all possible measur:?s to educate the public 
ha ve been taken in the States. The ende-
mIc States have also been requested to 
prepare suitable Radio messages for bro-
adcasting from the A.l.R. centres. 

(b) No, Sir. 

(c) Barbal fish (Barhus puckelli) was 
used in the 19308. in few villages in Kar-
n.ataka. Use of fish under Guinea-worm 
Eradication Programme has been consi-
dered operationally feasible. 

(d) PerchJoron was used in 1984 by 
some of the endemic States principally 
Rajasthan. Since 1985 a cheaper and 
more effective alternative chemical namely 
temephos 50<J~ Ee at one ppm doses IS 
beIng applied to step wells to kill cyclops. 

[Translat ion] 

Stoppages or Superfast Trains at G'Wslior 

1605. SHRI KAMfvl0DILAL JATAV 
Will the Minister of Tranc:port be pleased 
to state: 

(a) the number of Superfast trains 
~oing to Bombay and Madras from Delhi 
daily; 

(b) the number of such traiIiS which 
do not stop at Gwalior station. 

(c) whe!her Government propose to 
provide stoppage of these Superfast trains 
at Gwalior station which at present do not 
stop there; and 

(d) whether Go"ernment propose to 
start a now Superfast train direct to 
Calcutta from Gwalior ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): \a) From 
New D~lhi there are four ~up.:fast train~ 

for BOlnbay and two for Madras. Of these. 
one train to Madras runs onlY on ... days 
a week, one train to Bombay runs 5 d.ays 
a ~'eek and another on 2 days a week. 

(b) Of the above, only Madras bound 
superfast trains pass via Gwahor .... Tamil-
nadu Express which runs 4 days a week 
does not stop at Gwalior. 

(c) Not at present. 

(d) There is no such proposal at 
present. 
(English) 

Diesel engines for South Central 
Railway 

1607. SHRI V. TULSI RAM: Will 
the Minister of TRA NSPOR T be pJea~ed 
to state: 

(a) whether there is a proposal under 
the consideration of Go,\ernment to intro-
duce diesel traction on the South Central 
Railway, where it has not yet been intr -
duced so far; 

(b) if so, the chord5Pdrea~ to be co-
vered particu1ar1y in Andhra Pradesh; and 

(c) if so, the time by which this 
system is expected to be introduced? 

THE ]\1INISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRI MADRA VRAO SCINDIA): (a) 
Practically all Mail Express trains and 
through Goods services on South Central 
Railway <1re either on Diesel or Electric 
traction There iii ro imme( iatc prospect 
of further large scaJe dieselisation of main 
line and branch line passenger services. 

(b) and (c) Some passenger serivces in 
Vi iaywada may be dieselised after the 
availability of new dieseJ Jocomoti\es. 

Ex ternal assistance for projects in 
KeraJa 

1608. SHRI T. BASHEER: Will the 
Minister of WATER RESOURCES be 
pJeased to state: 

(a) whether the State Government of 
Kcr~la has submitted some projects foe 
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external assistance for approval of Union 
OQverumcat; 

(b) if so, the details thereof; and 

(c) what steps have been taken in this 
rezard ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) Yes, Sir. 

(b) The proposal received from the 
State Government of Kerala consists of 
Minor Irrigation Schemes incJudini: 
schemes involvini lift irrigation in 5 dis-
tricts of Kerala. The total cost of the 
schemes has been. indicated as Rs. 22.69 
crores and the benefitted area is ahour 
12,500 ha. 

(c) The proposal has been rccei\ ed 
recently and is under scrutiny. 

S. No. New line Original 
cost 

1. Ernakulam 15.06 
Alleppey 

2. Alleppey- 1, .11 
KayankuJam 

(d) Completion of these projects will 
depend upon availability of resources in 
the coming years. 

(Tral1slat ion) 

Sbortage of Doctors in P.H. Cs and 
AHopatbic DispeftMH'm 

1610. SHRI HARISH RAWAT: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether the number of doctors in 
the Primary Health Centres and allopa-
thies.dispensaries in various States' is less 
than their fixed strength; and 

(b) if so, the shortaae in "'this regard 

Coastal RailwaJ in Kerala 

1609. PROF. P. J. KURIEN : Will the 
Minister of TRA NSPOR T be pl.ased to 
state : 

(a) the total amount spent so far on 
the coastal railway in Kerala and its 
ori~inal outlay; 

(b) to what extent the cost has esca .. 
lated; 

(c) what percentage of work has been 
completed so far; and 

(d) by what time it will be completed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) 
The particulars are as under :-

Revised 
cost 

35.00 

20.00 

Exp. 
upto 
3/85 

14.66 

0.62 

(Figures in crores,of Rs.) 

Out 
lay 
for 
85-86 

2.00 

0,0001 

Pro~rc:ss~~ 

45 

1 

and the advice and assistance Government 
propose to give to States to meet it ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISH~A KUMAR): (a) & (b) 
Out of 30437 sanctioned posts of doctors 
at Primary Health Centres and Al10pathic 
dispensaries in rural areas only 3405 posts 
(11.2~'6) are vacant. The States have been 
advised to take effective steps to fill up the 
vacant posts under a time bound program-
me and review the position regularly. The 
Srates/Union Territories have been advi-
sed to provide incentives to attract doctors 
to serve in rural areas. In this regard the 
8th Finance Commission on the suggestions 
of Ministry of Health and Family Weifare 
has provided special funds to the Stat~$ 
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for providing the following incentives to 
doctors serving in rural areas: 

(i) A rural allowance equal to 25~~ 
of the basic pay subject to a maxi-
mum of Rs. 250/- per month for 
the doctors serving in the Primary 
Health Centres; and 

(ii) House rent allowance at the rate 
of Rs. 150/- per month where the 
doctors are not provided residen-
tial accommodation. 

In addition, the Finance Commission 
has made special provision of Rs. 53.52 
crorei for construction of residential quar-
ters for the doctors. The hilJy areas have 
been provided 30~0 'Mark up' in the cost 
of construction. 

Enllish 

G rant. to Research Centres hy Indian 
Council of Social Science Research 

1611. SHRI VIRDHI CHANDER 
JAIN: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether it is a fact that the Indian 
Council of Social Science Research is a 
funds aranting body to various research 
centres and institutes in the country; 

(b) jf so, the criteria Ol~ givini funds 
to such institutions; 

(c) details of the funds gi\ ing to vari-
ous centres and institutions individual1y 
during the years 1983 to 1985; and 

(d) details of achievement of such 
centres during the last three years? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) to (d) Under its scheme 
of grants to research institutions, the 
Indian Council of SociaJ Science Research 
gives grants to institutions doing research 
in the field of social sciences ~atjsfyjnl the 
foI1owing criteria :-

1. It should be of an all-India 
character; 

2. it should normaIJy ha ve been in 
existence for a period of not less 
than five years; 

3. it should not be eligible for assis-
tance from the University Grants 
Commission; 

4 

5. 

it should be registered under the 
Societies Registration Act, or as 
a public trust, or created by an 
Act of State Legislature; and 

it should be adjudged by the 
Council to be a research institu-
tion of excellence. 

Information regarding grants given to 
20 such research institutions during the 
last three years is given in the statement 
I below. Details OJ main achievements of 
these institLltions is given in the stat ement-
II below, 

Statement-I 

SI. No. 

1 

1. 

2. 

Grants Released to Research InstitutesjCe Dtres during 1983-85 

Name of the Centre/Institute 

2 

Institute for Social & EconomiC Chat1&e, 
Bangalore. 

Centre for Development Studies 
Trivandrum. 

1982-83 1983-84 

3 4 

(Rupees in Lakh~) 

8.31 9.76 

9.10 

1984-85 

s 

15.(i() 
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1 2 3 

3. Gandhian Institute of Studies, Varanasi. 5.49 

..... Centre for Studies in Social Sciences • 
~CaJcutta. 7.20 

5. ANS Institute of Social Studies, Patna. 7.40 

6. Institute of Public Enterprise, Hyderabad. 2.50 

7. I nstitute of Economic Growth, Delhi. 3.30 

8. Centre for the Study of Developing Societies, 
Delhi. 7.21 

9. Centre for Social Studies, Sural. 3.62 

10. Madras Institute of Development Studies. 
Madras. -4.10 

11, Indian Institute of Education, Pune. ~.""2 

12. Giri Institute of Development Studies, 
LuckJlow. 16.00 

13. Centre for Policy Research, New Delhi. 3.08 

1~. Sardar Patel Institute of Economic &. 
Social Research, Ahmedabad. 5.60 

15. G.B. Pant Social Science Institute, 
Allahabad. 3,15 

16. Council for Social Development, 
Hyderab~d 2.00 

17. Institute of Deyclopment Studies, Jait:'ur 1.75 

18. Centre for. Regional Ecological It. Science 
Studies in Development, Calcutta. 

19. 

20. 

Centre for Research in Rura) ~ Industr1al 
Development, Chandigarh. 

Centre for Women ~s Development Studies, 
Delhi. 

Total 101.63 

5 

(;.OO 

8.20 9.50 

S.2~ 8.50 

2.30 10.00 

15.35 14.84 

3.30 9.51 

5.05 5.08 

5.30 7.95 

3.10 ..... 15 

41.25 17.75 

3.44 6.70 

7.60 8.50 

4.35 5.35 

2.19 2.35 

2.25 3.47 

2.00 

9.00 

2.00 

1-42.20 lS9.~ 
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Statement-II 

Note indicating the achievements of the 
Research Institutions receiving grants from 
the Indian Council of Social Science Re-
search 

The research institutes have made sii-
niiicant contribution to expanding and ex-
tendinK research base and capabilities in 
social sciences jn India particularly in those 
areas where iocial science research is not 
wen-devoloped. By undertaking problem 
oriented, studies, the institutes have gene-
rated substantial empirical knowledge about 
the Indian economy and society and ito; 
dynamics. Such research has resulted in 
the collection, computation and analysis 
of enormous amount of data required for 
assisti~& the programme for economic deve-
lopment and social change. The Insti-
tutes have also undertaken studies on the 
developmental problems of the State in 
which they are located \\ ith a vieVY 
to aisistin~ the formulatIOn ~ strategies 
and programmes for promoting develop-
ment. Th ~ studies include a wide spe',trum 
of subjects related to agriculture and rural 
development, industrial structure and 
~Gwth. income distributiqn and poverty, 
employment and wages, inter·regional 
differences in levels of development, pro-
blems of weaker sections of society, im-
plication of development process social ten-
sions and process of nation building and 
issues relating to education, health, nutri-
tioR, population policy, energy technology 
and environment etc. 

Other major activities of the Institutes 
relate to the training of college teachers, 
young social scientists and functionaries of 
the State and Central Governments invol· 
ved in formulation and implementation of 
various deve10prnen t programmes. The 
Institute have also M. Phq and Ph. D 
programmes. They disseminate the resear-
ch studies in the form of published books, 
monographs, working papers and research 
papers in various journals. They also 
undertake translation and production of 
social science literature in the regional 
languages as weB as building of social 
science documenta tion of research jn 
rcponal languages. Besides~ the iaculty 
of th.se institutes are represented on vari-
QUi ",mmittees, commissions and policy 

making bodies of the Central and State 
Governments. 

Construction of overbridge on Railwa, line 
in Sonepat 

1612. SHRI CHIRANJI LAL 
SHARMA: Will [he Minister of TRANS-
PORT be pleased to state: 

(a) whether there is great need for 
~ons~ructioo of an over-bridge on Railway 
hne In Sonepat near Hindu College; 

(b) if so, whether Government pro-
pose to take up this work; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
The proposal to construct road over 
bridge in replacement of level crossing No. 
27 near Hindu College at Sonepat was not 
fnund feasible due to heavily built up 
commercial area in the surroundings. The 
alternative proposal for construction of a 
road over bridge in replacement of level 
crossing No. 26-B at the Delhi end of 
S~nepat station is being investigated jontly 
WIth the State Government. 

(c) Does not arise. 

Boeing service between Bombay-Baroda-
Bombay 

1613. SHRI RANJIT SINGH GAEK· 
WAD: Will the Minister of TRANSPORT 
be pleased to state: 

(a) whether due to limited seating 
ca pacity of A vro aircraft running between 
Bombay-Baroda-Bombay at present a Jarge 
number of passengers are wait-listed on 
this flight; and 

(b) if so, whether Government wi1l 
consider to ShIft over to a Boeing aircraft 
instead of 'Avro' on this morning flight to 
accommodate more passengers ? 

THE MiNISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) No Sir 
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The average number of passengers per 
flight, on the Bombay-Haroda-Bombay 
rout~, during the period August, 1985-
January, 1986 was considerably less than 
the capacity provided. 

(b) Does not arise. 

[Trails/at ion} 

'Vater Scarcity in Gujarat 

1614. SHRIMATI PATEL RAMA-
BEN RAMJIBHAI MA V ANI: Will the 
the Minister of WATER RESOURCES 
be pleased to state: 

(a) wheth er Government have receiv-
ed representations and memoranda from 
Government of Gujarat, Members of Par-
liament and various organisations to the 
effect that there is acute water shortage 
due to drought in different parts of Gujarat 
and that the Union Government should 
take up Narmada and other scheme", on 
war-footing or should give adequate assis-
tance so that the water problem in the 
State could be solved; and 

(b) if so, the details in regard thereto 
and the nature and exten t of assistance 
promised to be given by the Union Gover-
nment ? 

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) : 
(a) & (b) No ~uch representation has 
been received from the Government of 
Gujarat. However. letters have been re-
ceived from some Members of Parliament 
and also certain organisations and social 
workers on the subject. Go .-ernment of 
Gujarat has been building various maior, 
medium and minor irrigation projects in 
the State for conserving wat~r resources 

Prevalence rate 

1 2 

(i) Over 10 per 1000 
population. 

(ii) Between 5 and 
9.9 per 1000 
po\,ul(l.tion. . 

for irrigation and other purposes. The 
State Government has also taken up the 
Sardar Sarovar Project on the Narmada 
River. The Government of Indta has inc-
luded this project under World Bank assis-
tance who have agreed to provide a credit 
assistance of $ 450 millIon. 

[English} 

Treatment and Rehabilitation of Lepers in 
Madhya Pra desh 

1615. 
Will the 
FAMILY 
state : 

KUMARI PUSHPA DEVI : 
Minister of HEALTH AND 
WELFARE be pleased to 

(a) whether Government have made 
any a~sessment 0.; the number of lepers 
hving in different parts of Madhya 
Prade~h. 

(b) if so. their number and the area~ 
\vhere these Jeoers are mostly concentrat-
ed; and 

(c) the schemes prepared for their 
treatment and rehabilitation? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
According to the estimates made in 1981, 
a total of 1.20 lakhs of leprosy cases exist-
ed in Madhya Pradesh ; 

(b) The overall prevalence rate of 
leprosy in Madhya Pradesh is estimated at 
2 30 per thousand population. The preva-
lence rate of individual districts is as 
under: 

Name of Districts 

3 

One district 
(Raigarh) 

16 Districts. 
(Raipur, Rewa. Datia 
Ours. BHaspuT, "8arwani, Dhar. 
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1 

(iii) 

2 

Less than 5 
per thousand 
population. 

3 

Bastar, Chbatarpur, 
Rajnandaaon, Gwalior, Ratlam, 
Chhinwara, Bhind, Khandwa and 
Sbahdol. 

Remaining 28 
districts. 

-_ 

(c) Under National Leprosy Eradication Programme, following Units have been set 
up for case detection, treatment and Rehabilitation of Leprosy patients in Mad-
hya Pradesh :-

(i) 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 

Leprosy Control Unit5 

Urban Leprosy Centres 

Survey. Education and 
Treatment Centres 

District Leprosy Units 

Temporary Hospital Wards 

Reeonstructive Surgery 
Units. 

Leprosy Rehabilitation 
and Promotion Units. 

11 

27 
<451 

11 

e 
2 

2 

Plans are also being finalised to take up followini DiMricts under M ulti.dru& 
treatment in a phased manner under DANIDA assistance. 

(i) Dru& 
(ii) Rajnandpon 

(iii) Raipur 
(iv) Bilaspur 

[Transl.tiDn] 

Causes of .. ental retardation 

1616. DR. C. S. VERMA: Will the 
Minister of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

<a) GovernmenCs interpretation o~ 
ment .. l retardation and whether Govern· 
ment have ever reviewed it ; 

(b) what arc the main causes of mental 
retardation; and 

(c) the steps tal ~~ to soly~ \~is fJfob-
\~m 1 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARF 
(SHRI S. KRISHNA KUMAR) : (a), (b) 
& (c) As per the World Health Organi-
sation definition, mental retardation is due 
to arrested or incomplete arowth of 
mind below the age of 18 due to genetic 
or acquired reasons. Dr. B. Sankarall, the 
then Director General of Health Services 
had set up a aroup of expert s in various 
discipline in 1979 which conducted a sur-
vey in the field of mentally handicapped 
in India. The main pro,ramme for solvina 
the problems of mental1y retarded persons 
aims at their rehabilitation for which the 
Mi nistry of W~lf~fcr is t,ki\l, ~ M~~ Q( 
~teps\ 
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[Englilh} 

Telephone facilities in Plaaes 

1'17. 3HRI RADHAKANTA DIGAL: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether some countries have pro-
vided phone facilities in the planes ; and 

(b) if so, whether efforts are ~~~pos:d 
to be made to provide such facIlIties In 
planes in our country ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(~HRI JAGDISH TYTLER): (a) Yes, 
Sir. 

(b) There is no proposal to provide 
such facilities at present. 

Spread of Measles, Cholera and Small Pox 
in Capital 

1618. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state : 

(a) whether Government are aware 
that measles, cholera and small pox. have 
struck a number of people in the Capital; 

(b) if so, the reasons thereof; and 

(c) what measures are taken to pre-
vent these diseases ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a), (b) 
& (c) There is global eradication of small 
pox. N\lmber of deaths reported due to 
measle~ during 1983, 1984 and 1985 (upto 
November, 1985) ... rom Delhi is 54, 6~ & 
144 respectively. 

Number of death reported due to 
cholera in 1984 & 1985 from Delhi is 3 and 
9 relpectively. 

Th. ineidence of 1l1.asfcs and ~holera 
is IO'8onaJ~ 

Central UniVersity at Barak Valle, 8f 
Allam 

1619. SHRI SUDARSAN DAS : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to stat. : 

(a) whether Government ha .... e received 
rep} esentations for setting up of a Central 
University at Barak Valley (comprisini: 
Karimganj and Cachar District) of Assam; 

(a) if so, the details theroof ; and 

(c) reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI : (a) and (b) A large number 
of representations have been received from 
the residents of Cachar region demanding 
a Central University in the Barak Valley 
region on the plea that the region, whieh 
has a population of 25 Iakhs, is quite dis-
tinct from the rest of Assam in respect of 
language, race, culture, ethnic oriain, etc. 

(c) The Central Government has 
announced the establishment of a Central 
University in Assam. Some preliminary 
discussions have been held to ascertain the 
State Government's views on the nature 
of the University, its location and the 
extent of facilitie! that can b. provided. 
The State Government bas appointed a 
Committee to recommend a site for the 
location of the University. The re-
commendations of the State Government 
are awaited. 

Train Derailments 

1620. SHRI MULLAPPALLY IlAMA-
CHANDRAN: Will the Minister of 
TRANSPOR T be pleased to state : 

(a) the number of cases of train derail-
ments reported since January, 1985 ; and 

(b) whether enquiries have been made 
into the cases in each case ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHlU 
MADHA VRAO SCINDIA): (a) Durinc 
the period from January, 1985 to January 
1986, 685 derailmetlts oc~urred on Illdian 
aailftYs, 



11S MAl\C!I 5, 1916 Written 4,n$w~rs U, 
(b) Enquiries have been done in 671 

cases, and balance are under finalisation. 

Nutritional Status of ChiidreD and Women 

1621. SHRI N. DENNIS: Will the 
Minister of HUMAN RESOURCE DEVE .. 
LOPMENT be pleased to state: 

(a) whether there is any proposal 
under the consideration of Government to 
take up specific time bound actions to 
bring about sustained and durable impro-
vements in the nutritional status of child· 
ren and women; 

(b) whether it is a fact that the growth 
status of urban slum children of today is 
worse than that of the poorest children in 
the country some years ago; and 

(c) whether the noted medical scienti~t 
C. Gopalan has made some suggestions in 
this regard and if so, the detai15 thereof 
and and the reaction thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE(SHRIMATI MARGARET ALVA): 
(a) The Government have taken up several 
programmes such as the Supplementary 
Nutrition Programme, Integrated Child 
Development Services Scheme, Maternal 
and Child Care Services, Prophylaxis 
against Nutritional Anaemia, National 
Goitre Control Programme, Balwadi Nut-
rition Programme, distribution of food 
grains at subsidised price to weaker sec-
tions etc. to bring about improvements in 
the nutritional status of children and 
women. 

(b) No, Sir. 

(c) Dr. Gopalan has made several su-
ggestions on various occasions : nutrition 
education, especially regarding the superio-
rity of breastfeeding over commercial in-
fant foods ; employment generation; sub-
sidised foo ds for nursing mothers; pro-
moting the use of supplements other than 
commercial infant foods; improving the 
outreach of health, water supply and sani-
tation, etc. These elements are included in 
I'forrammm; like Integrated Child Develop-
m,nt Services" N.tioftal Rural Employ .. 

ment programme/Rural landless Employ-
ment and Guarantee Scheme, Maternal and 

Child Hcrlth Services, Programmes of Rural 
Water Supply and Sanitation etc. 
A National Code also exist to regulate 
commercial breas-milk substitutes and 
protect and promote breast-feedin& of 
Infants. 

Maintenance of 'Edakkal Cal'e' 

1622. SHRI N. DENNIS 1 Wjll the 
Minister of HUMAN RESOURCE 
DEVELOPtvtENT be pleased to state: 

(a) whether Government are aware 
that the well known ·Edakkal Cave' one 
of the three centres of primitive graphic 
art in India, the only historical monument 
in South, is now on the road to ruin; 
and 

(b) if so, the details regarding this 
historical cave and the efforts made or 
being made for the proper maintenance of 
this old cave '? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) Press reports indicated 
that quarrying in the area around 'EdakkaI 
Cave' which is under the protection of the 
State Government of Kerala was endan-
gering the cave. 

(b) The 'Edakkal Cave' situated on 
the western slope of the hill 'Edakkalmale' 
south--nest of Sultan Battery is in KeraJa 
State. The walh of the cave have engra-
vings. The chronology of these engravings 
is not firmly established. Department of 
Archaeol<"!y, Government of Kcrala has 
intirnateu that action has already been 
taken to prevent blasting in the area and 
other steps to protect the cave are also 
being taken. 

Central assistaDce 10 States for appoJnt-
ment or women teach.ers 

1623. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of HUMAN 
RESOURCE DEV~LOPMENT be pleascG 
to state: 

(a) wbother Central aS5i~taace to the 
States for appolnttnc:nt of wom.eu toecaers 
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in Primary schools is proposed to be in-
creased in SevGnth Plan ; 

(b) if so, the basis of sharing such ex-
penditure between the States and the 
Centre; and 

(c) the details of th~ provisions pro-
posed to be made in Seventh Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) to (c) The question of 
continuance of the scheme of assistance 
for appointment of WOlnen teachers in pri-
mary schools in 9 educationally backward 

States in the VII Plan is under considera-
tion. The basis for sharing of expenditure 
under such a scheme would be finalised 
when decision is taken for continuation of 
the scheme in VII Plan. 

Trucks witb Composite Permits 

1624. SHRI SYED SHAHABUDDIN: 
Will the Minister of TRANSPORT be 
pleased to state the number of trucks with 
composite permits as on 31 March, 1985 
and their State-wise break-up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): A 
Statement is ~iyen below. 

Statement 

Name of State/UT 

1 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

I. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

11. Sikkim 

National Permits 
issued VIS 63 (11) 
ofM.V. Act. as 
on 3]~3 .. 1985 

2 

1337 

900 

1237 

1072 

1055 

585 

785 

1200 

1257 

1160 

890 

150 

149 

245 
1033 

800 

1199 

Zonal Scheme 
Permits fOT 

Public Carriers 
j"sued as on 
31-3-1985 

3 

1304 

450 

1013 

768 

729 

854 

706 

848 
841 

568 
1154 

424 

385 

900 

900 

882 
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1 2 3 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

1189 

415 

391 

1306 

845 

271 

500 

301 

23· A &: N Islands 

24. Arunachal Pradesh 

25. Chandigarh 

26. D &. N Haveli 

27. Delhi 

28. Goa, Daman & Diu 

29. Lakshadweep 

30. MizQram 

31. Pondicherry 

Modernisation of Wagoo Fleet with 
ForeigD ColJaboration 

1625. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of TRANSPORT 
be pleaied to state : 

(a) whether any plan has been drawn up 
for the modernisation of the wagon fleet 
and substantially improving the availabi-
lity of wagons during the Seventh Plan; 

(b) if so, its broad outlines and foreign 
collaboration if any sought for; and 

(c) the steps being taken to place 
advance orders with the manufacturing 
uBits at Calcutta, which are lanauishing 
for want of orders resulting in large scale 
retrenchment of the worker~ ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, 
Sir. 

(b) (i) Indian Railways have invited 
Global Tender~ for impo.rt of 
a limited number of modern 
ireight bogie~ with import of 
technology to manufacture such 
bOjies ind i,.nously. 

13~ 

149 

15 

646 

471 

150 

194 

{)I5 

12 

857 

216 

341 

136 

(ii) Procurement of 96,000 wagons 
(in terms of 4-whcelers), subject 
to availability of funds, durini 
the VII Plan. 

(iii) Use of roller/cartridge bearing~, 
Air brakes and high teDliile 
Centre Buffer Couplers to the 
extent feasible on new wagons 
to be procured. 

(c) (i) Wagon offtake during 1985-86 
was increased from the initial 
figure of 5000 to 12000 numb.rs. 

(ii) Wago. offtake during 1986--87 
is being planned at 20,000 
numbers. 

Step. to implement proyisioDS of S.I.T.A. 

1626. SHRI SANAT KUMAR MAN-
DAL : Will the Minister of HUMAN R E-
SOURCE DEVELOPMENT be pJea~ed to 
state : 

(a) the steps being taken to give 
more teeth to the provisions of 'The 
Suppression of Immoral T raffie Aet' and 
protect women from enterin. this prof.~
sion; and 
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(b) whether Government are consider· 
i:na a suggestion that the provision of an 
alternative life of dignity for prostitutes 
could be taken up as a development pro-
ject by the Planning Commission? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA): 
(a) The Suppression of Immoral Traffic 
in Women and Girls Act, 1956, has been 
amcaded by the Amendment Act of 1978, 
in order to make it more effective and 
moanin&ful. Among the revised provisions, 
'conveyance~ has been added in the defini-
tion of 'brothel' and the word 'prostitu-
tion" bas been redefined. In addition to 
protective homes, the State Governments 
are required to set up corrective institu-
tions for women and girls in need 01 con-
certed treatmont. 'Special Police Officer' 
has been redefined as an officer not below 
the rank of an Inspector of Police, in 
place of Deputy Superintendent of Police. 
As it was oHen found difficult to acquire 
the presence of a respectable woman of 
the same locality to attend and witness the 
search, the reI evan t proviso has been 
appropriately amended to enable women 
from other localities to be associated with 
this task. 

(b) We do have several projects for 
the training & rehabilitations of women in 
need and projects for those rescued from 
brothels, are being implelnent~d in several 
parts of the country. 

World Body Building Cllampionships 1986 

1627. SHRIMATI USHA CHOU-
DHARI : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
te state: 

(a) whether the World Amateur Body 
Builders Association have offered India the 
1986 World Body Building Championships; 
and if ~O, the decision taken in this reg:lrd; 
and 

(b) the number and names of countries 
likely to participate in the championships, 
the v.J1ue and other details ? 

THE MINISTER OF STATE IN THE 
DBPAllTMENTS OF YOUTH AFFAIRS 

AND SPORTS AND WOMENS WEL· 
FARE (SHRIMATI MARGARET ALVA): 

(a) The Government have received no 
such proposal. 

(b) Does not arise. 

Non-domiciled seamen's differential 
wages 

1628. DR. SUDHIR ROY: Will the 
Minister of TRANSPORT be pleased to 
state the steps taken to hrini back huae 
amount of non-domiciled seamen~s differen-
tial wages from London as per END 
Conlrnittee '5 report ~! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : The 
funding arrangement on account of emp-
loyment of non-domiciled seafarers(ENDS) 
on U.K. flag ships was operative from 
1974 to 1978 during which period 
an amount of Rs. 16 million was transferr-
ed to the Seafarers Welfare Fund Society 
of India. However, the efforts to continue 
this arrangement have ,not so far succeeded 
because of objections from the U.K. Nati-
onal Union of Seamen and the U.K. 
National Maritine Board agreement, which 
jnter alia provides for uniform payment of 
wages toall seamen on British flag vessels. 

New RaJhyay Lines in Orissa 

1629. SHRI SOMNATH RATH: 
Will the Minister of TRANSPOR T be 
pleased to state : 

(a) the taraet of construction of 
railway lines in Orissa State during the 
Seventh Plan period; and 

(b) whether the tarlet for the Sixth 
Plan has been fully achieved, if not, the 
reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) New 
Line from Koraput to Machiliguda has 
been opened for traffic a~ a siding in Dcce. 
mber, 1985. Construction of Muchiliguda ... 
Rayagada, Talcher-Sambalpur and naitari. 
Banspani lines which arc the other approv .. 
ed new line projects are beinl proll"sed 
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according to availability of resources. 

(b) In Sixth Plan, new line from Jak-
hapura to Daitari was commiisioned to 
loods traffic in March, 1981. In view of 
resource constraints there was no other 
new line taraetted for completion in Sixth 
Plan ill Orissa. 

Tr.la ael'yice between P.ttlankot and 
J."alamukbi 

1630. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of TRAN-
PORT DC pleased to state: 

(a) whether the Northern Railway 
have decided to start a new train between 
Patbankot and Jawalamukhi Road (on 
Kanara Valley Railway) on the persistent 
demand of the people; 

(b) if so. the date from which the 
train is proposed to be introduced and its 
timings; and 

(c) if not, the likely date by which a 
decision would be taken in this regard and 
the reasons for the delay? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRI MADHA VRAO SCINDIA): (a) 
No, Sir. 

(I) Basic assistance for equipment 

(b) & (c) Do not arise. 

Review of crifera for U.G.C. tMl'elop-
meat grants to coHea" 

1631. PROF. NARAIN CHAND 
P ARASHAR: Will the Minister of HU .. 
MAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether the conditions of eligibi-
lity for development arants to col1eaes 
have been reviewed so as to make the 
conditions more liberal; 

(b) if so, the findinas of the review 
and the number of colleaes oliaible for 
devo}opmental grants as on 31 March, 
1985 and their percentaae to the total nu-
mber of colleges on that date; and 

(c) if not, the reasons thorefor and 
whether an urgent review and study would 
be undertaken soon? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) & (b) The University 
Grants CommissIon have reviewed the 
guidelines for providing assistance for 
grants to colleges during the Seventh Plan 
period. The guidelines for the major pro .. 
grammes during the Seventh Plan period 
would be as follows : 

Assistance to colleges offering degree and/or postgraduate cours~ would 
be calculated @ Rs. 150 per student subject to a maximum of Rs. 1 lakh to 
a college. 

(Ii) Assistance for development of undergraduate educatiod 

The ceiling of assistance would be as under : 

(a) Arts, Science Commerce/Multifacolty college 

Studen t enrolmen t 

250 to 500 

SOl to 1000 
1001 to 2000 

2000 and above 

Celliaa of usiat •• ce 

Rs. 41akhs 

Its. 5 lakhs 

Rs. 71akhs 

R.s. 81akhs 
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(II) A .. i.taD~e for womea'. colleges and tbose located iD backwartl alNl raral 81'''' 
S.udeat. enrolment 

150 to 500 

501 to 1000 

1001 to 2000 

2001 and above 

Ceiling of alsistance 

Rs. 41akhs 

Rs. 5 lakbs 

Rs. 7 lakhs 

Rs. I lakhs 

(III) As.lltance for development of postgraduate education in colleges 

(a) Humanities & Social Sciences 
departments. 

Rs. 2.00 lakhs for each 
department. 

(b) Geography, Maths, Statistics 
and Psychology departments. 

Rs. 2.50 lakh~ for each 
department. 

(c) Physics, Chemistry, Botany, 
Zoology. Bio-Chemistry, Home 
Science and Microbiology 
departments. 

R~. 3.00 lakhs for each 
department. 

(h) Development of undergraduate educatictD 

Teaching and technical staff includIng 
professional staff for library. 

Books and journals including Book Banks. 

Equipment including laboratory and 
audiovisual equlpn1ent. 

Work8hopshed/animal house/Mu~eurns/ 
Green house. 

Canteen Building/Non-resident !)tudent 

centre. 

Health Centre-Building and equipment. 

Development of sports and ,ames facilities 
including Gymnasium. 

(v) Development of Postgraduate educatioD 

Books, Journals including Book Banks and 
equipment including audio-visual and 
reprographic facilities. 

Faculty Impro\ em~nt programmes including 
teacher fel10wships date collection, 
field work for preparing research papers. 

100% 

l00~~ 

lOO~~ 

lOOO~ 

The number of coIleges eligibJe as per new ,uidelilJes would be 
known when the UGC receives the l'to-posa\s from the: ~n~, 

(c} Does not al'ise. 
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Natioaal Higbway works delayed due to 
contractors backing out 

1632. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether any works reJating to 
National Highways have been delayed on 
account of contractors backing out during 
the last three years; and 

(b) if so, the details thereof and the 
reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) 
Yes, Sir. 

(a) Contracts are operated by the 
State Governments who are the executing 
agencies for National Highway works. 
There are more than 1600 works under 
progress scattered all over the country 
out of which there would be about 33 nunl-
ber of works which are affected because of 
contract failures. Action is taken by the 
State Public Works Departments in such 
cases as per terms of contract and fresh 
contracts are fixed or works taken up 
departmentally as the case may be. 

Special scbeme for edueation of disabled 
persons 

1633. SHRI VIJAY N. PATIL : WiJl 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the amount sanctioned for educa-
tion of disabled persons during 1984-85 
and 1985-86; 

(b) whether Government have prepa-
red any special scheme for the education 
of disabled persons; and 

(c) if so, the details of different as-
pects of education proposed for the bene-
fi! of disabled persons ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (8), (b) and (c) The special 
scheme tor t~e education of the dis~bled 

is known as the Scheme of Integrated Edu-
, cation for Disabled Children. The Scheme 

which is a Centrally Sponsored Scheme, 
envisages placement of certain cate&ories 
of educable physically haQdicapped child-
ren along with the normal children in the 
schools meant for the normal children 
with the help of special aids and teachers ' 
trained in special education for teaching the 
disabled. . 

Grants totalling Rs. 67.32 lakh were 
released to the State Governments/UT5 
under the Scheme during 1984-85 and in 
the year 1985-86 a sum of Rs. 25.00 lakh 
has been released upto February, 19S6. 

The disabled children studying under 
the schenle are expected to follow the same 
pattern of education a s is meant for the 
normal children with variations, if necess-
ary. to be decided by the implementing 
agency. 

Cases of misbehaviour and nOD-stopping 
of buses reported by DTC mobile squads 

1634. SHRI ANANTA PRASAD 
SETHI; Will the Minister of TRANSPORT 
be pleased to state: 

(a) whether nlobile squads of DeJhi 
Transport Corporation have been commis-
sioned to keep an eye on their bus crew 
operating in the city; and 

(b) if so, the number of cases of mis-
behaviour against conductors and drivers 
and non-stopping of busses properly at the 
stands that have been brought to the notice 
of DTC by such squads during the last 
one year? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) 
Yes, Sir. The DTC has w.e.f. 1.10.85 dep-
loyed 16 Mobile Squads to check the 
driving habits of driver5 and other irregu-
larities committed by the crew on line. 

(b) The number of various irregula-
rities noticed by the Mobile Checking 
Squads during period 1.10.85 to 15.2.86 is 
given below :-

1. Non stopping of buses ~69 



129 Written Answer, PKALGUNA IS. 1907 (SAK.A) Written AlUwer, 

2. Wrong parkioi of buses 

at the proper stop 

3. Non issue of tickets to 

145 

passengers by conductors 38 

4. Crew without uniform 355 

5. :Ruses without destination 
Boards/Lights 1228 

6. Without proper ,seats etc. 999 

7. J\.-fiscellaneous 2090 

Total 5224 

Depending on the iravity of the com-
plaint, di sciplinary action including ter-
mination/dismi~~al of erring employee is 
taken. 

Extension of Jbarsuguda-Titilagarb 
passenger tra in upto Rayagada 

1635. SHRI JAGANNATH PATTNAIK 
Will th~ Minister of TRANSPORT be 
plea~ed to state: 

(a) whether there is any proposal for 
extension of the 'Jharsuguda-Titilagarh' 
passenger train upto Rayagada ; and 

(b) if not, the reasons th erefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) No, Sir. 

(b) £xtension is not feasible due to 
Jin. capacity constrain ts between TitiJa-
larh and Rayaaada and lac k of facilities 
at Rayagada. 

Use of Asbestos in Homes Develops 
Diseases 

1636. SHRI CHINTAMANI JENA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the use of 
asbestos in homes breeds certain diseases 
and if so, details thereof; and 

(b) whether any experiment has been 
made to find some suitable substitute of 

asbestos in house building and if so. tlte 
details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) No 
study has been undertaken in India 80 far 
to assess the effect of the ule of asbeltos 
in homes and buildina material. However, 
studies conducted elsewhere report that 
there are no ill effects to residents due to 
low levels of exposure to asbestos fibre. 

(b) The Government of India in the 
Ministry of Health and Family Welfare are 
not aware of any such experiment to fin. 
substitutes for asbestos in buildinl mate-
rials. 

Enforcement of Anti-Dowry Act 

1637. DR. B.L. SHAILESH: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether de~pite a series of mea-
sures for dealine with perpetrators of atro-
cities on women through enforcement of 
the pro\isions of the anti-dowry Act there 
is no let-up in bride-burning, bride-beatinc 
and even their being driven out of thoir 
homes for not bringing adequate dowry; 

(b) if so, what further measures are 
being taken by Government to save these 
unfortunate victims of dowry ; 

(c) whether complaints have also beeR 
received about Government servants and 
their families having demanded dowry and 
driving out the brides; 

(d) if so, the number of complaints re-
ceived against such employees workin. in 
the Capital. Ministry-wise/D~partment

wise; and 

(e) the action taken in each case? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN~S WEL-
FARE (SHRIMATI MARGARET ALVA): 
(a) Inspite of the many measures taken 
the position is still unsatisfactory. 

(b) As per the provisions of the amen-
ded Dowry Act recognised Voluntary 
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Women~s Organiiations have been autho·;, 
rised to file First Information Reports 
(FIRs) with the Police on behalf of the 
victims. Close touch is maintained with 
Voluntary Organisations/ the concerned 
administrations to ensure effective imple-
JIlentations of the Act. The Special dowry 
(:ell in Delhi bas been strengthened. A 
Special Legal Cell in the Department of 
Women9 s Welfare has recently been set up 
to monitor the implementation of the 
Act in the States and Union Territories. 

(c), (d) & (e) Information is being co-
llected. 

OWD your WaaOD. scbeme 

1638. SHRI MOOL CHAND DAGA : 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that Railways 
have introduced 'Own your wagons 
scheme· ; 

(b) if so, the detairs thereof; 

(c) whether this scheme has been in-
troduced on experimental basis; and 

(d) what will be the fate of such wagons 
if the scheme is withdrawn by the Railways 
in case of imperfect working? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) to (d) 
A proposal for owning of wagons has been 
posed to user agencies. No final deci-
sion ha~ been taken so far. 

Hill Highway Scheme in Kerals 

1639. PROF. P.J. KURIEN : Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Government propose to 
include the Hill-Highway scheme in the 
Western Ghat region of Kerala under the 
Central Aid Programme of State roads of 
inter-state or economic importance during, 
the Seventh Plan ; and 

(b) if nQt~ th~ r~asons therefor '? 

. '~THEwMINISTEJl OF STATE IN TH"Jl 
DEPARTMENT OF SURFACE TRANS-
PORT (S~RI RAJI;SH,PILOT) : (a) No, 
Sir. 

(b) Due to financial constraints, it is 
not possible to provide any Central Assis-
tance for Hill Highways in Kerala or any 
ether State scheme under the Central Ai4 
Programme of State roads of Inter:state or 
economic importanco. 

['!'rQ1Is!ation] " 

Measures to motivate for Tubectomy / 
Sterilization 

1640. SHRI KALI PRASAD PAN. 
DEY: 
SHRI R·AMASHRA Y PitA .. 
SAD SINGH: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the cases of Tubectomy/Sterilisa-
tion during October 1985-January, 1986, 
State-wise; 

(b) wnether'it is a fact that in Delhi, 
Uttar Pradesh and several other States it 
has been mad~ obligatory for each official 
of police and many other departments to 
give 10 cases for' steriljzation/tubecto~'y 
and different types of pressures are b~in&' 
brought in this regard; if so, what are 
the directions of Government in this re-
gard ; and 

(c) the details of other effective mea-
sures be ng taken to encourage people to 
undergo ~terilization/tubectomy ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR): 
(a) A statement showing the State-wise 
number of cases of sterilisation (vasectomy 
and tubectomy) performed during October 
1985 to January 1986 is given below. 

(b) & (c) According to the info~ation 
availab'le no such obligatIon has beeR 
imposed up?n Police officials., ~o~t?y~c1. 
offi((ials of other departments • .t'c, a~t~v-eIx 
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associated with the programme. Govern-
mont bave issued instructions to the States 
to ODaure tbat the Family Welfare Pro-
aramme is implemented on a purely volun-
tarY basis· The measures being taken to 
effectively promote adoption of the sman 
fam'ily norm including acceptance of ter-
mid.] methods of contraception are: in-
creasing demand Jor contraception through 
methgd spocific campaigns and improved 

communication approaches; expandin~ 

and improving the quality of outreach ser-
vices, involvement of functionaries of diffe-
rent departments of the Government at 

iJ. No. State/U.T. 

1 2 

1. Andhra Pradesh 

2. Assam 
3. Bihar 

4. Gujarat 

s. Haryana 

6. Himachal Pradesh 

7. J & K 

I. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur* 

13. Meghalaya* 

14. Nagaland* 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

23. A&N Islands 

24. Arunacbal Pradesh 

various levels, intensifying population edu-
cation, enhancing child survival rates and 
promoting greater community participation 
through the involvement of voluntary 
organisa ti ODS. 

Statement 

£ 

Vasectomy Tubectomy Total 

3 4 5 

11,590 1,32.834 1,44,424 

12,472 24,418 36,890 
13,519 1,41,205 1,54,724 

20,004 1,43,000 1,63,004 

5,113 41,591 46,704 

2,835 15,043 17,873 

1,718 10,605 12,323 

6,391 1,16,258 1,22,649 

2,647 62,048 64,695 

21,434 1,48,890 1,70,324 

35,948 1,74,966 2,10,914 

297 1,579 1,876 

2 114 116 

12 116 121 

6,434 70,037 76,471 

2,085 20,975 23,860 

4,833 1,23,348 1,28,181 

77 239 316 

18,327 1,42,612 1,60,939 

164 1,037 1,201 

29,445 2,44,615 2,74,060 

6,44 87,606 94,041 

&4- 452 516 

17 4J2 459 
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1 

25. 

26. 

27. 

21. 

29. 

30. 

31. 

32. 

33. 

2 

Chandigarh 

D&N Haveli 

Delhi 

Goa, Daman & Diu 

Lakshadweep 

Mizoram 

Pondicherry 

Ministry of Defence 

Department of Railways 

All India 

£=Figures provisional 

3 

121 

206 

1,023 

7 

27 
11 

310 

2,145 

1,225 

2,06,954 

4 5 

74S 869 

284 ..90 

8,679 9,702 

1,965 1,972 

1 28 

747 758 

1,709 2,019 
4,074 6,219 

6,991 8,216 

17,29,218 19,36,172 

*=Fiaures for the period October 85-December 85. 

RallDing of Assam Mail Via Gorakhpur-
Si"aD-Sonpur 

1641. SHRI KALI PRASAD 
P .A.NDEY: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether Government propose to 
runs ASiam Mail via Gorakbpur-Siwan-
Sonpur which runs at present via Patna-
Mokameb; 

(b) whether it is a fact that only the 
superfast train Jayanti Janta Express runs 
on Lucknow-Gorakhpur-Siwan-Sonpur 
railway line which is not able to meet the 
demand of the people on this line; 

(c) if so, the time by which Assam 
Mail is likely to be run via Gorakhpur-
Siwan-Sonpur; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(8) Though there is only one superfast 
t rain running on Lncknow-Siwan-Sonpur 
section, there are other express trains 
runnine on this section. 

(c) Assam Mail is not proposed to be 
4ivcrt.d via Oorakhpur. 

(d) A new Superfast train is proposed 
to be introduced on the same route. 
Another tri-weekly express will be introd-
uced between Lucknow and N ew Bon~ai
&aon from 1.4. t 986. 

Hospitals for Treatment of Leprosy 

1642. DR. CHANDRA SHEKHAR 
TRIPA THI : Will the Minister of HEAL-
TH AND FAMILY WELFARE be pleased 
to state: 

(a) whether Govt.rnment have taken 
a decision to open a hospital for treat-
ment of 1eprosy in De1hi; 

(b) if ~o, when this hospital will start 
functi oning; 

(c) whether Government have also 
decided to open such hospitals in other 
parts of the country; and 

(d) if so, the location-wise number 
thereof and if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) t6 
(d) Under National Leprosy Eradication 
Programme. there is no proposal to open 
separate Leprosy Hospitals anywhere in the 
country inc1uding Delhi. With the intro-
duction of Multi-drug, it is possible to 
treat the patients in their own homes with-
out effecting their normal per suits of life 
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and as such the emphasis now is no domi-
ciliary treatment. The patients are how-
ever, admitted in the general hospital 
either for suriery or other complications. 

Sun'ey of Uttarakhand Research 
Inltitute 

1643. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the Minister of HU-
MAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether the newly established 
Uttarakhand Research Institute has been 
conducting historical survey and research 
work; 

(b) if so, whether any antigue tam-
rapatras have been found as a result of 
this survey; and 

(c) if so. the details thereof? 

(b) the total number of projects under 
the scheme to be started durine the Se-
venth Plan; 

(c) whether aU districts are covered 
by the Scheme; 

(d) if not, when these will be co-
vered; 

(e) the achievements made under the 
Schemes; and 

(f) the funds allocated for this sc~e., 
me during 1985-86 and 1986-87 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AF-
FAIRS AND SPORTS AND WOMEN 9 S 
WELFARE (SHRIMA TI MARGARET 
AL VA) : (a) The Integrated Child Deve-
lopment Services (ICDS) Scheme is in ope-
ration in all States and UTs. 

(b) Tentati~'ely, a target of 1000 ICDS 
projects for the Seventh Five Year Plan 
period has b~en fixed. 

(c) No, Sir. 

THE MINISTER OF ST ATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) The Uttarakhand 
Shodh Sansthan (Uttarakhand Research 
Institute), Kherakal, Nawasu, Pauri Garh-
waI, U.P. has occaslonally reported exis-
tence of some inscriptions in Uttarakhanda' (d) The scheme is bein& expanded in 
region. The Director of the pttarakhand a phased manner. Priority is given t. 
Shodh Sansthan has been requested for areas predominantly inhabited by schedu-

ed Tribes and Scheduled Castes and urban furnishing the details of the discovery. 

(b) & (c) Discovery of copper plates 
has not been reported so far. 

[Ellrlish] 

New projects under Integrated Child 
Development Scheme 

1644. DR. PHULRENU GUHA : 
SHRI AJOY BISWAS : 
SHRI SUBHASH Y ADA V : 
SHRJ DHARAMPAL SINGH 
MALIK: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(a) the names of the States where the 
Integrated Child Development Services 
(leDS) Scheme has been enforced so far; 

slums. Hence, there is no definite time-
frame for coverinl,! all the districts. 

(e) 1019 centrally sponsored IeDS 
projects were sanctioned up to 1984-85. 
210 such projects have been sanctioned for 
1985-86 while 240 projects have been allo-
cated for 1986-87. In addition, 129 pro-
jects have b:!en taken up in the State sec-
tor; 117 up to 1984-85 and 12 in 1985-86. 

An IeDS project becomes operational 
in about 18-24 months from the date of its 
sanction As per Status Report for the 
period ending 31.12.85, received from 1112 
projects, 1001 projects had become opera-
tional. In these projects, 95,364 angan-
wadis were providing supplementary nutri. 
tion to 62.27 Jakh children and 12.36 pre-
gnant women and nursing mothers. 104712 
anganwadis were providing non-formal pre-
school education to 35.92 lakb childT.fl~ 



(t) Budget provisions for 1985-86 and 
t 986-87 are Rs. 72.50 crores and Rs. 77 
croros respectively. 

'- , 

Abolition of capitation fee cbarged 
by engineering colleges 

1645. DR. SUDHIR ROY: 
SHRI D.K. NAIKAR : 
SHRI T. BASHEER : 

Will the Minister of HUMAN RE-
50URCE DEVELOPMENT be pleased to 
state : 

(a) whether Government of India are 
considerina measures to put a total ban 
on the practice of collecting capitation fees 
by privately run engineerine colleaes; 
and 

(b) if so, the details of the measures 
contemplated by Government? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) and (b) The amend-
ment of University Grants Commission 
Act bas been tbe necessary measure for the 
abolition of capitation fee cbarged by the 
enJineering colleges. The University 
Grants Commission Amendment Act 1984 
inter-alia . empowers the Commission to 
prescribe scales of tuition and other fees 
charged by institutes of higher education. 
The Act' further empowers the Commis-
sion to deny grant and lor affiliation from 
the p,articular or any 0 th~r U nlversity ~o 
such institutions which VIolate thIs provI" 
sion. 

[TranJlationj 

Tra • .,ortatioa of coal by Railw.ys 

1646. SHRI MAHENDRA SINGH: 
Will the Minister of TRANSPORT be plea 
sed to ,tate ! ~ 

(a) wbeth,l' it is a fact that Railways 
transported 1160 lakh metric tonnes of coal 
duril!l 1984-85 which is likely to increase 
to 1730 lakh metric tonnes in 1989-90; 
aDd 

(~) the quantum of coal transported 

Written Answe,., 

by the railways durin, the Jast three 
years? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS 
(SHRI MADHA VRAO SCINDIA): (a) 
Ra:Jways lifted 102 million tonncs of coal 
during 1984-85. It is expected to b. of 
the order of 152 million tonnes in 
1989-90. 

(b) The quantum of coal transported 
by the railways during tho last three years 
and in the current year (upto December 
1985) is as under :-

Year 

1982-83 

198~84 

1984-85 

In mi11ion tonnes 

94.6 

100.5 

102.0 

1985-86 81.0 
(Upto Dec. '85) 

[English] 

Advertisement oy Railways for Provision 
of Cargo and Ticketing failities at Sriaallar 

aod Jammu 

1647. PROF. SAIFUDDIN SOZ: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether any advertisement was 
floated by the Railways for provision of 
cargo and ticketing facility at Srinagar and 
Jammu; and 

(b) if so, whether any tenders were 
received in response to the advertisement 
and if so, action taken in the matter? 

THE MINISTER OF'STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA): Yes, Sir. 

(b) Yes, Sir. Three tenders were 
received but could not be processed lin' 
view of the orders· of District Judge, '5ri. 
nagar to appoint an Arbitrator to arbitrate 
upon the disputes raised by the earlier out-
.,ents. 
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LiDldDI Hubll with V81udoot Ser,ice 

1648 .. SHBl D.K.. NAIKAR: . WiH 
the Minister of TRANSPORT be pleased 
to state: 

(a) the progress made in the cons-
truction of Airport at Hubli, Karnataka; 
and 

(b) whon the Vayudoot services will 
start operatinl there ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI Ji\GDISH TYTLER): (a) Hubli 
Airport,is beiBg- developed by the Govern-
ment· of Karnataka. No progress report 
has been received from the State Govern .. 
ment so far, but it is understood that work 
has started at site. 

(b) Vayudoot will consider opera-
ting services to Hubli only when the air-
port is ready. 

Faclljty of Green Cards 

1649. SHRI DIGVIJA Y SINH: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether any State-wise targets 
were fixed to attract people to avail of the 
facility of green cards under the Family 
Planning Programme; 

(b) what was the percentage of reali-
sation of this target; and 

(c) what are the reasons for the short-
fall if any? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to 
(c) Or.cen cards are given as incentives 
to individual acceptors of terminal me-
thods after two children entitling them to 
certain facilities/priorities as may by deci-
tied by the St~te/Union Territories con-
cerned. 

Tarjets under different family planning 
methods are fixed by the Government in 
~O\\8\llt"tiO~ with S~ates!U. Ts. During the 

current year the achievement of propor-
tionate targets has been: Sterilisation 
82.3%; IUD-95.8%; CC Users-73.S%' "D~ 
OP Uiers-74.2%. To ensure effective un-
plementation of the programme, a witt 
defined strategy has been adopted. The 
main features of the strategy are: increa.-
sing demand for contraception throup 
improved communication approaches; ex-
panding and improving the quality of out-
r-each services; promoting greater commu-
nity participation; intensifyibg population 
education; enhancing child survival rates; 
and reorganising programme structure and 
improving its management. 

Replacement of steam engines by 
diesel ODes In Saurashtra and 

Kotch Districts 

1650. SHRI DIGVIJAY SINH: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether in the drought affected 
districts of Saurashtra and Kutch it is 
difficult to procure water for operation of 
steam engines; 

(b) the number of such complaints 
received; 

(c) if so, whether Government pro-
pose to replace such engines by diesel 
ones; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Some 
difficulty in respect of water availability 
for steam engines is being presently faced 
in Rajkot and Bhavagar Divisions of 
Western Railway which are droupt 
affected. 

(b) Some representations requesting 
for restricting the use of water for steam. 
locomotives by replacing these by diesel 
locomotives have been received in the 
recent past. 

(c) Replacement of such steam loce-
lllotiv,s by diesellocotnotives as are ply-
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inl in these areas will be considered as MADHAVRAO SCINDIA): (a) Rs. 58 
and when resources and other priorities crores. 
permit. 

(d) Does not arise in view of reply 
to (c). 

Reduction in air fare to Gulf 
Sector 

1651. PROF. P.J. KURTEN: Will 
the Minister of TRANSPOR T be pleased 
to state: 

(a) whether Government have taken 
up the question of reducing the air fare 
for tb. Gulf-sector with the l.A.T .A.; 

(b) if so, the result thereof; 

(c) ir not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHltI JAGDISH TYTLER.) : (a) No, 
Sir. 

(b) Does not arise. 

(c) I.A. T.A. is a body of airlines and 
not of Governments. Therefore, it is not 
appropriate for Government to take up 
the issue of air fares with lATA. 

Sambalpur-Talcbar Rail Line 

1652. SHRIMATI JAYANTI PAT-
NAIK: 
SHRI BRAJA MOHAN MO-
HANTY: 

Will the Minister of TRANSPORT be 
pleased to state : 

(a) the estimated co~t of San1balpur-
Talchar rail line in Orissa; 

(b) the amount sanctioned for the 
constI'uction of that line so far ; 

(c) the year by which the construc-
tioll of the above line is eXr>ected to be 
completed; and 

(d) the progress made in this 
relard ? 

THE MINISTER. OF STATE IN THl! 
Q!.'Aa1MENT OF RAILWAYS (SRRI 

(b) Rs. 5 crores upto March, 1986. 

(c) The completion of the line will 
depend on the availability of resources in 
the coming years. 

(d) Its present progress is 3%. 

AII,?cation of funds for Railway Pro-
jects by Plaooing Commission 

1653. SHRI B. V. DESAI: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether the Planning Commis-
sion ha~ promi~ed higher allocation dur-
ing 1986-87 Plan on the condition that 
Railways contribution amounted to at 
least 50 per cent; and 

(b) if so, whether the plans prepared 
by the Railways "or 1986-87 are free from 
any possibIlity of their beine cut or shel-
ved on the plea of shortage of funds? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS tSHRI 
MADHA VRAO SCINDIA): (a) No 
Sir. In any case in the approved outlay 
of Rs. 2650 crore~ for 1986-87 the Rail-
ways are contributing Rs. J 335 crores that 
is about 52% from their own internal re-
sources. 

(b) No cuts in this outlay are exp.c-
ted. 

Re"jew of Actil'i ties of Sports Orea-
nisatioDs and State GO'fernments 

1654. SHRI BALASAHEB VIKHE 
PA TIL: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be plea-
sed to c;tate : 

(a) whether a review has been made 
by the Sports Authority of India about the 
acthities of the sports organisations and 
State Governments is the field of sports 
promotion; and 

(h) if so. tbe de~,i1s of tbe review 
madt; 1 



Written Answers PHALGUNA 15, 1907 (SAKA) Written An,wers 146 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA): 
(a) No, Sir. 

(b) Does not arise. 

Buy back of Boeing AircrAft by U.S. 
Boeing Airplane Company 

1655. DR. B.L. SHAILESH : 
SHRI YASHWANTRAO 
GADAKH PATIL : 
SHRI M. RAGHUMA RED-
DY : 
SHRI V. TULSIRAM : 
SHRI SARFARAZ AHMED 

Will the Minister of TRANSPORT be 
pleased ~o state : 

(a) whether the U.S. Boeing Airplane 
Company has in a fresh offer to the 
Government proposed to buy back the 
entire fleet of 737_Boeing aircraft of the 
Indian Air1ines in exchange for Its whole 
range oi aircraft induding the 7J7s which 
is in advanced stage of development; 

(b) if so, Government's reaction to 
this offer; 

(c) whether the Boeing company has 
also proposed to enter into a long-term 
technology transfer agreement with India 
for the manufacture of components and 
sub-assemblies of Boeing aircraft under 
licence agreement with guaranteed buy 
back; and 

(d) whether Governn1e~t have CO~Sli
tuted a high powered committee to go Into 
the aircraft requirement programmes of 
Air India and Indian Airlines and if so, 
when the report of this committee i" 
expected? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRi JAGDISH TYTLER): (a) No, 
Sir. 

(b) Does not arise. 

(c) Yes, Sir. However the details 
and scope of the technology transfer agree-

ment have not been indicated by Boeio, 
Co. 

(d) Yes, Sir. The terms of roference 
of the Group inter-alia include a study 
about the req uirements of aircraff afld 
related equipment upto 2000 AD. The 
Group is eXpected to submit its report by 
15th June, 1986. 

(Trans/ation) 

Over bridge Dear Mao Railway Station 
(Azamgarh) 

1656. SHRI RAJ KUMAR RAI: 
Will the Minister of TRANSPORT b. 
pleased to state -: 

(a) whether foundation stone of an 
ov~r-brjdge was laid near Mau Railway 
Station in Azamgarh district of Uttar 
Pradesh; 

(b) if so, the time by which the con-
struction work of this bridge is likely to be 
completed ; and 

(c) the reasons for deJay in complet-
in, the construction work of this bridge? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RJULWAYS 
(SHRI MADRA VRAO SCINDIA) : (a) 
Yes, Sir. 

(b) & (c) The railway is to construct 
main bridge across tracks and State PWD 
is to construct the approaches. Railway 
has awarded contract to D.P. Bridge 
Corporation for their portion of the work. 
The work of temporary road diversion and 
other preliminary works are in progress. 
The completion of road over bridge will 
depend upon availability of funds and 
completion of work on approaches by 
State Go\-ernment. 

Central School in Azamgarh 

1657. SHRI RAJ KUMAR RAJ ; Win 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that land has 
b.en made available at Maunath Banjan in 
district Azamgach (U.P.) for opening a 
Central S<::hool; 



I'" Written Answer, MARCH 6, 1986 Writ/en dnswers 148 

(b) if so, the time by which its con-
struction work is likely to start; and 

(c) the time likely to be taken by 
Government to open the said central 
sellool? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) No, Sir. 

(b) Does not arise. 

(c) There is no proposal under considera-
tion of Kendriya Vidyalaya Sangathan to 
open a Kendriya Vidyalaya at Maunath 
Banjan at present. 

[English] 

Setting up of another National Institute 
of Sports 

1658. SHRI UTTAMRAO PATIL: 
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(a) whether Government have taken 
final decision to establish another National 
Institute o~ Sports on the lines of National 
Institute of Sports, Patiala, in the country 
and 

(b) if so, whether its location has 
been selected and the time by which it is 
likely to be established ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA): 
(a) No, Sir. However, two regional cent-
res of the Netaji Subhas National Insti-
titue of Sports, Patiala are already fun-
ctioning at Calcutta and Bangalore and 
another centre is immediately planned to 
be set up at Imphal. 

(b) Does not arise. 

Booking and reservation {aenity at Yavat-
mal (Mabarashtra) 

1659. SHRI UTTAMRAO PATIL: 
Will the Ministe:r of TRANSPORT be 
,I.-sed to stat~ ~ 

(a) whether booking and reservation 
facility on Railways at Yavatmal (Maha-
rashtra) for trains going towards Bombay 
and Calcutta is likely to be provided; and 

(b) if so, by when? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
Booking facilities already exist at Yavat-
mal. It is proposed to give a reservation 
quota to Ya"atmal for Bombay side tblS 
month. The meagre traffic towards Cal-
cutta ~ide does not ju~tify any reser-
vation quota. 

[Translation] 

Vaccioes to cure Leprosy Patients 

1660. SHRI R. M. BHOYE: Will the 
Minister of 'HEALTH AND FAMILY 
WELFARE be p1eased to state : 

(a) whether our medical scientists have 
developed. after research on leprosy, some 
new and successful vaccines for the pre-
vention of the di sea c;e ; 

(b) whether these vaccines are being 
marketed ; and 

(c) if so, details in this regard? 

THE DEPUTY MINISTER IN TtJE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to 
t c) Three vaccines developed so far are 
under clinical trials for pro\ing their 
efficacy and suitablility for mass use. A 
leprosy 1 a long incubation penod, it 
takes lOll,;? LO evaluate the effica.;y of these 
vaccines. The question of marketing at 
this stage does not arise. 

Major and Medium Irrigation Schemes of 
Bihar under implementation 

]~1. SHRID.P.YADAVA: 
SHRI R. S. KHIRHAR : 
DR. G. S. RAJHANS : 
SYED SHAHABUDDIN : 

Will the Minister of W A. TFll. 'R.F .• 
SOt1RCrs be pl(~st:d to state: 
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(a) the number of major and medium 
irrjgation schemes being implemented in 
Bihar and the details thereof; 

(b) the reasons for delay in the comp-
letion of these schemes and the oriainal 
and the present estimates of these 
schemes; 

(c) whether Union Government pro-
pose to take over Sitamarhi Bagmati Pro-
ject which is being neg1ected for years; 
and 

(d) how many more irrigation projects 
of Bihar are still under consideration? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a), (b) & (d) 12 major and 27 
medium on-going schemes are under imp-
lementation. Further, 5 major and 14 
nledium new schemes ha\<e been proposed 
by the State Government in the Seventh 
Plan. Out of these, 39 are appro\'ed, 17 
are under examination and project r.;ports 
for two are awaited. The main reasons for 
delay in completion are shortage of funds 
on account ot proliferation of projects, 
difficulties in land acquisition and shor-
tage of scarce construction material. Since 
the costs are escalating, the present costs 
of these projects cannot be indicated. 

(c) There is no such proposal. 

[English] 

Darbhanga.Forbesganj road under Lateral 
Road Project 

1662. SHRI D. P. YADAV A: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether there is a small mISSIng 
link caned Darbhanga-Forbesganj road 
under Lateral Road Project which has 
been awaiting completion for a long time; 

(b) whether Government are aware 
that this is a road of vital importance 
from defence point of view and its comp-
letion will boost the economy of the 
~.rth Indo-Gan&etic Zone; 

(c) if so. the time by which it will be 
completed and the quantum of Central 
assistance to be given; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) to 
(d) The Lateral Road Project running 
from Bareilly in U.P. to Amingaon (Gau-
wahati) in Assam has since long been 
completed through grant-in-aid from the 
Central Go "ernment. However, the Dar-
bhanga-Forbesganj Road link does not 
follow the Lateral Road alignment It has 
also no defence-oriented priority. More .. 
over, due to financial constraints it is not 
possible to take up the road in question 
under any Centrally c;poD50red schemes, at 
present .. 
[Trallsiat ion] 

Manmad-Paiotb-Balsad Section Railway 
Line 

1663. SHRI S. S. BHOYE : WJ11 the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether any sun ey work for the 
!\1anmad-Painth-Balsad Section railway 
line is likely to be conducted to link Cent .. 
ral Railway and Western Railway; 

(b) if so, whether Government are 
considering any proposal to link them and . 
the time by which the survey is likely to 
be started ; and 

(c) whether any provision has been 
made in the Seventh Five Ye ar Plan for 
the above railway line ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
l\lADHA VRAO SCINDIA): (a) No 
Sir. 

(b) and (c) Do not arise 

Non-availability of wagons in Mabarashtra 
for transporting grapes, onions and 

other vegetables 

1664. SHRI S.S. BROYE: Will the 
Minister of TRANSPORT be pleased to 
state; 
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(a) whether Government are aware of 
the fact that the farmers are put to heavy 
108s due to non-availability of railway-
wagons in time for transporting grapel;\, 
onions and other vegetables from one place 
to another in Maharashtra; 

(b) if so, the measures being taken 
by Government to avoid this loss; and 

(c) if not, the steps proposed to be 
taken by Government in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) The 
demand for transportation of perishable 
trlf.ffic like fruits and vegetables in Maha-
rashtra is being met in consultation with 
trade. 

(b) and (c) Do not arise. 

(English] 

Non-official committees to improve 
working of hospitals 

1665. SHRI YASHWANTRAO 
GADAKH PATIL : Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) wh~ther Government have decided 
to form Committees of social workers and 
voluntary bodies to improve the conditions 
of Central Government hospitals in Delhi 
and Centrally administered Union terri-
tories; and 

(b) if so, what will be the functions 
and powers of these Committees? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) No, 
Sir. 

(d) Doe~ not arise. 

Central assistance for irrigation in 
tribal sub-plan area 

1666. SHRI PRA TAP BRANU 
SHARMA -: Will the Minister of WATER 
RESOURCES be pleased to state : 

(a) the quantum of Central assistance 
provided for irrigation works in tribal sub-
plan area during Sixth Five Year Plan, 
year-wise; 

(d) what were the criteria for anocat~ 
ing centr~I assistance to States for irriga- .. 
tion Sector in tribal sub-plan areas; 

(c) whether assistance was low; if so, 
the reasons therefor; and 

(d) what are the details of allocations 
under tribal sub-plan during the Seventh 
Five Year Plan '? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) to (c) Out of a total Special 
Central Assistance of Rs. 485.50 crores for 
Tribal Sub-plan, about Rs. 48 crores was 
provided by the States for irrigation 
schemes. Only minor irrigation schemes 
which directly benefit the tribal farmers 
are generally eligible for funds for Special 
Central Assistance. 

(d) Special Central Assistance of Rs. 
756 crores has been tentatively al10cated 
under tribal Sub-Plan during the 7th Plan. 

Dutch help in the field of navigation 

1667. SHRI VIJAY N. PAIIL: Wilt 
the Mini~ter of TRANSPORT be pleased" 
to state; 

(a) whethet Dutch help has been 
sought for navigation purpose on tbe 
occasion of recent Netherlands Royal 
Couple's visit to India; and 

(b) if so, the details of Indo-Dutch 
talks in the field of navigation and the 
outcome thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESR PILOT): (a) and 
(b) Fol1owing projects for deve10pment of 
in1and water transport have been posed to 
the Government of Netherlands for im-
plementation with Dutch assistance under 
J ndo-Dutch Co-operation on Shipping and 
Transport :-

(i) Pilot Project for Patna .. Allahabad 
stretch of National Waterway (Ganla); 



(ii) Calcutta .. Haldia terminals-prepara-
tion of Master Plan; 

(iii) Preparation ~ of Detailed Project 
Report for improvemen t of Raja-
bagan Dockyard; 

(iv) Bulk trf-nspO;Ctation of fertilisers 
along! . National Waterway 
(Gansa); 

(v) Cargo handling along Hooghly-
Bhagirathi; 

(vi) Cochin backwaters (Champakara 
Canal); 

(vii) Feasibility study for reactivation 
of Damodar Valley Corporation 
canal for navigation; 

(b) 33 Kms. 

[Engli:Jh] 

Review of Famil, Planning program.e 

]669. SHRI K. RAMAMURTHY:~ 

\Vi 11 the Minister of HEALTH ~ND 
F AMIL Y WELFARE be plea.s~d to stat"'$ ~ 

(a) how many Central teams have b~en 
rushed to \ arious States State-wise, to hav~ , 
a feel of the family planning programme at 
the field level and to identify the bottle-' 
necks holding up' its implementation in a 
speedy manner; 

(b) the results of such, a comprehensive 
review; and 

(c) the steps that have been taken to 
(viii) Feasibility 

Narmada; 
study of ri\ er revamp the family plannin& proaramme 

throughout the country? 

(i:x) Training for IWT personnel; and 

(x) Master Plan for deve10pment of 
Hooghly-Bhagiratbi rivers for 
navigation Phase-I 

No new project for improvement of 
navigation, seekIng Dutch help was pro-
posed during the recent visit of Royal 
Couple of Netherlands. However, on1y the 
ongoing Pilot Project on Patna-Allahabad 
stretch of river Ganga was discussed. 

[ Translation] 

New Railway Lines in Bihar 

1668. PROF. CHANDRA BHANU 
DEVI: WiH the Minister of TRANS-
PORT be pleased to state: 

(a) the length of railway lines in 
Xilometres laid in Bihar during the Sixth 
Fi~e Year Plan; and 

{b) the length of railway line in Kilo-
metres, proposed to be laid in Bihar dur-
inj the Seventh Five Year Plan period ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) A length 
ef~'JpnsJ of B.G. line has been laid by 
~onversion of the existin, M. G. Jines. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a> and 
(b) There is an inbuiIt system for regular 
visits by senior and other technical officers 
to each State and Union Territory. 'The 
objectives of such visits are to review the' 
Family Planning Programme, field super..: 
vision, identification of bott1enecks und 
removing of the same in consultation With 
the States. These measures have resulted 
in better programme performance. 

(c) Implementation of the Family Plannina 
Programme is constantly appraised, major 
problem areas identified 'and appropriate 
corrective measures taken. The major 
programme strategies relate to increasin& 
demand for contraception through impro-
ved communication approaches, expandinl 
and improving the quality of outreach 
services, promoting greater community 
participation through involvement ~ ott 
Voluntary Organisations, intensifying popu-l 
lation education, enhancing child s~1 
rates and improving programme maI?BI'> 
ment. 

Setting up of NatioaaJ Institute.~ 
Pharmaceutical Ed~cation •• d 

a.search 

1670. SHRI X. RAMAMUaftl •• 
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Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether any decision has been 
taken to set up a National Institute of 
Pharmaceutical Education and Research; 
and 

(b) if so, where and when this Institute 
will be set up ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) The 
Ministry of Human Resocrces De"elop-
ment (Department of Education) has in-
timated that it has not proposed the 
establIshment of National Institute of 
PharmaceutIcal Sciences. 

(b) Does not arise. 

National Programme to Eradicate Guinea 
worm 

1671. DR. G. VIlA Y A RAMA RAO : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that 5-year 
programme started by Government for 
National Guinea-wonn Eradication in 1980 
at a cost of Rs. 80 Lakhs has failed and if 
so, corrective steps taken; 

(b) whether in Dungarpur alone 5168 
patients have been treated at the Ayurvedic 
Hospital; and 

(c) whether ignorance is the main 
stumbling block and if so, whteher '\ olun-
tary agencies will be involved with the 
objective of educating people of steps to 
prevent the disease? 

THE DEPU fY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) to (c) 
It is incorrect to state that National 
Guineaworm Eradication Programme has 
failed. A comprehensive evaluation of all 
the components of the eradication strategy, 
carried out by Independent Experts drawn 
from health and engineering disciplines who 
are not involved in the implementation of 
the programme, noted that the guinea-
worm disease is showing a declininK trend 

both in terms of number of affected villages 
as well as annual case figures. 3557 villages 
have already achieved freedom from disease 
and the number of cases have declined by 
9.76%. The programme implementation 
has been intensified with a view to achicv~ 
ing eradication by the year 1990. The 
Government of Rajasthan has reported 
that there were 4149 cases of guineaworm 
in Dungarpur in 1985. All the States have 
been requested to intensify efforts to 
achieve intersectoral coordination which 
also include') assistance from voluntary 
agencies. 

Setting up Cultural Centre in North 
Ea&tern Region 

1672. SHRI E. A YY APU REDDY: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there is a proposal to start 
a Cultural Centre for North Eastern 
region; and 

(b) If so, the place selected for locat-
ing the centre and the representation that 
IS proposed to be given to each State of 
the North Eastern Region? 

THE MIN1STER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) Yes, Sir. 

(b) The place selected is Dimapur 
(Nilgaland). The States/Union Territories 
participating in the Centre are Assam, 
Arunachal Pradesh, MeghaJaya, Mizoram 
and Nagaland. 

'''orld Bank loan for SrisaiJam Right 
Bank Canal 

1673. SHRI E. A YY APU REDDY: 
Will the Minister ofW ATER RESOURCES 
be pleased to state: 

(a) whether the World Bank has pro-
mised loan/aid for the Srisailam Right 
Bank Canal; 

(b) if so, the appro"imate amount of 
Joan assistance; and 

(c) the terms and conditions of the 
loan '1 
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THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) to (c) Srisailam Right Bank 
Canal is a component of the Andhra 
Pradesh Composite-II Irrigation Project 
which is being negotiated with the World 
Bank. The details have not yet been fina-
lised. 

Expansion of Airports for Airbus 
Operations 

1674. SHRI E. AYYAPU REDDY 
Will the Minister of TRANSPORT be 
be pleased to statethe nameS of the Air-
ports touched by Air India which are pro-
posed to be expanded for the purpose of 
Airbus operations? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : Hydera-
bad and Goa. 

U.G.C. Grants to Vidya~agar University 

1675. SHRI SATY AGOPAL MISRA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) the present position of releasing 
grants to the Vidyasagar University (West 
Bengal) by the University Grants Com-
mission; 

(b) what arc the details thereof; and 

(c) what are the reasons for delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHA TGI) : (a) to (c) According to the 
information furnished by the U.G.C., the 
Government of West Bengal has not yet 
fulfilled the terms and conditions prescribed 
in the rules framed under the UGC Act 
to declare the Vidyasagar University fit to 
receive financial assistance, and that grants 
could be released only after the conditions 
are fulfilled and the University is declared 
fit to receive grants. 

New approach to Improve a cceptabilit1 of 
Family PI aDning 

1676. SHRIMATI KISHORI SINHA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Family Planning imple-
mentation has improved in the last six 
months; 

(b) if so, State-wise targets and attain-
ments; 

(c) whether any new approach has 
been tried in improving the acceptabiJity 
of family planning; and 

(d) whether 
population are 
acceptance ? 

certain 
acti vely 

section~ of the 
opposing it~ 

THE DEPUTY MINISTER IN 
THE DEPARTMENT OF FAMILY 
WELFARE (SHRI S. KRISHNA 
KUMAR) : (a) & (b) Yes - Sir. 
The State-wise and method-wise targets 
of family planning fixed for 1985-86 and the 
achievements made so far based on the 
latest reports received from the States are 
given in the Statement below. 

(c) and (d) Government has prepared 
a well defined strategy to achieve the goals 
set under Family Welfare Programme. 
The main features of the strategy are; 
increasing demand for contraception 
through improved communication approa-
ches; expanding and improving the quality 
of outreach services; promoting greater 
community participation; intensifying popu-
lation education; enhancing child survival 
rates; and re-organising programme struc-
ture and improving its management. 
Family Welfare Programme is being pro-
moted on a voluntary basis as a people's 
movement in keeping with the democratic 
traditions of the country. The programme 
seeks to promote responsible parenthood 
through independent choice of the family 
planning method best suited to the 
acceptor, 
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Case. of encroachment of Railway land 

1677. SHRI K. D. SULTANPURI 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) the number of cases of encroach-
ment of railway land filed by the Railways 
during the last three years in various 
courts; 

(b) the number of such cases decided 
by the courts during the same period; and 

(c) the number of cases in which deci-
sion went against the Railway Department? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA) : (a) ~4532. 

(b) 11,609. 

(c) 11. 

Illdian oatioDals died in air accidents 

1678. SHRI K. D. SULTANPURI 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) the number of Indian nationals 
died in air accidents in India during the 
last one year; and 

(b) the amount of compensation paid 
to them? 

THE MINISTER OF STATE 1.N" THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) During 
tbe period March, 1985 to 20th February, 
1986, there have been three fatal air accid-
ents in India resulting in the death of 
four Indian nationals. 

(b) No compensation has yet been 
,aid to the relatives of SjShri S.K. Tam-
bay and S.L. Khadilkar, Glider Instructor 
and Trainee Pilot respectively, who died 
in an accident of Glider T21-B, VT-GBZ 
near Pune on 9th Jan uary, 1986 1 n 
the Cose of S hri Poornachandra Rao, an 
employee of MIs. Travel Express, who 
died as a result of injuries sustained when 
he was hit by the moving propeller of Vayu-
doot Dornier aircraft VT EIO, a claim for 

insurance has been preferred by Vayudoot 
on the Insurance Company. No informa-
tion is, however, available with regard to 
the compensation paid to the relatives of 
Shri Verma, Quality Control Manager of 
Assam Flying Club, who died in an acci-
dent of the Pushpaka aircraft VT -DLH 
belonging to the Assam Flying Club at 
Gu\vabati on 29th July, 1985. 

(Trails/at ion] 

De,e)opment of Narmada Valley 

1679. SHRI DILEEP SINGH 
BHURIA : Wil1 the Minister of WATER 
RESOURCES be pleased to state: 

(a) \\ hether it is a fact that all the 27 
approved projects for the development of 
Narmada Valley during the course of 
Sixth Plan have been held up due to 
scarcity of funds; 

(b) if so, whether Government propose 
to complete these projects on priority basis 
during the Seventh Five Year Plan; and 

(c) the total funds to be allocated for 
these schemes during Seventh Plan period? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) to (c) Only two projects in 
Narmada Valley in Madhya Pradesh were 
approved by the Planning Commission 
during the Sixth Plan. The funds aJloca-
ted for these schemes in the Seventh Plan. 
are Rs. 25.30 crores for Jobat~ and Rs. 
15.80 crores for Dejladewada. With these 
allocations, the Jobat project would spill 
over into the VIIIth Plan whiJe Dejlade-
wada Project is likely to be completed 
during the Seventh P1an. The other 
Narmada Projects which were taken up in 
Sixth Plan are yet to be approved by the 
Planning Commission. 

Irrigation projects are Funded and 
irnplemented by the State Governments 
in accordance with their relative priorities 
among different developmental activities. 
Scarcity of resources is generally the main 
reason for slow progress of projects. 



Writt~" Answer, 

[English] 

De'felopmeot of MeOoqaioe 

1681. DR. CHINTA MOHAN: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to jtate whether 
Mefloquine was developed under World 
Health Organisation aegis and i so, the 
contribution of Indian scientists thereto? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : Accord-
ing to the available information the drug 
Mefloquine was developed by the US 
Scientists in collaboration with the World 
Health Organisation. The Indian scientists 
for Central Drug Research Institute. Luc-
know have participated in clinical trials. 

NOD-CODyentional water resources 

1682. DR. CHINTA MOHAN: Will 
the Minister of WA TER RESOURCES be 
pleased to state : 

(a) whether Govermnent have formula-
ted any scheme for utilisation of non-
conventional water resources such as 
cyclini of sea water, waste-water etc., and 
if so) the details thereof; and 

(b) whether water-short areas have 
adopted rain-water harvesting, solarpo-
wered desalination etc. ? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) No specific scheme for the 
utilisation of non-conventional water 
resources such as the cycling of sea water, 
waste water etc.. has been formulated so 
far.' However, waste water is attempted 
to be utilised by recyc1ing in specific 
schemes which are techno-economically 
feasible, for irrigation and industrial uses. 

~? ,~ 1'1~~ w r!tten .4nswers ~ 

(b) In areas subject to water stress or 
erratic rainfall, soil and moisture con-
servation measures which include water 
harvesting are taken up. A Central sector 
scheme for the propagation of water 
conservation/harvesting technology for 
dryJand areas is being inlplemented by the 
Ministry of Agriculture. Some pilot studies 
have been undertaken under the Ministry 
of Urban Dc\clopment to set up and run 
desalination units. 

Incidence of Filaria 

1683. DR. CHINTA MOHAN: Will 
thr Minister of HEALTH AND FA~1ILY 
WELFARE be pleased to state : 

(a) the number of pC'ople estimated 
to be exposed to risk of infection from 
filaria in the country; and 

(b) whether the National Filaria Con-
trol Programme launched in 1955 has eli-
minated the risk of filaria in the country 
and if so, State-\\ise position of incidence 
of filaria in 1955 and in 1985 ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) & (b) 
According to an estimate made by the Dte. 
of National Malaria Eradication Pro-
gramme in 1985 about 342.35 million people 
are living in the known-filariasis endemic 
di tricts. A statement showing the details 
of population at risk, as reported in diffe-
rent States is given below. 

In order to control the incidence of 
Filaria, National Filaria Control Program-
me is being implemented in different 
States and Union Territories. This pro-
gramme was launched in 1955 and .. so far 
300 districts have been identified in the 17 
endemic StatesjU. Ts. Out of these 62 dis-
tricts still remain to be surveyed. 

Statement 

1 

1. 
2. 
3. 

StatejUT's 

2 

Andhra Pradesn 
Assam 
Bihar 

Population at risk (in million) 

3 

44.04 
8 • .55 

50.10 
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4. Gujarat 

5. Karnataka 

6. KeraIa 

7. Madhya Pradesh 

8. Maharashtra 

9. Orissa 

10. Tamil Nadu 

11. Uttar Pradesh 

12. West Bengal 

13. A & N Islands 

14. Pondicherry 

15. Lakshadweep 

16, Goa 

17. D & N Ha\eli 

Incidence of Schi5tosomiasis 

1684. DR. T. KALPANA DEVI 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state : 

(a) whether risk of schistosomiasis 
has grown in India after it was first notic-
ed in Ratangiri in 1952 and jf so. the num-
bers involved & those open to risk, State-
wise; 

(b) whether any sllrveys have been 
conducted and if so, details thereof; 

(c) whether this disease is also a refle-
ction of poverty in the country; 

(d) whether any drugs have been 
developed in the country by our medical 
researchers; and 

(e) whether voluntary agencies would 
be involved for community education to 
help change personal and social habits? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
Actordin, to tbe latest survey carried out 

3 

15.06 

9.71 

27.69 

19.39 

12.73 

22.28 

31.76 

80.58 

17.10 

0.20 

2.65 

0.53 

1.18 

0.11 

Total 342.36 
,--

in November, 1985 has revealed that 
only two persons in the vil1age Gimvi in 
Ratnagiri district were passing eggs of S. 
haematobium. 

(b) The suneys ha\e been conducted 
in 30 villages of the Narmada Sagar in 
MadlJya Pradesh and 17 villages in the 
Sardar Sarovar in Gujarat and examined 
1634 & 1025 individuals respectively and 
found to be negative for both urinary and 
intestinal schistosomiasis. 

(c) Yes, Sir. 

(d) Praziquantel, a new drug, is being 
used to treat all forms of schistosomiasis. 
This drug has simplified the treatment of 
affected persons. The search for simpler, 
cheaper and more effective drugs goes on. 

(e) Not contemplated. 

Den~al and Skeletal Fluorosis 

1685. DR. T. KALPANA DEVI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be ,t>leased to 
state : 
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(a) what is the degree of dental fluo-
rosis in the country; and 

(b) whether there is also widespread 
skeletal ftuorosis and if so. details there. 
of? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) & 
(b) No definite country-wide datc regard-
ing the extent of dental or skeletal flurosis 
is available. 

UNICEF'S call for eJimination of prejudice 
against Leprosy 

]686. DR. CHINTA MOHAN: 
Will the Mini!\ter of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a.) whether the United Nations Inter-
national Children Emergency Fund's caJI 
for elimination of prejudice against leprosy 
on the ground that leprosy is curabJe and 
non-contagious is in accordance with 
medical findings of World Health Organisa-
tion and findings of Indian Council of 
Medical Resea rcb and if so, why leprosy 
has been spreading fast; 

(b) whether Government propose to 
launch a National Leprosy Eradication 
Programme based on United Nations Int-
ornational Children Emergency Fund's 
view for eradication of leprosy within ten 
years; and 

(c) whether in view of persistent 
shortage of leprosy drugs, the subject of 
manufacturing of such drugs will be trans· 
ferred to Health Ministry? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
UNICEF~s publicity that leprosy is cura. 
ble and non-contagious is based on the 
medical findings of World Health Organi-
sation, Indian Council of Medical Research 
and all other Scientific Agencie~. There is 
no evidence that leprosy is spreading fast. 
With the intensification of programme 
implementation, more hidden ca'les 3 re 
being detected and treated. 

(b) National Leprosy Eradication 
Programme is already in operation since 
1983 and the goal is to arrest the disease 
actively in aU known cases by 2000 A.D .. 

(c) There is no shortage of anti Icp. 
rosy drugs in the country. There is no pro~ 
posaI at the moment for the transfer of 
the subject 0.- manufacturing of anti lep-
rosy drugs to Health Ministry. 

AduJteration in food and food products 
sold in Delbi 

1687. SHRI ANAND SINGH: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether according to a recent sur-
v~y by a voluntary women's organisation, 
VIZ. Mahila Daksbita Samiti, 25 per cent 
to 30 per cent of food and food products 
sold in Delhi are adulterated ; 

(b) if so, the details thereot" ; and 

(c) the rneasure~ taken by Government 
to effectively prevent this adulteration? 

THE DEPUTY MINlSTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR): 
(a) & (b) According to the survey carried 
out by the Mahila Dakshita Samiti, Delhi, 
during the years 1982 to 1985, 20 per cent 
of the commonly used edible articles have 
been found not conforming to the stand-
ards. 

(c) The Department of P F.A. Delhi 
Administration has inten5ified enforcement 
of P.F.A. Act in Delhi and offenders ~,ell
ing adulterated articles of food are punish. 
ed under the provisions of the P.F.A. 
Act. 

On 22nd February, 1986 a meeting of 
the State Health Minister~ was heJd ex-
clusively to discuss matters reJating to 
implementation of P .F.A. Act and the 
drugs and Cosmetics Act. At the meeting, 
the Health and Family Welfare Minister 
urged the State Health Ministers to streng-
then the P F.A machinery with the object 
of putting down adulteration in food 
items. 
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Outlay for Technical and Vocational 
Education in Kerala 

1688. SHRI T. BASHEER: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state the total 
outlay in the Seventh Five Year Plan pe-
riod for technical and vocational educa-
tion in Kerala ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMA TI SUSHILA 
ROHATGI) : The provision for Techni-
cal Education in the Seventh Plan of 
Kerala is Rs. 15 crores. The provision 
for Vocational Education in high schools 
and technical high schools in the Seventh 
Plan is Rs. 5 crores. In addition, the 
approved outlay for work experience pro-
gramme including introduction of socially 
useful productive work is. Rs. 30 lakhs 
under Elementary Education; for work-
oriented education under Secondary Edu-
cation an outlay of Rs. 120 lakhs has been 
provided in the Seventh Plan of Kerala. 

Polavaram Project 

1689. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of WATER 
RESOURCES be pleased to state; 

(a) whether an inspection was carried 
out of the Model studies of the Polavaram 
Project by the Chairman of the Central 
Water COIDlnission in the month of June, 
1985 ; 

(b) whether recommendations have 
been received in the nlatter ; and 

(c) whether Andhra Pradesh Govern-
ment requested the Centre to accord 
clearance for this project without any 
financial commitment ? 

THE MINISTER OF WATER RE-
SQURCES(SHRI B. SHANKARANAND); 
(a) & (b) The Director, Central Water 
and Power Research Station, Pune ins-
pected the model in July 1985 and the 
recommendations have been forwarded for 
consideratiod by the Government of 
Andbra Pradesh. 

(c) The State G 0\ ernment ha~e re-
quested tl'e clearance of the poJavaram 

Project, but have not provided the requi-
site outlay for the project in the VII Plan. 

Srisailam Left Bank CaDal Scbeme 

1690. SHRI BHATTAM SRIRAMA 
MURTY: Wil1 the Minister of WATER 
RESOURCES be pleased to state; 

(a) whether the Andhra Pradesh Go-
vernment sent for clearance to Central 
Water Commission in the year 1985 a 
detai1ed project report on Srisailam L'(;ft 
Bank Cana1 Scheme; 

(b) if so, v.hat are the details or the 
scheme including the estimated cost and 
the extent of Ayacut etc. ; 

(c) whether the centre has cleared the 
project ; and 

(d) if not. reasons therefor? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND): (a) Yes, Sir. 

(b) The project envisage~ diversion of 
30 TMC of Krishna waters from the Sri-
sailam Reservior through a water con-
duct or system of a Head Regulator, two 
tunnels of 39 km. and 7.25. km. and an 
open canal 137 km. long to provide irri-
gation to an Ayacut of 1.21 hectares in 
N aIgonda District and also drinking water 
supply to Nalgonda town. The project is 
estimated to cost Rs. 480 crores. 

(c) & (d) The Central Water Commi-
ssion has sent comments on the project on 
water availability, spillway design, dam 
design, gates design, foundation aspects 
and benefit-cost aspects to the Govern-
ment of Andhra Pradesh during the period 
April, 1985 to October, 1985 for their 
clarification. 

Fire accidents in Visakbapatnam Port 

1691. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of TRANS-
POR T be pleased to state : 

(a) whether fire accidents occurred se-
"eraI times during the last one year in the 
Visakhapatnam Port involving hUlc loss 
of property ; 
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(b) if so, the number of times and 
dates when such fire occurred and the 
losses suffered on each occasion; 

(c) whether the reqsons for fire acci· 
dents on each occasion have been ascer. 
tained after inquiry and if so, details 
thereof; 

(d) whether any measures to prevent 
fires were a1so proposed in such inquiry 
reports ; and 

(e) if so, whether the measures have 
been implemented? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT: (SHRI RAJESH PILOT) : (a) & 
(b) Two serious fi res occurred on 
23.10.19S5 and 2-L10.1985 respectively in 
respect of sugar bags from China and stac-
ked in port transit shed. Another minor 
fire accident occurred in one hatch of a 
sugar ves~el at berth on 5.1.86. No damage 
to port proverty was reported. 

(c) & (d) It has been ascertained from 
State Trading CorporatJon that about 800 
tonnes sugar was affected. National Sugar 
T nsti tute, Kanpur who studied the cause of 
fire in transit shed reported ihat fire app-
eared to have been caused by certain 
chemical changes in the polythene con-
tainers. Action was taken to observe 
preventive measures as recommended. 

(e) The following measu;es have al-
ready been taken to prevent such fire 
accidents :-

(i) STC were asked to clear the 
sugar imported frolT, China imme-
diately on landing. 

(ii) fire fighting equiprrent and fire 
watch arrangements made round 
the cIock. 

Recf)gnition to the PadmawaU Women's 
University at Ti rupati 

1692. SHRI BHATTAM SRIRAMA 
MUR TV : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pl~ased 
to state: 

t!O 

(a) whether it is a fact that rccoani-
ticn has not so far been accorded to the 
Padmawati Women's University at Tiru-
pati by the University Grants Commission; 

(b) wben this University was opened 
and the reasons for not according recogni-
tion to the above University; and 

(c) the present position in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMA TI SUSHILA 
ROHATGI) : (a), (b) and (c) The Pad-
mawati Mahila VishwavidyaJaya, Tirupati 
was established on April 25. 1983, through 
tbe promulfaticn of an Ordinance by the 
Andhra Pradesh Government The Vist-
wavicyaJaya has not been decJared fit to 
receive Central assistance in terms of the 
rules framed under Section 12 (B) of the 
lJGC Act for the fo]Jowing reasons: 

(i) 1 he Act of the University has 
not been amended in accordance 
with the suggestions made by the 
University Grants Commission; 

(ii) Permanent asse~ts worth Rs. 
2 crores have not been actualIy; 
created by the University; 

(iii) construction of various academic 
buildings has not yet been under. 
taken; and 

(iv) majority of the posts sanctioned 
by the State Government have 
not been filled. 

NcI:ru Yuvak:Kendras in Karnataka 

16S<~. SHRI Y.S. KRISHNA IYER : 
\\'ill the Minister of HUMAN RESOURCE 
DEVFLOFMENT be pleased to state: 

(a) number of Nehru Yuvak Kendras 
started in Karnataka during 1985; 

(b) number of such Kendras in rural 
areas; and 

(c) the amount spent 
Yuvak Kendras in Karnataka 
141S1 three yettfS ? 

on Nehru 
durin, the 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WEL-

FARE (SHRIMATI MARGARET ALVA): 
(a) No new Nehru Yuva Kendra was 
started in Karnataka during the year 
1985. However, out of the 19 districts of 
Karnataka, 17 have already been sanction-
ed with a Nehru Yuva Kendra, out of 
which 12 NYKs have been operating. 

(b) All Nehru Yu\a Kendras in ope-
ration implement their proirammes in 
rural areas. 

(c) During the last three years, i.e,. 
during 1983·84, 1984 85, and 1985-86, an 
amount of Rs. 45.5 lakhs (Approx.) has 
been spent on the N~hru Yuva Ke:1dr;.t~ o. 
Karnataka. 

Introduction or local train s between Hosur 
land Bangalore 

1694. SHRI V. S. KRISH~:\ IYER 
Will the Mini.;;ter of TRANSPOR1 bc 
pleased to state : 

(a) whether Go\ernmcllt propa-;c to 
start local trains between Ho,>ur an i Bang-
alore with increased frequency and mini-
mum journey time during peak hours in 
view of traffic potential there; and 

(b) whether Government propose to 
improve Hosur and Anekal Railway 
stations including the approach roads to 
increase the traffic potential '! 

THE MINISTER OF ST ATE IN fHE 
DEPARTMENT OF RAlLWAYS (SHR[ 
MADHA VRAO SCINDIA): (a) No, 
Sir. 

(b) No, Sir. The facilities provided 
at these stations are considered adequate 
for the present level of traffic. Approach 
roads at the se stations ha \ e been repaired 
recently. 

CODversion of Salem-Rangalore metre 
gauge line into broad gauge 

1695. SHRI V. S. KRISHNA IYER : 
Will tbe Minister of TRANSPORT be 
pl •• sed to state : 

(a) whether there is any proposal be-
fore Government for the conversion of 
Salem-Bangalore metre gauge section into 
broad gauge; and 

(b) if so, whether it ",ill be taken up 
during 198f1-87? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCTNDIA) : (a) No, Sir. 

(b) Doe') not arise. 

Recovery of loans from Scnolarso.ip 
Hoiders 

1096. SHRf V.S. KRISHNA IYER 
Will the Min;stcr of HU~lAN RESOURCE 
DEVELOPMC:NT be pJea-;eJ to state; 

(a) whet her Govc.rnment intend to 
collect the joan amounts f10m t(1e scholar-
')hip holders of NatiJnal L,_1an SchDlar-
ships on their gettm.; jobs; 

(h) whether it is a fact that the Nati. 
anal Loan Schobrship ho!Jers at the 
degree and Post-gr2Juate level have llJt 

repaid the IO;lns e'ven after a lapse of 5-6 
ye'lfS of the completion of their studies and 
getting jobs; 

(c) if so. the total amount outstand-
ing so far from these Scholarship holders; 
and 

(J) number of persons who reiJaid the 
loans so far after getting jobs? 

THE ~nNISTER OF STATE IN THE 
DEPART!vlENTS OF EDUCATION AND 
CULTURE (SHRI~fATI SUSHILA 
ROHATGI) : (a) Yes, Sir. 

(b) to (d) The scheme of National 
Loan Scholarship is operated through {he 
State Governments which maintain all 
records regarding the payment and reco-
very of loans. 

Recoveries become due from scholars 
three years after termin::uion of scholar-
ships and a year after getting employment 
whichever is earlier. In case of scholars 
who join teaching profession fit as 
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combatants in defence services repayment 
er Joan is waived. State Governments 
are allowed to retain 50 per cent of the 
recoveries that they effect in rega rd to 
loans paid before 1974. This amount thus 
obtained by the State Governments is 
treated as grant-in-aid with a view to 
providing incentive to them to effect the 
recoveries. 

Recovery of loan is made in instal-
ments and is, therefore, a continuing pro-
cess. Some States have however, report-
ed to the Ministry cases of default in pay-
ment. 

Approximately Rs. 717.59 Iakhs have 
been recovered/written off against the 
total advances of Rs. 5014.30 lakhs. 

Scheme to start Rulal Medical Colleges 

1697. SHRI VAKKOM PURUSHO-
THAMAN: Will the Minister of 
HEALTH AND FAMILY \VELFARE be 
pleased to state: 

(a) whether there is any scheme 
under the Government of Indi a to start 
Rural Medical Colleges; 

(b) whether there is any Rural 
Medical College at present in the country; 
and 

(c) if so, taking into consideration 
the rural background ot AlJeppey, whether 
the Alleppey Medical College will be dec-
lared as a Rural Medical Col1ege under 
the Government of India? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
Ne, Sir. 

(b) At present, there are two Medi-
cal Colleges which are located in the rural 
areas, namely, 0) Swami Ramanand Teerth 
Rural Medical College, Ambajogai and 
(ii) Mahatma Gandhi ColJege of Medical 
Sciences, Sevagram, W~ rdha. Recently 
another Medical College has been started 
at Loni in the rural area of Maharashtra. 

(c) The subject matter comes within 
the purview of the State Government of 
Kerala. Government of India has no 
,,,cb fWheme. 

Scrap sold by Railways 

1698. SHRI CHINTAMANI JENA: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) the quantity of scrap sold during 
the years 1983-84, 1984-85 and 1985-86 till 
date in each zone; 

(b) what are the details of usual no-
rms adopted for disposal of scrap; 

(c) whether it is a fact that scrap 
was sold without following the usual 
norms prescribed resulting in loss of cro-
res of rupees to the Railways; aQd 

(d) whethet Government have receiv-
ed complaints in this respect; if so, whether 
Government will consider to hold an en-
quiry into the matter and take action 
against the erring officials? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA):- The quan-
tity of scrap sold during the years 1983-84, 
1984-85 and 1985-86 till Jan. '86 in each 
zone is indicated in the statement ghen 
below. 

(b) The norms adopted for disposal 
of scrap are well-defined, such as scrap 
for disposal is surveyed by Survey 
Committee consisting of senior officers of 
Stores and Technical Departments who ex-
amine the scrap nlateria] with a view to 
finding out whether scrap can be put to 
any alternative use. The material which 
cannot be lIsed is recommended for dis-
posal. The disposal is arranged through 
auction/tender sales which are given wide 
publicity through newspapers. auction 
catalogue, etc. Reserve price ~s fixed by 
nominated authority before the auction, 
taking into consideration the previous 
sale plice, market trend and other factors. 
The highest bid is accepted by the autho-
rities concerned subject to bid being over 
the reserve price and taking into consider-
ation a1l aspects. 

(c) No, Sir. 

(d) Question does not arise in view 
of answer to (c) above. Individual corn· 
plaints are, however, always examined on 
merits of each case and appropriate action 
is taken against the erring officials. 
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LIDkina Patu-Puroea aDd Paloa-DhaKal-
pur with Vayudoot Service 

1699. DR. G.S. RA]HANS : Will the 
}.{inister of TRANSPORT be pleased to 
state: 

(a) whether there is any proposal 
under consideration to introduce Vayu-
doot services in Bihar on Patna-Purnea 
and Patna-Bhagalpur routes; and 

(b) if so, the detai1s thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAG DISH TYTLER) : (a) & (b) 
Whereas Vayudoot has no plans for airlin-
king Bhagalpur in the immediate future, it 
proposes to provide an air service on the 
route Ca1cutta-Gaya-Patna-Purnea and 
baek subject to availabi1ity of infrastruc-
ture and the economic viability of opera-
tions. 

Western Kos; Canal Project 

1700. DR. G.S. RAJHANS : Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether there is inordinate delay 
in the completion of Western Kosi Canal 
project; 

(b) if so, the reasons thereof; and 

(c) the action taken to expedite the 
project '/ 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SIIANKARA-
NAND) : (a) to (c) There has been delay 
in the completion of the Western Kosi 
Canal Project on account of land acquisi-
tion problems and inadequate allocation of 
funds. The construction of the project 
works is beinl monitored both at the 
State and the Central level, and the out-
lays for the project are also being earmar-
ked in the State Plan. 

Con.traction of QYerbridgel 

1701. SHRI CHIRANJI LAL 
SHARMA: Wi)) the Minister of TR-
~NSPORT be pleased to state: 

the details of programme inchuied in 
the Seventh Five Year Plan for CO.Ditruc-
tion of ovet-bridges with their location, 
Zone wise? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT: (SHRI RAJESH PILOT): The 
Planning Commission has approved an 
outJay of Rs. 891.75 crores for NatioDal 
Highways including bridges du(ing the 7th 
Plan in November 1985. The programme 
for development of National Hi&hways 
including overbridges is, however, yet t. 
be finalised. 

Vaccine for treatment of cancer 

] 702. SHRI CHIRAN]I LAL 
SHARMA: Will the Minister of 
HEALTH AND FAMILY WELFAR.E be 
pleased to state : 

(a) whether any new effective vaccine 
for treatment of cancer has been develol'-
ed in the country; and 

(b) if so, how far the vaccine has been 
found to be effective? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR): 
(a) No, Sir. 

(b) Does not aris. 

Modernisation of Airports dur ing Seye.th 
PJao 

1703. SHRI CHIRANJI LAL 
SHARM ~: Will the Minister of TRANS-
PORT be pleased to state: 

(a) whether Government have a pco-
posal to modernise some major Airp.rts 
during the Seventh Plan period; and 

(b) if so, the details tDereof and 
amount earmarked for the above purpose? 

THE MINISTER OP' STATE IN Tfa 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) Yes. 
Sir. 

(b) Against a total outlay ef Its. 
2764 07 crores recommended for the Civil 
Aviation Sector, the Plannil\1 COll"missioD 
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has pruned down the outlay of Rs. 730.21 
crores. In view of this, outlays on the de· 
velopment and modernisation of airports 
earlier proposed will have to be revised, 
and therefore it is not possible to Indicate 
amounts earmarked. 

Railway Bridge connecting Basaraha· 
Sultanganj over Ganga 

1704. Dr. C.S VERMA: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether the need to construct a 
railway bridge to connect Basarha with 
Sultan&anj over the Ganga river has been 
felt; 

(b) whether the construction of the 
bridge will have the way for development 
of North Bihar ; and 

if ~o, whether there is any proposal to 
construct the bridge and if so, the details 
thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) to (c) 
There is no proposal for a rail bridge over 
Gansa river at this location. A survey for 
a new rail bridge across Ganga river near 
Patna is however bemg carried out to 
determine its cost estimates and financial 
rem unerati veness. 

Telephone facilities in trains 

1705. SHRI RADHAKANTA DIGAL: 
Will the Minister of TRANSPORT be plea-
sed to state: 

(a) whether phone facilities are pre-
posed to be provided in the J ong distance 
trains in India as in some of the other 
countries ; and 

(b) if so, the steps taken in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Tbere 
is no such proposal at present. 

(b) Do~s not arisc;.. 

Barak Dam Project 

1706. SHRI SUDARSAN DAS : Will 
the Minister of WATER RESOURCES bo 
p]eased to state: 

(a) whether the project Report for the 
proposed Barak Dam Project at Tipai-
mukh in Mizoram has been prepared and 
the techno·economic scrutiny completed; 
and 

(b) if 'iO, when is the darn likely to be 
cleared? 

THE MINISTER OF WATER RE. 
SOURCES (SHRI B. SHANKARA. 
NAND) : (a) & (b) The Brrak Dam Pro. 
ject at Tipaimukh estimated to cost Its. 
1078.00 crores with an installed capacity 
of 1500 MW of power is under techno. 
economic scrutiny by the Department of 
Power/Central Electricity Authority and 
will be considered for acceptance after its 
techno-economic viability is established. 

Assistance given to Orissa lor irrigation 
scbemes in Sixtb Plan 

1707. SHRI SOMNATH RATH : WiH 
the Minister of WATER RESOURCES be 
pleased to state : 

(a) the amount of assistance sought by 
State Government of Oris~a during the 
Sixth Plan period for minor; medium and 
major Irrigation schemes; and 

(b) the assistance given to the State 
Government for the irrigation ~chemes 

during the Sixth Plan by the Central 
Government? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA. 
NAND): (a) & (b) Irrigation projects 
are funded and implemented by the State 
Government as part of their developmental 
activities and Central assistance is given as 
block loans and grants and is not tied to 
any project or sector of development. 
However, during the Sixth Plan period, 
special central assistance of Rs. 15.59 
crores for irrigation schemes was requested 
by the State Governm.t but due to cons-
traint of resources tbis could not be pro-
vided. 
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Development of Railway Stations in Orissa 

1708. SHRI SOMNATH RATH : Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) what is the plan of Government to 
develop Railway Stations in Orissa during 
the Seventh Plan period and what is the 
number of Railway Stations which will be 
developed; 

(b) what was the target of Government 
during the Sixth Plan period for the Orissa 
State; and 

(c) whether the target was ful1y achi-
eved~ if not the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) VlIth 
Plan does not identIfy individual stations 
for development. Pro\lision of additional 
passenger amenities is planned on year to 
year basis taking into consideration the 
comparative ne~d and traffic at various 
stations and availability of funds. 

(b) Since developnlent of stations is 
planned on year to year basi; as stated in 
answer to Part (a), no such targets were 
stipulated in Vlth Plan. 

(c) Does not arise. 

Upgradation of Indian Railway Insti-
tute of Mechanical and Electrical 

Engineering, Jamalpur 

1709. SHRI D. P. YADAVA : Will • the Minister of TRANSPORT be pleased 
to state: 

(a) the steps taken to upgrade 
the Indian Railways If'stitute of 
Mechanical and Electrical Engineering in 
Jamalpur as an Institute of National Im-
portance; and 

(b) the amount sanctioned for the 
same during 1984-85 and 1985-86 ? 

THE MINISTER OF ST.\TE IN THE 
DEPARTMENT OF RAIL",,'AYS (SHRI 
MADHA VRAO SCINDIA) : (a) No. 

(b) Does not arise. 

Steps to popularise Indian Culture 

1710. SHRI VIJAY N. PATIL: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that there is 
considerable interest abroad in Indian 
culture after successful show of 'The 
Festival of India' in France and the 
U.S.A.; and 

(b) if so, the steps Government are 
taking to popularise Indian CUlture 
ahroad? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) Yes, Sir. 

(b) The following steps are being 
taken by the Government to popularise 
Indian Culture abroad: 

(1) Government of India has decided 
to hold Festival of India in USSR 
& Japan in 1987·88. 

(2) Cultural Agreements are signed 
with various countries which 
envisage cultural exchange pro-
grammes in the field of education, 
art, culture, mass media, and 
various other actIvities. 

(3) The Indian Council for Cultural 
Relations (leCR) sponsors 
.;;chola rs, painter~, sculptors, 
ratters. "dancers, musIcians and 
folk artists and arranges exhibi-
tions in a number of countries 
under Cultural Exchange Pro-
grammes. 

(4) Publication of books on different 
aspects of Indian Culture in a 
number of foreign languages is 
undertaken by the ICCR for dis-
tribution to various cultural insti-
tutions abroad. 

(5) Documentary and commercial 
ti1:~ns ~r~ ~lso sent ,b{ot\d fOt 
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screening by leeR and books, 
musical instruments, Indian tex-
tiles and ornaments are sent to 
Indian Missions for presentation 
to various institutions. 

(6) Three Cultural Centres have been 
established at Fiji, Guyana and 
Surinam and a Cultural Window 
in Bonn They organise regular 
classes in Indian dance, music, 
Hindi and Yoga. 

(7) Eminent scholars in the field of 
History, Hindi, Sanskrit, Tamil 
and other subjects are sent to 
teach in certain universities ab-
road for limited periods. 

(8) Indian nli"sions abroad encourage 
partici:1ation of local Indian com-
munities in the presentation and 
projection of Indian culture. 

Induction of diesel engines on Metto-
palayam Udagamaodalam (Oot~) 

metre gauge section 

1711. SHRI N. DENNIS: Will the 
Minister of TRANSPORT be pIea~ed to 
state : 

(a) whether there is any proposal 
under the consideration of Go\ernment 
to induct diesel traction on the Mettu-
palayam Udagamandalam (Ooty) metre 
gauge section, better known as the NiI-
giri Railways, which is a major tourIst 
attraction in South India; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA) : (a) &(b) The 
feasibility of a suitable diesel locomotive 
to meet the special needs of this Section as 
an alternative to the existing steam trac-
:lon IS under examination. 

Refluests for starting (erry service OR 

Momlvi-OklHl route ia Gujarat 

1712. SHRI MOHANBHAI PATEL: 
Wilt the Minister 0.' TRANSPORT be 
pleased to state : 

(a) whether Government have received 
requests to start ferry service on the 
Mondvi-Okha route in Gujarat; 

(b) if so, the action taken thereon; 

(c) whether there is any proposal to 
start ferry service in Gujarat; and 

(d) if so, on which rouies ? 

THE ~1JNISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
POR T(SHRI RAJESH PILOT) : (a) to (d) 
3 applicatioTls from private parties cover-
ing the routes Mondvi-Okha and Surat-
Bhavnagar have been received by the 
Director General of Shipping and arc 
under e)l.amination. 

Unhcrsalisation of education 

1713. SHRI RANJIT SINGH GAEK-
WAD: Will the Minister of HUMAN 
RESOURCE DEVELOPME~T be 
pleased to state : 

(a) whether the constitutIonal goal 
about the programme of universalisation of 
education has not been achieved so fa r; 

(b) if so, the total percentage of 
children in the age group of 6 to 11, enrol-
led in Primary Classes (between I to V), 
by the end of 1985; 

(c) reason~ for fall in the percentage 
of attendance in Primary Classes; and 

(d) reason for not achieving the cons-
htutiona 1 goa] ? 

THE MINISTER OF STATE IN THE 
DEPART~IENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) Yes, Sir. 

(b) According to the Se\lenth Plan 
document by the end of 1984-85, 91.84<j~ 
of the children in the age-group 6-11 
(classes 1-V) are expected to have be'!n 
enroIJed. 

(c) & (d) The VI plan envisaged that 
universalisation of elementary education 
would be achieved by 1990. For opera .. 
tional purposes it set the goal of achiev-
ins 95% enrolment at primary stase and 
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50% at middle stage by the end of 1984-85 
and 100% for both by 1990. The main 
factors responsible for not achieving the 
goal of universalisation of elementary 
education so far are: (i) rapid increase in 
population; (ii) socio-economic factors; 
(iii) inadequacy of resources; (iv) inade-
Quately provided schools; (v) conservative 
attitude and apathy of parents towards 
educating their chi] dren particularly girls: 
and (vi) in case of first generation learners 
the indifference of parents causing their 
children not to avail of educational facili-
ties even where they are available. 

New traiDs introduced and proposed on 
\\ estern Railway 

1714. SHRIMATI PATEL RAMABEN 
RAMJIBHAI MA V ANI : \Vi1J the Minister 
of TRANSPORT be pJeased to state : 

(a) the number of new trains intro-
duced on Indian Railways during 1985-86; 

(b) the number of new trains intro 
duced or extended on Western Railway 
during 1985-86; 

(c) whether Government have recei ved 
proposals for introduction on new trains 
in Gujrat; and 

(d) if so, the details thereof and the 
reaction of Government thereto? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA) : 
(a) During the year ]985-86 18 non-
suburban and 34 suburban trains have been 
introduced out of which 8 non-suburban 
trains are compensatory services in lieu of 
trains cancelled. 

(b) On Western Railway one pair of 
express trains was introduced between 
Bombay Central and Indore and the fre-
quency of 509/510 Mandore Express was 
increased from 3 days a week to daJly. 
Besides, 10 E.M.U. suburban trains were 
introduced in Bombay area. 

(c) Yes. 

(d) A statement indicating the demand 
for introduction/extension is given below. 
1l1tro"ucfioD of trains and extension have 

not been found feasible due to limitation of 
resources, and lack of terminal and section 
capacity. 

Statement 

1. Main demands for introduction and 
extension of trains in Gujarat. 

(a) Introduction of new trains; 

(i) Ahmedabad to Allahabad. 

(ii) Ahmedabad to Rajkot. 

(iii) Ahmedabad to Pune. 

(iv) Ahmedabad to Vijayawada. 

(v) Ahmedabad to Hyderabad. 

(b) Additional trains: 

(i) Baroda to Bombay Central. 

(ii) Baroda to Sural. 

(iii) Surat to Bhusawal. 

(i\.) Surat to Ukai Songadh. 

(c) Extension of trains: 

(I) 181/182 Sar\Jodaya Express to 
Rajkot. 

(ii) 145/]46 Na\jivan Express to 
Rajkot. 

(iii) 165/166 Sabarmati Express to 
Rajkot. 

(iv) 133/134 Bombay-Ahmedabad 
Ex press to Rajkot. 

(v) 345/346 Junagadh-Jata]sar Fast 
Passenger to Rajkot. 

(vi) 345A/346A VeravaI Junagadh 
Fast Passenger to Rajkot. 

(vii) 63/64 Avadh Express to Okha. 

(viii) 99/100 Valsad-Bharuch Passen-
aer to Umargam. 

UGC scheme of promotion and ban on 
establishment of new universities 

1715. SYED SHAHABUDDIN: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 
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<a) whether the Univer~ity Grants 
Commission scales of pay and the Uni· 
versity Grants Commission scheme of pro-
motion have been accepted in principle by 
aU universities in the country; 

(b) whether these have been imple-
mented by all Universities; 

(c) whether there is a general ban on 
the establishment of new universities by 
Government; and 

(b) if not, the names of the Unh er-
sities established since 1983 ? 

THE MINISTER OF STATE IN THE 

Name of the V niversity 

1. Amravati University, Amrayati 
(M aharashtra) 

DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA RO .. 
HA TGI): (a) and (b) The Universities of 
all States excepting those of Kerala have 
accepted and implemented the UGC scales 
of pay. 

According to information furnished by 
the UGC 56 universities and 7 deemed 
universities have accepted and implemented 
the <'Merit Promotion Sch erne" introduced 
by the Commission. 

(c) No, Sir. 

(d) The following universities were 
established since 1983 : 

Year of EstabJishmeat 

1983 

2. Guru Ghasi Das University, Bi1aspur 
(M.P.) 

1983 

3. Shri Padmavati Mcihila Vishwavidyalayam 
Tirupati (Andhra Pradesh) 

1983 

4. Gandbiji University, Kottayam 
(Kerala) 

1983 

5. Mother Teressa Women's University, 
Kodaikanal (Tamil Nadu) 

1984 

6. Arunachal University, Itanagar 

7. Alagappa University, Karaikudi 
(Tamil Nadu) 

8. Indira Gandhi N atianal Open 
University, New Delhi 

9. Goa University, Panaji 

1985 

1985 

1985 

1985 

10. Pondicberry University, Pondicherry 1985 

Evaluation of area projects 

1716. SHRI GURUDAS KAMAT: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact tbat area pro-
jects undertaken by his Ministry have been 
a failure; 

(b) if so, the reasons therefor; and 

(c) measures proposed to be taken by 
the Government to improve the health 
sen-ice? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) No, 
Sir. 

(b) Does not arise. 
(c) The foUowin, activities .have be~D 



implemented intensively to jnlprove the 
health services: 

(I) The Primary health care delivery 
system have been strengthened in 
the Project Districts. A nunlber 
of Sub-Health Centres, Primary 
Health Centres and upgrad~d 
Primary Health Centres ha ve been 
set up. 

(ii) Training of all levels of health 
workers and other staff, beginning 
at the level of traditional birth 
attendant to State level officers, 
which include basic training, 
refresher 'courses, management & 
communication training have been 
carried out. 

(iii) Information, Education and 
Commun'catioll activities and 
other demand generation act:vi-
ties, which promote health 
awareness, have been provided 
through Special Health Education 
courses. 

(iv) The Management Information and 
E laluation Systems ha \ e been 
strengthened. 

(v) Certain innovative schemes have 
been developed so that where 
these schemes were found success-
ful they could be replicated in the 
other parts of the State. These 
include schemes under the ex-
panded programme of immunisa-
tion. 

Norms and Guidelines laid down by \\ .. H.O. 
for safe d~li"try of contraceptive methods 

in FamilJ Planning Programme 

1717. SHItI MOOL CHAND DAGA 
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state : 

(a) whether it is a fact that World 
Health Or~anisation has pUblished norms 
and gl\idolines for the safe delivery of 
djfferent contraceptive m ;;thods in National 
Family Planning Programmes and if so, 
whether Government have adopted the 
~bove and implemented the same; 
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(b) what publicity has been given to 
the guidelines so far for information of 
public; and 

(c) whether it is also a fact that more 
research trials are being initiated by the 
Indian Council of Medical Research to 
test a variety of new female contraceptive 
methods which have not been approved in 
other developed countries and whose long 
term health risks were not known and if 
so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAK): (a) & 
(b) Yes. The guidelines have been pre-
pared by W.H.O. for the safe use of con-
traceptive methods and the same have been 
consulted while I.C.M.R. formulated the 
guidelines for the Ministry of Health and 
Family Welfare. These guidelines have 
been widely Circulated to the implementing 
agencieo;;. 

(C) The' Indlan Council of Medical 
Research has not initiated any clinical 
trial to test a variety of new female contra-
ceptive methods which have not been app-
roved by other developed countries and 
whose long term health risks are not 
known. 

Check on maJdistribution:of paper to States 

1718. SHRI V. TULSI RAM: 
SHRIHAROOBHAIMEHTA: 

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to 
state : 

(a) whether it is a fact that the prices 
of text and exercise books for use of 
students in the country are rising simulta-
neously; 

(b) the quantity and quality of paper 
suppJied to Andhra Pradesh and reasons 
for short supply thereof; 

(c) whether Government have receiv-
ed any representation from Gujarat that 
out of 7417 million tonnes of concessional 
paper allotted to Gujarat State Text Book 
Board, the B1)ard has been supplied onl)' 
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3181.991 million tonnes of paper upto 25 
January, 1986; and 

(d) if so, the steps being taken by 
Government to put a check no the maldi-
stributions of paper in States together with 
the detail of paper supplied to each State 
for use of text and exercise books for the 
use of students? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI): (a) The prices of school 
text books and exercise books are fixed 
in the context of the price of the conces-
sional white printing papers. Every increase 
in the price of the concessional paper has 
its sinlultaneous effects on the price of text 
books and exercise books. 

(b) The State of Andhra Pradesh has 
been allocated 4655 MTs and 3724 MTs 
for school text books and exercise books 
respectively during the year 1985-86. 
The millis have yet to c1.;!ar a backlog of 
10631 MTs of paper for the period from 
1983-84 onwards. 

(c) In November 1985, the Gujarat 
Srate Board ot School Text Books had 
written that against the allotment 0 f 7417 
MTs for school text books and exercise 
books, the Board has received only 
2519.384 MTs of paper. 

Complaints are received from time to 
time regarding short supply of white 
printing paper by different paper mills 
against the allocations made on them. 
these are brought to the notice of the 
mills through the Ministry of Industry and 
suitable directions iss1led expeditIng su-
pplies. Periodic n1eetings are held with re-
presentatives of the mills convened by the 
MinIstry of Industry to review the supply , . 
position and for clearance of backlog, 
if any, in supplies. 

(d) The quantities of paper allocated 
to the States/UTs during 1985-86 is atta-
ched (Annexure). 

Dela y in Circular RaHway Projects 

1719. SHRI PRIY A RANJAN DAS 
MUNSI : Will the Minister of TRANS-
POR T be pleased to state : 

(a) whether Government are aware 
\h~\ d\.,~ tQ W~st Bensal State Governm<;nt"s 

non-compliance of certain obligations, 
th e project of circular railway is not gain-
ing any progress; 

(b) if so, what action Government 
will take for the speedy implementation of 
this project in West Bengal; and 

(c) when the above project was start-
ed and originally to be completed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) It is 
correct that the linking of Circular Rail-
way from UJtadanga to Dum Dum is held 
up due to West Bengal Government not 
yet agreeing to remove the encroacher 
from this section and bear the C()st of 
doing so. 

(b) The State Government have been 
requested to get the Railway land under 
unauthorised occupation between UItada-
nga Road station and Dum Dum Junction 
vacated and hand over vacant possession 
of thet land to Eastern Railway. 

(c) The construction work was com-
menced in April, 1984. The project was 
envi~aged to be completed by 1990 subiect 
to availability of resources 

Construction of Dam on 
Deahaog 

1720. SHRI E. AYYAPU REDDY: 
Will the Minister of WATER RESOUR-
CES be pleased to state: 

(a) whether there is any proposal to 
construct a Dam on the river 'Deahang' 
Tributary of Brahmaputra for generating 
power; and 

(b) if so. the estimated outlay of the 
said project and the estimated powe r 
generation? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) Yes, Sir. A feasibility report has been 
prepared for this project by the Brahmapu-
tra Board. 

(b) The estimated cost of the project 
is Rs. i,300/- crores and the estimated 
installed capacity is 20.000 MW of pow,~, 
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Bankura-Damodar River Railway 

1721. SHRI BASUDEB ACHARIA : 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) whether it is a fact that manage-
ment of Bankura Damodar River Railway 
was taken o. er from the private manage-
ment in the year 1967; 

(b) 'Whether it is also a fact that the 
same has not yet been nationalised; 

(c) whether Government propose to 
Nationalise this railway line; and 

(d) whether this railway serves larle 
areas of rural Bengal ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
Yes, Sir. 

(c) The question of purchase will be 
examined with reference to the provisions 
of the Agreement between the Central 
Government and the Company. 

(d) This }ine runs from Bankura to 
Rainagar mostly in rural Bengal and is 
about 96 Kms. long. 

Eradication of Illiteracy .. ' 
1722. SHRI D. K. NAIKAR Will 

the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the percentage of literacy in res-
pect of male and female before Indepen-
donce and the percentage today; 

(b) the total amount spent to eradi. 
cate illiteracy; 

(c) whether there is any special pro-
gramme to eradicate illiteracy in respect 
of backward and tribal areas; and jf so, 
the salient features of the programme; 
and 

(d) whether any team has been set 
up to ao into this question and submit 
report; and if so, what art their recom .. 
mendations ? 

THE MINISTER OF STATE IN TH. 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATG I) : (a) Literacy rate in the 
country is measured only through the 
census conducted once in ten years by the 
Registrar General of India. AccordiDi to 
1941 Census held before independence, 
percentage of literacy in India was 24.90 
for male and 7.30 for female the compara-
b1e figures according to 1951 Census bein~ 
23-54 for male and 7 63 for female. Literacy 
rates for male and female, as per 1981 
Census are 46.89% and 24.82% respec-
tively. 

(b) Expenditure incurred on AduJt 
Education sinc~ First Five Year Plan i~ 
given below : 

(Rs. in crore) 
-------------------------- -

1 st 2nd 3rd 4th 5th 6th 
Plan Plan Plan P1an Plan Plan 

5.00 4.00 2.00 5.90 32.6 163.00 

(c) Adult Education Programme 
stipulates coverage of backward and tribal 
areas. Following special steps have been 
taken in this regard :-

(1) The State Gov.rnment~ and Union 
Territories have been advised to : 

(a) Cover on prIority basis all the 
distflcts having literacy rate 
below national average; 

(b) Ensure that at least 50~~ of the 
learners enrolled in the Adult 
Education Centres are women. 
30% Scheduled Castes and 160/ 0 

Scheduled Tribes. 

(c) Make special efforts to enrol the 
weaker sections of the society; 

(d) Give priority to the opening 
of the adult education centres 
in the rural and tribal areas 
and to locate such centres in 
bastis of SCJST as far ~s possi. 
t>I~; 
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(e) Lay special emphasis on post-
literacy and follow up progra-
mme to ensure that neo-lite-
rates do not lapse into illite-
racy; 

(2) Involvement of students in the 
removal of illiteracy has been stepped up 
by the University Grants Commission. 

(3) Use of mass media-folk, traditional 
and modern-is being made for motivational 
promotional and instructional purposes. 

(4) Linkages of adult education pro-
Iramme with various developmental pro-
crommes have been emphasise •• 

(d) No, Sir. 

Utility of funds provided and Don-utilisa-
tieD of funds by ~tate5 Rf!: family Plano-

ing Programme 

1723. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether Goverment have 
menitored the utilisation of funds provided 

to the State Governments for the implemen-
tation of family welfare programmes dur-
ing the last three years; 

(b) if so, whether it is a fact that 
funds provided under the above scheme t. 
some of the State Governments have not 
been utilised by them in full; 

(c) if so, details thereof, State-wise; 
and 

(d) whether Government have issued 
any gnidelines in this regard, aDd if so, 
outcome thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) to (d) 
Utilisation of funds to State Governments 
under Family Welfare Programme is mon-
itored through quarterly expenditure repo-
rts as per guidelines issued. Release of fu-
nds takes into account unutilised funds with 
the States, which are adjusted in subse-
quent years. A Statement showing provi-
sional figures of unutilised money with the 
State Governments is liven below. 

Statement 

Family Welfare Programme-Release of fURds and expenditure incurred under the Pro-
gramme during 1982-83 to 1984-85 

State Amount Released 
(excluding arrear 

payments for 
earlier years) 

(1) (2) 

1. Andhra Pradesh 8396.44 

2. Assam 2239.20 

3. Bihar 6858.91 

4. Oujarat 5837.56 

5. Haryana 2497.03 

"6. Himachal Pradesh 2012.98 

7. I&K 572.18 

S, !C.arnat~ka 4710.81 

(Rs. in Lakhs) 

Expenditure 
(provisional) 

(3) 

9372.60 

2036.55 

7284.14 

7547.76 

2612.67 

1382.96 

570.78 

4633.99 

Unspent Balanc. 
with States (+)/ 
excess expo (-j 

(4) 

(-) 976.16 

(+) 202.65 

(-) 425.23 

(-) 1110.20 

(-) 115.64 

<+) 630.02 

(+) 1.40 

(+) 76.82 



MARCH 6, 1986 Ff',llIeil An~ we,. .. lJ2 

1 2 

9. Kerala 3270.43 

10. Madhya Pradesh 7291.89 

11. Maharashtra 9892.35 

12. Manipur 349.51 

13. Meghalaya 248.53 

14. Nagaland 139.30 

15. Orissa 5701.64 

16. Punjab 3425.84 

17. Rajasthan 4111.47 

18. Sikkim 106.46 

19. Tamil Nadu 6274.58 

20. Tripura 227.33 

21. Uttar Pradesh 15475.82 

22. West Bengal 5983.52 

Total : 95623.78 

Allocation to States to curb population 
growth during Seventh Plan period 

1724. SHRI BANWARI LAL PURO-
HIT: Will the Minister of HEAL TH 
AND FAMILY WELFARE be pleased to 
state : 

(a) the details of the allocations to be 
made to each State for curbing population 
growth during the Seventh Plan period; 
and 

(b) the extent to which the curb on 
pop.ulation growth is estiI .1ated to be 
made? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WEL-
FARE (SHRI S. KRISHNA KUMAR): 
(a) Funds arc; allocated to States/Uniot;\ 

3 4 

3643.65 (-) 373.22 

6719.60 (+) 572.29 

10186.76 (-) 294.41 

336.96 (+) 12.55 

241.30 (+) 7.23 

184.85 (-) 45.55 

5596.99 (+) 104.65 

2450.75 (+) 975.09 

4276.46 (-) 164.99 

87.61 (-1-) 18.85 

5698.05 (+ ) 576.53 

186.45 (-j- ) 40.88 

17232.41 (-) 1756.59 

5442.46 (-~ ) 541.06 

97725.75 (-) 5861.99/ 
(-!- ) 3760.02 

----
- (-) 2101.97 

Territories each year based on the per-
formance level to be achieved under the 
Family Welfare Programme. 

(b) The achievement of targets set for 
the VIllI, five year plan period j" expected 
to lead ,0 a crude birth rate of 27, crude 
death rate of 10, Infant Mortality rate of 
87 per 1 000 live births and couple protec-
tion rate of 42%. 

Incidence of Tuberculosis and need 
for Anti T .B. Drugs 

1725. DR. G. VIJAYA RAMA RAO: 
Will the' Minister of HEALTH AND 
FAMILY WELFARE be pleased to state 
the details of the incidence of Tuberculosis 
in the country at present and what is the 
minimal need of anti T. B. drup for; tr •• t-
WflU\ 1 
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THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : Accord-
ing to the National Sample TB Survey 
conducted by the Indian Council of Medi-
cal Research In different parts of the co-
untry in 1955-58 and the findings of limited 
iurveys conducted in subsequent years in 
different parts of the country, it is estimat-
ed that nearly 1.5 per cent of the popula-
tion is suffering from radiologically active 
TB disease of the lungs OT' which nearly 
1/4th i.e. 004 % are sputum positive or 
infectious. Nearly 1.25 to 1·3 million new 
T.B. cases are reported tu be detected 
under the Programme each year. Since the 
average cost of treatment of a TB patient 
is Rs. 150/-to Rs. 200/- (per patient) the 
minimum cost of anti TB drugs required 
for treatment of the patients detected 
under the Programme would amount to 
about Rs. 20 to Rs. 25 crores annually. 

[Translation] 

Achievements of rural adult education 
programme during Seventh Plan 

1726. SHRI DILEEP SING H 
BHURIA : WiIl the Minist~r of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) the target of percentage of rural 
literacy in the country at the end of the 
Sixth Five Year Plan ; 

(b) whether it is a fact that inspite of 
a comprehensive adult education pro-
gramme there has not been any appreci-
able increase in literacy percentage; and 

(c) if so, the reasons for this failure? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) No specific target in 
respect of percentage of rural literacy to 
be reached by the end of Sixth Plan was 
fixed. It was envisaged in the Sixth Five 
Year Plan that nearly 11 crare i\\iterates 
in the age of group 15-35 be enrolled 
under the adult education programme by 
1990. 

(b) & (c) It is not a fact that adult 

education programme has made no impact 
on literacy percentage Specific increase in 
literacy percentage will be known after the 
next census is held in 1991 The literacy 
position in 15-35 age group has increased 
from 2.54 crores in 1951 to 11.11 crore~ in 
1981. 

(English) 

Tatal outlay and expenditure on adult 
education during Sixth Plan 

1727. SHRI G. BHOOPATHY : Win 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the total outlay and expenditure 
on adult education during Sixth Plan and 
the performance in relation to targets fix-
ed with break-up figures ~for different 
States; 

(b) the achievements made by Andhra 
Pradesh in the field of adult education 
during Sixth Plan Period; and 

(c) the present policy of the Govern-
ment in this matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 
ROHATGI) : (a) Total outlays and ex-
penditure sector-wise on adult education 
during sixth plan are given below :_ 

Sector Outlay Expenditure 

(Rs. in crores) 

Central 68.00 96.00 

State 66.83 66.64 

No targets were fixed duridg the period 
from 1980-81 to 1981-82. The progress 
made during the first two years of the 
Sixth Plan in enrollini adult illiterates is 
as under :-

1980-81 25.91 lakhs 

1981 .. 82 30.99 lakhs 



Physical targets for the yeaTs 1982-83 
to 1984-85 were fixed. A statement show-
ina .tate-wise enrolment vis-a .. vis taraets is 
aiven below. 

(b) In implementing adult education 
programmes, the main thrust has been 
liven to intensive coverage of education-
ally backward areas. Andhra Pradesh 
being one of the nine educationaHy back-
ward State, has been given due importance. 
13,15,901 learners have been enrolled dur-
mg Sixth Plan period under various sche-
mea. Details of the Schemes which have 
boen implemented in the State of Andhra 
Pradesh arc aiven below :-

(i) 26 Rural Functional Literacy Pro-
jects have been sanctioned. The 
expenditure incurred during Sixth 
P Ian is Rs. 5.83 crores. 

(ii) 28 Voluntary Agencies have been 
provided grant of 44.24 lakhs 
during the period from 1982-83 to 
1984-85 for running 1350 Adult 
Education Centres. 

(iii) University Grants Commission has 
sanctioned 3739 aduI t education 
centres to five universities during 
tbe period from 1982-83 to 1984-
85. 

(iv) . Two n~w Shr,mik Vidyapceths 
were set up in Andbra Pradesh 
under the Central Scheme in ad-
dition to two existin& institutions. 

(v) Under the State Adult Education 
Programme (SAEP) expenditure 
of Rs. 276.00 lakhs has been in-
curred durin& 1980-85 against an 
outlay of Rs. 300.00 lakbs availa-
ble for 6th Plan in the State 
Sector. 

(c) Government of India have accor-
ded high priority to the Adu1t Education 
Programme by its inclusion in the Mini-
mum Needs Proeramme and the New 20-
Point Programme. Seventh Five Year 
Plan stipulates that adult literacy progra-
mmes will be persued with the objective of 
covering all illiterates in the age-group 1.5-
35 by 1990, with major thru~t on develop-
ment of a programme of continuing adult 
education and post-literacy, follow-up, 
effective linkages with various developmen-
tal programmes of rural development and 
family we 1 "'a re , larger in\tolvement of 
voluntary agencies, Nehru Yuvak Kendras, 
National Service Scheme, and launchina a 
mass programmes for eradication ()f 
illiteracy. 

Statement 
(Figures is 13 khs) 

S1. StatejUT 1982-83 1983-84 1984 .. 85 
Nc. Targets Achieve- Targets Achieve- Taraets Achieve-

ment ment ment 

1. 2 3 4 5 6 7 8 

1. Andhra Pradesh 2.16 2.74 4.60 2.74 4.18 3.63 

2. Assam 2.82 0.77 2.25 1.75 2.74 2.83 

3. Bihar 4.50 7.08 5.50 5.54 7.00 6.73 

;t. Gujarat 3.00 2.09 3.00 1.90 3.50 3.60 

s. Haryana 1.00 1.17 1.20 1.21 1.50 1.54 

6. Himachal Pradesh 0.25 0.22 0.30 0.21 0.36 O.2~ 

7. J & K L18 0.66 0.75 0.69 0.90 0.84 

8. Karnataka 2.40 2.19 2.50 3.22 3.00 3.69 
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9. Kerala 1.00 

10. Madhya Pradesh 3.66 

11. Maharashtra 3.02 

12. Manipur 0.60 

13. Meghalaya 0.3' 

14. Nagaland 0.25 

15. Orissa 1.17 

16. Punjab 0.84 

17. Rajasthan 2.50 

18, Sikkim 0.20 

19. Tamil Nadu 3.96 

20. Tripura" 0.50 

21. Uttar Pradesh 5.50 

22. West Bengal 3.50 

23. A & N Islands 0.02 

2~. Aurunachal Pradesh 0.15 

25. Chandi&arh 0.05 

26 D & N Haveli 0.02 

27. Delhi 0.40 

28. Goa, Daman &. Diu 0.07 

29. Lakshadweep 0.01 

30. Mizoram 0.10 

31. Pondicherry 0.13 

4 

0.91 

5.07 

3.21 

0.07 

0.18 

0.17 

1.43 

0.75 

2.69 

0.12 

3.65 

0.36 

3.73 

3.37 

0.04 

0.16 

0.06 

0.02 

0.40 

0.015 

0.011 

0.073 

0.17 

Total 45.32 43.51 

D~"th5 of children due to Diarrohoea and 
preventive measures 

1728. DR. T. KALPANA DEYI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be p1eased to state: 

(a) whether diarrohoea is a major killer 
of cbildren in India and ifso, estimat~d 

5 

1.00 

5.00 

3.50 

0.36 

0.36 

0.18 

1.53 

1.00 

3.00 

0.15 

4.25 

0.40 

5.50 

456 

002 

0.20 

0.06 

0.02 

0.50 

0.08 

0.01 

0.11 

0.18 

52.07 

6 

1 OS 

5.88 

4.10 

0.30 

0.13 

0.18 

1.47 

1.13 

3.27 

0.13 

5.61 

0.37 

5.4S 

4.52 

0.04 

0.19 

0.07 

0.02 

0.44 

0.01 

0.01 

0.13 

0.18 

51.48 

., 
1.00 

6.36 

4.50 

0.~5 

0.37 

O.li 

2.00 

1.00 

3.30 

0.18 

5.50 

0.34 

6.90 

4.78 

0.02 

0.20 

0.06 

0.02 

0.80 

0.10 

0.012 

0.12 

0.18 

61.55 

8 

0.17 

6.71 

5.38 

0.34-

0.06 

0.14 

2.07 

1.10 

3.51 

0.15 

6.04 

0.39 

7.04 

-4.24 

0.03 

0.20 

0.08 

0.02 

0.48 

0.03 

0.002 

0.12 

0.19 

61.77 

number of annual childhood deaths duo 
to this disease; 

(b) whether most of these deaths are 
easily preventable and if so, why preventiv. 
measures for dehydration are not beina 
taken; and 

(c) whether these dcatlls are lar,cJy a 
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reflection of our poverty including malnutri-
tion, poor sanitation and primitive hou-
sing etc. ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir. However, no specific data regard-
ing the death of children due 
exclusively to diarrohoeal diseases is 
availablo. 

(b) & (c) Diarrohoea is usually preci-
pitated by lower levels of sanitation and 
personal hygiene, lack of safe water 
supply etc. The Government is actively 
promoting oral rehydration therapy as 
preventive measure for dehydration 
through the promotion of health educa-
tional programmes in the community and 
the training of health workers. Oral 
rehydration ~alts are also being supplIed 
to the village health guides and the sub-
centres. 

National Diarrohoeal Disease Programme 

1729. DR. T. KALPANA DEVI : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether a National Diarrohoeal 
diseases Programme was initiated in Sixth 
Plan and if so, the details thereof showing 
achievements made; 

(b) whether mortality and morbidit v 
has decreased as a result of the above 
programme? 

(c) whether surveys assigned to three 
National Institutes NICD, New Delhi, 
AIIHPH Calcutta and NIHFW New Delhi 
have been completed and if so, details 
thereof; and 

(d) whether any voluntary agencies 
have been involved in this effort and if so, 
the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) (a) 
Yes, Sir. 

. (b) A declining trend has been obser-
ved. 

(c) The surveys have been completed 
and the reports are under compilation. 

(d) The Institute of Rural Health and 
Family Welfare, Gandhigram was associa-
ted with the study. 

Proposal to set up Sanskrit University 

1730. SHRJ SURESH KURUP: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(b) whether there is any proposal to 
start a Sanskrit University; and 

(b) if so, the place where it is intended 
to be established and the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE (SHRIMATI SUSHILA 

"ROHATGI): (a) No such proposal is 
under consideration of the government at 
present. 

(b) Does not arise. 

Vacant seats in School of Social Sciences 
iu J.N.U. 

1731. SHRI SURESH KURUP: Will 
the I\1inister of HUMAN RESOURE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that 53 per cent 
of the seats in the 1984-86 M.A. batch in 
the School of Social Sciences, Ja\\abarlal 
Nehru University are lying vacant; and 

(b) it so, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRlMATI SUSHILA 
R OHATGI) : (a) According to the informa-
tion furnished by the J awaharlal Nehru 
University, 35% and 30% of the seats in 
M.A. programme in the School of Social 
Sciences could not be fiJJed during the 
academic years 1984-85 and 1985-86 
respectively. 

(b) The admissions to the University 
are made on the basis of an aU-India 
entrance examination. A sizeable number 
of candidates who were offered admission, 
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had qualified for two or more discipline, 
but they could join only one programme 
according to their choice. 

Year-wise planned target for &oods botb 
orig'oating snd tonne-kilometre from 

tbe year 1984-85 

1732. SHRI AlIT KUMAR SAHA: 
Will the Minister of TRANSPOR T be 
pleased to state year .. wise planned target 
for goods-both originating and tonne-
kilometre from the year 1984-85? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAIL'NAYS (SHRI 
MADRA VRAO SCINDIA) : The following 
are the planned original budget targets for 
originating revenue earning tonnage and 
tonne kilometres : 

Year 

1984-85 

1985-86 

1986·87 

11.00 brs. 

[English] 

Tonnes 
originat-
ing 

245.00 

250.00 

267.00 

(In millions) 

Net tonne 
Kilometres 

172,412 

180,575 

191,385 
-_--

PROF. MADHU DANDAVATE: I 
am raising a priviJege issue. 

MR. SPEAKER: I have disallowed 
it No. 

SHRI BASUDEB ACHARIA: 
PJease listen to us. 

MR. SPEAKER: I have disallo-
wed it. After my ruling, there is nothing. 
Not allowed. 

(Interruptionsj** 

MR. SPEAKER: After my ruJing, 
there can be no discussion on that subject. 

(Interruption,)'" .. 

MR. SPEAKER: I have given my 
ruling. 

(Interrupt;on$) .* 

MR. SPEAKER: Now, papers to be 
laid. 

12.01 hrs. 

(English) 

PAPERS LAID ON THE TABLE 

Annual Reports of Narmada Control 
Authority for 1984-85 and Beawa River toard, 
Jbansi for 1984-85 and statement for delaT 
in laying the Annual Report of Bet". River 
Board .Jbansi for 1984-85. 

THE MINISTER OF WATER RE ... 
SOURCES (SHRI B. SHANKARA .. 
NAND) : I beg to lay on the Table-

(l) A copy of the AnnuaJ Report 
(Hindi and EngJish versions) of 
the Narmada Control Authority 
for the year 1984-85 along with 
Audited Accounts. 
[Placed in Library See No. LT-
2147/86} 

(2) A copy of the Annual Report 
(Hindi and English versions) of 
the Betwa River Board, Jhansi. 
for the year 1984-85 aloni with 
Audited Accounts. 

(3) 

[Placed in Library See No. LT-
2148/86] 

A statement (Hindi 
versions) show iog 
delay in laying the 
tioned at (2) above. 
[Placed in Library 
2148/86]. 

and English 
reasons for 
papers men-

See No. LT-

ADoual Report, ADDual Account and Re-
~ie" on tbe workIng of Indian Council of 
l\rledical Research, New Delbi for 1984-85 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MO. 
HSINA KIDWAI) : I beg to lay on the 
Table-

(I) A copy by the Annual Repent 
(Hindi and English versions) of 
the Indian Council of Medical 
Research.New Delhi, for the yeu 
1984-85. 
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(2) A copy of the Annual Accounts 
(Hindi and English versions) of 
the Indian Council of Medical 
Research, New Delhi, for the 
year 1984-85 together with Audit 
Report thereon. 

(3) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Indian 
Council of Medical Research, 
New Delhi , for the year 1984-85. 
[Ptaced in Library See No. L T-
2149/86} 

( Inte,.,.uptions) 

MR.SPEAKBR: I have seen it. I 
do not find anythinc· 

.e~ie" en the werk.ing of and Annaal Re-
pert orladiaft Read CODstruction Corpora-
tion Ltd. New Delhi for 1984-85 and State-
ment fttr delay in layiog these papers, 
AnDual Administration Reports and Re-
"i.ws on the working of Calcutta Port 
Trust for 1984-85 and Bombay Port Trust 

for 1984.85 etc. etc 

THIt. MINIST.BR OF STATE IN 
THE DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH 
PILOT): I beg to lay on the Table-

(1) A copy oach of the followjng 
papers (Hindi and English ver-
sions) under sub-section (I) of 
section 619A of the Companies 
Act, 1956 :-

(i) Review by the Government 
on the workina of the Indian 
Road Comtructian Corporation 
Limited, New Delhi, for the year 
1984-85. 

(ii) Annual Report t)f the Indian 
Road Construction Corporation 
Limited, New Delhi, for tbe year 
1984-85 alon. with Audited 
Accounts and the comments of 
th. comptrolJer aad Auditor 
General thereon. 
{Placed in Library See No. L T._ 
l1S0186} 
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(2) A statement (Hindi and I!nlusb 
versions) showing reasons for de-
lay in laying the papers .entio-
ned at (1) above. 
tPlaced in Library See NQ. L.T .• 
2150/86] 

(3) (i) A copy of the Annual Ad-
ministration Report (Hindi and 
English versions) of the Calcutta 
Port Trust for the year 1984-8 S. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the workin& of 
the Calcutta Port Trust for the 
year 1984-85. 
[Placed in Library. See No. LT-
2151/86] 

(4) (i) A copy of the Annual Ad-
ministration Report (Hindi and 
English versions) of the Bombay 
Port Trust for the year 1984-85. 

Oi) A copy of the Review 
(Hindi and English versi ons) by 
the Government on the worki.g 
of the Bombay Port Trust for the 
year 1984-85. 
[Placed in Library. See No. LT-
2152/86] 

(5) A copy each of the foHowinc 
papers (Hindi and EngJ~h ver-
sions) under ~ub-section (2) of 
section 103 of the Major Port 
Trusts Act, 1963 :-

(a) (i) Annual Accounts of the 
Calcutta Port Trust for the year 
1984-85 and the Audit Report 
thereon. 

(ii) Review by the Government 
on the Annual Accounts and 
Audit Report of the Calcutta 
Port Trust for the year 1984 .. 85. 
[Placed in Library See No. L T-
2153/86) 

(b) 0) Annual Accounts of the 
Paradip Port Trust for the year 
1984-8" anq tbe Audit It~o.('t 
tboreon .. 
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(c) 

(d) 

(e) 

(ii) Review by the Government 
on the Annual Accounts and 
Audit Report of the Paradip 
Port Trust for the year 1984-85. 
[Placed in Library. See No. LT-
2154/86] 

(i) Annual Accounts of the New 
Mangalore Port Trust for the year 
1984.85 and the Audit Report 
thereon. 

(ii) Review by the Government 
on the Annual Accounts and the 
AGdit Report of the New Manga-
lore port Trust for the year 
1984-85. 
[Placed in Library. See No. LT-
2155/86] 

(i) Annual Accounts of the 
Bombay Port Trust for the y~ar 
1984-85 and the Audit Report 
thereon. 

(ii) Review by the Government o? 
the Annual Accounts & the Audit 
Report of the Bombay Port Trust 
for the year 1984-85. 
[Placed in Library See No. L T -
2156/86] 

(i) Annual Accounts of the 
Madras Port Trust for the year 
1984-85 and the Audit Report 
thereon. 

(ii) Review by the Government 
on the Annual Accounts and the 
Audit Report of the Madras Port 
Trust for the year 1984-85. 
[Placed in Library. See No. LT-
2157/86] 

(I) (i) Annual Accounts of the Mor-
mugao Port Trust for the year 
1984-85 and the Audit Report 
thereon. 

(ii) Review by the Government 
on the Annua1 Accounts and the 
Audit Report of the Mormugao 
Port Trust for the year 1984-85. 
[Placed in Library. See No. LT. 
2158/861 

(g) (i) Annual Accounts of the 
Visakhapatnam Port Trust for the 
year 1984-85 and-- the Audit Re-
port thereon. 

Oi) Review by the Government 
on the Annual Accounts and the 
Audit Report of the Visakhapat-
nam Port Trust for the year 
1984-85. 

[Placed in Library. See No. LT-
2159/86. 

(i) (1) Annual Accounts of the 
Tuticorin Port Trust for the yeu 
1984-85 and the Audit Report 
thereon. 

(ii) Review by the Government 
on the Annual Accounts and the 
Audit Report of the Tuticorin 
Port Trust for the year 1984-85. 
[Placed in Library. See No. L T-
2160/86] 

Annual reports, Annual Accounts and Re-
views on the working of Indian Institute of 
Technology, Delhi for 1984-85 aDd JDdi.1I 
Institute of Technology, Madras for 1984-
85 and Statement for delay in layiDg the Ie 

papers etc. etc. 
THE MINISTER OF STATE IN THE 

DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH-
TAG I): I b~g to lay on the Table-

(1) 0) A copy of the Annual Re-
port (Hindi and English versions) 
of the Indian Institute of Techno-
logy, Delhi, for the year 1984-85. 

(ii) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the Indian Institute of 
Technology, Delhi, for the year 
1984 85 together with Audit Re-
port t hereon, under sub-sectioll 
(4) of section 23 of the Institutes 
of Technology Act, 1961. 

(iii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of the 
Indian Institute of Technology,. 
Delhi, for the year 1984-85. 
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(2) Two statements (Hindi and English 
versions) showing reasons for de .. 
lay in laying the papers mentioned 
at (1) abo'te. 

[Placed in Library. See No. LT-
2161/86]. 

(3) (i) A copy of the Annual Re-
port (Hindi and English versions) 
of the Indian Institute of Tech-
nology, Madras,) Jor the year 
1984-85. 

(ii) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the Indian Institute of 
Technology, Madras, for 
the year 1984-85, together 
with Audit Report thereon, 
under sub-section (4) of sectmn 
23 of the Institute~ of T~chnology 
Act, 1961. 

(iii) A copy of the Review 
(Hindi and English versions) by 
the Government on the working 
of the Indian Institute of Techno-
logy, Madras, for the year 
1984-85. 

(4) Two statements (Hindi and Eng-
lish vesion~) showing reasons for 
delay in laying the papers mentio-
ned at (3) above. 
[Placed in Library. See No. LT. 
2162/86] 

(5) A copy of the Annual Accounts 
(Hindi and English versions) Of 
the Kendriya Vidyalaya Sangathan, 
New Delhi, for the year 1984-85, 
together with Audit Report 
thereon; 

(6) 

(7) 

A statement (Hindi and Eng]jsh 
versions) showing reasons for de-
lay in laying the pa}Jers mentio-
ned at (5) above. 
[Placed in Library. See No. LT-
2163/861 

A statement (Hindi and English 
versions) explaining the reasons 
for not laying the Annual Report 
and Audited Accounts of the 
National School of Drama, New 
Delhi~ fQ{ the )'ear 1984-85 withi" 

the stipulated period of nine mon-
ths after the close of the Accoun-
ting Year. 

IPlaced in Library. See No. LT-
2164/86J 

(8) A stat~ment (Hindi and English 
versions) explaining the reasons 
for not laying the Annual Report 
and Audited Accounts of the Re-
gional Engineering CoIleges, Sri-
nager, Rourkela and SiIchar and 
Audited Accounts of the Regional 
Engineering ColJege5, Allahabad, 
Bhopal, Durgapur, Jaipur, Sri-
nagar, Jamshedpur, Rourkela an d 
Silchar for the year 1984>-85 within 
the stipulated period of nine 
months after the cJose of the 
Accounting Year. [Placed in 
Library See No. LT-21G5/86] 

Annual Report, Annual Accounts and Re· 
view on the worldng of National Institute 
of Health and Family Welfare. New Delhi 
for 19 4-85 and Statement for dday in lay-
ing these papers. 

THE DEPUTY MINISTER IN 
THE DEPARTf\1ENT OF FAMILY 
WELFARE (SHRI S. KRISHNA 
KUMAR) I beg to lay on the 
Table-

(l) (i) A copy of the Annual Re-
port (Hindi and Engli~h versions) 
of the National Institute of Health 
and Family Welfare, New Delhi, 
for the ye:.u 1984-85. 

(ii) A copy of th,e Annual 
Accounts (Hindi and English ver-
sions) of the National Institute 
of Health and Family Welfare, 
New Delhi, for the year 1984-85 
together with Audit Report there-
on. 

(iJi)A copy of the Review (Hindi & 
Bng1ish 'vers:'ons) by the Govern-
ment on the working of the Natio-
nal InstiWte of Health a1).d Family 
Welfare, New D~lhi, fo~ the ye,( 
1984.85, 
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(2) A statement (Hindi and English 
versioIAs) showing reasons for de-
lay in laying the papers mentioned 
at (1) above. 
[Placed in Library. See No. L T-
2166/86] 

(Interruptions) 

MR. SPEAKER: I cannot be cowed 
down by anybody in this House. 

12.03 hrs. 

MESSAGES FROM RAJY A SABHA 

{En¥lish} 

SECRETARY-GENERAL: Sir, I 
have to report the following messages re~ 

ceived from the Secretary-General of 
Rajya Sabha :-

(i) HIn accordance with the provisions 
01 rule 127 of the Ruie~ of Proce-
dure and Conduct of BusIness In 
the Rajya Sabha, I am directed 
to inform the Lok Sabha that the 
Rajya Sabha, at its sittIng held on 
the 5th March. 1986, agreed with-
out any amendment to the Spices 
Board Bill, 1986, which was pas-
sed by the Lok Sabha at its sitting 
held on the 21 st February, 
1986." 

(ii) "In accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of Procedure and Conduct 
of Business in the Rajya Sabha, 
I am dlrected to return herewIth 
the Spices Cess Bill 1986, which 
was passed by the Lok Sabha at 
its sitting held on the 21 st Feb,. 
1986 and transmitted to the Rajya 
Sabba for its recommendations 
and to state that this House ha& 
no recommendations to make to 
the Lok Sabha in regard to the 
said Bilf"H 

PETITION RE : PROVISION FOR 
ELEMENTARY SAFeTY AND MINI-
MUM CIVIC AMENITIES IN JEEV AN 
Bfl\1:A NAGAR, EORIY ALI (WEST), 

BOMBAY 

SHRI ANOOPCHAND SHAH 
(Bombay North): I beg to present a 
petition signed by Shri L.S. Coutinho, 
Chairman, Association of Jeevan Bima 
Nagar Owners and Co-operative Housing 
Societies Limited, Borival1, (\Ve~t), Bombay 
and others regarding prOVISion for element-
a ry safety and minimum CIVIC amenities in 
Jeevan Bima Nagar, Borivali, (West), 
Bombay. 

12.04 hrs. 

ELECTIONS TO COUNCILS 

,English} 

(i) All India Council for Technical 
Education. 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHT AGI) : I beg to move 

"That in pursuance of clause leg) 
of paragraph 3 of the Ministry of 
Education Resolution No. F. 16-
lOj44-E. III, dated the 30th Nove-
mber, 1945, the members of this 
House do proceed to elect, in such 
manner as the Speaker may 
direct, two members from amon,r, 
themselves to serve as members of 
the Al1 India Council for Tech-
nical Education for the term en-
ding on the 31st July, 1988 sub-
Ject to the other provisions of the 
said Resolution," 

MR. SPEAKER: The question is : 

• 'That in pursuance of clause l(g) 
of paragraph 3 of the Ministry of 
Education Resolution No. F. 16-
10/4-4-E. III, dated the 30th 
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November, 1945 the members of 
this House do proceed to elect, 
in such manner as the Speaker 
may direct, two members from 
among themselves to serve as 
members of the All India Council 
for Technical Education for the 
term ending on the 31st July, 
1988, subject to tte other provi-
sions of the said Resolution." 

The motion was adopted. 

(ii) Council of the Indian Institute of 
Science, 8aogalore. 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION & 
CULTURE (SHRIMATI SUSHILA 
ROHATGI): I beg to n10ve the follo-
wing :-

"That in pursuance of sub-clause 
(e) of clause 9(1) of the Scheme 
for the Administration and Ma-
nagement of the Properties and 
Funds of the Indian Institute of 
Science, Banga]ore, read with Re-
gulations 3.1 and 3.1 1 of the 
Regulations of the Institute, the 
members of this House do proceed 
to elect, in such manner as the 
Speaker may direct, two members 
from among themselves to serve 
as members of the Council of the 
Indian Institute of Science. 
Bangalore, for the term ending on 
the 30th December, 1989." 

MR. SPEAKER: The question is 

"That in pursuance of sub-clause 
(e) of clause 9(1) of the Scheme 
for the Administration and Ma-
nagement of the Properties and 
Funds of the Indian Institute of 
Science, Bangalore, read with 
Regulations 3.1 and 3.1.1 of the 
Regulations of the Institute, the 
members of this House do pro-
ceed to elect, in such maq.ner as 
the Speaker may direct, two mem .. 
bers from among themselves to 
serve as members of the Council 
of the Indian Institute of Science,. 
Bangalore, for the term ending on 
the 30th December, 1989." 

The motion was adopted. 

~oullclis 

MR. SPEAKER: I have not allowed 
any questi0n of privilege. That is my 
ruling; 

( Intefruptions) 

MR. SPEAKER: Hon. Members, 
you must realise that my ruling is rul-
ing; it cannot be reversed; it cannot be 
challenged. 

( Interruptions) 

MR. SPEAKER : Not allowed. There 
is no privilege. I have disallowed it; I do 
not admit it. If you have got anything fur-
ther to say, you can come to me. 

r Interruptions) 

MR. SPEAKER: You read the rules 
and then corne to me. 

. (Interruptions) 

SHRI BASUDEB ACHARIA: Why 
are you disallowing it? 

MR. SPEAKER: Because I am riot 
satisfied. 

(Interrupt ;o"s) 

MR. SPEAKER: No reason need be 
given. I have disallowed it. 

(Interruptions) 

MR. SPEAKER: We will now take 
up matters under Rule 377. Prof Nir .. 
mala Kumari Shaktawat. 

(Trans/atioll) 

Yes, Nirmalaji, please read your matter 
under Rule 377. 

[English] 
SHRI BASUDEB ACHARIA: I am 

on a point of order, Sir. 

( Interruptions)· 

MR. SPEAKER: Yes, what is your 
point of order ? 

SHRI BASUDEB ACHARIA: The 
Prime Minister ..... . 

(Interruptions)· 

MR. SPEAKER: No. Overruled. 
(Interruption.) 

MR. SPEAKER; No question. No. 
question at a]1. 

*N ot recorded. 
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[Translation] 

Nirmalaji, you may please start. 

[English] 

PROF. MADHU DANDAVATE: I 
am on a point of order. 

MR. SPEAKER: What is your point 
of order? 

(Interrupt ions) 

MR. SPEAKER: I have allowed him, 
Yes, Professor, what is your point of-
order? 

PROF. MADHU DANDAVATE : T'vfy 
point of order is, the Leader of the 
House ........ . 

(Interrupt ions) * 

MR. SPEAKER: 
This is regarding my 
allowed. 

No, not allowed. 
ruling. No. Not 

( Interruptions) * 
MR. SPEAKER: 

allowed. 
No, no, not 

Prolcssor Sahib, you are a very old 
and quite an experienced hand and after 
my ruJing you are subjecting me to this ! 
No que5tion. 

(lnterru ptions) * 

MR. SPEAKER: I have seen it. I 
am satisfied that I am right. It iii all right 
now. 

PROF. MADHU DANDA VA TE : 
Sir ...... . 

(Interruptions) 

PROF. K.K. TEWARY: Sir, the 
wen laid down conventions of the House 
and the Rules of the House enjoin upon 
the Members not to defy the Speaker's 
ruling, once a ruling has been given. 

MR. SPEAKER: That is what I am say-
ing, Sir. 

(Interrupt ions) 

·Not recorded. 

12.06 hrs. 

(PROF. MADHU DANDAVATE AND 
SOME OTHER HON. MEMBERS THEN 
LEFT THE HOUSE) 

PROF. K.K. TEWARY: This is ob-
jectionable. 

SHRI P. KOLANDAIVELU : S:r, the 
President has not given his assent to a 
Bill for the purpose of acquiring the busi-
ness of the Madras Race Club passed by 
the Tamil Nadu Assembly. Both the 
Houses have passed it. 

( Interruptions) 

MR. SPEAKER: There are so many 
cases. I cannot call the President to 
order. I cannot do anything. It is with 
the President. I cannot do anything. It is 
the prerogative of the President. It is with 
the President. I cannot do anything. 

( Interruptions) 

MR. SPEAKER: Yes, Prof. Nirmala 
Kumari Shaktawat. 

It is beyond me, Sir. It is with the 
President. I cannot order the President 
to do something. 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : They do not have 
an issue to walk out. They have just 
walked out for the sake of walking 
out. 

PROF. K.K. TEWARY: Mr. Spea-
ker, Sir, this should be deplored. This 
kind of behaviour should be deplored. 

( Interruptions) 

MR. SPEAKER: It does not behove 
anybody. 

PROF. K.K. TEWARY: This is be-
coming a common practice everyday. 
And this will lead to anarchy inthe House. 
After all, you have to run the House. You 
ha ve been very liberal in your attitude. 
Even then when the Members decide to 
disturb the proceedings of the House like 
this and indulge in utter defiance of the 
Chair~s ruling, you ha\e to discipline the 
Members. You must deplore it from tho 
Cbair. I seek your rulin, on this, 



MR. SPEAKER: Discipline must 
flow from inside. All are hone Members 

of this House & it is their duty to uphold 
the principles, traditions and discipline in 
the House. I think, they ought to respond 
because I respond to theirs. I do my duty 
and I do it conscientiously. I am not 
over-swed by anybody. I try to carry out 
in letter and spirit what is written by you 
in the House. And once I have given nly 
rolina there can be subject of d\scussion 
OD that. 

MATTERS UNDER RULE 377 

[ Traltslation] 

(i) Need to supply rigs to Rajasthan to 
provide drinking water to people of 
Cbittorgarh. 

PROF. NIRMALA KUMARI 
SHAKTA W AT (Chittorgarh) Mr. 
Speaker, Sir, I would lIke to draw the 
attenti~n of the Central Go\-ernment to 
a matter of urgent importance under Rule 
377. 

The drinkin~ W.l ter in Rajasthan 
particularly the hill areas h:ls been 
poUuted by many min~rals b~cause of 
local geographical anj diffICUlt climatIc 
cowiitions. Tni; p.)llutej water devl!lop3 
cOJ'tain type of b.lctefla, ViZ., 'Copra 9 

which caUies NJ U disease. Th~ 'p~ople 
of bill area in th~ Stat! are bad y 
atfccted by it. There is .acute scarcity 
of water in m:lny desen aredS but 
where th~ wat~r is avaHale, it contains 
excessive fluoride cont~nt which CdU5~S 

de{ori.nity of foot, hand, and teetn. 
Three-fourths of the population in t~le 

State is ba:lJy aff.!.::tej 'oj polluted 
water or chemicdls-m~xej water. 

Therefore, the Central Government 
should provide special assistance to 
Rajasthan for resolving this problem. 

The State is presently facing serious 
drouaht condition. I would like to draw 
tb. attention of Government, on behalf of 
the residents of Chittorgarh where 75 
per cent of villages do not ha'\l'e proper 
\\rlnkina water- supply facility. 2S per cent 
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of villages are det»endent on hand pumps 
of regional water works scheme. There-
fore, a large number of· people are 
drinking polluted water. Rajasthan does 
not have enough rigs to provide 
potable water to drought affected people. 
Therefore, the Central Government \ 
should pay immediate attention and' 
supply rigs to instal handpumps, so that 
potable water could bCJ provided to 
the people of this historical city of 
Chittorgarh. 

(ii) Need to attach a pantry car and an 
Allahabad bogie to tbe Utkal/Kalinga 
Express trains. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh) It is a matter of regret 
t hat the Utkal and the Kaliuga Express 
trains running from Puri to Delhi 
co\-ering a distance of about 2000 kms, 
do not have pantry cars attached to 
them. As a result, passengers face diffi-
culty in getting proper food in course of 
t heir journey \V hile some trains introduced 
later than these trains and covering less 
distance have the provision of pantry cars. 
There should not be further delay in 
providing pantry cars in the Utkal and 
Kalinga Expresses for the conveni ence 
of p:l5.:1:!:1gers ot these long distance train $, 

Secondly, there should be an Al1aha-
bad bOJle aHach'!d to the Utkal/Kalinga 
Express so as to remov~ the inconveni-
ence caused to a large number of passen-
gers going by these trains to Allahabad 
on piJgrinlage. 

I would, therefore, request the han. 
Minister for Railways to consider the 
above-me~tioned matters sympatheti.ally 
and do the needful as soon. as possible. 

(iii) Necessary measures needed to a\&Old 
conOict between the boat owner. and 
fisbeJmen of Orissa and Andhra 
Pradesb. 

SHRI GOPAL KRISHNA THOTA 
(Kakinada): At present about 900 mech-
anised fishing boats are being operated at 
Kakinada port for fishina. On this, nearly 
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40,000. to 50,000 people depend for thei.r 
livelihood and daily bread. 

Now a most unfortunate thing bas ha-
pptmed in that the Orissa Boat Owners/ 
Fishermen are threatening 

Andhra Pradesh fishermen Dot· to ope-
rate in that part of sea for fishing. I can-
not understand why such a situation 
shou1d arise as long as the fishermen are 
working in Indian waters. Orissa boatmen 
have followed up their threat in writing 
also and have gone to the extent of send-
ing telegrams to Andhra Pradesh Boat 
Owners to remain away from that s ide of 
Coast. 

The boat owners of Kakinada have 
sent telegrams to Prime Minister and the 
Home Minister to be kind enough to inter-
vene and help the fishermen. 

I wou1d request the Government of 
India to take immediate steps before an 
ugly situation de, elops. 

(iv) Need to provide adequate funds for 
the expansion of existing telephone 
exchange at Bhubanes" ar during 
Seventh Plan. 

SHRIMATJ JAYANTJ PATNAIK 
(Cuttack): The present capacity of the 
Bhubaneswar Telephone Exchange is 7,000 
lines including the expansion done during 
1985. Even after expansion it is un'l.ble to 
meet the requirement of the general public 
and Government offices. A number of 
applicants who have registered their appli-
cations under OYT category, Special cate-
lory and General category are eagerly 
awaiting for years for getting telephone 
connections. This apart, Government 
offices are not getting new connections. 
Some of the Departments like Admi nist-
rative Reforms and C.D. & R.R. have 
deposited money for telephone under OYT 
categor~, but no connections have been 
provided. Non-availability of telephones 
has created difficulties for Government 
offices to function. The Commerce Depa-
rtment is reoeiving complaints for non-
supply of new telephones. Without the 
expaasioD .of main telephone exchange at 
Beubaneswar. new 1~lephoDe connections 
c~nnQt be l?ro"id~d. Many new offices Q-l 

the Government of India and Resear..!h 
Projects offices set up at Bhubaneswar 
need urgent telephone connections. 

In view of this, I demand that adequate 
fund provision should be made for1he 
expansion of existing main telephone ex-
change at Bhubaneswar so that the require 
ment of Seventh Plan is ful1y met. 

[Translation] 

(v) Need to direct Rajasthan GoverD-
ment to stop recovery of dues from 
farmers of tbe Indira Caaal Project 
Area. 

SHRJ BIRBAL (Ganganagar) : Mr. 
Speaker, Sir, there ha\e been many types 
of bunglings in the construction of pacca 
water courses in Indira Canal Project area 
and the farmers are made to bear the 
brunt of it, thereby, causing great resent-
ment in them. How can a poor farmer 
bear the burden of the bunglings indulged 
in by the department? The banks are 
serving notIces on the farmers. It may 
be worth noting here that the Indira 
Canal Project is being executed v.-ith 
~pecial Central a~::,ist-ance. 

I, therefore, reque~t the Centre to 
direct the Rajasthan GO\ ernment to stop 
recovery from the farmers at the earliest 
so that the resentment is removed. 

(English) 

t vi) Need to declare 18 species of Birds 
in Orissa endang~red species to 
save them from extinction. 

SHRI SOMNATH RATH (Aska): 
I ndian Bird Life today is in a state of 
seige because deforestation, extensive agri-
culture and predatory humans' over-hunt-
ing has damaged extensively country'~ 
quail. patridge. pheasant and jungle fowl. 

Interfering with bird power is highly 
dangerous. Holland and China discover-
ed this when they massacred sparrow, 
hoping to double the harvest. The e1fect. 
however, was just the re\ers, as insects 
flourished unchecked .. 
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(Shri Somnath Rath] 

Of the 8,000 birds, India harbours 
1,200. About 180 species round in the 
country are endemic and they are found 
nowhere else. 

Coming to Orissa, the following 18 
species of birds are on the threshold of 
extinction. I suggest these birds be dec-
lared endangered species and early steps 
be taken to protect them : 

1. Dattor 

2. Eastern Roof Horon 

3. Chestnut Bittorn 

4. Nakta Duck 

5. Brahminy Kito 

6. Sahin Falcon 

7. Peacock 

8. Pheasant-tailed Jacanna 

9. Spur-winged Plovor 

10. Emerald Dove 

11. Malabar Piod Hornbill 

12. Racket-tailed Drongo 

13. Hair-crostod Drongo 

14. Hill Myna 

15. Paradise Fly-catcher 

16. Shama 

17. Painted Bush-quail 

18. Largo Egrot 

(vii) Need to lay on tbe Table of tbe 
House the full texts of opinions of 
Ministries of Home and Law regard-
ing Bill on Muslim ,,'omen, pending 
in Lok Sabba. 

PROF. MADHU DANDAVATE 
(Rajapur): The Times of India (Delhi 
Edition) of 4th March. 1986 has 
published despatch by Shri Arun Sbourie 
under the Caption 'Opinion of Ministries 
ianored' on Bill on Muslim Women. 

This despatch states: 

"The BIll (Banatwala·s Bill) 
was addressed to the Ministry of 
I-Iome Affairs. In its search for 
the relevant material, the Ministry 
consulted among others the Jaw 
ministry. In his note dated May 
25, 1985 the legal adviser to the 
law ministry categorically stated 
that the Supreme Court had cor-
rectly interpreted the law, and 
opined that "provisions of main-
tenance for divorced wife do not 
conflict with the Mohammadan 
personal law." He cited what Par-
liament had been told on behalf 
of the government 12 years earlier 
and concluded : "A careful read-
ing of the judgement would show 
that the honourable court has 
simply interpreted the relevant 
provision of the Cr. P. C. with-
out any interference with the Mus-
lim personal la w as such." 

The law Secretary was, if 
anything, even lllore emphatic. 
"The Muslim personal law is of 
a civil nature, whereas section 125 
j~ a provision contaIned in the 
Criminal Procedure Code", he 
said and added that "the Bill to 
amend Sections 125 and 127 of 
Cr.P.C. should be opposed." 

The note was signed by the 
Secretary, Mr. B.S. Sekhon, on 
May 31, 1985: the opinion was 
then endorsed by Mr. H.R. Bhar-
dwai, minister of state for law on 
June 1 and by Mr. Ashoka Kumar 
Sen cabinet minister, on June 2." 

The various documents given to leaders 
of parties and groups in the Parliament in 
connection with the Bill on Muslim 
Women did not contain the above men-
tioned information concerning the full text 
of the opinions prepared by the Home 
Ministry and law ministry and other rele-
vant documents. 

I demand that the Minister for Law 
and Justice should make a full statement 
in the House regarding the opinions of the 
Home Ministry and Law Ministry mentio-
{led in Sb:ri Arun Shourie despatch and 
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lay tho full text of the opinions OD the 
taw. of the House. 

(YIII) Need to pa, property Tax to tbe local 
bodiel on the buildings owned by 
Central GOyerDment in Tamil Nadu. 

DR. A. KALANIDHI (Madras 
Cefttral): Sir, after a decade, the elected 
r~entative have assumed charge in 
almost all the local bodies except the 
Corporation of Madras, Madurai and 
Coimbatore in Tamil Nadu. The draw-
bact that will be faced by the newly eJec-
ted bodies will be inadeqoate funds. In 
this context, I would like to bring to the 
Notice of the Government the need to pay 
property tax on their buildings, both 
residential and non-residential, at the rate 
that will be paid by the common man. 
Theil only these local bodies wilt be in a 
position to undertake the scheme necessary 
to augment the water supply, drainage, 
roads, street lights etc. which are abso-
lutely necessary for a Welfare State. The 
local bodies serve not only the common 
man but also the offices of the Central 
Government, Railways and State Govern-
ments wherein lakhs of people are em-
ployed and use the amenities provided by 
the local bodie'S. The present practice is 
adopting a reduction factor, bringing in 
the capital cost of buildings to the pre-
war level of 1944 and 6 per cent thereon 
is paid as a property tax by the Railways 
and the State Government. But the 
Central Government is not paying any tax 
except the service tax to its buildings 
sitttated within the lImits of these local 
bodies. The legitimate share must be 
borne by the Centra) GClvernrnent and 
Railways, followed by the State Govern-
ments. 

[Trllfts/ation] 

(Is) Necroary ,teps aeNed to stop the 
dosare of diamond and sfone quarries 
In Panna district of Madhya PrlHlesh. 

SHR.I DAL CHANDER JAIN 
(Damob) : MT. SPEAKER Sir, I wish to 
bring to the norice of the House, the 
following matter under Rule 377. 

{Mil. DEPUTY Sl>EAKER ift the 
dMfr.] 

The diamond mines operattq in forest 
land in Panna district of Madhya Pradesh 
have been closed down thereby renderiJrJ 
about 5,000 workers jobless. Besides, there 
is a move by the Government to close 
down stone quarries as well which are 
operating in forest land. 

This would cause serious unemploy-
ment problem in the district. The area 
where mines are operating cannot be uti-
lised any more by the forest department 
for forest purposes. The closure of dia-
mond mines and stone quarries will not 
only result in depriving 15000 to 20,000 
families of their daily bread, but also in 
loss of revenue. 

I, therefore request the Government 
to take early steps in order to avoid 
spread of unemployment in Panna district 
on this account in these days of rising 
prices. 

1222 brs. 

[MR. DEPUTY SPEAKER in tire 
chair J 

RAILWAY BUDGET 1986-87-
GENERAL DISCUSSION-CONTD. 

[English] 

MR. DEPUTY SPEAKER: Now the 
House wiJ] resume the Genera] Discussion 
on the Budget (RaIlways) for 1986-87. 

[Trails/a/ion] 

CH. RAM PRAKASH (Ambala) : Mr. 
Deputy Speaker, Sir, I am happy that 
the forrmer Chief Minister of Haryana, 
Shri Bansilal, is incharge of the Railways. 
I was an bumbJe Minister in his Council 
of Ministers. The speed with which he 
brought about Haryana's development 
remains unparalJeled as compared to that 
in other States. At that time •••..• 

SHRI MOOL CHAND DAGA (pali) : 
If that is so, kindly insist on him to bring 
about the same development ~in my State 
as well. 
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CH. RAM PRAKASH: We cannot 
lend our Chief Minister or our Railway 
Minister to you 

SHRIMATI VIDYAVATI CHATURN 
VEDI (Khajuraho): If you cannot lend 
him, give him permanently. 

CH. RAM PRAKASH: You can have 
him permanently; we do not ha\e any ob-
jection to that (InterrUpl ion, J •• Because 
they had raised some pomts. I had to reply 
to them. 

What I meant to say is that the 
wonderful way in which he developed 
Haryana is second to none and I hope. 
Mr. Deputy Speaker. Sir, that now as he 
is incharge of the raihvay department, be 
would make remarkable achievement in 
this respect also as he had done earlier in 
Haryana. Sir, with this hope, I request 
him through you to pay nlore attention to 
the needs of the people of Haryana \\ hich 
are well known to him. In spite of a long-
standing demand lor a mail or express 
train between Ambaja Cantt. and Saharan-
pur, he has not paid any attention. I, 
therefore. demand that a mail or expres~ 

train should be pro\- ided between these 
two points. 

Mr. Deputy Speaker, Sir, the Railway 
Minister is aware that there is a single 
railway track between Amritsar and Delhi. 
A double track should have been construc-
ted in view of increasing traffic on the 
route, and development of both Punjab 
and Haryana. A similar double track, as 
exists between Ambala and Saharan pur 
should be constru::-ted so that the people 
of Haryana feel that the Rail way Minister-
who belongs to Haryana-is working in the 
interest of their State. 

Mr. Deputy Speaker, Sir, electric 
trains have not been introduced in Haryana 
so far as they have been in South India. 
I, therefore, demand that an eJectric 
train between Delhi and Ambala should 
be introduced. Sir, as you may be aware, 
survey for construction of railway hne 
between Jagadhari and Paonta and bet-
ween Jagadhari and Chandigarh was con-
ducted and even funds were allocated on 
this account but unfortunately neither of 
th. two railway lines hcs he,n constructed 

so far. I think if this is not done, Haryana 
cannot develop properly. When so much 
of development is coming about at other 
places in rc<;pect of railways, it should be 
there in Haryana as wen. Haryana is very 
backward in respect of railways. 

Mr. Deputy speaker, Sir, I would 
like to draw the attention of the hon. 
Minister, through you, to the construction 
of railway line between Naggar in Talwara 
to Amb, the foundation stone of which 
was laid by the then Railway Minister 
Shri L. N. rvtishra in 1974 and e\ en Rs. 10 
crores were sanctioned for this project. 
Unfortunately, today one can see only 
that foundation stone and the railway line 
has not been constructed so far. We are 
happy that wherever Chaudhary Sahib 
laid a foundation stone. the work is in 
progress. I, therefore, request him to take 
up the unfinished project of 1974 so that 
Haryana, Himachal Pradesh, and Jammu 
and Kashmir can benefit. 

Sir, we expect the hon. Minister to 
ensure punctuality of trains. I would like 
h) recall the days when Shri Kan11apati 
Tripathi was the Railway Minister. He had 
issued strict instructions that if any train 
gets late at any station, the officials at that 
station would be held responsible and put 
under suspension. Many ::,uch officers 
\\ ere suspended in its wa ke and as a result 
the trains were punctual to the dot throu-
ghout the country. This enabled the 
pa~~engers not to wait too long at the 
stations and removed the incon\-enience 
suffered by them. I, therefore, request 
the hon. f..1inister to ensure punctuality 
of train, 0 that inconvenience caused to 
the pas ....... d,::!,ers is 'removed. 

SHRI SHIV PRASAD SAHU (Ranchi): 
Mr. Deputy Speaker, Sir, I would like to 
congratulate the Railway Minister and the 
Minister of Sta,{e in the Department of 
Railways through you for presenting a 
progressive Railway Budget in the House. 
There has been upward trend in the 
figures showing progress in the matter of 
transportation and in this way Railways 
ha ve earned a substantial profit. 

Many backward areas are being brought 
under railway lines and a number of railway 
tracks are being electrified. I reprc~ent 

R$nchi of ChoUa Naspur in Bihat. Tl!cn 
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the people have a grouse that although 30 
to 35 Congress Members have been elected 
from Bihar but not a single railway line 
has been sanctioned for Bihar in the 7th 
Five Year Plan. This makes our head 
hUD" in shame. 

Shri Lalit Narain Mishra and Shri 
Kedar Pandey who were Railway Ministers, 
are no more in our midst. Shri Lalit 
Narain Mishra \\ as sitting on the stage 
and half an hour before his death had 
aisured that the narrow ga'Jge line from 
Lohardaga to Ranchi and Lohardaga to 
Tory in the hilly areas of Chotta Nagpur 
would be converted into broad gauge line 
but no action has been taken so far in 
connection with his assurance. Shri 
Kedar Pandey had also given similar 
assurance but it has also not been imple-
mented so far. 

The survey" ork of railway line from 
Ranchi to Hazaribag is yet to be co~ 
pleted. Shrimati Indira Gandhi had given 
assurance for the compklion of this line. 

I should quote a ne\.vs item from 
"Ranchi Express" of 18th April, 1981 111 

which Shri Kedar Pandey had said that the 
work of laying of railway lines bet ween 
Ranchi and Hazaribag, Hazanbag and 
Kodarma and Giridhi would be taken up 
that year itself. He had directed the 
persons concerned to carry out the survey. 
Similarly sun i!Y Qf rail\, ay line between 
Ranchi to Lohardaga and Lohardaga to 
Tory was carried out. Fund was allocated 
for this survey and it has almost beea 
completed. Particular1y the railway line 
froDl Ranchi to Lohardaga and Lohardaga 
to Tory pass through the area which is 
rich in minerals. In this area, there is 
richest deposit of bauxite in Asia. China 
Clay, fine clay and balnboos are found in 
abundance there. I have been raising 
the ,matter in this House since 1980 that it 
is the only place in India from where 2Iakh 
adivasis & harijans go to Banaras, Allaha-
bad, Ghaziabad, Punjab & Haryana every 
year in search of jobs. The villages there 
wear a deserated look one after the other. 
Recently the Minister of State of the 
Ministry of Welfare, Dr. Rajindra Kumari 
Bajpai visited that area and was moved to 
~ee the enormity of the unemployment. 
She told that she would ask Rajivji and 

the hon. Railway Minist~r to initiate steps 
to remove unemployment there. Survey of 
these lines has been carried out as many 
as four times. 

Between 1983 to 1985, about 9 lakh 
tonnes bauxite was transported through 
trucks. Had there been railway line in 
that area, the entire revenue would have 
gone to the Railway. It is estimated that 
the transportation of a total of 20 lakh 
tonnes of bauxite, petroleum products, 
vegetables, foodgrains, wood, bamboos etc 
is lIkely to take place through trucks. I 
would request the hon. MInister to look 
into the matter seriously. 

I "as toJd that according to the sur-
vey conducted earlier, the loss was 3.4 
per cent, the latest survey shows that the 
profit to be earned by the Railwa) will be 
12.5 per cent. Not only this, the Bihar 
Government is willing to prov!Je land fr~e 
of cost for this purpose. 1 would request 
the han. tvlinister to jook into thIS matter. 

There i~ Hmdako Company of Birlas 
In Hihar. Four months ago, an agreement 
was also signed to set up Rs. 300 crore 
Allumina plant in Bihar by Blilas in colla-
boratIOn with the State Go. ernn"lent, but 
for want of a rail\.\ ay hne the concerned 
party is now hesitatlllg in settmg up the 
plant. This matter should be considered 
seriously. 

I \\ QuId like to Jra\\' the attention of 
the han. ~1inister towards Chotta Nagpur. 
I ha\e a cutting of "Aaj' of 3rd January 
1986. The he:1ding of the news-item is 
"'Incomplete rail project of the pre-ine 

dependent InJia is languishing in free 
India .'. The Britishers had commenced the 
\\ ork of laying 72 miles long railway };ne 
from Berwadih to Sarnadih in Sarguja, 
l\1adhya Pradesh. The pillars had been 
raised for constructing bridges o\er n10re 
than 100 ri\crs and stations h3d also been 
constructed. The remaining 25 per cent 
work is yet to be completed. It is not 
known for which reasons the work has 
been stalled after 1949. I can hand over 
the cutting to the han. Minister if he so 
desires. I request the hon. Minister to 
enquire into the matter. 

The incidence of thefts of coal is in-
creasiIli in Railway a.d much delay tak.o 
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place in the matter of transportation of 
.. oods. The wheat belonging to F.e.I. lies 
in stations for a longer period. Attention 
should be paid in this respect so that the 
goods are not pilfered and are despatched 
in proper condition in time. Besides this, 
cOllcrete steps should be taken to curb the 
cases of thefts and dacoity. 

In the end, I would request that a 
broad-gauge line should be Jaid between 
Ranchi to Lohardaga and upto Tory. The 
incomplete work of laying railway line 
from Ranchi to Hazaribag, Kodarma, 
Giridih and Berwadih Junction to Sarnadih 
should be completed so as to eradicate 
poverty from this area. 

[English] 

SHRI SURESH KURUP (Kottayam) : 
Mr. Deputy-Speaker, Sir, the Railway 
Budget is being described as a soft budget, 
but the fact that passenger fares in mail 
and express trains ha ve been increased 
shows the anti-people character of the 
Budget. This bas already been described 
by my other colleagues. So, I am not 
going into that in detail. Please allow me 
to mention some of the important facts 
concerning Kerala. We have to bear the 
burden of a11 these increases jn charges 
more than any other section of the society 
in our country. This IS because we are 
in the far-end of the cou"try. When the 
question of development of Railways 
comes, Kerala is relegated to the back-
ground. Our is a State which has been 
neglected successively in all the Railway 
Budgets of independent India. I have got 
some statistics with me. Kerala has a total 
railway link of 916 kilometres. That 
means, it has only 3.6 kms. per lakh of 
population whereas the alJ-India average 
is 10 kms. per Jakh of population. Kerala 
has the lowest figure in India. Please do 
not be under impression that this is be-
~ause there is no demand in respect of 
traffic or freigbt or passengers. The posi-
tion is the other way. I will present some 
more statistics. 

The ~reigbt traffic in Ker.ala has been 
increasing at seven per cent per annum 
while the national average during the latter 
part of the Seventies was oaly 3.3 per 
~_t. The failure of the Railwa)'s to 

cater to the need of the public has in-
creased the pressure on the roadw&¥s. 
The share of the Railways in tbe total 
goods traffic has declined from 18 per 
cent to 16.7 per ct)nt betweon 1965 and 
1980. With respect to passenaer traffic, 
the decline is sharper in the same period; 
it bas declined from 22 to 13 per "nt 
durin. the same period. Because of this, 
the passenger traffic on the road has in-
creased in KeraJa. Look at the: share of 
the goods traffic of the roadways: the 
share of the road transport in IOods 
traffic bas increased from 63 to 80 per 
cent during 1965-1980. In t.e very same 
period, the passenger traffic has increased 
from 74 to 80 per cent. Whereas the 
national average of the freight share of t.he 
roadways is only 36 per cent, Rerala's is 
80 per cent. I request the hone Railway 
Minister through you, Sir, to take this 
important factor into account. 

Ours is a highly commercial economy, ex-
porting primary and semi-processed goods 
and importing manufactured goods. The 
total industrial goods traffic of Kerala is 
double the industrial output of Kerala. 
Unfortunately, this important factor 
concerning Kerala's economy is not at .n 
taken into consideration by tbe transport 
planners of our country. 

Another thing is this. The fuel ineffi-
ciency of the roadways as compared to the 
railways is resulting in colos.sal national 
wastale also. 

Considering all these and also the hilh 
density of the po pulation of Kerala and 
also the higher tra" el and loods traffic 
demands. the needs of K.eraIa should be 
given sufficient attention by tbe Railways. 

In this connection one important thina 
I want to mention is about the Manaalore-
Bombay line. Accordin& to one estimate, 
nearly 40 per cent of our traffic is to the 
Bombay regioD. At preseot it takes a 
long route throuah Arkonam because 
there is no direct line from Mangalore to 
Bombay. 

Another thina is, the Madras-BombaY 
route is 'over"conaest¢d', if that eXPJ'eSlion 
is eorrect. COQsiderin. this, I rcquCllt -t. 
hOD. Railway Minister throuab. )lfMl WJ 
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Jive utmost importance to this Mangalore-
Bombay railway line. 

Considering the internal transport, our 
Planning Board in Kerala has taken a 
rough estimate and that say s that by about 
2000 AD the Kerala's goods traffic will be 
98 million tonnes and passenger traffic wj11 
be 4280 million trips. If corrective measures 
are not taken on an emergency basis, the 
whole transport system will collapse. That 
is what is goin& to happen in Kerala. 

The most important of all these lines 
arc the Ernakulam-Alleppey line and from 
Allcppey to KayamkuJam line. For this 
• provision of Rs. 3 crores and Rs. 1 
crore respectively is made. Even a child 
in Kerala knows tbat this is ]ike cheating 
tbe people of Kerala. Exactly it is cheat-
ina. No work is going on there. They 
ar. the most important lines in Kerala 
and those lines should be given preference. 
At least in the 7th Plan period these should 
be completed. Kayamkulam Jine should be 
extended to Trivandrum. 

Eloor Kalamassery area is the in-
dustrial belt of Kerala. The railway line 
should be extended to EJocr with proper 
yard facilities. 

Ours is a State whic h has got surplus 
in electricity. I am at a loss to understand 
why the Railway authorities are not paying 
heed to the requests of the peop1e of 
Kerala and the Government of Kerala to 
electrify the railway lines. My request is 
that, as a first step the Shornur Trivandrum 
JiDe should be electrified. 

You know the tragedy in Tellicherry. 
I ani thankful to the Railway Minister for 
seodina his young colleague all the way 
from Delhi to TelJicherry for inspecting on 
the spot and col1ecting information. 
Technically the Railway authorities can 
wash their hands off. but the Railway 
Minister was good enough to give Rs. 3000 
as cx-uatia payment. All those people 
who died in the accident belonged to the 
Jower income group. You know that some 
of the earning members have lost their 
lives in tbis accident. My request is that 
at least ODe member from all these families 
should be aiven employment by the 
It&ilwl¥$. 

[Translation) 

SHRI RAMESHWAR NEEKHllA 
(Hoshangabad) : Mr. Deputy Speaker, Sir, 
I would like to congratulate tbe hOD. 
~ailway Minister through you for present-
Ing this realistic Budget. While preparina 
the Budget, he probably had in mind the 
economic conditions of a common man of 
the country. That was why he saw to tb_ 
interests of 90 per cent railway commuters 
and did not touch them at aU. He 
even tried to raise resources to provide 
them facilities. For this, the Hon'blc 
Minister deserves congratulations. The 
hone Minister is well aware of the geolra-
phical situation and vastness of the country 
as also the resources available in the COUD-
~ry .. He has prepared this Budget kecpin& 
In vIew as to how maximum facilities could 
be provided with the available resources. 
!he h~n. Railway Minister must have kept 
In mmd that the railway traffic would 
double by the end of this century and how 
best it would be coped with. He 
has already strated preparations 

to meet this requirement within the avail-
able resourCes. Light-weight coaches and 
engines are proposed to be manufactured. 
For this, he deserves our congratulations. 

Last year, our Prime Minister had 
given a call to prepare the workers and the 
people of this country to enter the 21st 
Century at any cost. In pursuance of tllat 
call, he created such an atmosphere amona 
the railway employees that the target of 
transportation of 250 million tons of goods 
set for the current year has been achieved. 
only in nine months. For this also the 
han. Railway Minister deserves our con-
gratulations. 

The hon. Railway Minister had himself 
visited the railWAY reservation offices and 
heard the grievances of the employees 
working there. Corruption was rampant 
in the matter of reservation. People had 
to wait for long hours for Kettin. reserva-
tions and they had to face a lot of hard-' 
ships. To obviate these difficulties, tbe 
Hon 'bIe Minister has provided computers 
in the metropolitan cities due to which 
people get their reservation within five or 
ten minutes and now there is JIO SCO~ 
for corrupt practices in the rcscrvatiOll 
procedue. I would like to roqu.et the 
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,hone Minister to see that this facility does 
nol remain confined to metropolitan cities 
only but should .reach other places also 
where the 'people would welcome it. The 
hone Minister has applauded the work 
done by the railway employees during the 
lait nine months to increase the 'capacity 
of the railways and in view of that he has 
doubled the funds allocated for staff 
quarters. To meet the future needs, the 
hone Minister has provided funds for coach 
factory at Kapurthala also. 

Mr. Deputy Speaker, Sir, through this 
Budeet the hon'ble Railway Minister has 
tried to provide severa) facilities to com-
mOn man for which he deserves all praise. 
On one hand he has provided relief to 90 
per cent of the passengers and on the 
other he has not made any hike in freights. 
But the hon. Railway Minister has mot 
paid any attention towards my consti-
tuency. Earlier, there were certain stop-
pages of the trains but th.:se have now been 
dispensed with. Itqrsi-Bhopal shuttle has 
been withdrawn. When he is so generous 
in tbe entire country, why is he not paying 
attention to my area? I wOuld request 
him to revive the stoppages at Gandatwara 
and Narsinhpur for Ganga Kaveri train at 
Hosbangabad for Jhelum Express and at 
Kareli and Narsinhpur for Howrah-Bombay 
Mail. I would request him to include 
tnese stoppages in the new time-table to be 
made applicable from the 1st April. Qutub 
Express which runs between Delhi and 
Jabalpur, remains stationed at Jabalpur for 
5 to 6 bours. If it is extended up to Itarasi, 
the people living around stations between 
Itarsi and Jabalpur will be directly con-
nected with Delhi. Besides, the people 
of !tarsi and other places who have not 
connected with it, will also be benefited 
hereby. There is only one train-
Bilaspur Express which runs between 
Bilaspur and Indore. People of two or 
three divisions travel by it. They have to 
face a lot of difficulties during night. I 
suggest that if Jabalpur-Itarsi shuttle is 
converted into Jabalpur-Bhopal train, 
people there will be very much benefited. 

I want to say one thing about the 
Central Railways office situated at Bombay 
V .T. where people from all over the coun .. 
ttf com. to work. The employees there 

have neither housing facility nor are there 
schools for their children. It wil1 be better 
if the employees of the Central Railways 
are from the Central India which win be 
convenient to the employees and also help 
in increasing the efficiency of railway 
administration. Its office should be either 
in !tarsi or in Jabalpur. It will ao a lone 
way in providing facilities to all parties. 

With these words I heartily support the 
good intention with which you have presen-
ted t his budget. 

Thanks. 

S~RI MOTILAL SINGH (Sidhi) : Mr. 
Deputy Speaker, Sir, I rise to support the 
Railway Budget presented by the hon. 
Minister. 

In Railway Budgets, Madhya Pradesh 
usually remains untouched. The State has 
very few rail lines and for the last twenty 
years no new rail line has been constructed 
there. The sole reason for which Madhya 
Pradesh has remained industrially undeve-
loped is the Jat:k of transport facilities 
there. 

In Madhya Pradesh, Sidhi, Sarguja and 
Shahdol are the areas where coal mines 
are located and the workers who come 
from different States to work there have to 
tace much inconvenience in going to and 
coming from these places. Thare is no 
rail line there. That is why it is felt tbat 
much attention is not being paid to Madhya 
Pradesh. 

Sir, in Madhya Pradesh, only- a few 
districts have been connected with rail lines. 
South bound trains pass through Madhya 
Prade:;h. But no such train has been 
started from Madhya Pradesh to provide 
facility to the people of the State. 

L'llitpur-Singrauli line was surveyed 
several years ago but that has not been 

,included in the Budget. The proposed 
LaJitpur-Singrauli railway line win pass 
through many districts of Madhya Pradesh. 
But in the Budget a provision for survey 
of only 50 Kms. from Satna to Rewa has 
been made. This does not serve the pur ... 
pose. This line should be constructed 
upto Singrauli so that Chhatarpur, Kbaju .. 
raho, Panna, Rewa, Sidbi, Satlla .ad 
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SingrauJi districts are connected. The pro-
posal is shelved saying that there 
are many valleys there I and the area 
does not have any industrial belt. But 
his line is very necessary for the develop-
ment of that area. Shahdol and Sidhi 
have coal mines from where coal is sent 
to other parts of the country. The best 
coal deposits are available there. But we 
do not have railway line there. 

The Katni Chopan train in that area 
runs very slowly. It needs improvements. 
There are many mines in Sarguja district 
which too have only one line. The district 
has not been provided any railwey line 
after independence. A trai n was started 
there in 1977 which is said to have been 
introduced by Janata Party. It pain us 
to hear this. I would request that one 
bogie for Allahabad and Varanasi and 
another for Bilaspur and OrIssa should be 
added to Katni-Vishrampur train. 

I would also submit that there is need 
to bring about improvements in the train 
which runs between Katni and Chopan 
because It is the only train which connects 
SingrauJi with Katni. I request the hon. 
Minister to pay particular attention to this 
and also include Lalitpur-SlOgrauli line in 
the current budget. 

13.00 hrs. 

Special attention must be paid towards 
construction of Lalitpur-Singrauli line be-
cause Madhya Pradesh is a backward and 
also the largest State and compared to 
other States. it has very few railway lines. 
With these words I thank the hon. Minister 
for presenting this Budget, 

SHRI BANWARI LAL PUROHIT 
(Nagpur): Mr. Deputy Speaker. Sir, I 
support this Railway Budget and thank 
the hon. Minister for not increasing freight 
charges. I want to draw the attention of 
the House to certain things. 

Sir, presently, there is considerable 
shortage of goods sheds and a lot of con-
signments remain lying in the open as a 
result of which those goods get damaged. 
1 once saw that thousands of wheat bags 
were rotting because godowns where those 
b •• & w., atOt~ h_ad UQ sbed$ O'let tb.~. 

We should provide sheds where these ere 
not existing and thus save the national 
property from being damaged. In this way, 
traders will also not suffer losses and the 
railways too wdl not have to make pay-
ments against claims. So, more and more 
shed~ should be constructed. This will 
ensure safety of the goods and the goods 
worth crores of rupees will not get dama-
ged in rains, etc. In this connection one 
more thing needs attention. The wagons 
are so old that during rains water leaks 
into them. There is, therefore, need to 
modIfy slightly the designs of wagons. 

.13.02 brs. 

[SHRI SHARAD 
Chair} 

DHIGHE in rhll 

The designs of wagons is such that how 
much tightly you may seal the doors of the 
wagons, water seeps in through them and 
after 15 to 20 days when goods reach their 
destination they are in wet conditition. 
This results in heavy losses for which the 
railways have to pay claims. In this way 
the Railways and the publIc both suffer. 
I n this connectIOn I would say that both 
construction and commerclal sections re-
quire to be geared up. The incidence of 
corruption has increased in commercial 
section. I have 1 ead a report in a news-
paper which said that in matter of reserva-
tion at Nagpur Station, touts writ rei&ns 
supreme. The touts get reservation in 
bogus names and sell the tickets on pre-
mium to the needy persons. I request the 
hon. Minister to check this completely. 

Mr. Chairman, Sir, at present more 
goods are transported by trucks. The 
reason is that in trucks whether one sends 
gold or earth, the charges are the same but 
in the railways the positi<$ is ddferent. 
The goods for which rail freights are hig-
her, are transported by trucks and goods 
for which freight rates are lower, are trans-
ported by railways network. This systenl 
needs reconsideration. I would request the 
hon. Minister to consider a little reduction 
in the freight where it is higher and illcrea-
se the same a little where it is lower. 

I n the matter of development, Nagpur 
city has Jagged behind of all the cities. 
Nagpur is the heart of India. It is the 
centte fot tbe tIaiu~ between 'Bomba, ~l1d 
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Cakutta. AU the trains loing from Delhi 
to Madras pass through Nagpur. In the 
matt ..... of reservation-although I have 
written some 2S to 30 letters to the hon. 
Miniswr on beha1f of the people -the quota 
for NalP'lr station still remains the lowest. 
It a1fects the economy of the Vidarbha 
rqion. Keeping this in view, I -would 
request the hon. Minister to consider in-
creased reservation guota for Nagpur city. 
What more can I say about Nagpur, which 
was once the capital of Madhya Pradesh. 
Though we have lost that status but this 
docs not mean that our status in respect of 
Railways should also be reduced. There 
is need for additional trains from there 
for Delhi and Bombay. I am sure the hon. 
Minister will consider it serious]y. 

Nagpur city is developing fast and 
during the last 10 years its population has 
increased three folds. There are several 
iadustrial units in the suburban city of 
J(amthi near Nagpur. About 40,000 wor-
kers go there daily to work. A defence 
railway line already exists in the area. 
The only thing you have to do is to cons-
truct a railway station there. If this is 
done, about 50,000 to 60,000 poor workers 
would be able to a vail of railway facility. 
This will involve a very minimal expendi-
ture. 

I would request the hon. Minister to 
pay attention to MPs who are the repre-
sentatives of the people and bring their 
grievances to Government's notice. Ours 
is a village. named Kern village. About 
fifty children of this village go to school 
and they ha ve to walk a long distance. I 
would request the hon. Minister to stop 
tbe trains altere for five minutes. I had 
writtea to him about it thrice but the pro-
posal was rejected. Durin, monsoons, 
cbildreft are not able to attend their school 
for two months together. If the people 
do ... pt a social justic:e from the hon. 
M ...... wltonl else should they expect it 
hta 1 They cannot expect it from a 
bureaucrat or the General Manager of 

ltailways. A small platform is to be raised .,,4 w.- are reedy to cOft-struct it by 
o«tri .. 's1taram dan' (vo!untat]y labour). 
Tilts woul4 be of great h.lp to the villa-
~ fRtItulwll tlo 5cbooJ lOin. ehildreu. 

A proposal for a railway line betweea 
Dharwa and Bhokhar Jlia Pusad aDd 
Umarkhed was submitted to the Govern-
ment. The local people had Iaunched 
agitations many times for this railway line. 
It now seems that this agitation will take 
a violent turn as the sentiments of people', 
are attached to it. I would like the hon. 
Minister to pay attention to this. There 
is also a Io~g standing demand for a train 
between Kamthi and Hingina Industrial 
Estate. This should be looked into. 
Orange cu1tivation is the mainstay of 
Vidarbha's economy and therefore~ Vacudh 
should be linked with Katol or PandOllL 
This would facilitate fast movement of 
oranges. The foundation stone of Panc. 
Pavali over-bridge was lai d twice and the 
same was removed twice. It has been 
once again laid there, but the construction 
of this over·bridge has not started so far. 
This is very important for Nagpur. The 
over bridge at Nagpur railway station is 
over-crowded and congested. The report 
of experts has turmed it as out-dated and 
it can coJIapse any time and hence the 
need for immediate construction of above 
mentioned bridge. With these words, I 
thank the hon. Minister. 

[EngliJh] 

SHRI V. KISHORE CHANDRA S. 
DEO (Parvathipuram): Mr. Chairman, 
Sir, this discussion has been going on for 
some time now and I would not like to 
make a repetition of what many other 
members of this House have already said, 
I would only confine myself to certain 
basic guidelines and norms that I would 
like the Railway Minister to follow vis .. a-
vis the construction of new railway lines 
and to certain problems pertaining to the 
region that I represent. 

While making his budget speeeh, the 
hon. Minister for Transport has said tbat 
they are constructing a part railway liRe 
from Koraput to Rayagada upto Macbili-
guda in this current year. Sir, this Jib was 
originally surveyed on two directions, i.e. 
on two routes, from Rayagada to Koraput 
and I ba ve myself made several ref'l'e*J-
tations about this Jid~. One rOtate was 8S 
KM short~t than the rou·e that they are 
now proposing to conrtnlCt. Then is 
already an e,osting railway liDe from Par-
vatbipuram aDd a.,..... TIIe'_'u 
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route would also cover the tribal belts in 
the districts of Koraput, VJjayanagaram 
and Srikakulam in Orissa and Andhra 
Pradesh. 

When I first made a representation, 
I lot a reply saying that the ruling gra· 
diegts were not favourable in the shorter 
route, because the ruling gradients were 
1/80 in the shorter route as against 1/100 
in the longer route. I again pursued the 
matter and I represented to the Ministry 
several times. A few weeks back, the hon. 
Minister was pleased to reply back to me 
sayin3 that this matter was closed and 
hence it could not be taken up again, 
I would like to urge upon the hon. Minis· 
ter not to let matters go like this. On 
the one hand you say that there is cons-
traint on funds and on the other hand 
when some attractive and better proposals 
come up, this is the reply we get. If the 
Ministry or the authorities concerned are 
going to take this sort of attitude, I do 
not think that it is going to be good either 
for you or for us. 

Sir, Machliguda is in any case a com-
mon point for these two routes-between 
Koraput and Rayagada. Between Mach-
liguda and Rayaguda, there is no civilised 
habitation and the route will in any case 
go through jungles. Whereas, the shorter 
routes which can either be from Machli-
auda or from a place called Kakkirigumma 
to Parvathipuram will definitely cover a 
lot of tribal areas in these two distric ts. 
Sir, I would further like to mention that 
1/80 is not a falling gradient . In the 
Kirandul l5ector, you have a gradient of 
1/60 and in the western ghats, you even 
have a gradient of 1/33. And I do not 
think that this gradient is there for the en-
tire stretch, it may only be in short pat-
ches. I t can always be converted to a 
little gradient and I do not think that a 
survey has also . been conducted from the 
l'oint from Kakkirigumma to Parvathipu-
ram. So Sir. I would only urge upon th~ 
Minister to reopen this issue to see whe-
ther this is feasible because, I have got a 
reply earlier, in the last Lok Sabha saying 
that the cost of construction would be less 
iD the longer route though the distance is 
8S kms. more. 

I have always challenged this and I still 
chal1enge this because I still feel that the 
Tonger routes have more tunnels and 
bridges and where there is a longer dis-
tance to be covered natural1y the cost of 
construction of railway lines per kms. will 
also be more. And besides that Sir. I de 
know the factors which actually prompted 
them to decide on this kind of a course. 
I would like an assurance from the hon. 
Minister, to see that at least, he reopen 
the issue and finds out the truth. Then 
Sir, we have a train from Kakkinada which 
is called Simhadri Express. Sir, as you 
know, this South-Eastern Railways maill 
Divisionai Headquarters is at Waltair for' 
all practical purposes. It is a central 
place. And I do not know the circums-
tances under which a place like Kakki-
nada, which is off the main line, was 
chosen for starting this train. There has 
b~en a general demand from the peoples 
of the various regions to see that the Siro. 
hadri Express starts from Waltair, not from 
Kakkinada which is only a distance of 100 & 
odd kms. away frem waltair. So, Waltair is 
a junction where people come from Orissa, 
Madhya Pradesh, as also from the four 
districts of East-Godavari-Visakhapatnam, 
Srikakulam and Vijayanagaram. So. I 

.would like you to consider this and I 
would also urge upon the hon. Minister to 
see that some bogies are attached to the 
Godavari Express, because it is the main 
train which connects the North-Coastal 
districts of Andhra Pradesh, Hyderabad. 
which is the Capital. So, you mayor may 
not be aware that Hyderabad is a distance 
of nearly 500 miles or 800 kms. from thel5e 
parts. Today. the Godavari Express 
starts from Wahair and I know that it 
may not be possible to extend the train it-
self, but at least, if one or two bogies from 
Rayagada in Orissa, which wilJ cover parts 
or Vijayanagaram and one bogie from 
Palasa could be attached to its. Second 
Class Bogies. This woi.'ild be of great help 
to the people belonging to these areas. 

There was also a proposal to have a 
new railway line from Pattancheri to Ped-
dapaIJi via Siddipeta I do not know 
wbat the position of tbis. I would request 
the hon. Minister to enlighten us regardina 
the position of this line. Recently, there 
was an accident in Tellichery, friends from 
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Kerala have nlentioned about this. I know 
that under the circumstances the accident 
took place, the Railways arc obliged to pay 
any money to those victims. But as the 

hone Minister knows ior a Railway accident 
people get compensation of Rs. 1 lakb. 
Here, I mean, they were not entitled to it. 
The hone Minister was gracious enough 
to sanction immediately a sum of Rs. 
3000. But, Sir, a Jot of inflation has taken 
place, under the circumstances, I would 
appeal to him to' change the rules to see 
that an ex-gratia payment 01 at least Rs. 
10,000 is paid to these'"'poor people because 
many bread winners of families have lost 
their lives-30-40 people. So, I would 
like him to consider this. Besides this, I 
do not want to take your time or the time 
of the House and make a repetition of the 
points which have already been said. I 
would like to mention at the end that this 
Ministry is probably one of the few Minis-
tries which has showed some kind of per-
formance during the last one year. I would 
like to congratulate the hon. Minister for 
the same and I would appeal to him to see 
that he continue to show a better perfor-
mance in the coming year also. The per-
formance of the Railways as has already 
been said, had been better as compared 
to many other Ministries in my opinion. 
But I ho!,e he keeps in mind, of course, 
the social commitments the Ministry has, 
towards the backward areas and the wea-
ker sections. 

[Translation] 

SHRIMA TI VIDY AVA TI CHA TUR-
VEDI (Khajuraho): Mr. Chairman, Sir, 
I rise to support the Railway Budget pre-
sented by hon. Tranport Minister. He 
deserves to be cougra1u1ated for his saga-
city. I think, he has tried to put the rail-
was department back on the rails tJ.,rough 
his farsightedness and CO Jperation of the 
department. His efforts are commendable. 

Mr. Chairman, Sir, if I am not mistaken, 
the Railway department was once said to 
to be an earning department. Once again, 
we can hope that this department WIt earn 
profit; We can hope because there has 
been a net 14 per cent kilomctreage inc-
rease during 1985-86. He has not increas-
ed railway freights. this time because they 

are already very high and has thus provi-
ded relief to thr common man. This is a 
case of farsightedness. I congratulate bim 
for this. But we wiJl have to bring about 
some further improvements in the railways 
and a ugment goods and passenger traffic 
capacity. Only then wiil we be able to" 
ensure industrial development. 

Mr. Chairman, Sir, for 1986-87 a pro-
vision of Rs. 2650 crore has been made 
for railways. Out of this, Rs. 1370 crore 
will have to be mobihsed by the Railways 
through its own resources. The proposal 
to rnobHise Rs. 270 crores by floating 
public bonds or debentures is a welcome 
step. The involvement and co')peration 
of public in this respect would be an excel-
lent preposition. 

Mr. Chairman, Sir, regarding produc ... 
tion the hon. Minister had said in his 
speech that efforts were being made to in-
crease the production of engines. He hoped 
that the Chitranjan Locomotives would 
manufacture as man), as 52 electric engines 
during the current year and 70 electric 
engines during 1986-87. Besides. increas-
ed productton of diesel engines has been 
promised in Kapurtbala and e]swhere. 
We hope that he has given the assurance 
after due consideration and with fuU res-
ponsibility and that it would be fu1fiJled. 

Mr. Chairman, Sir, the hon. Minister 
'deserves to be congratulated for not increa-
sing the fares of II cJass passenger trains. 
But I would like to know the kilometer 
railway 1ine on "' hich people travel by 
passenger trains. I be1ieve that very few 
people are likely to be benefited by this. 
Kindly per' t me to submit t hal if the 
fares of tra ins which you call super fast 
trains or long distance trains like Rajdhani 
Express, Tamilnadu Express alone had 
been raised we would have no objection 
but express trains which run like passenger 
trains, have also not been spared. Take 
for instance Qutub Express. You have 
named it a fast express traIn You may be 
aware that when it was introduced there 
were only 10 to 11 stoppages but today the 
number of its ~toppages has increased to 
20-22. Besides, there are many unaccount-
ed stations between De1lii and Mathura 
where the train is made to stop, Sir, I 
WOl,lld like \0 s\lbl,lllt t1\,\ th, railway itt.{f 
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is involved it} it. It has turned into a 
mere passenger train. It would be better 
to call it a passenger train. This would 
at least not attract increased fare. 

Sir there are some districts which have 
two to 'three stations while some districts 
-IUce Tikamgarh have none. The Jabalpur 
High Court caters to the needs of all the 
districts] like Tikamgarh,Cbattarpur. Satna, 
Rewa~ Panna, etc., in Madhya Pradesh 
beyond Jhansi. There is a long ~tand.i~g 
demand for a railway station at Nlwadl In 
Tikamgarh district. At present maximum 
paisenger traffic is handled on this line at 
Harpalpur station bu t the staff strength at 
the station is inadequate. The station is in 
a bad condition and the platform is very 
low. TtJere is no platform on the other 
side of the station. When two trains cross 
at this station the passengers have to get 
down on the other side of the platform 
and in the process womens' and children 
get inj ured and fall in the pits. . I would 
like the han. 1\linrster to look Into this. 
The Harpalpur Station from where country 
and foreign tourists go to Khajuraho is in 
a very bad condition. The station has two 
retiring rooms which have not even a drop 
of water to drink and there is fifth every-
where. I myself had a chance to stay there 
on 26th January. I am unable to express 
the conditions obtaining there. So, 
necessary steps must be taken to i~prove 

the situation. 

We have no objection if Government 
beautifies other stations and even makes 
them of marble or provides 2- 3 stations in 
each district but we would like it to pay 
some attention to our area as well. 

. No train is available between 7 A.M. 
and 8. P.M. on the Jhansi-Manikpur line. 
Some train should be provided on this 
route. Either the Utkal, Kalinga or Puri 
Express should be diverted or the n~w 

train which rlIns upto Allahabad via Agra, 
Aliaarh should be diverted and run as 
Mail or Express train, so that people do 
not have to wait from 7 A.M. to 7 P.M. 
and they get some facility. 

T-here are some small things which 
&Ometimes., have great impact. Duty cards 
have~Deen issued to· the staff for attending 
.wt,.- but, tbey· travel overywhere. Why do 

not you issue coupons instead of duty 
cards to them? There are hardly 150 
passengers for Gwalior in the Taj Express 
and they too are not I class passengers. 
You will find that most of the passengers 
are pass holders. In case this train is ex-
tended upto Jhansi, more passenger tra-
ffic would be available for this train. 
Passengers visiting Khajuraho and Ayodya 
can also avail of this' facility. I \\-ould su-
ggest that instead of cards, coupons should 
be issued to the staff on duty. The railway 
officers are issued passes for the entire 
zone. They should be issued passes only 
for the place of their duty. This will obvi-
ate the possibility of misuse of this facility, 
The system of issuing ~v1etal Token '~ith 
family' does not seem to be in order. The 
family members should not be allowej to 
travel at the time the officer is on duty. 

We have been demanding Lalitpur .. 
Kairada line for a long time. It pains me 
to say that, inspire of the assurance given 
by late Prime Minister Shrimati Indira 
Gandhi when the visited Tlkamgarh-Orcha 
to unveil a statue of Chandra5.hekar Azad, 
nothing has been done so far in this re-
gard. There has been a long standing de-
mand for a railway line between L3.1itpur 
and Khairada. There is no railway line in 
the entire Bundelkhand, which includes 
Tikamgarh, Chattarpur and also the tourist 
places like Khaj uraho. This is a dacoit in-
fested area. Mines and minerals are avai-
lable there in abundance. But f.)r want of 
m~ans of transport, they are not exploited. 
And, no lOdustrial:st wants to set up indu-
stry there also for this reason. So the late 
Prime rvIinister had assured that she would 
personally look into the demand for lay-
ino this railway line. I received a letter to 
this effect from her in which it was stated 
that she had asked the Railw.1Y Minister to 
initiate action in the matter. Unfortunately, 
she is no more among us. I would like to 
remind the han. Transport rvlinister of a 
number of agitations that have taken place 
over the issue of laying of this railway line. 
As a rna Her of fact, th is is not. a qu~stion 
of agitation but of the necessIty ot the 
people of the area. 

Forty years have elapsed since we 
achieved independence. We talk of socia .. 
lism and equality. Our area bas beeq 
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formed with the amalgamation of small pri-
ncely States. It has been backward since 
centuries. So for the removal of this back-
wardness, our area may be connected with 
the railway lines. We know that you do 
not have the resources but a token amount 
should be included in the Budget and when 
you have sufficient resources you provide 
railway lines in Ollr region. In this way 
the people will be assured that their pro-
blems are being attended to. 

Our Prime Minister has always been 
reiterating that priority would be given to 
the backward areas. So I would plead that 
this area should be accorded priority in 
this regard. With these words I support the 
Railway Budget and hope that you will 
announce in your speech proposals for 
laying of new railway Jines in our area. 

SHRI JAGANNATH PRASAD 
(Mohanlalganj) : Mr. Speaker, Sir, I su-
pport the Railway Budget presented by the 
hon. Minister of Transport but oppose the 
cut motions mo"Ved by the opposition 
Members. I would like t a express my 
thanks to the han. Transport Minister and 
the Minister of State in the Department of 
Rail\\lays for giving prompt reply to our 
letters which we write to them in the public 
interest. The budget pre~ented by hon. 
Minister will give relIef to 90 per cent of 
the population. Only 10 per cent wi)} have 
to bear a little burden which is essential 
for raising resources. Besides, there has 
been DO increase in 'he freight rates. He 
deserves our thanks for this also. 

I have already \\rritten a letter to him 
in regard to the points covermg my cons-
tituency. At Alamnagar StatIon in my 
constituency. people have to wait as long 
as half an hour at the railway level cross-
ing. I would request the hon. Minister 
to arrange for constructions of an over-
bridee there. 

An Express train should be run from 
Lucknow to Gonda 1 ia Mailani and Palinga 
Kalan on north-eastern railway. Previously 
an express train used to run there but it 
was discontinued when the conversion of 
n,arrow gauge line into broad gauge line 
was tak.en up. I would request the lion. 

Minister to restore this express train. 

I would like to give two more sugges-
tions regarding my constituency. First, 
there is a major station Harauni on the 
Lucknow-Kanpur railway line. This is an 
important central point. But no express ()r 
mail train stops there. I wrote to the hon. 
Minister in this connection but no action 
has been taken so far. The hone Minister 
should do something in this regard. 

There is Mohanlalganj station on the 
Lucknow-Faizabad line. The 363 Down 
and 62 Down express Trains do not stop 
there now. Several assurance have been 
given to the people in this regard but no-
thing concrete has emerged. The hon. 
Minister should look into it and if it is 
possible, stoppage of Mail and Express 
train should be provided there. 

Previously. 294 UP and 30 DN Luck-
now-Delhi Mail train used to halt at Mali-
habad station. BlIt the same has been dis-
continued now. I would request that stopp-
age for this Mail train should be provided 
at this station at least between the period 
Irom 20th May to 31st July. 

There has been shortage of reservation 
clerks for the last many years in the reser-
vation office of the Charbagh railway 
station on the Northern Railway. This has 
been brought to the notice of concerned 
authorities many times. I would request 
the hon. Minister to increase the number 
of clerks there. Besides, the Supervisor 
there has to attend 6 telephone With lines. 
the result the V.I.Ps. whether they are 
Members or the high officials have to wait 
for a longer time. So, an Asstt. Supervi-
sor should be appointed there. Some of 
the telephones of Charbagh Rai]way Sta-
tion are lying dead for the last 6 months 
due to excessive rains and some are not 
working properly. I would request the hon. 

o Minister to get them repaired. 

No person belonging to the weaker 
section has been appointed as member of the 
committee on railway quarters in Lucknow 
for the last 37 years. There have been re-
presentation in this regard for the last 
many years. The hon. Minister shou1d 
look into it to ensure that a persol\ be-
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longing to weaker section is appointed in 
the committee. 

A reference was made about alarm 
chain pulling. In this connection I would 
suggest that alarm chain system should be 
a bolished in all trains except in some p1ai 1 
trains or express trains. 

A committee of Members of Parlia-
ment was formed for northern railVvay and 
north-eastern railway. The committee 
which has a long list of membership has 
not met for the last one year. The hen. 
Minister should look into it. 

With these words I again congratu12te 
the hone Minister for presenting this SOClct-

listic Budget. 

·SHRI V. KRISHNA RAO (Chikballa-
pur): Mr. Chairman, Sir, I wholehear-
tedly welcome the Railway Budget for the 
year 1986-87 presented by our hon. Mimster 
Shri Bansi Lalji. This budget inspires the 
common people and it has a socialistic 
approach. I commend thit; popular bud-
get and place the certaIn important sugges-
tions for the kind consIderation of the 
hon. Minister. 

.' The railway line between BangaIore 
and Madras is a \-ery important and ~ery 
high density route. But unfortunately 
this line has not been eleetr'fied e\en 
though several thousands of passengers 
travel in this rcute daily. This line bet-
ween Madras and Jolarpet has been elec-
trified. But betv"een Jolarpet and Banga-
lore no progress has been made in regard 
to electrification. Journey bet\\een Jolarpet 
and Bangatore is very tiresome and it takes 
unusually long time. I plead with hon. 
Minister to complete the electrification of 
this line immediately. Doubhng of this 
line is going on for the last several years. 
DOUbling has been completed fronl Madras 
upto Kuppam. But doubling work fronl 
Kuppam to Bangalore is going on at 
snail's pace. I request the Government 
to speed up this doubling work and com-
plete it early. 

*The speech was oriaina11y delivered in 
Kannada. 

Karnataka Express which runs between 
Banglore and New Delhi IS only bi-weekly 
There is great rush in this train and hence 
it should be made a daily train. 

The conversion of metre gauge line in-
to bro3.d gauge line between Mysore and 
BangaJore is also going on very slowly. 
Mys :lre is one of the most beautiful cities 
in India. It is also one of the oldest 
cities of our country. It attracts thousands 
of tourists from different parts of India 
and from foreign countries daiJy. Banea-
lore the capital Clty of Karnataka is the 
garden city of India. These two most im-
portant cities of my State should have a 
broad gauge link. I hope the conversion 
of this vital line would be completed very 
soon. Similarly conversions of Bangalore-
Miraj-Une is one of the oldest demand of 
the people of Karnataka. This line links 
North Indian regions with Southern regions 
and hence conversion of this line bas to 
be t3ken up on top priority basis and it 
should be completed very urgently. In my 
constituency there is a narrow gauge line 
bet ween Yelahanka and Bangar pet via 
Chikaballapur. Potato is being produced 
in huge quantities in this area and it is 
exported. Therefore, this line has to be 
converted into broad gauge line. There 
are some important new railway lines to 
be installed in my State. One of them is 
Bangalore Tirupati line via MadanapalIi, 
Every day thousands of pi1grims from 
BangaJore go to Tirupati to have darshan 
of Lord Venkateshwra. The Government 
should take up this work as early as possi-
ble. 

Southern States especially Karnataka 
State has been very much neglected by the 
Railway Ministry. Con~ruction work of 
Chitradurga-Rayadurga-~()()Kms. new 
metre gauge line is going on. But only an 
amount of 20 lakhs of rupees has been 
a t lotted in the current year for this pur-
pose. If such a small amount is allocated 
every year I am afraid that even our '*child-
ren will not be able to see this new rail-
way line in their life tinle. 

For the extension of loops at Bisan· 
tham and Bangarpet to hold 70 vehicles 
there is provision of only one lakh rupees 
and the anticipated cost is 53 lakhs of 
rupees. At this rate for comp1etina this 
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work it requires at least S3 years. There-
fore, I request the hon. Minister to allo-
cate more money and to complete such 

..,small works in a short duration. 

In Harihar-Hubli section for replace-
llIent of token instruments by tokenless on 
qe.cwn-eondition basis (13 block section) 
tMre is a provision of only one lakh 
rwees in the current year whereas the 
.anticipated cost is 62 lakhs. This alloca-
tion must be increased. 

For setting up satellite Diesel Loco 
Shed in the existing steam loco shed at 
P .... rna there is a provision of only lOla, hs 
of rupees this year whereas the total anti-

-ei.pated cost is 92 lakhs of rupees. This 
amount also should be increased. 

The latest total anticipated cost of the 
~onversion of Mysore-Bangalore metre 
aau.ge to broad gauge is 26 crores and two 
lakhs of rupees. This year only 49 lakhs 
of rupees have been allocated for this pur-
pose. I request Shri Bansilalji to make 
more allocation for this \ery important 
work. 

For setting up of diesel shed for hom-
ing 60 BG locomotives with a scope for 
.expansion to home 100 locos at Krishna 
Rajapuram ten lakhs of rupees have been 
allocated for this year. The balance 
amount to complete this work is only a 
meagre one lakb. rupees. As this is a very 
small amount it should be allocated ~'ery 

soon and the work at Krishnarajapuram 
should be completed immediately. 

An increase of 7.5 % in second class 
fare has been effected to passengers travel-
ling upto 250 KMs. Beyond 250 KMs. tbe 
increase is only 5%. As the hon. Minister 
is aware the passengers who travel upto 
250 Kms. and less are very poor peopJe. 

.Helfce I request the Government to redu-
ce the second class fare from 7.5% to 5% 
for those passengers who travel short 
distances. 

A very poor quality of food is being 
served in the trains. I humbly request the 
hoa Miaister to travel by train and to 
.... the ,kind of food that is provided in 

lhn. hIs. 

the trains these days. I request him to 
take all steps to improve the catering-ser-
vice in the Indian railways. 

Robbery and looting is going on una-
bated in the Indian railways. RtX:cntly. it 
bas appeared on the front pages of nows-
p«J.pers Jike Hindu, Prjavani etc. that Kar .. 
nataka Express has been Jooted near Wadi 
stations. Stringent measures have to be 
taken to stop such robberies. The Govt, 
should increase the security forces . 

Theft in the trains should be bro\lght 
to an end immediately. 

Regarding recruitment of employees to 
the railway departments there is a great 
injustice to the people of Karnataka. 
This has to be rectified and oPPiJrtunities 
have to be provided to the Kannadigas 
also to get employment in the Indian 
railways. 

This budget is a very popular budget. 
People throughout the country have hail-
ed this budget. I commend and welcome 
this railway budget. Sir, I thank you 
for allowing me to participate in this lively 
discus.;ion and with these words I conclude 
my speech. 

[English] 

SHRITHAMPAN THOMAS (M"~ 
likara): Sir, this Railway Budget is 
short-sighted. It is not keeping pace with 
the deve-Iopments and requirements of the 
country. You have no plan to utilise the 
energy which is avaHable. There are no 
plans to meet the peopJe's requirements 
both for goods transportation and for 
passenger traffic. I will give you one 
example. Take Kerala for instance. My 
friends have talked about Kerala. As a 
case history you may examine this. Why 
are the Railways not utilising the facilities 
which are available? Electricity is in sur-
plus. Have you got any pJan or progra-
mme to utilise this surplus energy? Per-
haps jf you have a plan you may have to 
invest more money in the initial stage but 
in the loeg run I am sure it is profitable 
for the Railways. Have you thought of 
that programme wherever energy is availa-
ble to electrify the trains? Tirere iSI no 
such plan with you. 
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There is a railway line between Trivan-
drwn and Ernakulam which is always 
saturated with traffic. It is a single line. 
People- ha·.-e dernanQed that this line 
should be doubled and more trains should 
be provided. Have you got any plan to 
double the line aed put more trains in 
that area? Sir, it is a sad thing that you 
have got no programme to encourage 
industriaJisation by pro\'iding Railway 
lines wherever they are required. You 
know that economic development and 
industrial development by and large de-
pend upon railway facilities. Not only 
tbat. More employment can be given to 
our unemployed youth. You have no 
such programme. Even in the present 
circumstances, if you put one more engine 
to the existing train, more bogies can be 
attached and temporarily the requirements 
can be met. Such suggestions have not 
been considered by you. We are seeing 
that the- people's requirements are not 
adequately met. There is shortage every-
where. People are waiting in the Railway 
Stations for a long time. People are tra ve-
Iling on the top of the trains. It is be-
cause there is scarcity in getting trains 
from one station to other stations. Goods 
are now put in railway compounds and 
yards because of non-availability of rail-
way wagons and railway engines for trans-
porting them. Therefore, you should 
have a programme considering the devel-
opments and requirements of the country_ 
In these circumstances, you have floated 
global tenders for making wagons for the 
Indian Railways without using the facilities 
available in India. You approach all cou-
ntries other than India for this. Instead 
of utilising the opportunitles which are 
available in the coach factories in India 
and also the workshops in India. you have 
ftoated global tenders for making wagons 
abroad and bringing them over here. I 
do not know what has prompted the 
Railways to.do so. If the manpower is 
available, if the facilities are available, why 
can9 t you manufacture wagons here itself? 
This has resulted in the lay-offs or lock-
outs in the factories in west Bengal which 
manufaoture wagons. There, the people 
are prepared to work, but you are not 
Pvio&,)work to them. 

I "CaD't uBderstand why you ·are havini 
th. contfa~t $fS\cm. ~ou ar, the bilfes\ 

empJoyer in Asia, you can have YoUl" own 
employees. But planning in this matter. 
is not proper. If the requirement is not 
properly visualised in the interest of tho 
country and you are giving contracts to 
private parties. they will enrich themselves 
at the cost of the Railways. 

Sir, the Railway Minister's budget bas. 
a sugar-coated approach with a sour cap-
sule in it. EspeciaJly my State, Kerala, is 
feeling the pinch of it because 3 million 
people of Kcrala go outside Kerala for 
work All of them will have-. to 
pay 5%, 7~~ and 12% in excess of 
of what they are paying at present. It is 
true that you have not increased Second 
Class local fare and freight charges. But 
about the freight charges the experience 
with people who travel long distan~es is 
the other way round. 

You are charging six times for the lul-
gage which they carry with them at present. 
The Railway, Board has issued orders in 
this regard. Is it covered by any statutory 
provision? Has the Railways got any au-
thority to do so? Now, the season tick~t 
holders can only carry an umbrella and a 
tiffin box with them. You are makin& 
money in a subtle way instead of levying it 
directly on the public. The people are 
charged six times the freight which was 
charged earlier and therefore, I would like 
to point out that in both these ways your 
approach is wrong and anti-people. 

There is another important thin! which I 
would like to J:'oint out & that is that you 
are chairing the biggest Department in Asia 
employing mIllions of workers. Now, the 
employees working in the Railways have 
got a feeling of insecurity. On the basis 
of the decision of the Supreme Court 
under Article 311, the maximum number of 
persons terminated is in the Railways. 
Instead of aHowing them to have tradc-
union rights, you have taken away their 
collective bargaining r:ghts. You have 
brought them under the purview of admin-
istrative tribunals. Now they cannot 
bargain. 

You are still having the contract labour 
and casual labour in the Railways. Wliy? '" 
you arc ~ncoura~ins prh"t4 s~or bf 
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aiving them contracts in respect of cons-
truction, catering etc. which you could 
have done directly. There are a number 
of workers who have put in 20 years of 
service, but yet they are casua1. Have 
you thought of regularising them? Now, 
the RaHways Service is not at all attractive. 
Once it was superior to the State Govern-
ment service and factory employees. Now 
this is the worst type of service in India 
available and all sorts of exploitation is 
taking place, more exploitation than that of 
a private employer. So, I would request 
you to look into these matters and rectify 
the maladies and also build Railways for 
the interest of the nation and the people 
who are involved in it. 

[ Translation] 

·SHRIMATI KESHARBAI KSHIRSA-
GAR (Bhir) : Mr. Chairman Sir, I rise to 
support the railway budget presented by 
hon. Railway Minister Shri Bansilalji for 
the year 1986-87. Hon. Minister has 
formulated the budget keeping in view the 
in.terests of common man and poor people. 
The present budget has not proposed . any 
increase in the fare~ of passenger 
trains. This step has given relief to 90~~ 
poor people of our country. SimiJary, 
there is no increase in freight charges. 
This step win also help in containing price 
rise of various essential commodities. Had 
there been increase in freight rate, it 
would have led to further rise in prices. 
But as there is no increase in freight char-
ges, it will not lead to further price rise. 

I congratulate the hon. Minister for 
taking some concrete steps with a view to 
giving r,lief to common people. The 
present budget does not propose any in-
crease in the fares of suburban trains. This 
measure will give relief to the n1etropolitall 
population. 

I welcome the decision to set up a coach 
factory at Kapoorthala which will manufa-
cture about 1000 coaches every year. I am 
very glad that hon. Minister has given 
cohession to youth by giving 25% conces-
sion in fares to youths who travel in a 

.The speech was originally dcliverert in 
mara.tlU.. 

group of 10 for distance over 1000 Kms. 
This will enable the youth to travel far" 
and wide in the country and create a 
feeling of national integration in them. 

I congratulate the hon. Minister for 
introducing of computerisation for reserva-
tioD. Presently the scheme is limited to 
some trains. But if it is effectively imple-
mented, it will go a long way in checking 
malpractices and corruption in reservation 
of railway tickets. I am also happy to 
note that 350 new trains are going to be 
introduced this year. The scheme of con-
struction of houses for 5000 railway emplo-
yees is also laudable. 

The proposal to increa~e 2nd class 
fare by 5% and 7 i % is going to hit poor 
persons very hard. As poor people travel 
by 2nd class they will hardly be able to 
bear the burden of increase in 2nd class 
fares. I would like to humbly request 
the hon. Minister to withdraw the hike in 
2nd class fares. 

Freight earning traffic which was of the 
order of 23 crores 80 lakh ton~ in 1984-85 
has gone up this year. In the first 9 
months of 1985 it was the order of 18 
crores 70 lakhs tons. The earning of 
passenger traffic has also increased by .Rs. 
400 crores. 

Though the railways have earned signi-
ficantly yet there are problems of develop-
ment and expansion before the railways. 
Some of these are, laying of new railway 
lines of 2000 Kms. electrification of track 
of 3400 Kms. and other projects of track 
renewal, gauge conversion etc. Railways 
contributed Rs. 270 croaes to genera] 
revenue in 1984-85. In 1985-86 this con-
tribution will increase from Rs. 270 crores 
to Rs. 590 crores. A provision of Rs. 280 
crores has been made towards depreciation 
and reserve fund wl1ich is Rs. 20 crores 
more than the last year. 

A's I have mentioned earlier hone 
Mmister has taken a good step by offer-
ing 25~~ concession in fares to youth 
travelling beyond 1000 Kms. In this con-
rext I would like to make a suggestion 
that farmers holding lands upto 10 acres 
should also be siven similar cOllcessioll to 
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enable them to attend agricultural con-
ferences and melas organised in variou~ 

parts of the country. 

Regarding passenger amenities I would 
like to say that adequate attention is not 
being paid at present. Drinking water, 
lighting in compartments and fresh and 
tasty food is not served to the passengers. 
Tea which is served in the compartments 
is utterly hopeJess in quality. It is noth-
ing but a cup of hot water. It is neces-
sary to improve these passenger amenites 
considerably. I would like to suggest that 
women organisations should be allowed to 
run the railway canteen and oversee cater-
ing arrangement in railways. Women 
advisory committees should be appointed 
to supervise catering services in Railways. 
It is needless to say that as women are 
hardworking by nature, they will improve 
catering services and also economise ex-
penditure on catering. I request the hon. 
Mini~ter to kindly consider my suggestion 
for improvement of catering services. I 
also suggest that 25% women employees 
should be appointed in railway canteens. 

Some passengers take liquor in railway 
compartments and harass women passen-. 
gers. Though there is legal prohibition to 
take liqnor in ratlway compartments, some 
passengers indulge in it. ! have raised this 
issue earlIer in this House. But no attention 
has been paid to it. I request the hone 
Minister to treat this as serious matter and 
take stringent action against those who 
take liquor while traveI1ing and save 
women passenger from harassment. 

I would like to say a few words about 
my constituency Beed. I am sorry to say 
that even after 38 years of independence 
there is not even a single new railway line 
of even 1 Km. in my constituency. Beed 
is the most backward district of Maharash-
tra. As there are no railway lines, indus-
tries have not come up in .this district. 
Unemployment is growing day by day. 
More than 3 lakh workers of this district 
go out to other places in search of empoly-
ment. It is clear that the development 
of this area bas not taken place mainly 
because there are no rairway lines 
in this area. Due to lack of railway lines 
no entcrpreneurs come forward to set up 

industry here, no marketing centres have 
grown here due to inadequate transport 
facility. No worthwhile development of 
this area will take place unless a network 
of railway lines is laid in this area. 
Realising this need, the people of this 
area have demanded new railway lines in 
this area. Many delegations have met hone 
Prime Minister and Railway Minister from 
time to time. The people of this area 
have nurtured a feeling that they have 
been neglected in the matter of railways. 
They are agitating for laying new railway 
lines which alone wi.ll ensure the develop-
ment of this area. 

Manmad-A uranga bad-Parali -AdiIabad 
railway line is very critical for the develop-
ment of thi8 area. A meagre allocation 
of one or two crores of rupees made every 
year is an affront to the people of this 
area. I request the hon. Minister to take 
up the construction of this line as early as 
possible. The Government of Maharashtra 
have already recommended construction 
of this railway line in Marathwada. 

It is necessary to construct an over-
bridge at Parali Station. There is cORges-
tion of traffic for one or two hours at the 
present railway crossing. Many accident~ 
have taken place here. Therefore, I 
request that an over bridge should be con-
structed here. 

Latur-Kurduwadi-Pandharpur-Miraj 
line has already been surveyed. The con-
struction work of this metre gauge line 
should be started at the earliest and neces-
sary provision should be made for it in the 
budget. With these words I support the 
railway budget and thank you for aiving 
me time to speak. 

(English] 

SHRI CHINTAMANI JENA 
(Balasore) : I rise to support the Railway 
Budget which is a socialistic one. I must 
say. Why I am saying that this is a 
socialistic budget is that in spite of the 
steep ri ... e in prices of coal, diesel, food-
grains, etc., the hon. Minister has not 
increased the freight rates for goods traffic, 
parcel and luggages. The Minister might 
have collected a big amount by doing so 
to !lleet the other expenditure, but he has 
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not done so. If he has increased, a huge 
amount would have come to the exchequer 
as you may be knowing the goods traffic 
in 1985-86 has established an all-time record 
of 250 million tonnes and it will be much 
more in 1986-87. The transport output 
in terms of net re\,enue km. in the first 
nine mon ths of the current year also ex-
ceeded the output in the corresponding 
period of 1984-85 by 14~6. The progress 
of planning also, I must say, is praisewo-
thy. While the total plan outlay for 
railways in 1985-86 is Rs. 2050 crores, it 
has been increased to Rs. 2650 crores for 
1986-87. The Seventh Plan outlay also, is 
increased to Rs. 12,334 crores, of which 
more than 50 per cent will be met from the 
resources to be generated by the Railways. 
It is as against the 42 percent in the 6th 
Plan plan period. I must congratulate the 
honourable Prime Minister, the Planning 
Commission to have realjsed the con-
straints of resources which the Railway 
Ministry face and they ba\e increased the 
plan outlay to some extent. 

14.0f) brs. 

Some honourable ~1embers In the 
Opposition are opposing the increase in 
fares of second class Mail and Express 
trains. But they shuuld reali"ie that the 
percentage of commuters travelling in 
second-class Mail and Express trains are 
not much higher than those commuiers 
who are travelling in ordinary second-class 
and those con1muters who are tra\ eHing in 
suburban trains. Second-class passengers 
constituted-if I am correct-78.5 per cent 
of the total number of passengers using 
Indian Railways during 1984-85 and about 
55 per cent are travelling in suburban 
trains. But the honourable Minister has 
not increased the fares of monthly tickets. 
I must convey my gratitude to the hon-
ourable Minister for not increasing the 
fares of monthly tickets by which a large 
percentage of commuters would have 
been affected. Besides, 36 per cent 
commuters are travelling in ordInary 
second-class and the passenger trains 
and they are not affected. So a 
very few percentage of commuters are 
affected by it. 

Coming to the first-class and AC and 
AC Chair-car etc. my honourable friends in 

opposition should not forget that if we <)0 
not adopt the policy of more comforts for 
more money, how can you expect more 
facilities in our country? If we do not 
adopt the policy that those who have the 
means to pay, they must pay, then how 
can we expect all-round improvemont of 
our country which is a developi ng one 
and also a socialist couDtry? The Hon .. 
ourable Transport Minister and his col .. 
league honouarabJe Shri Scindiajl in par-
ticular and the railwaymen in general des .. 
erve the credit that the freight performance 
of the Railways has been going very rem-
arkably. This is a most welcome feature 
as the country depends upon railway-trans-
port for boosting its economy. At the 
same them, the people depend very heavily 
on railway transport. The masses cannot 
afford to travel by air which is beyond 
their reach. That is why I must say that 
any increase in passenger service, especially 
long dIstance services is very important. 
But J feel that the Planning Commission 
and the Finance Ministry are not giv-
ing their proper attention to this resulting 
the Railways finding shortage of resour-
ces and the capacity for additional 
passenger traffic. 

If is a good new.., for us that the new 
Coach Factory at Kaprthala will be pro-
ducing coaches very soon 'Which may meet 
the acute shortage of coaches. The Rail-
ways also deserve credit to Improve the 
quality of travel within their limited resou .. 
rces. I strongly feel that rationalisation" 
of passenger links, speeding up of traings 
and the continuou~ emphasis on punctua-
hty are the methods through '" hich Rail-
ways will be abJe to achieve results. These 
are the need of the hour. 

In this c 'nnecti0n I would rcqnest the 
hone Tran~. vI t Minl::-.tcr that, \\-hue ... reply-
ing, he may kindly mention the percentage 
of punctuality which has been achieved in 
the last year. 

Further, I am grateful to the hon. 
Minister for adopting a simple procedure 
for refund of unused tickets-for which the 
users an; very much thankful to him. 

I also congratulate him for taking keen 
interest -in introduCing computers for pas-
senger reservation, Particularly the peo-
ple in metropolitan cities like New Den" 
consider it a ~at ~Qval\t~,. .nd ~ iJo9f;\ 
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because they are able to get the re~ervation 
through computer by standing in the queue 
only for 10 or 15 minutes. Th~ users are 
urging that this ~'aciJity be extended to 
other places also. I am sure, under the 
dynamic leadership of the present hon. 
Minister of Transport, it will be extended 
very soon to other places all over the 
country, at least to important railway 
stations. 

Coming 1'0 freight operation through 
computers, J have collected information 
that, because of this system, in forei~n 
countries the Railways are earning more 
profit; with less expenditure, the freight 
operation is done through computers. 
This system should be introduced here 
also, and I would request the Planning 
Commission to finance t he Railways for 
this purpose. 

Coming to my State, Orissa, it could 
not get its due share from the Railways. 
Out of the total kilometerage of railway 
lines in the country, Orissa has received 
only three per cent of it. I would request 
the hon. Transport Minister to reconsi-
der the whole issue, so that the disparity 
may not be there-which is the aim and 
object of our Party and Governme n t. 

Even though one-third of the kilome-
terage of railway lines of the South-Eastern 
Railway has come under Orissa, out of the 
seven Railway Divisions, Orissa has got 
only one. In the year 1983, the th en 
Railway Minister and the then Genenil 
Secretary of Congress-I, our beloved Prime 
Minister Shri Rajiv Gandhi, laid the 
foundation-stone at Sambalpur, but due to 
lack of resources, this has been badly 
neglected. I would request the hon. 
Minister to allot more funds fuf this. 
One Chaudhuri had laid the foundation-
st-one and I would request another Chau-
dhuri to complete it within two years. 

Coming to my constituency. I have been 
requesting the former Railway Ministers 
and also the present Transport Minister, 
for the last so many years, for conver-
sion of the Rupsa-Bangriposhi narrow 
puae railway Jine into a broad gauge 
Jine. The techno-economic survey. for 
this has abeady been completed and it bas 
been found to be; remunerati~. I would 

request the hon. Transport Minister to 
give priority for this conversion. 

It was annou.nced that one Fast Passen-
ger would be introduced between Balasore 
and Bhubaneswar, the State Capital. It 
has not so far been introduced. I would 
request that this nlay kindly be introduced 
from 1st April, 1986. . 

[Translation) 

SHRI MOOL CHAND DAGA (Pali) 
Mr. Speaker, Sir, the hon. Railway Minis-
ter is recei" ing bouquets from all quarters 
and if he makes provision for playing cas-
settes and sho\\ing n10vies in the second 
class and other compartments, people will 
praise him all the more. 

SHRI RAM PY ARE PA~IKA (Ro-
bertsganj) : Fir .... t you congratulate him. 

SHRI ~100L CHAND DAOA : \Vhat 
more thanks shouid I extend to him? 
Just now Chaudhari Sahib of Haryana was 
praising the Budget. \Vhdt I would like to 
say is that a zonal ot1:1ce should be set up 
either at Jodbpur or Jaipur or Ajmer. 
Bansila!ji wants that we should tra \ el by 
camels instead of trains and this will make 
us strong. 

14.10 hrs. 

(English) 

[Mr. DEPUTY SPEAKER in the Chair} 

MR. DEPUTY SPEAKER: That is 
why you prefer to tfaye} by Camels. 

[Translation] 

SHRI ~100L CHAND DAGA : Not 
even one Kilometer of new meter~gauge 
line has been constructed in Rajasthan. 
In the 201 Up and 2026N trams whIch run 
in our State, except the ACe two tier, all 
other bogies are outda.teJ and old. We 
have been demanding broad-gauge line in 
our State for the last twenty years but 
even meter gauge line is not being prpvi ... 
ded to us. 

There is a deficit of Rs. 69 crore in the 
Budget. This has been caused by unecono ... 
mical railway lines. Every year there j~ 
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deficit in the budget. You made a strong 
plea that short distance passengers should 
travel by buses. I hope that no public 
agitation will take place in the tenure of 
Bansi Lal Ji. 

The working expenditure of railway 
was Rs. 3199 crore in 1982-83. Rs. 3328 
crore in 1983-84, Rs. 4071 crore in 1984-85, 
Rs. 4613 crore in 1985-86 and Rs. 4700 
crore in 1986-87. Earlier the expenditure 
was Rs. 4613 crore and now it is Rs. 4700 
crorc. Why has such a budget been pre-
pared? It transpires from what has been 
stated that there is a shortage of wagons 
but still they are earning. I would request 
that for Rajasthan you should do at least 
two things. Firstly, get the work done 
on Barse-Bil1ara meter gauge line. At pre-
sent, Rajasthan is in the grip of famine. 
Therefore, instead of Rs. 10 crore you will 
have to spend only R". 5 crore and oeopJe 
will work on the entire line. In this famine 
period, that line can easIly be constructed. 
Whatever work you have done, you have 
paid the dividend and you have n1ade the 
full payment. One thing more I have said. 
The Report of the Railway Reforms Com-
mission has come. You may kindly opel) 
a Zonal Office at Jodhpur or Ajrner. 
( Interruptions) 

One thing I want to say about Raunakpur 
Expres~. This train has only 7 coaches 
which are in very bad shape. You should 
find out as to why such coaches have been 
attached to the train. That is why I want 
to request you to pay some attention to 
Rajasthan also. 

With these words, I thank you and 
cenclude. 

SHRI ATA-UR RAHMAN (Barapet): 
Mr. Deputy Speaker, Sir, I know you are 
funning against time. I do not want to 
to take a long time. I would likc only to 
recapitulate some of the points which have 
been raised by my colleague. Shri Dinesh 
Goswami. 

I have made a strategy that I would 
point out those points ",hie. he has raise d 

and also a few more points that I would 
be adding. If I cross the limit of five 
minutes, I hope, at least these points will 
be taken note of since the Railway Minis-
ter himself is present. I come from a very 
very difficult part of the country in the 
sense •.• 

AN. HON. MBMBER: It is part of 
the coun.try. 

SHRI ATA-UR RAHMAN: You may 
calI it a difficult region also whi ch is cut 
off from the rest of the country and the 
railway line is a kind of umblical cord & we 
do not want to snap that. I have mention-
ed about the geographical position but the 
most important point in this particular 
situation is that we have only one entry 
point to the North Eastern region with 

only tentry & exit point on the State border. 
Because of transport difficulties the prices 
in Assam are the highest in India. If we 
do not take care of transport we will be 
sunk for the future and there will be 
trollhle. As the railways have not been 
able to meet our demands the road trans-
port are making inroads and there are lot 
of anamolies In the road transport also. I 
would not like to cry dOVvll the railways 
they have done very well in the sense of 
railway track maintenance as in foreign 
countries which I have seen. But so far as 
quality of coaches and other things are 
concerned they are not doing well and I 
do not know how, an improvement can be 
brought about. 

The other point I want to raise is about 
old rakes. If you look at the figures-I 
tried to get the figures but I could not get 
them-the North Eastern railway have the 
oldest carriages going in India. When I 
made an inquiry about it I was told that 
we are so far away and the coaches that 
are sent to our region are picked up by 
others on the way. So, we find both on the 
meter gauge as well as broad gauge the 
worst possible coaches on the North 
Eastern railway. 

Sir, the other day when I was travelling 
by train as I was entering I found the line .. 
oleum coming out of the floor at Gauhati. 
I thought I should put this particular fact 
before this au&ust House. Res.rvatioa of 
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tickets is a big racket in Assam, parti .. 
cularly in Guwahati. I am sorry to say 
that jf you go by the front-door, you don't 
get any tickets and if you go by the back-
door, you can get tickets. For e'xample, 
when a marriage party in Guwahati recen-
tly wanted to buy railway tickets for their 
retarn journey, they could not get the 
tickets. But when a particular man appro-
ached them assuring. "I could get ticket for 
you. don °t worry", this was possible. He 
came back after one hour with tickets for 
40 or 50 people. The marriage party m::!m-
bers asked him how he could get the 
tickets. The man said that there are oth~r 
ways to get the tickets. So, Sir, I would 
request the Railway Minister to keep a 
close watch on the reservation of tickets 10 

Assam and, of course, if possible every-
where. In fact, it would not be a bad idea 
to have Railway officials sitting at big 
junctions so that they can keep a watch 
over the reservations just as we used to do 
control rooms when law and order situa-
tion arose. I am sorry to say that this 
matter goes unattended and it does not get 
the sort of attention it required. When 
somebody at the high level wants a ticket, 
he is provided from re')ervation quota of 
ticket in the headquarters but not from 
others. 

Sir, we have got one railway line in 
Guwahati and another metre gauge line on 
the north bank with limited seating capa-
city. Army personnel make matter \\ orse, 
I wonder why army can not get sufficient 
extraboggies to travel. As you know, there 
is a big deployment of arnly personnel in 
the area and they should have special train 
running for them. Because of on-rush, the 
army personnel while trying to get into the 
trains, quarrels at the railway stations. I 
hope the Railway Minister should take 
note of this particular aspect of the matter. 
Relief would come to passengers if Army 
personnel are segregated. 

The next point is very very important. 
It is almost a sentimental matter. This is 
about the diversion of railway line at 
Guwahati. Shri Dinesh Goswami has al-
ready spoken in detail on this point. But 
another point to which I would like to 
draw the atten1ion of the Minister is that 
Guwah«.ti is rather a small city and it has 

only one road going from East to We~it. 
The Railway line passes through the heart 
of Guwahati and it is impossible for the 
traffic to move on one road. Even if one 
wants to go from East to West, the traffic 
is so congested and hea" y that one would 
not be able to move so easily. I would 
therefore request the hon. Minister kindly 
to send a very high power Body so that 
they can make a surv y of this important 
issue and do the needful immediately. 
1 have talked to my friends in the Railways 
and they say that if the railway line is di-
verted, the passengers would have to go 
very far away from Guwahati This would 
not be so. Maligaon is very close to the 
town where they can shift the goods sheds 
and the stati ons. They have old existing 
railway yards also at the place. The natio-
nal highway is close to Maligaon. Public 
should take advantage of the national high-
way also. 

The other thing which I want to men-
tion is about roof-travelling by the passen-
gers in running trains. I would like to su-
ggest that if the roofs of the carriages can 
be suitably re-designed with spikes, roof-
travelling can be easily prevented. The 
other connected thing I would like to point 
out here is pollution by passengers tra-
vening on roof making the water tanks 
dirty-I do not want to say how they spoil 
the water-one can guess. 

Sir, we have been repeatedly ask.ing for 
a separate Divisional headquarters at 
Rangia. This has not been dO!1e. I would 
not only urge the Railway Minister to give 
us a Division at Rangia, but also an Integ· 
ral Coach Factory at Rangia. Without 
that, I do not think we can have sufficient 
number of good carriages required in the 
north-eastern railways. 

Lastly, about the Jogighopa railway 
bridge which has already been sanctioned. 
When I was a small kid in thirties, I could 
see the distance from Jogighopa to Gauhati 
dotted with red line on the railway map 
meaning thereby t hat the railway line 
would be extended upto Gauhati, but this 
has not come about so far. The allot-
ment of funds for this particular job has 
been very negligible. I hope, the Railway 
Minister w.uld take due notie. of thi, 
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important bridge and the here and bare 
then completed as early as possible. 

(Tran,lation] 

SHRI CHANDRA KISHORE 
PATHAK (Sabarsa) : Mr. Deputy Spea-
ka\ Sir, I support this Railway Budget 
because, in the face of the apprehension 
that the rail fares would be increased due 
to hike in the prices of petroleum pro-
ducts, the Budget presented by Shri Lal is 
commendable and for that I thank him. 
Mr. Deputy Speaker. Sir l if the said fares 
are increased and at the same time facilities 
are also provided to the passengers, then 
the people do not mind the increase in the 
fares. It is true that certain facilities are 
provided in the long distance trains but if 
you see the trains running on branch lines, 
you will be surprised to see their condition. 
There is lot of dirt in the coaches, they are 
without light and one dares not open the 
doors of the lavatory because it is never 
cleaned. Regarding punctuality of the 
trains, less said the better. The distance 
lrom Saharasa to Supole is 16 to 17 kms. 
and one train starts from there but that 
too is delayed by hours. This causes a lot 
of inconvenience to the people. If on the 
one band, you go on in:;reasing the fares 
and. on the other hand you do not provide 
facilities to the passengers, then it causes 
pain and difficulties to the people. I would, 
therefore, request the hon. Minister to 
check corruption in the Railway administ-
ration. If he can do so, than I think there 
will be no need to increase the rail fares. 
If looting of coal, payment of overtime 
allowance and claims is controlled-if these 
three things are brought under control-this 
will not only raise the earnings of the Rail-
ways, but the facilities to the passengers 
will also be increased. But only the fares 
are increased every year. Today if an or-
dinary man purchases a bus, he becomes 
rich enough to construct a palatial building 
within a short span of time but in the 
matta of the Railways, in spite of huge 
net work of trains all over India, there are 
only losses and losses. To prevent these 
losses, there is need to geer up the admi .. 
nistrative machinery. At this Juncture, I 
want to draw the attention of the hon. 
Ilailw~ Minister towards the problems of 
_)' OWB constituency. 

Gen. Di,. 

Mr. Deputy Speaker, Sir, earlier 
Bhapariyahi-Nirmali line was in operation 
but it was washed away in Kosi flood. Be-
cause of this, the people of that area have 
to travel 100 to 150 kms. via a foretgn OOU-
ntry viz. Nepal to reach their own Divisi-
onal Headquarters which is some 5 to I. 6 
Kms. away. It is time consuming journey 
also. I demand that this old line shodld be 
restored. We are .not demanding any 
new line. This needs to be paid due atten-
tion. Our area is not being developed 
from the beginning. The reason for this 
is that as soon as a Minister quits his 
office, everything comes to a standstill. 
During Shri Lal it Narain Mishra's time, 
many lines had been surveyed but no one 
knows where the files relating to those 
lines have gone. The people of Bihar are 
lethargic and are in slumber but when they 
wake up, they make things difficult. There-
fore. I would jjke to draw your attention 
to the backward areas. The foundation 
stone of Chhitoni-Bagha said bridge was 
laid by Shrimati Indir€! Gandhi but she too 
is no more now. No Railway Minister has 
paid attention towards this side. It can 
connect U.P. and Bihar. With these words, 
I welcome the Railway Budget. 

SHRI MANKURAM SODI (Bastar) 
Mr. Deputy Speaker, Sir, I support the 
Railway Budget presented by the hone 
Minister. I w ill speak about the area 
where people have been exploited, sup-
pressed and d~nied their just rights for 
hundreds of years. Due to lack of means 
of transport in that area even after so 
many years of independence, unlike other 
areas, justice has not been meted out to 
them. In the matter of education also, 
we suffer because good teachers do not go 
there. Due to lack of means 0 r transport 
if good teachers do not go there, the chil-
dren will not be able to get proper educa-
tion. We remain deprived of those advan-
tages which are available to other areas. 
Whate\;er policy or scheme is formulated 
by the Government for the development 
of the area remains unknown to the peo-
ple as good administrators do not go 
there. In this way the work does not 
progress according to the plans. The deve-
lopment 04· agriculture is also impeded. 
If there is good yield, market is not avai-
lable and in the absence of means of trans~ 
port, the farmers are exploited. In our 
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area salt and 'chironji' are bartered. In 
this way we have been the victims of ex-
ploitation for hundreds of years. Even 
today we are being exploited because no 
cottage industry is being encouraged there. 
Due to lack of means of transport and 
markets, the traders are unable to reach 
there. JIl. For hundreds of years, the lab-
our of the area has been going to the con-
tractors of the other areas for work and 
becomes bonded there. The other areas 
have developed due to extension of rail 
facilities there. We may formulate any 
number of plans for Adivasi and back-
ward area,;. If good administrators d~ 
not go in those areas and are not provided 
incentives for good work, we cannot succe-
ed however hard we may try to d~velop 

that area. 

Thus,we have been persistently deman-
ding from the hon. Railway Minister for 
the last 20 years that Raipur line in Bastar 
district should be linked with JagdaJpur, 
but not even a mile of railway line has 
been 1aid nor is there any hope for it in 
the future. The raii'V.ay line at present is 
upto Beladilla. The railway line upto 
Beladil1a was extended because the indus-, 
try needed it there and the Central Gov-
errment considered It necessary to provide 
rai1way line there from that pOInt of view. 
But, from the development point of vievv, 
that area has not been given even one mile 
long railway line, nor any provision has 
been made in the Seventh Plan in this 
regard. Thus, the Government did not 
pay any heed to the persistent demand of 
the local people. If you do not give a rail-
way line to that area, no purpose is going 
to be served by formulating plans worth 
crotes of rupees be"auc;e no skilled worker 
will be prepared to go there, no body 
would be prepared to set up any Industry 
there, no good administrator would like to 
go there. Thus, no developmental \\ ork 
win be possible either in the field of 
agriculture or in the field of education. 
Therefore, the actual development of that 
area will take place only wh~n means of 
transportation are made available there 
otherwise, even crores of rupees spent i~ 
the name of tribals and backward areas 
will Dat yeild any benefit to them. There-
fore, I would again request the hon. 
R"UW~~ Mimst~r to considt! the dematld 

of the tribals and lay at least a few miJes 
of railway line for which I shall be thank-
ful to him. 

[Engiirh) 

SHRI JAGANNATH PATTNAIK 
(Kalahandi): Mr. Deputy Speaker, Sir, 
I rise to support the Railway Budget bro-
ught forward by our Railway Minister. 
Sir, no doubt) there is all round develop-
ment in the RaIlways. But with some 
regret, I have to mention that much care 
has not been taken to see that regional 
imbalance is completely eradicated. So, 
there is an imperative need to evolve a 
new strategic and operational approach 
to ensure that discrjmination and regio-
nal imbalance are completely eradica-
ted. 

SIr, you know that Oris~a is a very 
backward State so far as railways are 
concerned. I shall draw the attentioB of 
the hon. Minister to include i:ll the surv~y 
the Arnbaguda .. Lanjigarh railway line 
which is a very rich mineral area and 
which is an area full of tribal people. 
Most economically backward areas of 
Koraput, Kalahandi and other districts 
lIke Phulbani will be connected. It will 
also connect the alumina plant at Daman-
jodi with Vizag Port. So also, the Khurda-
Bolangir raiJway lIne which has been in-
c'uded in the survey should be expedited 
and the work shoul<.1 be completed earlier. 
Likewise, the Ta1cher-Sambalpur railway 
line will expand the collieries and this 
\\ ill help in creating a new industrial in-
frastructure. The Jakhpura Bansapani 
railway line will reduce the transporta-
tion costs on export tariff. The Koraput-
Rayagada line should be completed. 

I have given some other proposals 
and I have drawn the attention of the hon. 
Minister through various means to intro .. 
duce a new railway line between Amba-
guda-Lanjigarh. I am again repeatine 
this because this is a "ery important line 
and that is why I am stressing it. There 
is a train called the Sambalpur Express 
from Howrah to Sambalpur. It if can b. 
extended upto Rayagada, the entire sou-
thern and western coast of both Orissa 
;nd Andhra Pradesh will b •• cD~fitcd.. So 
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it should be extended upto Ray.agada or 
a bogey should be attached from Raya-
gada so that it can be linked to the Sam-
balpur Express. 

And there should be a direct train 
from Titlagarh to Puri, because Puri is a 
holy place for the entire mankind. 
Bhubaneswar is the State capital. This 
train will provide fan opportunity for the 
peopie of the western and southern parts 
to have a direct link with the State capi-
tal, and the holy place Puri. 

There is a train which is known as the 
Link Express. It i5 going up to Raipur 
I demand that this Link Express ~hould be 
extended directly' upto Delhi, instead of 
Raipur. 

I have some more points, but the time 
is short. All the recommendations in the 
reports of different committees with regard 
to recruitment, training and promotion 
should be implemented. \Ve should en-
courage indigenization. So, the input of 
imported materials ~hould be reduced. 
Gradually, we should see that we become 
self-suffcient in all the industries, including 
Railways. There should be electrification, 
because it will serve the purpose of con-
servation of energy. 

There was an argument that electri-
fication would cost Ri. 10 lakhs per Km.; 
but there is a proposal by the Raj Com-
mittee that if we use aluminium, instead of 
Rs. 10 lakhs, we will have to spend only 
Rs. 7 lakhs, to complete one Km. So, it 
should be taken into consideration. 

I strongly plead for the complete abo-
lition of the contract labour system. All 
those labourers should be absorbed as 
regular labour in Railways. 

We have introduced computers now. 
It is the demand of the modern era. In 
order to improve our administrative effi-
ciency, and for better management, 
we must use computers. But we should 
be careful that it does not squeeze the 
opportunities for providing employment. 

The cbi1dr~n of Railway employees 

should be given better educational and 
medical facilities. 

One more point-regarding sports. The 
Railways are playing a vital role in the 
matter of sports. Many employees from 
Railways have earned name and fame for 
this country in many international athletic 
meets. While thanking the Minister for 
bringing this about, I would urge upon 
hinl to provide more funds for sports acti-
vities. If needed. we can bring in inter-
nationally eminent coaches, so that our 
boys can get better training. Through 
Railway this country will then achieve 
glory and international gold medals. 

With these words, while argui!lg that 
the Planning Commi~sion should live 
more money for Railways because it cre-
ates the basic infrastructure for all-round 
development of the country. I ~ttongly 
plead that the Minister should ensure that 
regional imbalance is completely eradica-
ted. In order to fulfil that basic concept 
and to achieve the socialistic goals, the 
demands of Orissa should be taken into 
consideration, and greater attention paill 
to our State. 

[Trans/at ion] 

SHRI RAJ KUMAR RAI (Gho~j): 
Mr. Deputy Speaker, Sir, I am gratetul to 
you for giving me an opportunity to speak 
on the Railway Budget. I support thi. 
Budget. By prese-nting this Budget, Shri 
Bansi Lal. whose ability and actions are 
well-known, has allayed the apprehension 
that foI1owing the hike in petroleum pro-
ducts, the Rail\'Vay Budglet will break the 
back of the people. Therefore, I express 
my thanks to him and extend my support 
to this Budget. 

Sir, whereas the entire country has 
heaved a sigh of relief after the presenta-
tion of this Budget but at the same time 
I would like to draw the attention of the 
hon. Minister to some aspects which have 
not received his attention in the Budget. 

The work relating to construction of 
new railway lines has been corisiderably 
reduced on the plea that it is not econo-
mically viable or that the viability is less. 
The broad saule or nan-ow puce lines 
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laid during the British period or a few 
years thereafter are being strengthened and 
bulk of the Budget is being spent on these 
lines. But that region of the country which 
bas unfortunately remained backward all 
these years has no railway line and if it 
does not receive his attention now, it will 
~o~tinue to be neglected for decades to 
come and those areas will lag far behind 
as far as development is concerned. They 
will not get full benefits of independence. 
No area can make any progress if it has no 
means of communications, railways etc. 
Sir, I belong to that part of Uttar Pradesh 
which is totally backward, very peor and 
has enormous unemployment.. There is 
no industry there. The reason is that 
there is no broad gauge railway line in 
that area. The attention of Government 
has been drawn to the need for a railway 
line by a number of Members eversince 
this Parliament came into being. The atten-
tion of the hon. Minister of Railways was 
also drawn, but there is no mention of 
this even in the Seventh Five Year Plan. 
Banaras-Cbhapra line, Shahganj-Ballia 
line, Bagha bridge to which Shri Pathak 
was also just now referring, Dohiaghat-
Indara line and many more railway lines 
could be mentioned. Approval lor Banaras 
Bhatni line was given, but the progress of 
v'ork on that line is so slow that we feel 
as if Government are determined not to 
accelerate the pace of development in our 
area. I would like to submit to the hon. 
Minister, through you, that he should 
CLme upto the expectations of the people 
who have reposed trust on his determina-
tion to get work done and should pay 
attentiod to the backward areas also. We 
ha\e to compete with Punjab and Haryana. 
They say that why they were lagging be-
hind where their own leader is the 
Minister? 

He can say that there is shortage Of 
resources. But, if corruption and pilfe-
rage is checked in the railways, it will 
result in increase in income which could 
be properly utilised. The expenditure in 
the railways is more than the income. I 
have made a comparative study of the 
reports of 1952, 1954 and 1968 and I have 
found that the expenditure is ever increas-
ing and as a result of that DO new project 
~'n be taken ul' in tb_ near future. There-

fore, there is need to pay attention t8 it 
also. 

The biggest problem today is over-cro-
wding. This can be judged from the fact 
that when we travel by train the passen-
gers force their entry even in reserved 
compartments. Besides, there is problem 
of reservation also. Nobody wants to 
travel without reservation. He knows that 
if he dares to travel without reservation, 
he will be crushed. A weak persons is 
simply pushed out. The hon. Minister 
should pay attention to it. 

The hon. Mini!ter has categorically 
admitted that ticketless travel in 
trains is on the increase. When he 
has admitted this he should aho 
have explained the reasons therefor. I 
strongly feel that if a strong Minister like 
him is unable to check it, no one else can 
do so. The ratio of ticketless passengers 
is gradually increasing. Who will check it 
if he is unable to do so ? What the official 
machinery is doing? Why the orders are 
not being implemented and where are tht 
funds going? Why the people are increa-
singly taking to ticketless travel? Strin-
gent laws are required to deal with this 
problem firmly. Today, there i~ a need to 
implement such laws. The image of the 
Government and that of Shri Bansi Lal 
will improve only if they deal with it 
firmly so as to bring down the number of 
ticketless passengers in the days to 
come. 

Sir, there is Mhow junctiun on Sha-
hganj-Ballia narrow gauge line. Two-thre. 
years back when Shri A.B.A Ghani Khan 
Chou~hary was the Railway Minister, he 
had inaugurated an o\er-bridge on this 
line. A well-known administrator of that 
area had chaired that function. Sir, there 
is a lot of criticism not because of lack 
of progress. I met Shri Rajiv Gandhi and 
Shri Bansi Lal and told them that when 
some one lays the foundation-stone with 
an official stamp. it was not proper to say 
later that the work would start only when 
the State Government would contribute 
their share and that the Railways wouJd 
undertake the construction only after the 
State Government had constructed the 
neces~ary apprcach reads. 1 he Railways 
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are unnecessarily delaying the construction 
on technical grounds but the people are not 
going to listen to such lanle excuses. When 
a gentleman like the Railway Minister and 
Shri Ghani Khan Chaudhary inaugurates 
a work in the presence of 4-6 ]akh people 
think that the work would definitely be 
done. But, now it would be a blot on the 
Government if it is delayed unnecessarily 
due to some technicalities. It is not appre-
ciable if a person lIke you is unable to do 
it. 

When I met the hon. Minister, I had 
put before him certain arguments. Inciden-
tally, he is also present in the House. I 
had informed him that Azamgarh, Ghazi-
pur Balha are such districts as have no 
broad-gauge railway line. Even If there is 
a line or two, the trains whIch run on 
them emit a Jot of smoke. Today the situa-
tion is that du;! to these dilficulties and 
mismanagement even the officials of that 
area working in DelhI cannot visit their 
vil1ages. SJmIlarly pee pIe cOIning to Delhi 
face the same dlfficulties. I had 
requested for some quota of seats 
at Shahganj In Assam MaiJ and in 
Tinsukia mail at Ballm, A7amgarh and 
Ghazipur. I had also requested for quota-
of 2-4-6 seats.. one or two seats in 1st 
class and a few in Second class in the 
trains running for Bombay, Madras and 
Delhi. If"e want to travel to Jaunpur, we 
are not able to do so. ThiS ~lll not involve 
much expenditure. The han. Minister 
should kindly pay attention to these mat-
ters. When will these difficulties be re-
moved if they are not removed dUTIng your 
tenure? 

Sir, I '" auld like to submit that the 
services of my area in the freedom struggle 
are a glowmg saga of sacrifice. The land 
is fertile there and the people want to 
work. One can find labourers belonging 
to Eastern Uttar Pradesh and \Vestern 
Bihar thioughout the world. But in this 
era of de"elopment, these areas are still 
extremely backward. We have lost patie-
nce now. We are expecting a volcano to 
erupt and then it will bring a revolution and 
government will be forced to ponder over 
it. We are constrained to raise these mat-
ters again and again in this House. We 
are bemg comp lled to awaken the govern-
ment and we have b~en \isked to commit 

ourselves to get their grievances redressed 
and go on "Pad yatra" in Callia, Jaunpur 
Ghazipur, Azamgarh, Deoria and invite 
you to \ isit these places and to highlight 
their problem, so that you might con ... 
vince them about the difficulties and ask 
for their forgiveness. That day is not far 
wh n p~ople will lose their patience. 
With these words~ I support the Railway 
Budget. 

·SHRI P. APPALANARASIMHAM 
(AnakapalIi) : Mr. Deputy Speaker, Sir. 
presenting a separate budget for Railways 
is the legacy that we have inherited from 
the British rulers. I am against this prac-
tice. Even after independence the old 
practice of pres~nting a separate budget for 
railways IS being followed to thlS day. 
Having a separate budget for Railways 
makes things difficult. Many more pro-
cedures have to be followed. For example 
many accidents takes place at the level 
crossings at Ye1amanchali, Bayyavaram, 
Anakapam, Aganampudi. We had been 
requesting for the construction of over-
bridges at these places. But because of 
the cumbersome procedure, we were made 
to shuttle between Zilla Parishads,National 
Highway Authority and Railway Ivfinistry. 
The constructIon of over bridges at these 
places has not been taken up so far. So 
even for a minor thing ljke construction 
of an overbridge, one has to follow cum-
bersome procedure. These delays can be 
avoided if the Railway Budget is presented 
alongwith General Budget. 

Many hon. Members belonging to the 
treasury as welJ as the opposition benches 
took part in the discusslon. Either they 
were praisi ~ the buJgct or CrIll.' 1 19 it. 
They were not really lllterested in the pro-
per analysis of the budget. The Railway 
Mmister has tried to paint the budget rosy 
but really it is not so. Developmental acti-
vities have been given a low priority. The 
budget does not mention of developing the 
railways in the country. All that has been 
said is just to perform the formality. It is 
mere a compilatIon of statistics. No new 
measures are being introduced to improve 
the efficiency of the railways. Sir, in foreign 
countries trains run at a speed of 500 Kms. 

.The speech was orisinally delivered iJ;\ 
Tel\llu. 
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to 600 Kms. We, in India cannot even 
ima,aine our trains running at such speed. 
Evon the existing speed is being brought 
down. After a recent a~cident in Tamil-
nadu Express the speed is now -brought 
down to 60 Kms. per hour. 

Sir, Visakhapatnam is one of the major 
industrial centres in the country. Vlsakha-
patnam steel plant is fast coming up. A 
railway line has already been laid. But the 
construction of the yard or station has not 
started. Even the location of the yard 
and the station has not yet been fixed. 

Sir, the catering service in our trains 
~ very poor. The quality of the food 
supplied in the trains is far from satis-
factory. Even several members belonging 
to the Ruling party have complained about 
it. The food in polythene bags, supplIed 
at stations like Ballarashah, Kazipet 
stations is quite hopeless. Even the animals 
would refuse to touch that food. The food 
should not be supplied in polyth~ne covers 
and steps have to be taken to improve the 
catering services. 

Sir, the Government ha\ e set up a 
coach factory at Kapurthala in Punjab. I 
welcome it and wish that such factories 
come up in every State. But at the same 
time, I am sorry to say that the Govern-
ment ha"e ignored the demand of Andhra 
Pradesh in setting up a coach factory at 
Kazipet. the decision was taken up long 
ago. Yet, the decision has not been im-
plemented so far. I request the GO\ ern-
ment to take steps to set up coach factory 
at Kazipet. 

I take this opportunity to request the 
hone Railway Minister to run a passenger 
train between Samarlakota and Visakha-
patnam. Similarly a train between Vijia-
nagaram and Visakhapatnam should also 
be introduced. These are the long stand-
ing demands of the people in the area. 
The population in Vizag has gene up by 
3llakhs in the last one and a half year. 
People from the neighbouring areas come 
to Vizag to earn their livelihood. Hence in-
t.foDuction of these trains is very much 
nacessary and I bope that hone Minister 
will.oeMider this request favourably. 

Sir, there is a proposal under consi-
deratjon of the Government to introduc a 
train from Vizag to New Delhi. It IS said 
that this train will be connected to the 
Oakshin Express. In stead of connecting 
this proposed train to Dakshin Express, I 
request you to connect it to Andhra 
Pradesh Express. 

Sir, there is a rule of the Ministry of 
the Railways which prohibits its employees 
to take up their grievances to the Members 
of Par1iament of MLAs. If an employee 
approaches any M.P. or an i\,1LA for the 
redressal of his grievance he becomes liable 
ior dIsciplinary action. This is atrocious. 
We are a democracy. Approaching a 
people's representative for the redressal of 
personal grievance is not undemocratic. 
Employees, like any other citizen. have a 
right to ventilate their grie\ ance before a 
people's repre sentative. Taking disciplinary 
action against the employees "'ho approach 
the p~blk representatives is quite unjusti-
fied and uncalled for. Hence I request the 
hone IYlinister to scrap the rule imme-
diately. 

Sir, I thank you very much for giving 
me the opportunity and conclude my 
speech. 

CH. LACHCHHI RAM (Jalaun) : Mr. 
Deputy Speaker, Sir, I am obligeJ to you 
for giving me an opportunity to speak. 
The Hon. Railway l\linister deser, ~s aU 
praise for presenting a Railway budget 
which is not only encouraging but a!.,o in 
the interest of masses. As the time at my 
disposal is limited, I would submit a few 
things about my own area, instead of go-
ing into the subtleties of budget. I have 
been elected from the Bundelkhand area of 
Uttar Pradesh. It is a backward area and 
has been a princely State. At present, 
Government is paymg a lot of attention to 
this area but still much remains to be done 
there. 

15.04 brs. 

[SHRIMATI BASAV ARAJESWARI 
ill the Cha;r} 

Our area is divided into two districts 
viz., Jalaun and larotha in Jhansi distri~ti, 
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I would like to draw your attention to dis .. 
trict Jalaun. A railway line between Jhans; 
and Lucknow passes through our area. 
Many trains ply on this route. These trains 
are important and go upto Bombay and 
Cochin. Some of them come from Gorakh-
pur and other distant places. But because 
of single track, these trains often get late. 
This causes inconvenience to long distance 
passengers. One train which passes through 
our area goes to Cochin but it does not 
itop at Urai which is an important station 
in our area. It stops while coming but 
not on its return. I, therefore, demand 
that it should halt there. But till there is 
a double track in the area, this problem 
will not be solved. 

I met the Railway Minister along with 
my colleagues in connection with a railway 
line. Food-grains and oil-seeds are pro-
duced in Konch on a large scale. A 
railway line was constructed from there to 
Etah during the British time. But it seems 
that today efforts are being made to dis-
mantle this railway line. We had reques-
ted the hon. Minister to extend it to Gohat 
but instead of that I recei\'ed a letter from 
him disclosing that it is being dismantled 
because of it being uneconomical. This 
will cause great resentment among the 
people there. If a warehouse is cons-
tructed there, additional wagons are pro-
vided and other shortcomings are removed, 
then it can prove economically viable. 
Recently, Rs. 80 lakhs were spent on its 
conversion into a broad gallge line. If it 
i, dismantled, it would cause great hard-
,hip to the people of the area. I would 
request not to dismantle it but to extend 
it to Gohat via Nandigaon Sewada. 

The other area larotha in my consti-
tuency is surrounded by rivers. Yesterday 
an hone Member said that many people 
in Bundelkband have never seen a train. 
There is a long standing demand for a 
railway line which may pass _ through 
Jarotha and connect Mauranipur with Eta. 
Oil-seeds and foodgrains are produd:d in 
large quantity in this area but as this area 
is surrounded by rivers, which have no 
.ridges, a lot of time is taken to carry the 
foodgrains to the Mandis. Therefore, there 
i$ o .. d to link it with a railway line. 

As an hone Member rightly pointed 
out, the people of this area are deprived 
of certain facilities becaus-e the Central 
Railway headquarters' is located far away 
from there. I would, therefore, request 
that this headquarters should be set up at 
Jhansi which is a central place. 

Passenger trains are delayed because 
they are driven by steam engine. If the 
steam engines are replaced by diesel engine 
this delay can be eliminated. For some 
days, diesel engines were used in passenger 
trains on Jhansi-Kanpur route and these 
started moving on time. 

During the time of late Shri Lal Baha .. 
dUJ; Shastri, a survey was conducted for 
construction of a railway line between 
Urai and Jalaun via Etawah. The work is 
still incomplete and no attention is being 
paid to a complete it. Besides foodgrains, 
oilseeds and potatoes, sugarcane is pro-
duced on a large scale in this area but in 
the absence of a railway line and other 
means of transport, the farmers are not 
able to get remunerative prices for their 
produce With these words, I congratu-
late the hone Railway Minister. 

SHRI BALASAHEB VIKHE PATIL 
(Kopargaon) I thank you for 
giving me an opportunity to speak. I 
would not speak for more than three or 
four minutes. At the outset, I congratu-

late the hon. Railway Minister and hi~ 

colleague, the Minister of State for not 
only checking the fare hike but also imp-
roving the working of Railways, thereby 
adding to the revenue of the Government. 

I would like to give a few suggestions 
in this connection. Firstly, I would like 
to point out that the passengers have to 
suffer a lot due to the thefts in the rail-
ways. Early stepS should be taken to 
check these thefts. There was a proposal 
to set up an independent Railway Police 
Force, instead of the State police to check 
such thefts but it has not been set up so 
far. It has been left to the State Govern .. 
ment to post the police officers and they 
post thos~ officers in the Railway Police 
whom they do not want and this is the 
reason why there has been no improve ... 
ment in this regard. I have observed 
that most of tb- thefts particularly in ~ 
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class compartments take place between 
Nankhed and Parmani. This matter has 
been discussed with the concerned autho· 
rities many times but there has been nei-
ther any improvement in this regard nor 
anyone has been apprehended. 

So far as electrification of railway 
lines is concerned, it needs further improve-
ment. The Mandad-Daund railway line is 
a link between North and South. Now 
that both these pJaces have got electricity 
facility, an electrified 1ink railway line 
should be provided. It does involve 
some expenditure but it \\-ill surely bring 
about the needed improvement in t!1e 
working of railways. There are many 
industries in this area which can contri-
bute towards its development. I ha ~'e 
made efforts in this direction but it has 
been observed that there is heavy load on 
the link line that has been constructed there. 
Last time when I asked a question in Par-
liament in this regard, I was told that as 
the load intensity had considerably increa-
sed, this line would not be able to with-
stand any further load. I am not avvare 
of the factual position in this regard. I 
would request the Government to give 
serious thought to this matter. 

Thirdly, where there are railways, they 
do contribute to industrialisation. :r-.;O\V 

population of the cities i~ increasing. Side 
by side. the number of jhuggis and jhonp-
ries is also increasing. But owmy to in-
crease in population, the people of villages 
migrate to cities and. therefore, facilities of 
more railway Jines should be provided in 
the rural areas. There has been a long 
standing demand to convert Manmad·Aura· 
ngabad-Pardi-Baijnath metre gauge line in-
to a broad gauge line and the GQvern-
ment also wants it but it always runs short 
of funds. There are many state industries 
in Marathwada but in spite of this. the 
industrialists do not wish to go there 
because there is no broad gauge line in the 
area which results in losses to them. I. 
therefore, request that this work should be 
taken up and completed expeditiously. It 
has been stated that Miraj-Lathur metre 
gauge line is not economically viable. But 
if coal supply is provided, this railway line 
can prove beneficial to the backward area 
of Marathwada. Similarly, there has been 
a demand for Ahmedanagar-Beed Parli-
B.ijDath raHway line foe the last 70 years. 
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A survey has also been conducted but due 
to paucity of funds it is not being taken 
up. This railway line would help the 
drought prone area and as a result of 
direct link between Marathwada and Bom-
bay it will help in decentralising the in-
dustry. 

Be-;,ide'i, I would submit that as; the 
Sholapur Division has become administra-
tively unmanageable, it should be divided 
into two Divisions. Manmad is acquiring 
growing importance in the area. Half of 
the country's food grain stocks are stored 
in Manmad. Besides Sholapur division, 
one more division should be created near 
Manm3d or Bhusava1. This will go a long 
way to improv~ the working of railways. 
The railway e~ployees and the passengers 
will be greatly benefited thereby. Manmad 
is a big junction. I feel that more facili-
tiee;; s110uld be provided there. Even drin-
king water has not been made available 
ther!!. A number of industries are locat-
ed in Manmad, Srirampur and Ahmedna-
gar but adequate provision for expansion 
has not been made. The expansion work 
is being carried in at a snail's pace. This 
should be speeded up. 

Fruits are produced in large quantity 
in our area. Every year we request the 
han. Minister to make arrangements for 
the transportation of fruits on priority 
basis. But the same is not being done ins-
pite of the fact that the fruits are a perish-
able item. As a result, the fruits get rot-
ten there re;uIting in heavy loss to the 
growers. Therefore, I would request the 
Rail'vay Minister to bring forward a legis-
lation under which priority is given to the 
transportation of seasonal fruits so as to 
avoid losses to the growers. 

Once Pandit Kamlapati Tripathi visited 
Shirdi. At that time he gave an assurance 
that a railway line from Punatamba to 
Shirdi would be constructed. But no such 
line has been constructed there till this 
date. I would request that if a Minister 
gives an assurance then the Minister who 
su\!ceeds him should fulfil it. Shirdi is a 
secular holy place and people belonging 
to other religions also visit that place. So 
I would request the hon. Minister to fulfil 
the assurance siven by the then Mi.oi$t,r, 
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With these words. I welcome the Rail. 
way Budget and thank you for givinS me 
an opportunity to speak. 

DR. CHANDRA SHEKHAR 
TRIPATHI (KhaliIabad): Mr. Speaker. 
Sir, I convey my thanks to the han. 
Railway Minister for giving relief to the 
peopte and for not increasing freight rates 
in the~ budget. He has also spelt out 
measures to check ticket less travel and to 
rettl(yve hardships being faced by the 
people. The Budget shows that the 
incidence of train accidents has not come 
down as yet. But good work has Oeen 
done in the fields ot family welfare and 
planta-rion. For this, I congratulate the 
hone Minister. Although prices of petro-
leum proJucts have been raised, yet the 
rise has not affected the railway Budget. 
This is a good augury. 

Our Government wants that regIOnal 
imbalances are removed and that the 
backward areas make progress. It is need-
less to reiterate in t he House that the 
castern U.P. is the most backward area in 
the country where lakhs of people are 
living below the poverty line and are 
unemployed. The region has practically 
no industry. Survey of a railway line from 
Satjanwa to Gonda via Bansi was conduc-
teC! when Babu Jagjiwan Ram and Shri Shi\ 
Narayan were Railway f\.iinisters but the 
line has not been constructed so far. 
Mebdaval town is inhabited by weavers. 
There is no railway link and therefore they 
cannot take their goods to market for sale. 
This is hampering their progress. Vakhira 
is YalnOus for copper and bronze items. 
In tire absence of railway line there, thou-
sands of traders are leading a life of wants. 
They are unable to progress. They neither 
can bring raw-material nor can send finish 
products for sale. Besides, there is also 
a famous rice and rock saIt Mandi of India 
at Bansi Naha. But for want of a railway 
1in~ the people of the area have remained 
backward and are facing problem of sub-
sistence In this context, I would also 
like to say that the level crossings at 
Khalilabad IS closed thirty minutes before 

traiAs arrive. In the absence of an over-bri-
dge tJaere, the tra.ffi.c comes to a stand still 
and thousands of people have to face areat 

hardships. I had raised this matter in -the 
Zonal Committee also and would like to 
request the hone Minister in this House 
that an over-bridge should be constructed 
there at the earliest. Another thing. The 
metre-gauge line from Gorakhpur to Loc-
know has been converted into broad gaule 
line as a result the height of platforms at 
various railway stations bas been J0wered . 
The passengers particularly the weak, 
women and old have to face a great 
difficulty in boarding. Sometimes they 
meet with fatal accidents. So I would 
request that the height of the platforms. 
should be raised at the earliest. Sheds 
have not been provided at alJ the platforms 
So the passengers have to face great 
difficulty in the scorching sun and during 
rains. This should be looked into. I 
would also like to draw the attention of 
the hon. Minister to the claims sections of 
the railways. It has corne to notice that 
medicines, etc., parceled or sent by goods 
train from Delhi to Lucknow, are pilfered 
on the way by the railway employees 
tbemselves, and the railways have to pay 
compensation to the tune of crores of 
rupees. Th erefore, Government must .fix 
responsibility in this regard and if it is 
done, I can say that Railways will not 
have to pay compensation amounting to 
crores of rupees and thay can invest the 
amount so saved in the construction of 
new railway lines. This will help in the 
progress of the backward and neglected 
areas. 

It is seen that the gap between input 
and output has increased. As against 100 
In 1970, it has increased to 398.6 in ]984--85 
I would suggest that extravagance in ex-
penditure should be curtailed. Officers 
should not be allowed to stay in the five 
Star hotels and their rooms should not be 
furnished with luxurious carpets. The 
savings thus made could be spent on laying 
new lines in backward areas. This win 
remove regional imbalances and the people 
will get maximum transport facilities. 

You have made a detailed reference of 
medical facilities I have seen a scanning 
machine at Madras imported from Japan 
which makes diagnosis of brain and head 
injury in 10 seconds. In train accidents 
most of the people die of head and brain 
injuries and there is no facilit)' .v.jJabl~ 
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for making quick diagnoses. In such cases 
a delay of few seconds can claim life. I 
would request that such machines should 
be installed wherever possible so that head 
or brain injuries are diagonised without 
loss of time and the life of the people in-
volved in railway accidents is saved. 

More Ayurvedic and Unani hospitals 
should be set up to provide inexpensive 
medical facilities. 

With these words, I express my thanks 
to the hon. Minister and support this 
Budget. 

SHRI RAMASHRA Y PRASAD 
SINGH (Jahanabad) ; Mr. Speaker, Sir, 
I am thankful to you for giving me an 
opportunity to speak. 

In this Budget, the prOVISion that has 
been made for laying new railway lines is 
very nomina1. Railway is a very big 
department and it has a pivotal role to 
play in the allround development of the 
country. 

Since I have ver~' Jittle time at my dispo-
sal, I shall confine myself to certain sugg-
estions pertaining to my constituency only. 
In our area train is the cheapest mode of 
transport. Travelling by road or by buses 
is costly. All people cannot afford to 
travel by bus I would like to invite your 
attention to Patna-Gaya rail\\ay iine, 
which was opened for traffic in 1876. The 
Grand Cord which is called the Gaya. 
Mugalsarai Branch was opened in 1900 A D. 
and the Gaya-Dhanbad Bran:h Line was 
commissioned in 1906. Taking into con-
sideration the communication needs of the 
area, the British Government accorded 
priority to Patna-Gaya railway branch in 
the initial stage of operation of railways. 
I would like to tell the hon. Minister how 
important the Gaya-Patna railway line is. 
It was given priority even when India \\ as 
not independent, but uptil noW this has not 
been converted into doubJe line. In the 
event of any accident on Howrah-Mugal-
sarai Orand Cord Line and Howrah-
Mughalsarai line, an the trains running on 
this line are diverted to Gaya-Patna line. 
So, at such time this line provides a very 
111lpotw.nt Uulc;. Such iQ the importance and 

priority of this J Jne. Our hon. Minister is a 
very able and competent person. But no 
attention has been paid towards this line 
and it has remained neglected till date. 
The rolling stock and other things on this 
line are out dated. The railway lines in 
this area are also very old. When some 
accident takes place, the people do not 
blame the Railway Ministry but by sheer 
innocence regard it as a nationa 1 calamity. 
The Railway Minister is not paYing atten-
tion towards this. Such an old line has 
not been doubled so far. I demand 
that the Patna-Gaya Section should be 
doubled forthwith. Survey has already 
been got done here but the resource-con-
straint should not be an exe use. I would 
say that the constraint of resources will 
always remain. Then how will we be able 
to bring about development. If some area 
remains undeveloped it gives rise to dis-
satisfaction, and thus is born terrorism. 
This is the basic factor for the spread of 
terrorism and you people are responsible 
for this. When terrorism, has spread, then, 
for containing the terrorism, you have to 
spend more than what you would have 
spent on laying a railway line, in that area 
and even then you fail to control terrorism. 
Therefore, every S tJ. te should be eqlUllly 
developej. Our BIhar State is a very 
unfortunate State in which so far nothing 
has been done in the matter of development 
of rai!way net-work. Last year also; I bad 
maje a request for making a provison is 
current Budget for doubling this line. I 
had also demanded replacement of old rail 

lines and rolling stock. I request that 
attention should be paid towards this. 
The steam engines should also be phased 
out. The Jives of the people should not 
be play'~d with in this manner. 

Now I want to putforth some sugges-
tions about the operation aspect. The 
passengers going from Patna, Gaya, etc., 
to Madras and South India have.to face 
many difficulties. No direct rail service 
is availabl e from there. Therefore, I 
suggest that Mad ras-Bokaro Steel City 
Express should be extended upto Patna. 
Four additional coaches should be attached 
to 93-94 Up/Down Patna Ran~hi Express 
which may be Shifted to Madras-Bokaro/ 
Steel City Express at Ranchi to provide 
facility to the people. B.sid~ in ~~ 
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absence of stoppage of 93-94 Patna Ranchi 
Express at Jehanabad, people intending to 
go to Ranchi from Jehanabad experience a 
lot of difficulties. My submission is that 
the number of coaches in this train should 
be increased. If 350 Dn. Mughalsarai 
Passenger which starts at 15.45 and arrives 
at Gaya at 20.25 and remains stationed 
there for 10 hours, is extended upto Patna, 
it will provide a lot of facility to the 
people. Gaya .. Patna line which is a very 
old line should be converted into broad 
gauge line. With these words I conclude. 

SHRI NIHAL SINGH JAIN (Agra) : 
Mr. Chairman, Sir, I am grateful to you 
for giving me an opportunity to express 
my views. Through you, I congratulate 
the bon. Transport Minister for presen-
thing this balanced Railway Budget and 
support it. The hon. Minister has taken 
a bold step by not ·increasing the railway 
freights. This will help in containing price 
ri~e. Increase in goods traffic, realisation of 
production targets and computerisation of 
reservation are really laudable achievements. 
Continuance of concessional travel for the 
youth is a very commendable gesture. 
Tbis will definitely strengthen national in-
tegration. The hone Minister deserves 
congratulations for renewal of tracks, im-
provement in railway catering services and 
simplification of refund rules. I also 
congratulate him for announcing impor-
tant surveys to be taken up in 1986-87 
between New Delhi and Agra and 
New Delhi and Kanpur. This will bene-
fit the public and reduce journey time to 
a great ebtent. But through you, I want 
to draw the attention of the hon. Minister 
to certain fundamental issues. It has 
been the policy of the Railways to ensure 
punctuality of trains but the factors that 
hinder the observance of punctuality al e 
not being removed. In this connection, 
I would like to draw the attention of the 
hon. Minister particularly to the Central 
Railway. On Delhi Madras and Delhi-
Bombay routes, there is single line route 
near Dhou]pur. Similarly, between Babina 
and Basai, between Hoshangabad and 
Budni and at several other places there are 
single line routes. So, my submission is 
that in order to ensure punctuality of 
trains it is necessary that tbe lines are 
dO\lbl,c;1. El~trjfieation of fQ.il t~a<;~ 

between Agra and Tundla should be under-
taken at the earliest so that east-bound 
trains could also be run through Agra. 
One problem is that of the crowd on the 
stations of metropolitan cities. Take the 
example of Delhi itself. The Railways 
Ministry has noticed this. They have 
from time to time set up two new stations-
New Delhi station and Nizamuddin station 
where fast trains terminate and the passen-
gers bound for other destination have to 
change the trains. If they have to go to 
Rajasthan, they will have to go via Old 
Delhi. Therefore, I would request that in 
order to tackle the problem of overcrow-
ding, many other routes should be studied 
through which this crowd can be diverted. 
For example, trains like Tamil Nadu Ex-
press coming from South should be 
terminated at Agra and from there ano-
ther trains should be made available for 
Rajasthan. More trains should be started 
in addition to the existing ones. This 
arrangement will help in reducing the 
crowd. This will save the time of the 
passengers. They will also have to pay 
less fare. For this, fast trains from Agra 
to Ahmedabad etc. should be started. 

The Ministry of Railways provjdes 
many facilities to the country and foreign 
tourists. Agra is one of the major tou-
rism centres of India. But it has remai-
ned neglected so far as these facilit ies are 
concerned. Reservation facilities in the 
trains going to all directions is the mini-
mum for Agra. For example, Delhi-
Calcutta route passes through TundIa near 
Agra but a quota of on1y two berths is-
available in Kalka Mail. In Bombay 
bound mail trains also there is no reserva-
tion quota from Mathura or Bharatpur. 
It should be increased. In Avadh Ex-
press; a second class. bogie and an AC 
sleeper should be attached. The condi-
tion of waiting rooms at stations is bad. 
Facilities are lacking there. These also 
need to be taken care of. Agra is a sta-
tion of international importance from 
tourist point of vi ew and as such renova-
tions on large scale inside as well as out-
side are necessary. Platforms are small, 
they should be extended. The goods re-
main lying on the platform. Trolleys too 
remain parked there. These also make 
passage narrow and people faIt down on 
the rail tracks. Proper arrangemen(s 
~llo\11d be lllade in this relard aJso. 
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The mail trains generally have very 
few unreserved coaches. Moreover, they 
arc not attached at a fixed place and the 
passengers have to run from one end to 
other. In the pFocess they generally miss 
the train. I suggest that the number of 
unrelerved coaches should be JUcreased, 
they should be connected at a fixed place 
and announcement regarding their place 
should be made prior to the arrival of the 
trains. 

With the development of the cities, the 
distance between the stations and the 
Rewly developed areas has increased. The 
di.tance is now some ten to twelve Kms. 
which causes lot of inconvenience. There-
fore, basides main stations of the cities, 
trains Ihould stop at other stations of 
those cities. For e'ltan1ple1 in Agra Cantt. 
the trains should !top at Rajamandi also. 
This will be very convenient to the people. 
Arrangement should also be made for 
stoppage of Gomati Express at Tundla. 
There is need for st.uting a shuttle between 
Mathura and Agra. Railway line from 

• Agra to places in Madhya Pradesh via 
Fatehbad-Bah should be restored. 

With these words, I express my grati-
tude to you for givina me time to speak 
and congratulate the hone Transport 
Mini~ter for presenting this Budget. 

SHRI K. J. ABBASI (Domariaganj) 
~adam Chairperson, I am thankful to you 
for aivin& me an opportunity to speak on 
the Railway Budget. The tilne is short. 
Therefore, first of an I congratulate the 
hon. Mini~ter because everyone was afraid 
that the fares will be increased in the 
Budget. But he has not increased them 
for which he deserves congratulations. 
Also, it is very satisfying that he has star-
ted modernisation and computerisation. 
The Allocation for staff quarters and for 
other amenities has been raised. I thmk 
this will livo much relief to the workers. 
To be very brief, I come from eastern 
Uttar Pradesh, which is a very backward 
area. We wished that a coach factory 
~hould have been set up at Khalilabad or 
Basti if it was not possible to set up it at 
Gorakhpur. But the Coach Factory has 
lone to Kapurthala. Still, I would request 
that something must be iiv.~ to this area 
tQ fl~Uit.te its devel0l'moBt~ 

The engines with North Eastern Rail-
ways are now twenty years old. There-
fore, as long as these engines are not rep-
laced with new ones, the speed of the 
trains cannot be increased. Although the 
area is linked with broad gauge line now. 
The situation continues to be the same. 
Normally, it takes five hours to reach 
Basti from Lucknow and as such there has 
not been any saving of time. I bope, h. 
will pay attention to it also. 

I have-been writing about the bad con-
dition of the 1st class compartments from 
time to times, but all in vain. The reason 
being that entire attention is devoted to 
A.C.C. The people have also become 
accustomed to travelling in A.C.C. but 
old people like me stiJI prefer to travel in 
1st class. The condition of the tOIlets in 
the Ist class is worse than that of lind 
class. At least those bathrooms can be 
renovated which do not require a large 
spending. 

The trains also run very late. Emergency 
had worked wonders and we noticed that 
the trains used to run on right time to the 
extent of minutes and seconds. As my 
friend from Basti has said that a proposal 
had been mooted before 1977 for the con-
struction of Sahjanwar railway line. There-
after, as hone Memb~r from our area took 
over as Minister of State for Railways in 
1977. He got the suney conducted. Now 
people say that had Janata Party not lost 
power, the railway line would have been 
constructed and since congress party has 
come to po\\- er now, it will not be cons-
tructed. Therefore, my submission is that 
the construction of this railway line ltas 
become necessary also because only two 
out of the fi\ e parliamentary constituencies 
in our area have the railway facility. 
The remainmg three do not ha'\e any such 
facility. To say that the line is uneconomi-
cal is nothing but an excuse. Certainly, 
it is the question of funds but it would 
not be uneconomical. 

We have also written about raising the 
level of platforms there. I am in receipt 
of a letter from the General Manager for 
which I thank him. An allcoation of Rs. 
1064 lakhs has been sought. Estimate for 
the same has also been received. I would 
{e,{uest the hon. Minister to·provide funds 
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at least for one \!)latform if not for two, so 
that its level is raised. 

Bombay is one such city where lakhs 
of people irom one area live. It was 
after a long struggle that a train was in-
troduced, but it does not cope up with 
the rush of passengers reservation quota 
at Basti in lInd class is 75 berths. It 
should be raised to 150 berths; i.e. two 
bogies should be attached. Besides, 
another fast trains from Gorakhpur to 
Bombay and Gorakhpur to Delhi should 
be introduced. As of now, we have got 
only one train, i.e. Jayanti Janata Express 
by which we come to Delhi. We are three 
Members from that area and during one 
railway travel, three companions accom-. 
pany us. Thus~ total comes to six 
persons. After a prolonged struggle, 
we got the number of berths increased 
from two to three-two in the cabin & one 
outside. Now if he is unable to give us six 
berths, he can give us at least four so tbat 
two persons are accommod"lted. I hope he 
would accept this simple demand. At the 
same time, lInd class quota of reservation 
in Jayanti Janata should also be increased. 

Apart from this, I am to submit that tho-
ugh the catering service in the railways has 
improved. yet there is scope to improve it 
further. We cannot compare it with Raj-
dhani Express, because there the depart .. 
ment charges ior food in advance, whereas 
in the case of Jayanti Janata, the payment is 
made afterwards. But at least catering 
facilities can be provided on the Jines of 
Ra.jdhani so that the passengers could get 
better food. 

At many places, tea continues to be 
served in kettles instead of flask. Wh~n ser-
ved in a kettle, the tea gets cold. Since 
the flasks are in vogue everywhere, the use 
of kettle should be stoppej. I hope the 
hone Minister would pay attention to it. 

I had requested him about waiting 
room facility at Basti railway station. As 
of now, lInd class threc!-tier passenger 
have been accommodated in it with the re-
sult that no accommodation is generally 
availab1e. there. Therefore, there should 
bo a separate waitio:s room f01' 1st olass 
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passengers. At the same time, I would also 
. say that the timings of the Bombay-bound 
trains are not at all suitable. One train 
leaves in tne morning and the other in the 
night and these odd timings cause conside-
rable inconvenience to the passengers. If 
its time of departure is chang~d to around 
11-12 O'clock in the day. it will be very 
convenient to the people. There is no pro-
blem if it reaches Bombay by 10.00 p.m. 

With these words, I thank you for 
giving me an opportunity to speak. 

SHRI TILAKDHARI SINGH 
(Koda rma) : Mr. Chairman, Sir,.. I 
wholeheartedly support the Railway Budget 
presented by the hone Minister of Railways. 
I would request him to ensure that the 
benefits of this good Budg.et also reach the 
remote areas of Chota Nagpur and Santhal 
Pargana and the Harijan·Adivasis and tbe 
people belonging to weaker sections livina 
there. 

Northern Chota Nagpur and Hazari-
bagh Pargana and its divisional head .. 
quarters are not linked by rail. There is a 
long standing demand in this respect and 
the former Railway Ministers had also 
given ac;;surances in this regard but no 
action has so far been taken in this _ dire-
ction. I hope the hone Minister will make 
provision in the Budget in this reg~r~ . and 
will link these places with the dIVISional 
headquarters which has no rail link with it 
at present. I would like to request the holt. 
Minister to link Hazaribag divisional head-
quarters With Kodarma by rail. Otberwis.e, 
the hike or reduction in railway fare WIll 
be of no consequence to the people of that 
area. Therefore, I req vest tbat till these 
areas -are Ii' ~ _;d by r...:.ihvay lines, arrange-
ments shotl!J be made to stop Nilanchal 
Express at Kodarma for two minutes, be-
cause the local people catch the train at 
Kodarma. I once again request the hone 
Minister to arrange for two minute stop-
page of this train at Kodarma. 

Dhanbad is a coal belt. There is a 
train from Mughalsarai to Gaya. This train 
should be extended upto Dhanbad for the 
benefit of the people of that area. At the 
same time, I would also like to mention 
that casual labourers are wotking <m 
Hazaribagh Road (or the last two years, 
but they are not bein& resuladsed. On tb-c 
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contrary, persons whose names are not 
on the panel are being appointed. I would 
request the hon. Minister to get this 
matter looked into and take suitable steps. 

Another submission that I want to make 
to the hone Minister is that Giridih district 
falls in Chota Nagpur. The people of 
Giridih have a long standing demand that 
rail line should be provided from Kodarma 
to Hazaribagh. Patna is the capital of 
Bihar as well as divisional headquarters. A 
train runs fr.om Giridih to Mezhpur. If a 
bogie for Patna is attached to this train, 
Meghpur will have direct rail link with 
Patna. This is my request. 

Another train, Patliputra runs from 
Dhanbad to Patna. This train too has no 
connection with the train bound for Megb-
pur, because this train gets late and as a 
result, it does not give connection for 
Meghpur. I request that punctuality of 
time of this train should be ensured so that 
it may give connection for Meghpur. 

As seen from the Budget presented, the 
Government are doing a number of works. 
But you had proposed construction of a 
40-60 kilometre new railway line. I agree 
that you are paying more attention to 
maintenance, but you should also lay new 
railway lines. I have already mentioned 
Hazaribagh. It should be connected with 
Kodarma by rail. 

With these words, I support this 
"Budget. 

[Englis"'} 
SHRI K. MOHANDAS (Mukunda-

pmam) : Mr Chairman, Sir, as usual this 
year's railway budget too has not spared 
the travelling public. I fail to understand 
the need for raising the rail fare this time. 
Maybe the bon. Railway Minister thinks 
that the f>eople will blame him jf he does 
DOt raise the fare as it has become an 
annual ritual and people expect him to do 
it. Otherwise, because of tbe excellent 
pef'formance of the railways both in pas-
senger 1raffic as well as goeds traffic, they 
could generate a small surpJ us and the 
Railway Minister should have been large~ 
hearted enouah to spare the passengers as 
be has dofte invthe 1:aSe -of goods. The 
r~e 1a --'SocOD'd dass fare in mail and express 

trains by 7.S per cent and by 5 per cent 
is by no means sma11. For a person who 
goes to Kerala the additional amount that 
be has to pay is between Rs. 15 and Rs. 
20. This by no means is a small increase. 
I would Iik e to say that this increase in 
rail fare is going to hit the people of 
Kerala. A large majority of the Keralites 
living outside Kerala visit their homes once 
every year. A large majority of them 
belong to the fixed income group. For 
every ticket one bas tu pay Rs. 15 to Rs. 
20 nlore. For a family of four or five, 
the addItional amount would come to 
almost Rs. 100. This is going to make a 
big hole in his pocket. Especially when 
the price of everything is rising, the people 
in the fixed income group are the ones who 
suffer most. Most of the passengers in 
the s~ond class belong to this category. 
Therefore, I would request the Railway 
Minister to reconsider ~t and withdraw the 
fare hike. 

Now I come to another point. This 
is in regard to railway development in the 
country. In this conn~ction, I cannot 
he1p saying that my State of Kerala has 
always got a step-nl;)therly treatment at 
the hands of the railways. India has more 
than 60,000 Km. of railway li~e. Out of 
this, Kerala's share is only 914 KM. 
Similarly, in other States, there are 10 
KM. of railway line for every on lakh of 
population whereas in Kerala it is only 4 
KM. Not only that, Keralah as not got 
any railway installatIon so far. The 
Government of Kerala had sometime back 
offered land free of cost and water, elec-
tricity and other inputs at re3.sonable 
costs for setting up of a railway coach 
factory. A technical committee had come 
to Kerela for site inspection, but after-
wards the coach factory has gone to 
Kapurthala. This is what always hatlPens 
to Kerala. After site inspection, the fac-
tory would go to some other State, In 
this connection, I want to say that our 
neighbouring States like Tamilnadu, 
Andhra Pradesh, etc. have more than one 
railway installation. But Keraia has none. 
Therefore. I woulJ request the Railway 
Minister to set up a coach factory in 
Kerala at least during this plan period. 

Within Kerala itself, there is regional 
imbalance in' respect of railway ~eveJ.op, 



311 Rly. Budget 1986 .. 8'. MARCH 6, 1986 Cen. Db. 

[Shri K. Mohandas] 
mente The Malabar region is the Inost 
backward in this regard. The problems 
of the travelling public in this region are 
many. Lack of adequate number 0" trains, 
inadequate reservation facilities for those 
who go to Bombay, Calcutta, Delhi and 
other parts of India are only some of the 
problenls. These problems have been 
there since Independence and the autho-
rities have turned a blind eye to these 
peoblems. Unfortunately, the Govern-
ment at the Centre would accept a de-
mand only when it is accompanied with a 
lot of political pres~ure and violence. 
The Government should not gi ve such an 
impression to the people as this would 
ultimately destroy the unity of the coun· 
try. Legitimate demands of every region 
should be met. Therefore, I would req-
uest the Railway Minister to give top 
priority to the Rail\l1;ay needs of Kerala 
and also to the undeveloped Malabar 
region in Kerala. 

[Translat ion) 

SHRI JAGANNATH CHOUDHARY 
(BaHia): Sir, I am very thankful to you 
for giving me an opportunity to speak on 
the Railway Budget. I rise to support the 
Budget presented by the bon. Minister of 
Ra ilways. It is indeed a commendable 
Budget. He has given special relief to the 
people belonging to the weaker sections 
and has avoided a general price rise by 
not increasing the freight rates. The hone 
Minister deserves congratulations also be-
cause be has tried to give special conces-
sions and facilities during his tenure and 
I heartily welcome all these steps. 

Sir, I come from eastern-most district 
Ba1lia of. Uttar Pradesh where no industry 
can be set up because it is linked by nar-
row gauge line only. Due to this, the 
people of eastern part of the State face a 
lot of difficulties. I had requested the 
hOD. Minister during the last budget and 
I again request him that the narrow gauge 
line from Varanasi to Chhapra should be 
converted into broad gauge line. This 
will immensely benefit the eastern parts of 
the State and industries will start coming 
up there. But it is very unfortunate that 
the Government have riot paid any atten-
thilD to it so far. I have written to tb. 

hone Railway Minister as well as the 
han. Prime Minister in this regard and I 
hope that this matter would be given a 
serious consideration and the narrow 
gauge railway line from Varanasi to Cbhap-
ra would be converted into a broad gauge 
line with a view to facilitating the deve-
lopment of eastern region. 

16.00 hrs. 

I had appraised the hone Minister of 
the difficulties being faced in BaHia city in 
the matter of transportation. He had 
assured that it is difficult to convert the 
line into a broad gauge line. However, an 
overbridge would certainly be construc-
ted. This will particularly benefit the 
people going to the courts and the hospi-
tal. I want to remind the hone Minister 
once again that overbridge in BaHia should 
be constructed soon and the assurance 
given should be fulfilled. Decision to con .. 
vert the Varanasi-Bhatni narrow gauge line 
into broad gauge line was taken five years 
back, but work on this line is going on at 
a very slow speed. I know that there is 
shortage of funds. I would request that 
the required funds should be allocated 
and the pace of work accelerated. The 
Varanasi-Bhatni link should have been 
completed by 1985, but nobody knows 
when it"will be completed. I hope this 
line would soon be completed and the 
paucity of funds would not be allowed 
to come in its way. I had submitted 
an application to the hone Minister 
requesting that some berths in Kashi 
Vishwanath Express should be reserved 
from BaHia to Delhi for M. Ps. who are 
required to travel frequently. As of now, 
we have to get reservation from Varanasi. 
I want that a quota of at least four berths 
should be reserved in 1st Class for M. Ps. 
Generally, people have to face a lot of in-
convenience in regard to reservation for 
travelling from BaIlia to Delhi. I request 
that some berths in 1st Class should be 
reserved from BaHia so that the people do 
not have to face difficulty. Train timings 
should be strictly observed to avoid in-
convenience to the passengers. There has 
been some improvement in the matter of 
food and sanitation but it is not upto the 
mark. Provision should be made for re-
servation for Bombay and Calcutta .. boUlld 
trains from BaHia. I have alread~ Fven 
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this matter in writing. Once again I 
congratulate the hon. Minister and hope 
that he would pay more attention to food, 
sanitation and punctuality of trains. Provi-
sion should also be made for the proposed 
overbridge in this budget and it should be 
completed in this year itself. 

·SHRI M. SUBBA REDDY (Nandyal): 
Madam Chairperson, through the Budget 
presented this year for the Railways is ~ot 
encouraging an effort was made to wipe 
off the deficit. It is good. To that extent 
I welcome the budget. But Sir, the expan· 
sion of Railways has been totally neglec-
ted this year. No new Railway lines ar.e 
being taken up this year. In my constI-
tuency, Nandyal, we have been pJeaJlllg 
repeatedly for constructing an overbridge 
there. It is a minor thing and does not 
involve much of expenditure. But it was 
not taken up. I am sorry to say this. 
The Government of Andhra Pradesh has 
already conducted the survey and submit-
ted the Report to the Ministry of Rail-
ways for consideration bllt no action has 
been taken so far. The report is still pen-
ding before the Government. So I req-
uest the han. Minister to intervene in the 
matter and see that the construction of 
overbridge at Nandyal is taken up early. 
Shri P. Venkatasubbiah who represented 
this constituency, promised to the people 
to provide this overbridge. He is no more 
a member of this House. At least to hon-
our the promise made by Shri Venkata-
subbiah, the construction of overbridge 
should by taken up now. (Interruption). 
Also, he promised a Railway line from 
Ycraguntla to Nandyal to the people of 
the constituency. The Government 
should at least conduct a survey for this 
line and take up the construction of the 
line when funds are available. Sir, there 
is metre gauge line from Secundrabad to 
Guntakal. This was constructed during 
the days of Nizam. To this day it is a 
metre aauge and no steps have been taken 
to convert it into a broad gauge. The 
first Prime Minister of India, late Pand~t 

lawaharlal Nehru during his visit to 
Kurnool promised to the people that this 
line will be converted into a broad gauge 

·The speech was oriainally delivered in 
T.luIU. 

Gen. fJla. 

and extended upto G untaka1. This pro-
mise remained a promise not only throu.-
hout his tenure but even to this day. No 
steps have been taken so far to convert 
Secunderabad Guntakal line into broad 
iauge. 

The Railway station at Nandyal was 
constructed during the days of Bdtish. It 
is so small that there is not enouah place 
for the passengers to stand and wait. 
Nandyal is a Taluq headquarters. Its 
popUlation is nearly one lakh. Nothin, 
has been ('one to improve the Railway 
station. Hence I request the hon. Minis-
ter to improve it as early as possible. 

There is a train namely Tungabhadra 
Express which runs from Secunderabad to 
Kurno~J. There IS a long standing demand 
to extend it' upto Guntakal. But so far 
it has not been extended upto Guntakal. 
They continue to run the express upto 
Kurnool even though it is not profitable. 
Steps should be taken to extend this train 
upto Guntakal wilhout delay. The exten-
sion of this train also facilitates the people 

. who come from Bangalore. The passen-
gers coming from Bangalore who alight at 
Guntakal. There was an Express train 
from Secunderabad to Bangalore. But now 
this train has been withdrawn and the pas-
sengers are facing great inconvenience. 
N ow they are forced to travel by road. 
Hence to mitigate the inconvenience 0, the 
people of this area, it is quite necessary to 
extend Tungabhadra Express to Guntakal. 
I had written several letters to the hon. 
Minister requesting him for the extension 
of this train. But the replies that I recei-
"ed from the Ministry are stereotype. 
It is strange that a clerk in the Ministry 
of railway replies to the letters from the 
MPs. It is immaterial how many times I 
address the letters to the Ministry, the 
replies that J get from them remain to be 
the same. The passengers coming from 
Bangalore who alight at GuntakaJ and 
want to travel towards Kurnool are faCing 
great difficulties. They have no connect-
ing train upto Sccunderabad. I hope, at 
least now the Tungabhadra Express will 
be extended upto Guntakal. Since this 
Government took over, there are develop-
ments on the negative side. The first 
development is to travel in traias witbo", 
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~ts by bribins the conductors and 
TTIs. The second deve4opmcl'lt is ticket-
Jess travelling without bribing the staff. The 
third development is to TUD the train~ with 
out providing drinking water and catering 
facilities These are developments which 
have t.akeD place since tbis Govt. assumed 
office. These are the things which are DOt 
aan:ate.d but only tD be experienced. I 
suaaest that the hon. lVI.inister may travel 
by trains ~Dd see for himself how poor the 
~ties provided tD th~ people are. He 
.should travel in passenger trains. Other-
wise, he win not ,come to know about the 
difficulties experienced by passengers. He 
usually travels by air. Being a Railway 
Minister, he should also travel in the pas-
senger train to acquaint himself with the 
.p.roblenB of traveling. The otha- day I 
happened to travel to Udaipur by train. 
At many pojnts the chain was pulled and 
passengers got down. It shows the caH-

_ ousness and utter irresponsibiljty of the 
authorities. No measures to improve the" 
efficiency are being taken. If the Railway 
Authorities continue to be callous, the 
efficiency cannot improve. Trains cannot 
run punctually. Mere increasing the fare 
will not contribute to the progress of 
Railway-s. The income will go down. 
Pilkr.age is on the increase. If the Rail-
ways can contain ticketl.ess travelling and 
pilferage, it will go a long way in impro-
ving its revenue. So steps have to be 
taken to control these menaces. Then 
only the situation will improve. 

Sir, there is no justification in having 
a separate budget for the Railways. During 
the days of the British, when the Rai Iways 
were under the control of private com-
panies the budgets used to be separate for 
all railways. But that is not the position 
today. Yet, we continue to have s~arate 
budgets. Having a separate budget is also 
decting the efficiency of Railways. There 
is not much improvement as .a result of it. 
So it js better to dispense away with the 
~parate budget for Railways. 

Sir, ,passes are beiog issued to the em .. 
pjoyeca. These cmployeos get the benefit 
of .iacrcased D A. from time to tiDae. On 
the 'ODe and they -ha.ve ~t.he benefit of the 
iAf;zeascd D.A. and on the other hav.e 

~.IH.. 

very little to pay for travelling in the tra-
ins. As a result of it they will not have 
any money to assist the -state Govern-
ments. Hence instead of overburdening 
itself by issuing passes freefy or at a no-
minal cost. it is better if the Govt. increa-
ses the cost of such passes. Wbat is wrong 
if the employees who receive enbanced 
D.A. installment pay a little bit more for 
the railway pass. 

Many foreigners visit the country a'l'ld 
tra vel by our trains. They spend money 
lavishly here. The Ra-ilways issue concessi-
onal tickets to these foreigners if they l'a,' 
in dollars. It will not be -burdensome for 
them to pay a little more for the tickets. 
Hence the fares of the concessional tickets 
issued t-o the foreigners should also be j n-
creased . 

In these days of advanced civilisation 
it is a llcity to travel by metre gauge. 
Hence all the metre gauge lines -should be 
converted into broad gauge as fast as pos-
sible. The distance between Kurnool and 
Secunderabad is hardly 120 kms. but it 
takes not less than 5 hours to cover the 
distance. It is both inconvenient and a 
waste of time. Hence the conversion of 
metre gauge into broad gauge throughGut 
the country is necessary. 

Now the fa.res of 1 st class h ave been 
increased. ConsequentJy many people 
wtlo use to travel by 1 st class ar~ now 
tr:avelling in 2nd class. Now all the 1~ 

class bogies are almost empty. Not even 
an insect can be found in a AC compart-
ments. From Hyder.abad it takes ]A hounI 
to t'each New Delhi by AP Express. Diff-
erence between tlle 1 st cillss fare of this 
line and an air ticket is only Its. '1JXJ1-. 
When the difference between a 1st class 

ticket and air ticket is very less, one rather 
prefers to travel by air instead of tra-
velling in train wasting considerable time. 
When the 1 ~t class fares go up natUl'aUy 
peopJe will try to ira vel b:y 2nd class. 
Thus there will be an acdditional pressure 
011 the 2nd class travel. T_ GO\'t. sbGUW 
take BOte« these facts befOl'e illCf'ttasin! 
tbe fares of I st class jouraey. 

The Government should not ignore the 
difficulties of the people. In a democra-
tic set lap, it :is ~er if 1he persons at -the 
helm of affairs come into direct COBt~ 
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w~ the J)eople. We. are a democratic 
C'0UDt'ty. The Govt. should think about 
tlte difficulties 01 the people. It is in the 
sI'irit tbat I want the hon. Minister to 
travel by trains. Then only he can suc-
ceed in providing beUer service to the 
people. Sir. the other day in the 
Consultative Committee of the Ministry of 
Civil Supplies, we happened to dis-
cuss the disappearance of two goods wag-
goDS. Nothing is .known about what 
bal7Pened to them. It shows the state of 
affairs in the administratIon of railways. 
The railways should endeavour to impro-
ve the administration. Il is the respon-
sibility of the railways to provide at least 
the minimum facilities like drinking water 
and good food aboard the trains. 

Madam, I do not want to take much 
time of the House. I thank .. you very 
much for giving me this opportuni"y. 

DR. G. S. RAJHANS (Jhanjharpur) 
I congratulate the Hon. Transport Minis-
ter, Shri Bansi La] for presentIng such a 

good railway Budget as, I believe, has never 
been presented since Independence. How-
ever, I would lIke to submIt that he has 
not done ju~tice to Bihar. Pnor to Inde-
pendence it was said that, 

[English] 

,rwhat Blbar thinks today India thinks 
tQmorrow. " 

[Translation) 

and tobay it is said that; 

[English] 

HWhat Bihar feels today India feels to-
morrow.~' 

[Trans/at ion] 

Madam, one of my previous speakers 
has rightly said that the situation in Bihar 
and eastern Uttar Pradesh is very explo-
sive and if immediate attention is not paid 
to their problems, they would acquire 
.igantic proportions and then it will be 
impossible to control them. The hon. 
Minister must be aware that all political 
pari_ havo started aD agitation in Mithila 
rcSioQ. itl NQrell Bihar ovcp.r aba,ndoDing • 

the construction of Samastipur .. Darbbe.ga 
broad gauge railway lines and taying it to 
other area. 

16.15 firs, 
SHRI N. VENKATA RATNAM ;11 

the Chair] 

I would like the hone Minister to listen 
to my submission patiently. We do not waI1t 
broad gauge line between Samastipur and 
Darbhanga but we want justice. The said 
railway hne was under construction when 
a Railway Minister took it to his constitu-
ency. I do not want to name him, but 
thIS is injustice ...... (Interruption8). r 
would urge upon him not to allow this 
injustice. What greater injustice can be 
done than diverting the railway line by 
the hone Minister to his constituency. There 
was none to raise the voice of Bihar after 
Shri Lalit Narain Mishra's death. But 
this injustice WIll not be tolerated anymore 
I, therefore, urge the Government to resu-
me work on the Samastipur-Darbbanga 
broad gauge line to undo the injustice. As 
my preVIOUS speaker pointed out that 
Nirmah-Bhavtiyadl ~ailway line on Kosi 
Overbridge was washed away during Kosi 
floods. As a result, the passengers have 
to travel a distance of 105 Kms. instead of 
5 kms. they used to travel earlier. 15 it not 
injustice? Why are the people of Blbar 
being treated as second class citizens? 
For how long ""ill they have to tolerate 
such a thing? I would like to submit that 
there were proposals of laymg railway 
lines in Chhota Nagpur and Santhal Para-
gana even prior to Independence. Hundreds 
of thou~ands people have died making re-
presentatIon but the people of this area 
have not seen a train so far. It seems we 
will go on making demand. This process 
wI11 continue. Whenever some proposal 
is mooted for setting up industrial units ill 
backward areas industrialists express tbeir 
inabilIty to set them up because they say 
they would not be able to move raw mate-
rial to and finished products from these 
areas In the absence of railway links. If 
ticketless travel and thefts are checked in 
the railways in Eastern U.P. and Bihar 
much more can be done and with the 
revenue so saved new railway lines can M 
laid. 

There bas been a long stancling de-
mand for setting up a ~oe.cb fact..,.i1\ 
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Bihar and Eastern Uttar Pradesh. As I 
had said earlier also, labourers from Bihar 
and Eastern Uttar Pradesh' used to mig-
rate even before independence in search 
of jobs to Fiji. Mauritius, British, Guyana, 
etc. Today they are living a life of sla ves 
in Delhi, in Ghaziabad, in Faridabad, in 
Punjab, in Haryana. It therefore, request 
the hone Minister to set up at least one 
coach factory in the area so that the peo-
ple can get employment and they do not 
have to serve as bonded

M 

labour in big 
cities. 

SHRI RAM PY ARE PANIKA It 
should be set up at Mirzapur. 

DR. G.S. RAJHANS: He may ~et 

up anywbere, but it should be set up. 

The workers from Bjhar and Uttar 
Pradesh used to travel on the trains roofs 
but now a legal restriction has been impo-
sed in this regard. I would like to ask the 
hone Minister how will this large army 
of unemployed labour now go ? Have you 
ever thought how else can they travel ? 
There is nobody to care for them and they 
die like small insects and worms. They 
die in accidents. I. therefore, plead to him 
to introduce a Mazdoor expreess from 
these areas to ease the situation. They 
say that they will always remain to be 
workers and wiIl not rise above it. They 
10 to Delhi, Haryana and Punjab to earn 
their bread. They want that some arran-
aements be made for them so that they 
may also live a respectable hfe. 

I would like to submit that great injus-
tice is being done to those who are unem-
ployed. They are not getting bread and 
they are starving. Therefore, justice should 
be done to them. 

One hon. Member had suggested that 
the Patna-Gaya railway line should be co~ 

verted into a double track to provide an easy 
link between North and South Bihar. That 
is why there has been a long standing de-
mand for a railway bridge at Patna. Ti1l 
this is not constructed, North and South 
Bihar cannot be linked. We have been 
~S thi' demand in eveey budaet. 

I have a great respect for Shri Bansi-
Lal. Whenever I go to him he listens to 
me very carefully. He has been a close 
friend of late Shri Lalit Narain Mishra. I 
therefore, want him to honour the assura-
nce given by I ate Shri Mishra publicly 
for railway lines whether it is in respect of 
Himachal Pradesh or Bihar. 

Lakhs of people have to walk from 
Sultanganj to De vghar and there has been 
a demand for a railway line there for the 
last 80-85 years. Whenever a person from 
Bihar takes charge of Railway Ministry 
the proposal for this rail line is mooted 
but when he is no more in office the pro-
posal is dropped. 

I would like to submit one more thinl. 
I do not know whether I should say it 
or not. It has been agitating my mind 
for a long tIme. Shri Lalit Narain Mishra 
was killed at Samastipur when he was Rail 
way Minister. I would like the Govern-
ment to instal his statue in Rail Bhawan 
so that people may remember even after 
50 or 60 years that here was a Minister 
who dies while in the service of the 
nation. 

I can recall the day when Shri Lalit 
Babu was being persuaded not to visit 
Samastipur. I was sitting with hinl in 
Ratl Bhawan at that time. He had said 
then that the people of Bihar were callmg 
him and if he did not visit them what 
would they think of him? He went and 
laid his life there. That is why I say that 
his statue sh ould be installed in Rail 
Bhawan so that people may know that 
this person laid down his life in the service 
of the nation. 

In the end, I would request the hon. 
Minister to do justice to Bihar and honour 
the commitments that late Shri Lalit 
Narain Mishra made. He had promised 
construction of Samastipur-Darbhanga rail-
way line during the last phase of his life. 
H was being constructed but was abandon-
ed. I, therefore, request that work should 
be resumed on this line. 

SHRIMA TI USHA VERMA (Kheri) : 
Mr. Chariman, Sir, I express my thanks 
to you for living me an opportunity to 
$peak on the :{tailwa;y Bud,o(. 
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At the outset, I would like to convey 
my thanks to the hon. Prime Minister for 
presenting such a· progressive and anti-pov-
erty Budget. I ho pe the Budget will acce-
lerate tbe pace of development. I weI-
com. this Budget. As has been spelt out 
in the Budget, the ambitious computer 
plan costing Rs. 520 crore has been under-
taken to wtreamline the work of transpor-
tation of goods. It is a timely, right and 
imaginative step of the Government. I do 
hope that this system will not only ensure 
quick transportation of goods but will also 
obviate all the difficultic5 being felt by the 
busioes5 community in this respect. 

The Government ha5 done a commen-
dable work by not increasing the freight 
rates, rates of parcel, fares for second class 
in passenger trains and the rates of month-
ly season tickets. For this I would like 
to convey my thanks to the hon. Trans-
port Minister. There is an important bene-
ficial scheme for the youth in the Railway 
Budget. Youth travelling in a group of ten 
will be entitled for 25 per cent concession 
in the railway Bud&et. 1 think this faci-
lity is very important for the youth apd 
maximum number of youths will be bene-
fited by it. 

Survey for Farrukhabad-Shahajanpur-
Gola railway lines bas been conducted for 
5 to 6 times by the R.ailway department 
during the last ten'years but it is not under-. . 
stood as to why this hne is being neglected. 
The Railway department has intimated that 
the department is proposing to Jay railway 
line from Farrukhabad to Puayan Mailani. 
It is also understood that if a railway line 
from Shahjanpur to Mohammadi-Gola line 
is constructed, a distance or about 3 K.Ms. 
can be saved. It is, therefore, requested 
that this long standing demand should be 
fuUfilled during the current financial year 
and a line from Shahajanpur to Gola via 
Mohammadi should be laid. The people of 
that area will be thankful to you for 
this. 

Being the President of All India Rail-
way Porters, Venders and Bearers, I have 
been placin, the problems of railway por-
ters, vendors and bearers before tbe hone 
Transport Minister trem time to time. 

They should be treated as class 1Vlemp-
loyees of the Railway and provided aU the 
facilities like medicines etc. On the death 
of a railway employee~ his son or his near 
relative should be provided job in hii place 
without any trouble. Besides this, other 
facilities should also be provided to him. 
The Government should consider the pro-
blems ot the economically backward peo-
ple seriously. 

The Government is conscious of the 
need to provide protection to the pa6sen-

gers against accidents. It is gratifying to note 
that, as stated by the Transport Minister, 
the number of train accidents has come 
down this year compared to the last year. 
However, the Government should pay more 
attention towards the safety of the passen-
gers. 

The nominal increase effected in the 
fares of upper class ttains and the mail 
trains is jUMified and is essential tor the 
development of the country. I welcome 
the step of the Government and would like 
to assure the House on behalf of the 
Government that the Government is com-
mitted to the removal of the poverty and 
the implementation of the different develop-
menta] ! sehemes. People will see its far 
reaching results. Coaches of second class 
should be attached with Kashi Vishwanath 
train and Lucknow mail at Shahajanpur 
station. The hon. Minister should look 
into all these problems. Work on the 
Farrukhabad railway line has been in pro-
gress for the last ten years. I hope that 
the hon. MinIster will look into it and 
ha\e the work completed speedily. While 
welcoming the Budget. I would like to 
convey my thanks to the hon. Minister. 

l English} 

SHRI PIYUS TIRAKY (AIipurduars): 
Sir, I am unable to support this Budget. 
First of all, I would like to draw the atten-
tion of the hon. Railway Minister to one 
thing. He has stated that 90% of the sec-
ond class passengers have been benefited. 
No. It is not so. On the contrary, 900/0 
of the second-class passengers have been 
affected because only in some passengers 
trains certain concessions ha ve been liven. 
So, the second class passengers tbrou.bout 
the CQuntry are in great difficulty. They 
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travel ip India frOlTI one State to ano-
ther in the second class in search of jobs 
for their livelihood. In the bogies they are 
not getting any seat to sit, not to speak of 
any sJeeping berths. This is the condition 
of the poor people who have to travel from 
place to place. They come to Delhi and 
other places after travelling such long dis-
tances. They move to big cities from plac-
es which are long distance away. And 
these people are "ery much affected be-
cause of this reason. The long distance 
passengers of the extreme North and the 
extreme South have been penalised because 
they are living at far-away place from the 
capite!. Kerala is in the extreme South. 
These people are affected. So many of our 
people are Jiving far away from the capi-
tal. They have been penalised just because 
they are living far away from Delhi. Peo-
ple in the Eastern zone, people in the ex-
treme south and people in the hil1y areas 
have been very Inuch affected. For the 
long distance trains the fares of tickets 
have been increased and so they have to 
pay more for their tickets to the 
Railways. What is their fauIt? The 

fault is only tha.t they are Jiving at a place 
which is far aw,ay from the capital. There 
are hilly areas and border areas \\-hich have 
to be given special attention. This Budget 
IS anti-people. It does not help the poor 
people. 

I am speaking now regarding the 
North Frontier railway. North Frontier 
railway zone is one of the railway zones 
in the country '" hich has been neglected 
for a long time. Sir, because of the Jack of 
development of this region, it seems that 
the integrity and unity of the nation is in 
danger. I say this because there is only 
one single line which is connecting the eas-
tern zone. It is the considered policy of 
the Government of India that all the 
district capitals should be connected with 
railway line. But this North Frontier and 
North E~stern region has been negiected 
so far. No action has been taken in this 
regard. The people are very much aggriev-
ed on this point. They are asking whether 
they are within India or outside India, 
because the Indian Government, especially 
the Railways, are not looking after the 
Diteds of the eastern zone as compared to 
the other zones of our cou:gtry. 

In this connection, I would like to 
state that there is one fast train from Tri-
vandrum in Kerala to Delhi via Bombay. 
But, in the eastern zone, no fast train is 
available to connect Dibrugarh to Delhi. 
People have to stay for 3 nights in the 
train and people have to undertake such a 
tedious journey to come to Delhi. So, Sir, 
I demand that there should be one fast 
train from Dibrugarh to Delhi which 
should be started without any further delay 
to give relief to the people of the area. 

After tire partitIon the Alipurduar junc-
tion was the established junctiOtl and it is 
the sub-divisional headquarters of NEF 
Railway aJso. Dut what happended is, at a 
stone-throwing distance the Railway De-
partment has made one more station, just 
4-5 kilometre~ away, that is, the New Ali-
purduar station leaving out the Alipurduar 
Junction. The Alipurduar Junction has the 
cap:lcity to handle 8 to 10 trains at a time. 
But that is abandoned; it does not even 
have the connection with the BG line. So, 
it is the demand of the people th at AJipur-
duar Junction should be connected with 
BG and from Alipurduar Junction to Sili-
Buri, the line should be converted into BG 
takJng into account the importance of the 
area, because that IS a border area and a 
more sensitive area and the eastern zone 
is very much sensitive and this is the only 
connecting line and the Alipurduar Jun-
ction is the only important junction in 
tbat zone. So, development of that area 
shouJd not be checked and the area should 
be developed as early as possible. 

Secondly, the Government proposes to 
have a railway-cum-road bridge over Brah-
maputra at Jhogigopa. and the survey has 
been going '1 for 10 YC.lrs. But ) u tare 
so much delaying it that you may have to 
spend much more on it. So, this Jhogi-
gopa-Brahmaputra bridge should be ex-
pedited and the Government of India, es-
pecially the Railway Department, is think-
ing of that also. 

The Union Government is talking of 
socialism. Your Gover.oment is supposed 
to be a socialist· government and the 
labourers from Ranchi, Santhalparaganas, 
M.P. and Orissa have gone to the far-
fiunaed areas of the eastern zone. So, the 
demand is that one train should be -"en, 
a direct train from Dibruaarh to Rancbi, 
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to -facilitate the people coming from the 
eastern zone to the most industrialised area 
of Chotanagpur. I t is a pity that on acc-
ount of the lack of sitting accommodation 
and safe journey, the people prefer to have 
a reserved bus right from Dibrugarh and 
other places to move to their homeland in 
buses. The experience of the people is 
that often they have been looted on the 
way at the connivance of the railway em-
ployees and the police. These poor people 
have been looted and they have lost all 
their earnings, whatever they have, on 
their way. So, it is imperative that a di-
rect train be given from Dibrugarh to 
Ranchi. I had already put this question 
many times and all the members of that 
area have also sent a memorandum 
demanding this. But your excuse is, the 
line capacity is not there and there are no 
funds. Like this, you found many excuses 
just to avoid the genuine demand. But I 
am very much thankful that you ha\e given 
one train frmu Gauhati to Trivandrum. 
And the people are also very much thank-
ful 10 you for that. That much I can say. 

Similarly, there is a demand that one 
train should leave Dibrugarh for Ranchi 
directly and the people want to ha, e that 
direct train. 

A number of letters are coming from 
many organisations that the quota system 
should be implerr.ented in favour of Sche-
duled Castes and Scheduled Tribes candi-
dates against the posts reserved for them 
in the RailwaYi. Even the small quota re-
ser-~'ed for them is not at all honoured in -
letter and spirit. You say that you have to 
bring those people in the mainstream of 
the society. but whatever little that has to 
be given to them is not given. So, what-
ever reservation quota that is given to 
them, must be fUlfilled .. They must get the 
jobs reserved for them and if something is 
wrong somewhere the person concerned 
who is responsible for it should be 
punished. 

AHpur Duar has five stations within a 
rad,i.us of 3 KM. We have got five stations 
without any train. This is some sort of a 
mistake. You should ask your Engineer 

loco shed is there. That should be convert-
ed to diesel locomotive. 

{Translation} 

PROF. NIRMALA KUMARI 
SHAKT A WAT (Chirtorgarh): Mr. Spea-_ 
ker, Sir, I convey my thanks to the hone 
Minister for giving re:ief through the Bud-
get to the people who have been hit hard 
by the inflation. 

Railways form the ba sis o! national 
unity as they link all the regions of the 
country_ Undoubtedly in our country rail-
ways have made tremendous progress. 
But there ace some shortcomings in It to-
wards which I would like to draw the 
attention of the GO\eI nment. 

We are heading towards 21st century. 
The slow steam engine is not suitable for 
the country. I fail to understand as to 
why steam engines are attached to the 
trains going towards ouc area. Now the 
need of the hour is to switch over to 
electric engines. \Ve import electric engin .. 
es. Now we should attain self-sufficiency 
in the manufacture of electric engines. 

Railways have a lot to do from the 
safety point of view. The women passen-
gers travelling in the trains hu\ e to face 
many odds. No co-ordination exists bet-
ween G .R.P. and the RaIlway Police 
Force. The Go, ernment should look into 
this matter. 

So far as the catering in the Railwa} s 
IS concerned, although some improvement 
has been made in it but the situation is 
still far from satisfactory. In the railway 
canteen of the Parliament House, unhy-
gienic and stale meals are quite often serv-
ed to the women Members of Parliament. 
We have drawn tlie attention of the con. 
cerned authority towards it many times. 
When such is the condition prevailing here, 
the conditions in the canteens at the Rail .. 
\\ ay Stations can be well imagined. As 
such, there is need for more checking in 
this respect. 

that Alipur Junction sho·uld be connected - I have been elected from Rajasthan. 
with DO train. The previous status of AIi- You know about the unsatisfactory railway 
pur lUGction should be maintained. One service in Rajasthan. Of COuri~, some 
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improvement has been made in the rail-
way since the time of British rule, but this 
has not been to the desired level. Jaipur, 
which is the capital of Rajasthan, has not 
been linked with the broad gauge line till 
da.te. Requests have been made a number 
of times to link Sawai Macthopur with Jai-
pur by a railway line. By linking it with 
Jaipur, the problem can be solved. 

I have raised the issue of Chetak Expre-
£s which iinks a historical city in Rajasthan. , 
in the House a number of times. This 
train links the Pink city Jaipur, Ajmer, 
famous for Khawaja Chisti Dargaha, 
Chittorgarh, a city famous for its vaJour 
and devotion and Udaipur, a city of lakes. 
But the speed of this train is very slow. It 
does not deserve to be caJ1ed Chetak Bx-
press. I raised this matter last time in the 
House and still earnestly request that the 
speed of the train be increased so that it 
may not bring a bad name to 'Chetak' 
the horse of brave Rana Pratap, which was 
famous for its speed. Even diesel engine 
has Dot been attached with the Chetak Ex-
press till date. This is affecting tourism. 
Neither A.C.C. nor A.C. sleepers ha\-'e 
been attached with this train. Therefore, 
for the development of tourism, attention 
should b. paid particu1arly to this train. 
If you cannot bring changes in it, then at 
least give one more superfast train for 
connecting Udaipur so that this problem is 
solved. Shri Balkavi Bairagi who travels 
with me in Chetak Express, was telling that 
the first class bogie which used to be con-
nected for Kharidwa has been withdrawn 
for reasons not known to us. This has 
aaravated the problem. 

Similarly, Pink City Express runs three 
days a week. Why is it not available for 
all the seven days of the week? Meena-
kshi Train which goes to South al~o runs 
three days a week. That should also run on 
all the 7 days of the week 

In 1980 work for Kota-Chittorgarh 
broad gauge line was started for which 
people of the area are thankful but this 
work is to be completed in 1988 and this 
time schedule should be adhered to. With 
the budget provision you have made, I do 
lllot lhink this work will be completed -by 

Gen_ bl,_ 

then. Therefore, there is need to pay 
__special attention to this. 

Rajdhani Express passes through Rajas-
than >but there being no stoppage of it in .. 
Rajasthan, the people of the State cannot 
travel by this fast running train. Therefore, 
it must stop for two or five minutes at 
Kota. This will be a big facility for the 
people of Kota. 

Ramganj Mandi is a big market of 
stone. Kota stone comes from there but 
in that area neither Frontier Mail nor De-
luxe Express stops. The hone Minister 
should look into it .. 

The railway employees are working 
very hard. The recommendations of the 
Pay Commission for them should be im .. 
plemented at an early date and also ask 
the Pay Commission to make necessay 
modifications in their pay. 

I heartily thank you for the amount 
allocated for the staff quarters. There is 
shortage of quarters for the employeos in 
Kota. This may be kept in mind and a 
special provision should be made for Kota. 

When you a110t a new coach factory or 
anything else, Rajasthan is grossly neglected. 
Therefore, Kota should also be included 
and the new zone you are thinking 0-' 
openin!l in Rajasthan should be set up at 
Kota instead of Ajmer. 

With these words, I expres! my grati-
tude to both the Ministers of Railways for 
presenting such a fine Budget. They 
should continue to pay attention to the 
development also. 

SHRI BALKA VI BAIRAGI : Shrill1ati 
Nirmala has delivered a very fine speech. 
The first class for which she has pleaded 
must be added now. 

[Engli,hj 

SHRIMATI . BASAVARAJESWARI 
(Bellary) : While supporting the railway 
budget for 1986· 87 I would like to 
give a few suggestions. 

The hon. Railway Minister wrote to 
me that he would be startini a Dew 
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train from Hospet to Bangalore via 
Guntakal and I am grateful for that. 
But when it carne into action I was 
surprised to find that on ly two bogies 
and that too, second class bogies are 
running from Hospet to Guntakal and 
they are very much attached to Sec-
underabad-Hyderabad, Secunderabad-
Bangalote trains. Though the timings 
were not convenient at that time, the 
honourable Minister was kind enough 
to change the timings so as to reach 
Bangalore at 8 A.M. While returning. 
it is equally inconvenient for the 
passengers because the train which 
leaves from Bangalore to HyderabaJ 
reach Guntakal at 1 A.M. mid-night 
the train to which the bogies are attached 
leaves Guntakal at 3 A.M. and reach, 
Hospet somewhere early in the morning 
which is again causing a lot of Illcon-
venience to the passengers. Not only 
that. These two bogies are only second-
class bogies. So. I would request the 
honourable Minister as early as possi-
ble to start a separate train from 
Hospet to Bangalore VIa Guntakal 
which will be more convenient for the 
passengers travelling from Bel1ary to 
Bangalore. 

Secondly, at the moment, there IS 

no fly-over for the passengers to cross 
the metre-ga-uge line at Hospet which is 
also again causing a lot of inconveni-
ence.. I would request the Minister to 
arrange to put up a fly-over so as 
to avoid accidents at the time of cross-
ing the metre-gauge ]ine. 

Thirdly, very recenly a delegation 
has come to Delhi to insist upon the 
Government to start the Ifarihar-Kottur 
link Railway line. This line was started 
long-back and it has stopped at Kouur. 
We are insisting that the Government 
should start this link-line Kottur-
Harihar which would certainly c nnect 
tbe main-line which runs from Bangalore 
to Hubli. This is a drought-affected 
arca and almost a11 the people of that 
area very much affected by the severe 
drought. In this connection, we have 
been insisting on the Go\ternment as 
a matter of relief to the affected areas 
that this work should be taken up o~ 
a prity basis. Not o.nly that. The 

survey has been undertaken several 
times and very recently we have been 
told that the Planning Commission is not 
willing to start any new line. For your 
information, Sir, this is not a new line. 
H is an existing line. There is a baIt 
at Kottur. This link-line should be 
connected to Harihar. 

There is a lot of dismantled material 
lying in the Hubli Station at the time of 
conversion of Dharmavaram-Bangalore 
line By usina t'li~ dismantled material and 
also to g~ve employment to the affected 
areas, I would request the Honourable 
Minister to see that this 1ink-line is 
started as early as possible. Luckily, 
the honourable ex-Minister is also here. 
I am very happy to inform this House 
that he was kind enough to start this 
Rayadurga. Chitradurga line. Sufficient 
amount was provided at that time. Very 
recently when we saw the budget we 
found that very little had been provided. 
Whatever infrastructure which has been 
provided at that time is going to be a 
waste unless and until we give suffi-
cient funds to complete this Rayadurga-
Chitradurga line. I would urge upon 
the Government to provide more funds 
for the completion of this Rayaduraa-
Chitradurga line which IS an ongoing 
project as this is not a new line. 

Again, I come to HubIi-Guntakal 
metre-gauge line conversion. Survey has 
been undertaken long-back. This is also 
a pending issue befote the Government. 
The Karnataka Government is iosistina 
every time whenever there is occasion to 
meet the honourable Minister for Rail-
ways to take steps for conversion of the 
Hubli-Guntakal metre-gauge line and the 
Mysore-Bangalore metre gauge-line into 
broad-gauge lines. 

These things also should be taken care 
of. 

The quality of food which is served by 
the Railways is not satisfactory. I would 
request that the quality of the food served 
be improved, and it should also be 
clean. 

I find that there are 00 facilities fot 
taking bath in the IODI·distance tr~lls, Jt' 
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is ·-very difficult for some passengers to re-
main without a bath for two or three days 
when they have to travel long distances. 
At least in long-distance trains, the hon. 
,Minister should arrange 'to have some kind 
-of a bath-room so that those passengers 
who want to have their bath can have 
their moening-bath. 

In long-distance trains there should be 
facilities for emergency medical treatment; 
one doctor should be provided in each 
train so that in any emergency there is a 
doctor available to attend to any passen-
ger who needs medical attention. 

Such facilities are very necessary, and 
I hope that the hon. Minister will bear 
these things in mind at the time of' intro-
ducing facilities. 

Guntakkal is a \ cry bjg junction. The 
Waiting-Rooms there were constructed 
long a&o; they are very small and conges-
ted. The number of passengers coming 
to Guntakkal Junction every day is quite 
large. Therefore, I would request the 
bon. Minister to put up some more Wait-
tina Rooms at Guntakkal Junction both 
for ladies as well as for gentlemen. 

The furniture which has been provided 
jn the Waiting Rooms all over is very 
much inadequate. I would request the 
boo. Minister to provide more furniture 
and morc Waiting Rooms in such impor-
tant junctions. 

With these words, I thank the hon. 
Minister for having presented this Budiet 
which will certainly help the poorer sec-
tions of the people. 

{Trans/ation] 

SMT. USHA RANI TOMAR (Ali .. 
garh): Mr. Chairman, Sir, I thank you 
for giving me an opportunity to speak on 
tlle ltailway Budget. 

After many years a Budget has come 
in which the Railways have proposed gain-
ful utilisation of their resources. For the 
first time passengers of first class have 
beat· bUd to -bear «tmomic bur.<Jen and 

Gsn.,bu. it~ 

the poor have been spared. The aunos-
phere of fear which the Opposition had 
created has proved wrong. F or this the 
hon. Railways Minister deserves thanks. 

R:lil services have improved. There 
has been significant increase in goods tra-
ffic. I would also like to say that more 
efforts should be made to increase the 
production of coaches so that rriore and 
more new trains could be started and old 
coaches replaced. More rail lines should 
be electrified so that the trains may run 
faster. 

Sir, through you I want to draw the 
attention of the hon. Railways Minister 
towards the pilferages in the trains. I 
would urge him to check them effectively. 
If he succeeds in this, there wi II not be 
any need to raise railway fares. 

Sir, the Railway Bud,et shows that 
the Railways are laying new rail lines at 
certain places and converting meter 
gauge lines into broad gauge lines 
and also constructing new bridges. 
There has been repeated demand fer a 
bridge on Raighat Road in Aligarh but for 
reasons not known to us the Railways are 
adopting an indifferent attitude to this. 
On this crossing, hundreds of people lose 
their Jives. This crossing connects new 
and old Aligarh. In the midst of heavy 
traffic, school children, girl students and 
the eye patients suffer. 

17.00 brs. 

Mr. Chairman, through yOll, I demand 
of the hon. Minister that overbridge 
should be constructed at the Ramadhar 
crossing at the earliest and the railways be 
saved from 5e sin of sacrificing, human 
lives. 

Sir, whenever rail fares are increased 
we must also see that goOd meals ,are ser-
ved to the passengers at the platform. 
The Ministry of Railways have caastitute.d 
committees for djJfer:ent works but it is 
very necessary. to see whether the members 
of the committees are discbaraiug their 
duty or not. 

In conciusi on I once (lga:n congratulate 
the hone Minister and support the Railway 
Budget. 
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SHRI C. JANGA REDDY (Hana-
mkonda) : Mr. Chairman, I am unable to 
support the Railway Budget. He says 
that rail fares have not been increased. 
Is 7.~ per cent increase in fares for the 
passengeri travelling in second class be-
yond 250 Kms is not an increase? Do 
the rich only travel in second class? The 
peopJe of middle class and Government 
employees travel in second class. People 
have to come to Delhi because it is the 
capital of the country. People have to go 
to their native places of their respective 
States. It is thus cle-ar that burden of 
increase of 7.5 per cent will fall on the 
poor public also. 

You may start trains terminating with-
in 250 kms. I know earlier there used to 
be a passenger train between Nagpur and 
Hyderabad. That was withdrawn. In 
place of it, passenger trains from Kazipet 
to Hyderabad, Kazipet to WarangaL 
Warangal to Vijayawada were started. 
Long distance trains were di v ided into 
many trains. Passenger trains are being 
run with three coaches or even with one 
coach. The coaches are the same, engine 
i~ the same and one train i'i being divided 
into many trains and is being given to di-
fferent people. In this way you are tell-
ing that you have increased the nu.nber of 
trains. 

The number of passengers has increa-
sed but the number of coaches is the 
same. There is still shortag.e oi trains in 
our area. 

17.04 hrs. 

[SHRI 
Chair) 

SHARAD DIGHE in the 

I demand that there should be a direct 
train from Vishakhapattnam to Delhi. 
The Southern Express has been dhided 
into two trains-Vijaywada-Vishakhapatt-
nam and Kazipet-Hyderabad trains. A 
large number of passengers go to Delhi 
from there. A separate train will have to 
be given to them. Kaktiya-Expres; which 
runs between Warangal and Hyderabad 
remains stationed for as long as 12 hours. 
Either it should be extended or a separate 
train should be introduced. 

We have been persistently dernandin8 

it in the consultative committee as wcU as 
on other platforms. We have also given 
a memorandum of demands in this reg_d. 
Every time we are told that the capacity 
of lines is limited. The Banasa-Hydol"s-
bad route runs along tbe Godavari due to 
which a passenger has to pay extra fare 
for 150 kilometres. I want that some 
arrangement should also be made in this 
regard. 

We have also put forward a demand 
that an additional coach either for Mach-
heli or for Vellampur shoulri be attached 
to Kaktiya Express. I had raised this 
demand also when I was M.L.A., but no 
solution could be found. Now when I 
am an M.P., no solution seems to be in 
sight. The Centre should accept-this de-
mand. At least, we get reply from this 
MInistry. Other ~1jnistries do not even 
acknowledge our letters. W. got two 
letters in reply from the Railway Minis-
try. If we write to them today, acknowled-
gement is sure to come a day after, if 
not tomorrow to be followed by a negative 
reply within a weak. I have come to 
know that since the reply is in the nega ... 
tive, it is sent immediately, whereas in the 
case of a positive reply, they take three 
month~. Therefore, my submission is .that 
whenever a l\<lember of the Lok Sabba 
raises even a snlall issue as a special men-
tIon and writes to the hon. Minister, he 
should caJI the officers of his Ministry 
and dISCUSS with them. I have a number 
of such in stances, some of them told by 
our friends in the Congress Party. They 
wrote a number of letters for giving stop-
page for Rajdhani Express at Kota, but 
were disappointed. Later, they raised it 
in the House. It costs nothing to give a 
2-3 minutes stoppage to Rajdhani Express 
at Kota ",hile it passes through Rajasthan 
on its way to Delhi from Bombay. Some-
times, this train gets late by about 4 
hours. We take this train from Bombay 
just to reach here in the House by 11.00 
A.M, but this train gets late by 4 hOUTS. 
One can well imagine by how many holttS 
this train will get late if chain pullins has 
to be done out of compulsion. Therefore, 
my request is that whenever a Lok Sabha 
Member or a Member of Parliament makes 
a request~ the hon. Minister sJtould pay 
attention to it. I know about the officers; 
they remain adamant. We WI'i1e 10 ~ 
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hon. Minister only when we get disappoin-
ted by the officers, but what is the use 
of writing to the Minister if we are to get 
the same reply. T.herefore, I am to sub-
mit that whenever a Lok Sabha Member, 
whether he is from this side or from that 
side, writes to the hon. Minister, he should 
pay attention to it. I know how replies 
are drafted. The Private Secretary sends 
the acknowledgement and a copy of the 
letter is forwarded to the Ministry. A reply 
duly drafted and typed comes t.o th.e 
~1inister from them and be simply SIgns It 
and posts it. Do we write to him only 
for this? We write to him to find a solu-
tion to the problem. I recall a number of 
such instances. When I discussed it in 
the Consultative Committee, the reply 
given by the General Manager. of S~uthern 
Railway (Secunderabad) dUrIng his per-
sonal discussion with me was the same 
that I received from the hon. Minister. 
When Kerala Express stops. at al1 district 
headquarters-Palaghat, Trivandrum and 
other stations, Andhra Express should als~ 
have a stoppage after it crosses Godavan. 
We had demanded that stopage at Ball-
arsha ~houJd be withdrawn because Maha-
rashtra has a stoppage at Nagpur, but 
they would not do it. There is AO solu-
tion to our problem. I want to tell him 
that the distance of Hyderabad from there 
is only 200 Kms. but it takes 12 hours for 
the train to reach there. It takes Ii 
days for a rail travel of 200 Kms. When 
we write in this regard, reply comes, you 
can travel in the connection train which 
has been introduced from Manmad and 
that it is a matter of great· satisfaction. I 
do not know whether Hyderabad train, the 
capital of the State has a direct link with 
the district headquarters or not. I shall 
come to know of it only when I visit there. 
Therefore you construct a direct link 
there and 'give facility to the people by in-
troducing a direct train. As of now, it 
takes 12 hours to reach there. The bus 
takes only 10 hours; it starts at 8.00 PM 
and reaches there at 6.00 A.M. the next 
day. As such, a person is forced to travel 
by road transport and by the morning) his 
feet get swelled with the result that he has 
to be taken to tb. doctor. 1 know about 
the link trains. I b~d written to him 
('DIy ,fftr 1 had rec.hed J r_{'lf and had 

got complete information. Only that issue 
or subject is raised which remains unsol-
ved even after making all inquiries. I 
know there is a link train. 

Similar is the case with Sirpur-Hydera-
bad Express. A large number of indus-
tries are there. Big industries have been 
set up in Godavari belt, such as, coal 
mines, cement factory, thermal project. 
G. T. Express stops there onJy because the 
passengers from Delhi have to get down 
there. Therefore, I request tha.t a train 
between Sirpur and Hyderabad should be 
run for the common people which should 
c·over the distance in 4-6 hours. \Vhen 
we write about it, we are told that it has a 
link with Krishana Express and that we 
should use that link. We know there is a 
link. (Interruptions). I have just now 
said that Sirpur-Kagaznagar sometimes 
gi\es link. It starts at six from Kazipet 
for Hyderabad. If it gets late by two 
hours, this train is sent as special Krishna 
Express by attaching three b02ies to it. I 
must tell him about lamburi. It is said 
that not less than three wagons can be 
attached for carrying aoods. A lot of 
harassment is caused to those who wish to 
send bananas, mausami or chillies etc. 
The railway officials say that you connot 
boo k les~ then 30 wagons at a time. They 
say that you go to Waranea), we cannot 
book from Kazipet. We do get replies 
to our letters but they are devoid of inde-
pendent ideas. He will have to pay atten-
tion to it. His officers commit mistakes 
and remain adamen t. These points 
should be given importance whether it is 
the consultative committee, Railway budaet 
or some other meeting. He must live 
consideration to the letters that we write 
to him. I want to mention one more point. 
Five rupees are charged for a bed roll, 
stiU it is not available. The fares of 1st 
class have been raised in which only 
Government official and MPs. travel and 
none else. With these words, I con-
clude. 

SHRI MANIKRAO HODLYA GAVIT 
(Nandurbar) : Mr. Chairman, I rise to 
support the RaHway Budget.I congratulate 
the hon. Minister of Transport, Shri Barrsi 
Lal and. the hon. Minister of State for 
Railways, Shri Madhavrao Scindia. It is 
ess~ntial to iflcrease rfcUway facilities for 
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the passengers. The Central Govern-
ment therefore must give more funds to 
the railways. There is need for further 
improving the railway administration. 
Action should be taken against those em-
ployees who do not work with a sense on 
responsibility. There is a backlog of the 
recruitment of scheduled tribe employees 
in the railways. Candidates belonging to 
general categories are appointed against 
their vacancies saying that candidates be-
longing to Scheduled Tribes are not availa-
ble. Fake scheduled Castes and Scheduled 
tribes candidates are appointed. This 
should be inquired into. A railway over-
bridge on Nawapur railway station on 
Surat-Bhusawal railway line was sanctio-
ned two years ago but work on this over-
bridge is yet to start. I demand that work 
on this bridge should be started immedia-
tely. Round the clock Gatemen should 
be po~ted on all the railway level crossings 
on Surat-Bhansawal line. I hope, the 
hone Minister will accept my demand. A 
two tier bogie for Bombay should be attac-
hed from Amalner to the train No. 113-
114 which runs on Bhusawal-S~.lfat line. 
At Surat, that bogie should be attached to 
Indore-Bombay Express, Bombay being 
the capital of Maharashtra, the people 
have to go to Bombay frequently. 

Bombay is an important industrial 
centre as well besides being th J capital of 
Maharashtra. For years there has been a 
limited facility of eight 1 class coaches and 
one two tier coach for travel between 
Dhulia and Bombay. Keeping in view 
the increasing traffic on the route there 
is need to augment this facility. Besides. 
provisions should also be made to attach 
additional one two-tier or three-tier coach 
to 57 UP and 58 Down Amritsar Express 
and provide 20 berths in the I class of 
the train. I would like the Hon. Minis-
ter to pay attention to it and take effec-
tive steps in this regard. 

The Surat-Bhusawal railway line of 
our area is a single track line on which 
nine passenger and an equal number in 
goods trains run da ily . Beca use of single 
line, the train s are often delayed causing 
areat inconvenience to passengers. I, 
therefore, request that this line should be 
converted into double line. 

Besides, people carry loads or fuel 
wood in these trains on this route. The 
railway staff does not pay any attention 
to it and instead the railway police with 
the aid of the CRP and SRP help them 
in doing so. This cau~es great inconveni .. 
ence to passengers. I would like this to 
be checked and the railways should take 
effective steps in this direction. Chain 
pulling is very frequent on this route and 
as a result the tra ins never reach on 
time thereby causing inconvenience to 
long distance passengers. 

With these words, I support the Rail-
way budget and hope that the hone Rail-
way Minister wilJ pay attention to these 
problem~. 

*SHRI R. ANNANAMBI (Pollayhi): 
Hon. Mr. Chairman, Sir, on behalf of my 
part the All India Anna D.M.K., I wish to 
make a few suggestions on the 1986-37 
Railway Budget. It goes to the credit of 
the hone Railway Minister that he has 
managed the finances of the Railways so 
efficiently during 1985-86 that has enabled 
him not to raise the freight rates in 1986-
87. This has been welcomed universaHy 
throughout the country. There is also 
another commendable achievement of the 
Railways in 1985-86. With the existing 
fleet of wagons there had been quantum 
jump in the movement of goods traffic. 
Realising that there would be further inc-
rease in the goods traffic if more wagons 
are added, the hone Minister is proposing 
to add 20000 more wagons in 1986-87. 

Sir, it cannot be denied that the untir-
ing efforts of railwaymen have contributed 
to this success. The Railway Minister in 
appreCIatIon of this has allocated 100% 
more money for staff amenities. 

In 1985-86 110 kms of new lines had 
been completed. In 1986-87 only 62 kms 
of new railway lines would be completed. 
If we want more railway lines, naturally 
more funds would be required for this 
purpose. Though in 1986-87 Railway Plan, 
an additional sum of Rs. (50 crores has 
been allocated, yet the allocation for new 

*The spe~h was originally delivered in 
Tamil .. 



RI),. Budget 1~86-8'. MA keft 6, 1986 Gen. Df,. 340 

[Sbri R. Annanambi] 
railway lines is meagre. F or the Karur .. 
Dindigul Railway project sanctioned in 
1981, a sum of Rs. 3.80 crores has been 
al10cated in 1986-87: If this is going to 
be the trend of allotment for this impor-
tant Railway project, Tamilnadu will not 
see this project even by 21st century. It 
was originally estimated to cost Rs. 44 
crores. With the pre~ent rate of alloca-
tion, it may not be completed by the end 
of 7th Plan. Consequently, there will be 
~ost escalation and the investment may run 

o Rs. 100 crores. 
In 1986-87, the Railway Administration 

is going to raise additional resources of 
Rs. 250 crores through public borrowings. 
I suggest that the Zonal Railways should 
be permitted to raise resources through 
public deposits so that the projects taken 
up for execution could be executed within 
the targeted date. For example, only Rs. 
4 crores has been allocated in 1986-87 for 
Madras Mass Transport System. If the 
Southern Rai!ways can raise resources 
through public deposits, Karur-Dindigul 
BG line and the Madras Mass Transport 
system can be executed on schedule. I 
request the hon. Minister to give his app-
roval for this suggestion. 

Sir, the Tambaram-Villupuram line 
must be doubled so that the increasing 
traffic can be met Similarly, the re-sur-
vey of Chamarajanagar-Sathiamangalam-
Dharapuram r(!i)way project, which had 
been taken up during British regime, must 
be ordered. I take this opportunity to 
pJead with the Railway Minister that he 
should reduce the increase in passenger 
fare up to kms in mail and express trains 
from 7 _5~/~ to 50/0. He will earn the grati-
tude of the short distance passepgers, who 
are ma:nly common people. 

In the Railway Budget discussion in 
198~86. I had raised the issue of an over-
bridge in North Coimbatore, two-way 
approch from Coimbatore and Irugur to 
Podanur Junction and the expansion of 
Integral Coach Factory at Perambur. I 
am gratelul to the hon. Minister of Rail-
ways for haVIng approved all these three 
projects in 1986-87 Budget and allocated 
money for them. 

With these few words I conclude my 
speech. 

17.21 hr •• 

[MR. DEPUTY SPEAKER in the Chair ] 

SHRI RAMDEO RAI (Samastipur): 
Me. Deputy Speaker, Sir, I rise to support 
the Railway budget presented by the hon. 
Railway Minister & wou1d say a few words 
in that connection. Sir, though through 
this budget he has helped in increasing the 
revenues, I fail to understand as to what 
comprehensive arrangements he has made 
to provide security and other facilities to 
the passenp,ers. Sir, I would like to draw 
the attention of the hon. Railway Minis-
ter towards the fact that though he has not 
increased the fares for ordinary passen-
gers, he has increased it by seven and a 
half per cent for those travelling by Express 
or Mail Trains upto 250 Kms. The hon. 
Minister is aware that workers from Bihar 
and Uttar Pradesh go to Calcutta and 
Punjab in search of jobs and it is also 
very well known to him whether th ey have 
to trave' 250 Kms. or beyond If they 
cbarge exorbitant fares it would be great 
injustice to the poor prople. This should 
I.ot be done. 

Sir, the hon. Minister should also pay 
attention to the punctuality of trains. One 
can well imagine the huge Josess to the 
nation and the inconvenience to passen-
gers because of the trains not reaching 
their destinations on time. Who will 
make good this ross? Is there any train 
which is punctual? 

!'vtr. Deputy Speaker, Sir, we are for-
tunate to have two Ministers who~e names 
are synonyms of Lord Krishna-One is a 
flute holder (Shri Bansilal) and the other 
is Madhav : ,Ilrari (Shri Madha'v lao Sci-
ndia). But \'~e do not know where the 
flute is being played. The hon. Minister 
would come to know all about it if he 
cares to enquire whether the passengers 
and their luggage are safe in the trains 
and the trains are moving on time or not. 
Our Railway Minister is young and effici-
ent. I, therefore, request him to travel 
by train in ordinary bo~ies and not in 
Saloon and see for himself the numerous 
difficulties being faced by the passengers. 

Mr. Deputy Speaker., Sir, at the rail-
way platforms, ODe nnds a lot of rubbish 
lyinS strewn all over ~ If the railway 
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offioials and the hon. Railway Minister 
travel by train they may come to know of 
it. The less said about drinking water, the 
better. I, therefore, request the hon 
Minister to travel by train and see for him-
self all these difficulties. 

Mr. Deputy Speaker, Sir, Samastipur 
is a famous place of North Bihar. Shri 
Lalit Narain Mishra was elected from 
there. As I had stated las' year also, the 
Railway Divisional Office which was at 
Samastipur has been shifted to Son pur. 
Sir, I would like the hoo. Railway MInis-
ter to clarify t he political motive behind 
this move? I would urge him to use 
discretion and dispense justice by being 
impartial. The people of that area have 
always stood by him but they have been 
done injustice Prior to this an hone Mem-
ber wanted to know as to why the cons-
truction work on Samastipur-Darbhanga 
railway line was abandoned. 

Secondly, why has the work on Hasa~ 
npur-Sakri railway line been postponed? 
Even the survey has TI('t so far been com-
pleted? Are we not contributing to the 
State's revenue? There is a long stand-
ing demand for this railway line. The 
survey of Barauni-Hasanpur rail\vay line 
has not even been started. I, therefore, 
request the hone Minister to take steps to 
remove the backwardness of Bihar in the 
matter of railways. What facilifes are 
there in Santhal Pargana and Chota Nag-
pur, which are predominantly tribal 
areas? 

I would also like to point out that 
earlier the Jayanti Janata used to stop at 
Dalsingh Sarai and Bachwara stations but 
now it does not stop at these stations. As 
it is a busy trade centre where sub-di\ isi. 
onal office is located. thousands of passen-
gers are facing a lot of difficulties as a 
result thereof. 19 therefore, request the 
hon. Minister to issue immediate orders for 
the stoppage of Jayanti Janata train at the 
said stations. 

[English] 

MR. DEPUTY SPEAKER 
will go on record. 

SHRI RAMDEO RAI 
(Inter"UjlUlHIs) •• 

~1I~Not record~d. 

Nothing 

[Trans/at ion] 

*SHRI BHADRESWAR TANTI 
(Kaliabor); Mr. Chairman, Sir, I am 
grateful to you for givlflg me an oppor-
tunity to take part in this debate on Rail-
way Budget, 1986-87. Assam is a backward 
State of the north eastern regIOn of the 
country. After Independence of 38 years 
the Government of IndIa has failed misera-
bly to realIse the difficulties of that region 
in connection wIth ratl\\-ay development. 
Although Assanl is a backward S tate, it is 
very rich in forest \\ ealth, mmeral resour-
ces, crude oil, coal, tea and jute. The 
tea in Assam is Vv orld famous and it has 
international reputatIon for which the 
whole of India is proud. Thereby vvc are 
earn.ng precious foreign exchange. These 
minerals and forest products, tea etc. are 
being sent outside Assam by rail, road and 
other forms of transport system'). E"en 
after that the Government have faIled to 
improve its rail and road Commumcations. 
Although the Central Go'. ernm~nt and 
many other States of India are deriving 
benefits out of the forest producis, minerals 
oil and natural gas but Assam is being 
c"enied of her due share. No adequa e 
steps has been taken for the d~vdopment 

of Ralway Communication and its aminities 
to the travelling passengers. There is no 
development so far for the last 38 years of 
Independence of the country. 

So far the development in the railway 
is concerned there has not been any !)igni-
ficant progress in the whole of north 
eastern region. The one horned rhino,;eras 
at Kaziranga is famous al1 over the \\-orId. 
That is why the then British Government 
conducted a survey in the year 1930 for 
constructing a rail\\-ay line from lakhala 
Bandha vi<l Kaziranga the J arhat. Even 
after 38 years of Independence this rail-
way line has not been constructed. I fail 
to understand the reason for this. There 
is a demand for constructing a railway line 
from Ihalukbari to New Guwahati via 
Vasbishta but this project has not been 
taken up so far. The railway system in 
Assam is in deplorable state of affairs and 
I think it is the worst in the whole of India. 
All the platforms are dirty and filthy. 

The speech was originally delivered iQ 
Assamese . 
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There is no waiting room for ordinary 
passengers. Even for the first class passen ... 
aers also there is no adequate facility. The 
catering system is in a very bad shape. 
The rejected bogies of other Sates have 
been sent to Assam to be used for Railway 
travels. I want to draw the attention of 
the hon. Minister of Railways to improve 
the conditions immediately, 

At present in Assam there is broad 
gauge line upto Guwahati only. Beyond 
Guwabati there is no broad gauge line. 
The people of that region are demanding 
a broad gauge line from Guwahati to 
Dibrugarh but the Central Government has 
turned a deaf ear to this genuine plea. 
On this occasion, I would like to request 
the hon. Railway MInister to look into 
these problems because Assam occupies a 
typical geographical location. From strategic 
point of view Assam occupies a pivotal 
place. Taking into account all these 
factors, the Central Government should 
consider the points put forth by me sympa-
thetical1y and may please do the needful 
expeditiously. 

B.G line should be constructed from 
Guwahati to Dibrugarh but I find that there 
is no provision for new railway Jines in 
Assam in this budget. The new budget has 
failed to give aronyamenities to the pass-
engers. 1 herefore, I would like to request 
the hon. Railway Minister to see that this 
new project from Guwahati to Dibrugarh 
is implemented without any further delay 
which the people of Assam are demanding 
for a long time. 

Otherwise if all these points are 
not taken care of in that case 
there may be a widespread resentment 
amongst the people of Assam. Before 
concluding my speech I once again draw 
the attention of the Railway Minister that 
the on going railway projects in Assam 
should be ~ompleted on a war footing so 
that peace, unity and integrity in the 
national interest could prevail in Assam. 
I thank you very much for giving me the 
opportunity to express my views on the 
;railway budaet. 

SHRI BHOLA RAUT (Bagaha): Mr. 
Deputy Speaker, Sir, though I have been 
given a very little time to speak, yet I am 
highly obliged to you. During the last 
Railway Budget too. I had expressed my 
views regarding Basala-Chitauni rail link 
bridge. The hon. Railway Minister in-
formed me that Bihar and Uttar Pradesh 
GoYernments have their own allocation of 
Rs. 14 crores in this project, which has not 
been received as yet and that is why the 
construction work has stopped. I wrote 
to Hon. Prime Minister in this connection 
urging him to restart that construction 
work on this bridge. Hon'ble Prime Minister 
had written to the Minister of Railways to 
implement the proposal of construction of 
this bridge. Besides, I have been told 
that the Chief Ministers of Uttar Pradesh 
and Bihar are also ready to contribute 
their share but in spite of that the con-
struction work on Chitauni bridge, the 
foundation stone of which was laid by late 
Shrimati Indira Gandhi, has not been 
started so far. We had resolved to com-
plete the unfinished tasks of Indiraji, but 
13 years have elapsed and no attention has 
been paid to the constructIon of said 
pn"'ject. A senior engineer was appointed 
at Khadda Railway Station and an offict. 
was also opened but I fail to understand 
reason fo~ the slackness on the part of 
Government in this regard. I request the 
hone Transport Minister that if need be, 
prOVISIon should be made from Supple-
mentary budget to implement this scheme. 

According to Rai]way Recruitment 
Rules, the leservation quota for Scheduled 
Castes and Scheduled Tribes is 7! per cent 
and 15 per cent respectively. Presently 
there is a ban on the recruitment in Rail-
ways. But appointments are being made 
against the posts in Railway Sports quota, 
Cultural quota, handicapped quota and on 
compassionate grounds. There is no ban 
on such appointments. I fail to under-
stand why ban has been imposed on :lillina 
the vacancie~ in the Scheduled Caste 
quota. There is a shortage of over 50,000 
workers in the zonal railway but it is not 
being made good. 

The casual workers who have been 
working in Railways for the last so many 
years, are not beina reaularised. The hone 
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Minister should kindly pay attention to it 
as well 

The Jayanti Janata Express runs from 
Delhi to Barauni and Muzaffarpur and 
reaches Muzaffarpur at 3.00 P.M. but 
Narkatiagan Bagaha-bound express train 
starting from Muzaffarpur at 2.00 P .~. 
does not get connection as a result of which 
thousands of passengers are stranded. The 
passengers have to wait till 6.00 O'clock to 
catch the train for Begaha. Thus it takes 
them 12 hours to reach Bagaba-a distance 
of 225 Kms. from Muzzaffarpur. If the 
above Express train is provided a conne-
ction, it will take only 5 hours to reach 
Narkatian~anj Begaha. 

With these words. I support the 
budget. 

SHRI KEYUR BHUSHAN (Raipur): 
Mr. Deputy Speaker, Sir, I also congra-
tulate bon. Railway Minister for the 
Railway Budget. I find qualitative change 
in the present budget. H. has shown 
practical approach by providin~ relief to 
people. 

Recently there was a train accident in 
my area and this is for the first time that 
I saw our hon. Minister, Shri Madhavrao 
Scindia travelling on a bicycle as the 
accident site was inaccessible. This is an 
example of his being a man of action. 
He is a Minister whom we can very well 
call "People's Minister." Similarly, when 
be promised to make improvements in the 
Chattisgarh Express by a stipulated date,i.e. 
within filteen days, and got it done, he was 
praised every where. In another instance, 
when he received complaints about a 
particular bureaucrat he immediately in-
stituted an enquiry against him and took 
action. 

Madhya Pradesh is the heart of India. 
I would request him to pay attention to it 
without any hitch or fear of being called 
partial, because that area has always 
remained neglected. Bastar is located in 
this State and it is Dot linked by a railway 
line. It should be linked with Raipur. 
Similarly, the wagon repair workshop 
located at Raipur is spread over 400 acres 
of land. It should ,be developed. Shri-
~ati Indira Gandhi had inaulurated aB 

(;en. Dis. 

I.T.1. there but it has not started function-
ing so far. It should be started without 
delay. You had promised to provide COD-

cessional passes to freedom fiahters. 
People often ask us about it. We hope 
that this promise would soon be fulfilled. 

With these words I thank you. 

[English] 

SHRI AJA Y MUSHRAN (Jabalpur) : 
Mr. Deputy Speaker, I will not go through 
the formalities of supporting the Railway 
Budget and congratulating the hon. Rail-
way Minister for the Budget which he had 
presented before the House the other day. 
I will only make three points. 

There are various conductors who are 
employed in the trains. We arc also emp-
Joying constables of the Railway Protec-
tion Force. Both are useless. I perso-
nally feel that ex-service men should be 
employed. My suggestion is that they 
will be able to do the job two-in-one. These 
are the days of electronics and we should 
use it as an experiment. If you have ex-
servicemen and if you arm them, you can 
have them as conductors who will also be 
able to look after the safety. 

Secondly, you have got railway T .A. 
Group. In railway T.A. group, you have 
got certain permanent staff which bel on. 
to the Army. The rest of the people beJon, 
to the railways. 

They are taken whenever you require 
the services of the T.A. My request is 
that those people who are on the permanent 
staff of the T.A. group of railway, E&M-' 
Companies and other railway T.A. com-

panies, on release from the Army on pen-
sion or prematurdy must be liven this 
service in Railway notwithstanding the per-
centage of the quota which is reserved for 
the ex-servicemen. They are fully quali-
fied to be working in the constructional, 
electric and mechnical workshops of the 
railway. 

Thirdly, in the sports field, there is no 
doubt that the railways are doi.na one of 
the finest jobs after tb. Army. 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): We have 
won more tournaments than the services. 

SHRI AJAY MUSHRAN: Besides 
Calcutta, Bombay, Madras and Delhi, 
where you have the main con::entration, if 
you diversify your railway sports activities 
to at least divisional headquarters, I will 
be very grateful. 

Then the Jast point is, so far as my 
constituency is concerned. work had been 
started in a small way, I must congratulate 
Shri Madhavrao Scindia, the Minister of 
State in the Department of Railways, in 
person, and under the guidance of Chow-
dhary Sahib, for having started the work. 
I hope that this wil1 be the beginning and 
not the i:nd of solving various problems. 
WhCJ.tever works have been included pre-
viously accepted in the plan should be 
continued, to be completed, keeping in 
view y.our financial constraints. 

Thank you very much for giving me 
this opportunity. 

MR. DEPUTY SPEAKER 
Minister. 

Hon. 

THE MINISTER OF TRANSPORT 
(SlIllI BANSI LAL): Sir, I am grateTul 
to the hon. Members of this House for the 
~n iJl1erest they have shown in the Rail-
way Budget proposals and the many words 
o. appreciation ghen by a large number of 
hon. Members regarding the excellent phy-
sical and financial performance of the Rail-
ways in the current year. As many as 
101 Members have participated in the 
debate. 

MR. DEPUTY-SPEAKER: A record 
Hundred and one Members ! 

SHRI BANSI LAL : I have also care-
fully Doted the various suggestions the 
bon. Members have given for improving 
tae· working of the Railways. I am unable 
to' cover all the points raised by the hon. 
Members, but I win try to explain some 
of the important issues. 

As I had explained in my Budset 
Speech, the perfomumce of the Railways 

Gen. Dl&. 

during the .:financial year 1985-86 has boen 
of a high order. The Railysway this year 
will be ahead of the loading target of 250 
million tonnes of revenue earning traffic. 
The transportation output as measured in 
net tonne kilometres in the first ni.ne 
months of 1985-86 has increased by 14 per 
cent over the corresponding period of the 
previous year, 1984-85. The leading effi-
ciency indicator. Net Tonne kilometres 
per wagon per day (broad gauge) has also 
imploved by 10.5 per cent, fronl 1,104 in 
April-December 1984 to 1,220 in April-
December, 1985. The traffic output, that is" 
freight tonne kilometres plus passenger 
kilometres, per emp:oyee is also expected to 
increase to 2.66 lakh traffic units as com-
pared to 2.55 lakh traffic units in 1984-85. 

Hon. Members have generally stressed 
the need for more attention to passenger 
amemtles. I wish to explain that impro-
vements in the existing omenities or pro-
vision of additional amenities, such as 
provision of waiting rooms, retiring rooms, 
refreshment rooms, water supply arrange-
ments, etc., are carried out on a program-
med basis. This is a continuous process. 
This is an important item and reflects the 
image of the Railways before the public. 
We are fuJly conscious of this. We have 
increased the allocation 01' such works 
from about Rs. 6 crore,; this year to Rs, 9 
crores in 1986-87. 

As I had explained in Iny Budget 
speech, in view of the resource constraint 
and the requirements of additional capa-
city for freight traffic, it is difficult for the 
Railways to add more passenger trains for 
some time. But, as the House is aware, 
a project for manufacture of additional 
passenger coaches has already been sanc-
tioned and WIth this Production Unit going 
on stream, more passepger coaches will be 
available, making it easier to increase the 
capacity for mo-vement of passeugers on 
the Railways. However, in the ensuing 
year, I shall try to see that some of the 
important trains are made faster and the 
nunlber of coaches on trains increased. 

Some hone Members from both the 
sides bave pointed .out the need for a faster 
service between Vijayawada and Waltair. 
I may inform the House that it is pr~osed 
to rUD ~k)y service lJetween ~Njzamud .. 
din alld Waltair from 1st April, J986 ·by 



Rly. Budget 1986-87- PHALGUNA 15, 1907 (S~KA' Gen. Dis. 

bifurcating Naizamuddin-Hyderabad Ex-
press with one portion going to Waltair 
from Kazipet. This will provide a fast 
service to Waltair via Vijayawada and 
passengers from Vijayawada can avail of 
it. 

Some Members have emphasised the 
importance of track renewals on the rail-
ways. Thi s problem has been worrying us 
in view of the huge arrears in track rene-
wals and we want to overtake this as early 
as possible. In the Sixth Plan, the Rail-
ways stepped up track renewals from the 
level of 1096 kms. in the first year of the 
Plan to 2745 kms. in the last year of the 
Sixth Plan. In spite of this, there were 
stiIJ arrears of about 19,500 kms. at the 
end of Sixth Plan. A plan has been drawn 
to wipe out these arrears in about ten 
years by further accelerating the pace of 
track renewals. The Railways l--ope to 
renew about 3200 kms. in 1985-86 and have 
set for themselves a target of 3800 kms. 
next year 

Hon'ble Members have pointed out 
the slow progress of new lines. I am aw-
are of this but the House will bear with me 
for this. We have as many as 4 ~ on-going 
new line projects, completion of which re-
quires over Rs. 150G crores. As against 
this; the provision in the whole of the 
Seventh Five Year Plan is only Rs. 350 
crores. It is in this background that we 
are not able to complete these projects 
early and are reluctant to take up more 
new line projects til1 the old ones get 
completed. 

Suggestions have also been made to 
undertake more gauge conversions and eA-
pedite the on-going gauge conversion 
works. 

The outlay provided for ga uge conver-
sion works during the Seventh Plan is only 
Rs. 150 crores as against which the amount 
required to complete the works already in 
progress in Rs. 700 crores. Our anxiety is 
first to complete the works in hand rather 
than take up new works. It is, therefore, 
not possible to undertake any new gauge 
conversion work at present. High priority 
has now been -accorded to Guntur-Macherla 
conversion and the outlay provided for 
this work in 1986-i7 i$ .Rs. 5 crores, 

As the House is aware, I have not pro-
posed any increase in the freight charaes 
which, I may submit, is a major contribu-
tion by the Indian Railways to price stabi-
lity in the economy. The passenger tariffs, 
although not inflatIonary in their effect, 
are also important from the point of view' 
of the users specially the lower income 
groups. As the House is aware, I have 
taken care to see that as much as 90 per 
cent of the travelling public is exempted 
from any increase in fares. As a matter 
of fac~ the entire budget bas been framed 
keeping in view that the common man is 
not hurt either directly by travelling or 
indirectly through the Increases 1n the cost 
or materials which to some extent are 
attributed to rises in the freight rates. 

Some hon Members have argued that 
passenger fares should not have been rai-
sed particularly when the proposed increa-
ses would fetch only Rs. 76 crores. As 
I have already explained, the proposed 
incr~ases in passenger fares are on a very 
modest scale and touch only about 10 per 
cent of the travelling public. The addi-
tional revenue of Rs. 76 crores was in-
escapable to enable the Railways to pay 
lull dividend to the General Revenues and 
for undertaking works for staff amenities, 
pas~enger amenities and other operating 
improvement works chargeable to Deve-
lopment Fund whict can only be serviced 
from a surplUS. I would not have liked to 
take loans from the General Finances to 
service our Development Fund. Similarly, 
it would have been a retrograde step to 
reduce the contribution to the Deprecia-
tion Reserve Fund below the minimum 
need-based requirements of replacement 
on the Railways merely to generate a 
surplus. 

One of the suggestions which has been 
made to me is that along with the conces-
sions given to the youth in our budget 
proposals, we may also contribute towards 
promotion of sports and games and en-
courage the sportsmen to participate in 
various sports meets and tournaments 
held in different parts of the country. I 
think it is an apt suggestion and I have 
accordingly decided to extend the facility 
of 50 per cent concession in travel, pre-
sently available onJy in second c]als~' to 
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all state level teams in first class as 
well. 

In the end, I would like to assure the 
hone Members that although we have 
shown good results in the current year, we 
will not allow this to create any sense of 
complacency as the tasks ahead on the 
RaiJways are quite challenging. 

One of the hon. Members from Assam 
raised some questions about some fast 
train to be provided to Assam. I am happy 
to inform the House that we are going to 
provide a Superfast Rajdhani type of ser-
vice between New Delhi and Gauhati, with 
very few stoppages. It will cover the 
journey in about 37 to 38 hours (as against 
42 and 44 hours taken by Tinsukia and 
Assam Mails). 

The hon. Members from Oudh and 
North Bihar area would be happy to know 
that a new Express train is proposed to 
be introduced b~tween Lucknow and 
Gauhati from 1.4 1986. It will run on 
three days a week. 

Shri V.S. Rao said that severe penalty 
should be impo~ed on the persons travel-
ling without ticket. We have almost been 
catching hold of about four lakhs people 
per month. So, we are doing our best 
and whatever we can do, we are doing. 

H. also mentioned about the railway 
incident in which 26 people were killed. 
This incident took place. I do not deny 
it because it has taken place. This inci-
dent took place when the Ernakulam Ex-
press was going. When it reached near the 
place of accident, there was a curve and 
near that curve there is a Jagannath Tem-
ple where some festival was going on. 
When the train reached the temple, all of 
a sudden some crackers were thrown on 
the public. So, they ran towards the 
railway track. From one side the crowd 
came and from the other side the engine 
came and they were run over. The driver 
applied the bra ke but the train could stop 
only after a little distance. My coIIeague 
Sbri Madhavrao Scindia personally visited 
the pJac.. H. went there, inspected the 

site and on the spot he announced the ex-
&ratia grant of Ri. 3,000 per deceased 
person, Rs. 1,000 each to those who were 
grievously injured and Rs. 500 each to 
those who had minor injuries. 

Shri V.S. Rao also said that the num-
ber of train accidents is goini up. It is 
not so. He had pointed out the increase 
in accidents in 1984-85 over ]983-84~ I wish 
to explain that in the current year there 
has been .. a significant improvement. The 
number of train accidents during the last 
eleven months have recorded a drop of 9 
per cent compared to the corresponding 
period of the previous financial year des-
pite an increase of about 14 per cent in the 
Net Tonne Kilometres indicating more 
intensive utilisation of traek and rollin, 
stock. 

Shn Rao also pointed out that the 
Railways are not doing justice to Andhra 
Pradesh. Out of the total outlay of Rs. 
100 crores for new lines and Rs. 50 crores 

for gauge conversion in 1986-87, funds pro-
posed for works lying in Andhra Pradesh 
are-New Lines: Rs 11.85 crores and 
Gauge Conversion Rs. 5 crores. 

It will thu~ be seen that the allocation 
of funds for new lines and gauge conver-
sions is fairly high for the State of Andhra 
Pradesh. 

( Interruptions) 

DR. V. VENKATESH: What abf)ut 
Karnataka? 

SHRI M. RAGHUMA REDDY: How 
much you are giving to Madhya Pradesh? 

(Interruptions) 

MR. DEPUTY SPEAKER: 
order ~ Let him have his say. 
coming to every State. 

Order, 
He is 

SHRI BANSI LAL: Shri Braja Mo-
han M ohanty pointed out about the need 
for renewal of tracks. Sir, we have a huge 
mileage of over-a~ed tracks. But, during 
the year 1985-86 we replaced 3,200 K.M. 
of track and in 1986-87 we are ,oing to 
achieve 3,800 K.M. of the same and the 
total back log will be cleared in about 10 
years' time. That will take 10 years. 

AN HON. MEMEfR : 21st century. 
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SHRI BA NSI LAL: Sir, then Prof. 
Parashar and Mr. Rao and many other 
Members of the House wanted a coach 
factory. I think almost every member 
wanted a Coach Factory. So, Mr. Ghulam 
Nabi Azad very nghtly pointed out that 
there should be a mobile coach factory. 
Prof. Parasbar welcomed the coach factory 
at Kapurthala and pointed out that the 
case of Kapurthala Coach Factory is 
justified. 

[Translation] 

SHRI C. JANGA REDDY: Even 
then you are importing from foreign coun-
tries. You should set up factory. Today 
itself you have said in the reply that 
coaches are being imported from Japan. 

[English] 

MR. DEPUTY SPEAKER: No in-
terruption. Let h;m have his say. 

SHRI BANSI LAL: Prot. Parashar 
said that priority should be given to rail-
way lines which can be completed in the 
Seventh Plan. We are doing it already. 
In respect of those lines which can be 
completed early we are gi veng more funds 
for those lines, so that they can be com-
pleted as early as possible. 

Then Prof. Parashar pointed out about 
doubling between Panipat and Ambala as 
early as possible. Doubling has been 
commissioned between Panipat and Karnal 
and Ambala and Shababad Markanda. 
The section between Karnal and Bhain-
khurd will be commissioned in 1986-87. 
The remaining section of 48 K. Ms. bet-
ween Bhainkhurd and Shahabad Markanda 
is covered under Phase II for which an 
outlay of Rs. 9 crores has been proposed 
for 1986-87 to expedite its progress. This 
will leave a throw forward of about Rs. 
6.50 crores to compJete the work. 

Then Shri Basudeb Acharia mentioned 
about the electrification of the tracks. By 
3L3.85" we have electrified 6440 kilometres 
which form about 10.4 per cent of the 
total route kilometc.eage. In the Seventh 
Fiyo-y.ear Plan it it, prDgrammed to further 
e10ctdfy 3400 kilometres at a cost of Rs. 
830 crotcs. Priority has been liven to 

first complete heavy density trunk routes, 
namely, Delhi-Bombay, Delhi-Madras and 
BombaY-Howrah, and some other imp or-
tant sections for movement of coal and 
iron ore. 

Shri Basudeb Acharia asked why 
6.000 HoP. engines are being imported 
when Chittaranjan factory can manufac-
ture them. It is not correct. Chittaran-
jan factory cannot manufacture them. 
For hauling heavier trains of 4500/9000 
tODnes upgradation of technology and 
horse-power of electric locomotives is ne-
cessary 0 Technology for this is not 
availabJe within the country. We are im-
porting only 18 locomotives of 3 types for 
trials and selection of the most suitable 
for indigenous manufacture with techni-
cal collaboration of the supplier. 

MR. DEPUTY SPEAKER: Hon. 
Minister, how much time do you want to 
take? 

SHRI BANSI LAL: Another 5 or 
6 minutes. 

MRo DEPUTY SPEAKER: I hope 
the House wiJI agree. 

SOME HON. MEMBERS: Yes. 

MR. DEPUTY SPE .t\KER: Another 
5 or 6 minutes he will take. As you 
Members speak, sometimes it goes on for 
another few minutes more. 

SHRI BANSI LAL: Then Shri 
Gargi Shankar Mishra spoke about com-
pensation c1aims. Despite increases in 
traffic the n umber of new claims for loss 
and damage has considerably declined 
over the years. In 1981·82 we received 
6.40 lakh claims. In 1984-85 it came down 
to 4055 lakhs. 

18.00 brs. 

In the current financial year, there is 
a further reduction of about 4.5 per cent. 
Thus, claims prevention measures have 
yielded positive results. 

At the same tJrne, constant endeavour 
is being made to settle claims expeditiou-
sly. The House wil1 be glad to know 
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that at the end of January 1986, we bad 
only 151 outstandIng claims which were 
pending for more than six months as com-
pared to 16, 011 a year ago. 

Thus, there has been a distinct impro-
vement in prevention of claims as wt..ll as 
settlement of claims. 

Then, Shri Gargi Shankar Mishra also 
mentioned about the encroachment on the 
raHway lands About the railway land 
Shri Madhavrao Scindia himself is looking 
into it and on most of the land we are 
planting the trees. 

(Interrupt ions) 

MR. DEPUTY .. SPEAKLR: In many 
places huts and other things are construc-
ted on railway land. 

SHRI BANSI LAL: That is right, 
but we are .. _ 

MR. DEPUTY-SPEAKER: In my 
place, for instance, you can help them. 
For years together they have settled there. 
You can give alternative places and offer 
some concessions to them. Then only 
you can remove them. Otherwise it is 
very difficult to remove them. If you 
simply ask them to go, where will they 

. go ? 

SHRI BANSI LAL: Then, Shri Gargi 
Shankar Mishra also mentioned about 
accidents on the unmanned level crossings. 
I cannot deny this fact that accidents on 
unmanned level crossings are more than the 
·accidents on the manned crossings. Sir, it is 
not our fault. 99 percent of people who are 
the trespassers or the road users are at 
fault. It is not tbe railway authorities or 
the railway employees who are at fault. 

Shri Krishna Iyer said that Karnataka 
has been ignored by the Centre or by the 
Railways. I want to point out here that 
Karnataka bas never been ignored by the 
Railways. The wheel and axle plant worth 
R.s. 146 crores has been established at 
Bangaloce and the Inland Container Depot 
in "'Bangalore is being established at a cost 
of R s, 4 crore. So, the allegation that the 
Railways or the Central GovernmeQt i! 

ignoring Karnataka is absolutely baseless 
and it has no base. 

r Intt: rrupt ions) 

Then Shri Nirmal Khattri pointed out 
about the shortage of drinking water. We 
have already given instructions. Last year 
instructions were given that there should 
be no shortage of drinking water in the 
Railways. And now that the winter season 
has passed, we should give instructions 
that there should be no shortage of drink-
ing water. 

Then, Shri Kolandaivelu said that 
Ministers come from the North and so 
there is discrimination against South. It 
is not so. There IS no question of doing 
any discrimination against South. The 
outlay proposed for Southern and South 
Central Railway in 1986-87 for the New 
Lines is Rs. 20.2 crores out of total of Rs. 
100 crores for the entire country_ For the 
guage conversions, an amount of Rs. 6.95 
crores out of a total of Rs. 50 crores for 
the entire country has been allocated for 
these two Railways. It will, thus, be seen 
that considering the overall resource con-
straints outlays for Southern and South 
Central Railways are comparable. 

The Shri Girdhari Lal Vyas said that 
Rajasthan should get justice. Sir, in 
Rajasthan, new lines from Kota-Chittor-
garh-Neemuch and Mathura-Alwar are in 
progrtss. The allocation in 1986-87 in Rs. 
20 crores compared to Rs. 100 crores for 
the entire country. 

For conversion works, the outlay in 
1986-87 is Rs. 22.55 crores out of a total 
of Rs. 50 crc)" es for the entire country. 

The share of works in Rajasthan in 
proportionately high. 

MR. DEPUTY-SPEAKER: He got 
good justiee. Mr. Girdhari Lal Vyas, you 
got good justice now. 

SHRI BANSI LAL: Then, he said 
there should be a new zone for R.ajasthan. 
We are not yet creating any new zones 
anywhere in the country. Whenever we 
do it, we will take the claim of Rajasth.n 
i.Qto consideration. 
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SHRI GIRDHARI LAL VY AS: He 
has accepted. 

(Inlerruj)tions) 

MR. DEPUTY-SPEAKER: No, no. 
He will consider it. 

SHRI BANS I LAL Then, Sir, he 
also mentioned about the condition 
of coaches in Rajasthan. I agree. 
Rajasthan is mostly having metre 
gauge line. Metre gauge coaches 
were not manufactured for some time. So, 
the position of the coaches is not very 
iOOd. I admit that. But soon we will 
try to rectify it and we will try to get 
manufactured more new coaches for metre 
&auge and then supply them to Rajasthan. 

,'Interrupt ions) 

Shri Kali Prasad Pandey pointed out 
that there should be a separate railway 
police. The law and order is the subject 
of the State Governments and the railways 
cannot have their separate po1ice but we 
have railway protection force. But they 
cannot exercise the powers of the railway 
police because the railway police is under 
the State Governments and it is their duty 
to look after the law and order of the 
railways. 

( Illterruptions) 

Shri Dinesh Goswami said that the 
Announcer is paid Rs. 4 or Rs. 5/- per 
day. It is not so. The Announcers at the 
railway statIons are regular employees and 
their pay is equally good as the pay of the 
other railway employees. 

(lnterrup' ions) 

Shri G .L. Dogra mentioned about 
Jammu-Udhampur railway line. We bave 
allotted Rs. 150 lakhs to this line tbis year 
and we will try to see that whenever we 
get more funds, the allotment is made to 
them. 

[Translation] 

AN HON. MEMBER: You should 
tell us what the Government are going to 
do about Bihar and Chittoni bridge ... 

SHJtI lJANSI LAL : Th"re js no need 
.r .ayin, any thin, about chittoni. 

[Engli8h] 

Chaudhary Sundar Singh pointed out 
that there is thortage of drinking water, 
that catering is not good in the railways~ 
that it should not be given to vendors and 
that it should be given to cooperative 
societies. Many of the vendors' licences 
have been cancelled during the past few 
monthes and many have been fined and we: 
are trying our level best to get the caterin2 
improved. Shri Madhavrao Scindia 
hImself IS lookin~ after the arra.ngement of 
catering. 

One hone Mem ber said that Govern. 
ment is negligent about Bombay. It is 
not so. He also mentioned about Man .. 
kurd-Belapur line. Mankurd-Belapur line 
was an_nounced by the hon Prime 
Mi nister at Bombay and it WIll be con .. 
structed a~ soon as possible. 

Shri C.P. Thakur and Shri Ajay 
Mushran said that M uga}sarai-AsansoJ line 
should be electrified. It is already electri .. 
fied. T here is no question of electrifyin& 
it again. 

Shri Manoj Pandey pcftnted out that 
ad hoc doctors shouid be retained. When 
we appoint ad ho:: doctor, he knows that 
he bas to come through the Union Public 
Service Commission. \Ve have no powers, 
no authority, to appoint a man on regular 
basis. Tney have to come through the 
Union Public Ser\ice Commission when .. 
ever there is any competitive exanlination. 

[Translation] 

SHRI RAM NAGINA MISHRA 
(Salempur) : The hone Minister has replied 
to all the points raised by orher hon. 
Members. He should kindly tell us by 
what time the Bhatui LIne from Banaras 
would be completed. 

SHRI BANSI LAL! It is not possible 
for me to specify any date just now. 

SHRI RAM NAGINA MISHRA 
What is the hitch in that? Please clarif)' 
what is the reason for that 1 



Rly. Budget 1986-87- MA RCit 6. 1986 

[English] 

SHRI BANSI LAL : Some hone 
Members have demanded new trains. Yau 
will agree with me that we cannot provide 
new trains to every member. Already 
during the last 3 years more than 275 new 
trains were introduced and because of 
introduction of so n1any passenger trains, 
the present Express and Mail trains are 
even underloaded. We have to make up 
that loss before introducing any new 
train. 

Some of the hon. Members have deman-
ded more halts. It is very difficult to 
provide halt for Express and Mail trains 
at every station or small stations. I 
sympathise with those members who have 
demanded for halts but I cannot help. 

SHRIMATI VIDYAVATI CHATUR-
VEDI: Previously there were 10 stations 
and now there are 21. You should atleast 
reduce their number ... (Inlerruptions). 
There should be some criteria ..... . 

( Illterrup!ionsj 

[English] ..-: 

MR. DEPUTY SPEAKER: People 
want YOll to go faster and also want you 
to halt at every station. 

SHRI BANSI LAL : There is a general 
complaint made about the condition of 
coaches, particularly, in Bihar, Rajasthan 
and Assam areas. Wherever the condition 
of coaches is bad, we will look into it and 
get them rectified or repaired and v.e will 
try to provide some new coaches wherever 
it is necessary .•• 

MR. DEPUTY SPEAKER: And if 
possible. 

SHRI BANSI LAL : Some hon. Mem-
bers complained about corruption in re-
servations. We are taking every step to 
see that corruption is minimised in the 
reservations ... 

MR. DEPUTY SPEAKER.: Mlnimi-
sed? 

SHRI BANSI LAL ; I cannot claim 
that we can completely eradicate it. I gO 
not want to teJl a lie ... 

MR. DEPUTY SPEAKER : He is 
practical. 

very 

SHRI BANSI LAL: Every member 
wants a new railway line for his constitu-
ency. It is not possible .•• 

r Interruptions) 

MR. DEPUTY SPEAKER: Because 
they have to face the people. 

SHRI BANSI LAL: In the Seventh 
Five Year Plan we are for the present not 
going to start any more new railway 
line because we have not been provided 
wi' h adequate funds for any more new rail-
way line. Same is the case with regard 
to gauge conversion. For gauge conver-
sion also the priority ongoing projects we 
",ill finish during the Seventh Plan and we 
are for the present not going to take up 
any new gauge conversion project. 

There was a demand from so many 
members for overbridges over the railway 
lines. Wherever it is possible we are 
trying to do that ... 

MR. DEPUTY SPEAKER: First ghe 
them railway line and then overbridges. 

SHRI BANSI LAL : 50~~ of the money 
is to be given by the ~tates. In some cases 
we have financial constraints and in some 
other cases the State Governments and not 
coming forward. So these are the difficul-
ties. 

There are many points which I cannot 
cover. Hon. Members will be getting 
replies on all those points and we will send 
them the replies. 

MR. DEPUTY SPEAKER: We win 
now take up the discussion under Rule 
193 .•• 

r Interruptions) 

MR. DEPUTY SPEAKER: Please 
resume your seat. The Minister has already 
assuFed you that he win be writiDIf to you 
all individually. He cannot answer cAfb 
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and every point raised by the hon. M·em-
bers. 

N ow we go to the next time. 

18,15 hrs. 

DISCUSSION RE: SITUATION 
ARISING OUT OF DROUGHT AND 
OTHER NATURAL CALAMITIES IN 
VARIOUS PARTS OF THE COUNTRY 

[English] 

MR. DEPUTY SPEAKER The 
House wiJl now take up discussion under 
Rute 193. Shri C. Janga Reddy to initiate 
the discussion. 

[Tranr;[ationj 

SHRI C. JANGA REDDY (Hanam-
konda) : Mr. Deputy Speaker, Sir, today 
we would like to discuss in the House the 
situation arising out of the flood, drought 
and snowfall in the country. 

Discussion on this issue has been held 
in the last two sessions but we have not 
been able to reach any consensus. We 
would have to do something afler arrivino 
at a concensus this discussion. ~ 

In this House, every han. Member 
has given an account of the miseries cau-
sed by the floods. drought and snowfall in 
his consti I uency and the relief needed to 
mitigate it. Therefore, some rule or policy 
must be fonnulated in this respect. 

One hon. Members has alleged that 
non-Congress Governments are not getting 
full assistance due to political differences 
between the Central Government and the 
State Governments. We come to know 
all these things through the people and 
the Press. This hurts us. We could not-
formulate a policy in this respect 35 years 
after independence. It is a matter of 
regret that we have not been able to decide 
what immediate relief should be granted 
to the States in the event of natural cala-
mities like flood, drought and snowfall in 
tbo country. What should be the share 
of the Central Government and the State 

Governments in the grants for relief and 
how much budget should be provided for 
this purpose? We must give a serious 
throught to this. 

In some States there is flood and in 
some others there is drought and in- : some 
State there is snowfall. Andhra Pradesh 
is one such State where snow falls. This 
year due to the rains in January, there 
was snowfall in Andhra Pradesh. You 
call it hailstorms which bring extreme cold. 
In our State ]t is called stonefall. 

There are four types of natural cala-
mities. First is drought which rrfc!ans non-
availability of even drinking water. In the 
absence of water, grass does not grow, 
cultivation cannot take place and farming 
is not possible. People and cattle die 
without water. People have to migrate to 
places where water IS available. We can 
face this drought but we should consider 
what measures we can take. The Central 
Government can make available foodgrains 
to the people at ~ubsidised rates. The 
farmers of Punjab and Haryana can also 
supply foodgrains there. Sometimes the 
farmers of Andhra Pradesh can also supply 
foodgrains to those places which suffer 
drought. We should consider steps to 
provide water, to grow fodder and to 
sustain the cattle, but we do not do this. 
Water is not a vailable in the wells. Even 
after boring to a considerable depth, water 
is not found there. We should consider 
what should be done in this resJ)C(;t. Forty 
years have passed since we attained indepe-
ndence but we could not find any perma-
nent solution of drought and floods. Take 
the example of Rajasthan. Water can be 
drawn from Bhakra Nanga! Project for 
Rajasthan. By digging 600 to 900 kilo-
metre long canal or by digging wells we 
can provide irrigation facilities in the drou-
ght-prone areas of Rajasthan. Sbri Rarna-
rao is begging before the Centre for the 
assistance for Telegu-Ganga Project in 
order to meet the needs of water of Raya-
Iseema in Andhra Pradesh. The situation 
has reached this point. Provision of ini-
gation can be made from Kocbampard 
high-level canal in Wararagal. 

( lnl-l!"",pUt:Jlu) 

Rice is beiDi sold at Its. 2 instead of 
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h. 1 and in the scheduled caste dominat-
ed region, rice is being sold at Rs. 1 .95 
paise per kg. 

(Interruption6}** 

This is not their personal property. It 
belongs to the public Rice is being sold 
at Rs. 1.95 per Kilogram. 

(Int~rruptions) ** 
(En,lish] 

MR. DEPUTY SPEAKER Any 
personal ~marks will not go on record. 

( Interruptions) * * 

MR. DEPUTY-SPEAKER You 
cannot make any allegations. That cannot 
be .Uowcd. Casting aspersions cannot be 
allow d. You speak on natural calamities. 

(Interruptions I·· 
MR. DEPUTY -SPEAKER: Casting 

aspersions cannot be allowed. 
( Interruptions) 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI 
AZAD): It is not at all relevant to the 
subject under consideration. 

MR. DEPUTY -~PEAKER Mr. 
Janga Reddy, I want to know whether you 
are serious about this discussion on dro-
ught and other natural calamities. Take the 
subject of discussion seriously and give 
concrete suggestions as to what can be 
done. There is no point wasting the time 
like this. You make concrete suggestions 
to solve the problems. 

[Transltltion] 

SHRI C. JANGA REDDY MR. 
Deputy Speaker, Sir, I was talking of 
providing rice at the rate of Rs. 2 per kg. 
He has referred to Shri Rama Rao. I am 
replying to that. I have not done any 
wrona· 

other natural ~64 
calamities 

Sir, I submitting that some permanent 
solution for drought and floods should be 
found. When there is good crop due to 
good weather, Shri V.P. Singh claims that 
our Budget is very good. Financial 
position is good only because crops have 
been good. At present Budget is prepared 
on the basis of crops b:lt I feel that Bud .. 
get should not be prepared on this basis. 
Nature follows its own rules to provide 
rains. Government should arrange for the 
col1ection of that water and utilise it 
(Interruptions). Therefore, I say that they 
should formulate some permanent policy 
to face drought, often which occurs at 
different places For e"{amp~e, Rajasthan 
faces drought which Madhya Pradesh, 
Punjab, etc. have many rivers. Govern-
m:!nt should utilise that water to deal with 
the drought conditions. Government 
should provide funds to R:ljasthan Govern-
ment to bring water from Bhakra Nangal 
Project. A national project for this should 
be prepared. Such project should be 
prepared for Andhra Pradesh and Bihar 
also. The Centre is not providing funds 
to the State Governments for this purpose. 
They provide money for plannej Budget. 
The State Governments are running the 
social welfare schemes by contributing 
amount matching the funds being provided 
by the Centre. Whether it is Central 
Government or Andhra Pradesh Govern-
ment, lot of money is being spent on non-
productive items but we sh uld also con-
Sider what we can do for the economic 
upJiftment of the poor. The problem of 
drought is not new. It is an annual fea-
ture. The Central Government provided 
funds for Andhra Pradesh in June, 
December, 1983 and December, 1984. 
Th~y provided money because 
the area is affected by drought. If 
after investing money, work is executed as 
a national project, this malady can be 
cured permanently. Be it Telagu Ganga 
Project, Rajasthan Can3-} Project,1Narmada 
Canal Project or any other project, the 
Central Government should provide funds 
for that so that water can be utilised in 
drought-affected areas. We have seen that 
for the last twenty years, drought has 
occurred every year. It occurred in 
Rajasthan, in Rayalseema and even in 
Madhya Pradesh. Bihar faces acute 
drought. Tbe farmers of Bihar are very 
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helpless. The people of Bihar are migrat-
ing to Delhi. My friend who has descri-
bed their condition with tears in his eyes 
shows the correct picture. The people of 
Bihar are more backward than even 
the people of Rayalseema. The people 
whether they are from Bihar or Rayalseema 
or Rajasthan are the people of India. 
Funds should be made available for them. 
National proj ects should be prepared to 
mitigate their difficulties. We should find 
out some permanent solution in this regard 
about which we never th1nk. The drought 
affected people are left to the mercy of 
state Governments. The Budget of my 
state is for Rs. 1000 crores. In Rajasthan, 
it may be even less. Out of it 50 per cent 
is spent on social measures and with the 
remaining 50 per cent they have to arrange 
for irrigation, electncity etc. Therefore 
I suggest that for the drought affected 
States, Government should create a revolv-
ing fund at the national level so that the 
water available in various rivers may be bro 
ught to and utilised in drought affected are-
as.Where it is not possible to arrange such 
supply of water, Government will have to 
think of some other measures. Big indu-
strials UnIts can be set up there. hke the 
coach factory being set up in Punjab which 
was not needed there because Punjab is 
already a most prosperous State which has 
the highest per capita income in the coun-
try. Still keeping in view the national 
integration, the factory has been set up 
there. Therefore, I plead that where 
supply of water cannot be arranged even 
if funds are available, Government should 
think of other measures. \Ve will ha\ e to 
set up big industries in those areas. The 
land available there should be utilised. A 
memorandum by our Congress friends in-
cluding the Minister, Sbri Shiv Shankar 
and hon. Member Shri Vijay Bhaskar 
Reddy had been submitted to the Hon. 
Prime Minister demanding that the project 
which are feasible to be set up there, 
should be set up urgently. What I mean 
to say is that everyone wbetber he is from 
Congress or Telugu Desam or BJP wants 
that a definite arrangement should be 
made at national level to help the drought 
affected Status. The land wherever avail-
able be reclaimed and used for cultivation 
by providing irrigation facilities. There 
Ibould be some tbinkiD, of national I.vel 
i. this .... :rd, B\!\ ~b.t b.t>~ ... s is that 

we deliver speeches (whether they arc 00-
vered by the press or not) and the hOD. 
Minister listens to them and speaks out 
what his staff has told him. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): I am listenina. 

SHRI C. JANGA REDDY: What I 
mean to say is that he tells us what his 
officers have given him in the notc. This 
should be taken note of. Even after 38 
years of independence we have Dot chan-
ged the famine code. I request him to 
amend it. India is a free country now. It 
should revise its famine code according to 
the circumstances provailing here. Along-
with it, we should think of eJectricty also. 
As per the Electricity Act, 1910 the entire 
expenditure of installing poles and wire 
has to be borne by the farmers. Expendi-
ture on transformers has also to be paid 
by them. I, therefore, want that the 
'Yrords. 

;English] 

"Service charges wiI1 have to be home 
by the ConsurnersH

_ 

{Translation] 

should be omitted. We shOuld 5ul'ply 
electrici ty to the drought affected States 
free of charge as Andhra Pradesh is do-
ing. The electricity Act should be amcu-
ded and the drought affected parts 
should be provided the facility at the 
earliest. The farmers want to get their 
~eJls sunk and obtain water but they are 
not provided funds for instaninl 
motors. 

You say we will postpone the collec-
tion or convert it into interest free 
Joans. 

[Translation1 

In tbis way Government want to make 
the farmers slaves so that they always 
remain dependent on them. Tberefol'C"9 
I urge that in drought affected area. • __ 
triclty should be suppJied free Qf ........ 
or on s\lbsiclised rates, -
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[EnIJld] 

MR. DEPUTY SPEAKER: Please 
conclude. There are so many other mem-
bers who want to speak. It is not that 
you have to take two hours fot' yourself. 
I have a fong Tist of Members who want 
to take part in the discussion. I will give 
six minutes to each Member. 

SHRI C. JANGA REDDY: For 
rural water supply, Rs. 50.00 lakhs were 
~otted. 

[Tran6ialiollj 

I have made my point about electri-
city charges. As regards meeting the shor-
tage of water, the Ganga-Kaveri Scheme 
should be implemented. Under the 
Ganga-Kaveri scheme, Gangawater is to be 
taken to the Kaveri. It will definitely be 
beneficial. Ganga water will purify Kavery 
water also. You can arrange irrigation 
with Kaveri water. Shri K.L. Rao had 
prepared a scheme. Why should not it be 
implemented ~ Once this scheme is com-
pleted, the water problem of Madhya 
Pradesh, Maharashtra, Andhra Pradesh. 
Tamil Nadu and Karnataka can be solved. 
In South, Karnataka has no drinking 
water, in Hyderabad and Tamil Nadu 
there is no drinking water. Bombay has no 
water to drink. In Rajasthan there is no 
dr.ialdng water. In Jaipur people do not 
have water to drink. Some time in Delhi 
abo there is shortage of drinking water. 
(lnterr.ptions) this IS reported in the 
preSIS. 

I shall read out the report about the 
lKevailing situation. 

MR. DEPUTY SPEAKER: You 
need Dot read out the whole repOTt. You 
~an just make the points given in 
that. 

{Tra,..lation] 

SHIll C. JANCM REDDY: I do 
not. l'etDember tile points. A sum of B.s. 
_laW! Jaag beAD eennu.t.ed {'Or drinking 
1WIICr (or·urban population. What does 
~his Oleans ? The Central OovorotllOot is 

giving this to the State Govemme1'lt as 
loan advances. The Central &overnment 
is not giving as subsidy. It is givins- as 
Joa'n advances. 

{English} 

"The Non-Plan cxpenditu£c actuct11y 
iDcurred up to 31.3.1983 aaainst 
the approved ceilings totalling 
Rs. 291.00 Iakhs as indicated 
above, will be met out of the 
margin money. The plan expen-
diture incurred upto 31.3.1983 
against the above mentioned 
ceilings totalling Rs. 6586.00 
margin money will be covered by 
Advance Plan assistance in terms 
of this Ministry letter dated the 
25th April, 1979." 

[TrDn.'/ation) 

not gIVing advances, 
The scheme is only to 

Even in this scheme, 
I read out to him. 

Government is 
subsidy or rebate. 
give loan advances .. 
delays take place. 
He will be surprised. 
letter. It says: 

It is a Ministry'~ 

[English] 

"I am directed to inform you that a 
Central team led by Shri R.K. 
Srivastava. Joint Secretary, in 
this Ministry would be visiting 
AnJhra Pradesh shortly for asses-
sing the need for Central assis-
tance 'requested f0r by tbe 
Government of Andhra Pradesh 
in the wake of cyclone/floods 
during October, November and 
December, 1985. The itinerary 
of the visit will be prepared by 
Shri G.R. Na1r. Prinoipal Secre-
tary to Government of Andbra 
Pradesh. Revenue Department, 
Hyderabad. " 

We are now in 1986, that t-oo in 
March. They say: 

usoortly they are going tbece". What 
does it lD4an ? 

{Tranl/alian] 

I do not know when it- will be done. 
III Octobet; thOle were ~fOJOG.. in 
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November there were filoods and in Dec. 
there were hail storms... (Interruptions). 
I want to say that no date of visit has 
been indicated in it. He could have at 
least mentioned the date. 

It is a letter of February. I have re-
ceived three such letters. One I have in 
my house, the other in Hyderabad and 
the third one in Delhi. 

This letter has been addressed to me, 
i... to C. Janga Reddy. Member o! 
Parliament. 

AN HON. MEMBER: Letter has 
been sent to you but no time has been 
indicated therein. 

SHRI C. JANGA REDDY: No time 
has been indicated. Now, I have to ring 
him up and ask when he is going, when 
we should make arrangements for him, 
what type ot arrangement is to be made. 
I have to write to him. I do not know 
anything about that. (Interruptions) I 
have received the letter from the Deputy 
Secretary to Government of India on 1st 
October. (Interruptions) it is not a ques-
tion of one officer. The D.O. was reccived 
in December 1985. The drought hit the 
State in May, 1984, but the funds from the 
Centre were received in 1985. It comes 
under the 8-Point Programme of Shri 
Rajiv Gandhi and he is not aware of that. 

(Interruptions) " . 
I will till you about that. Two crore 

rupees were ~iven for drought-affected 
area. Mr. Deputy Speaker Sir, listen to m. carefully. A provision of Rs. 32 cro-
res was made according to the 0,0. letter 
received in December, 1985. 

SHaI AJA Y MUSHRAN: We shan 
aot allow you to leave after your speech. 

SHRI C. JANGA REDDY: There is 
not question of learning today. We have 
to sit till 10.00 p.m. (Interruptions) 
There, two crores of rupees have been 
given-under the programme of Shri Rajiv 
Gandhi. Ot'! of the total plan advance 
of Rs. 32.29 crores, Rs. two crores are 
meant for food and Dutrition, but we do 
not know what is food. and nutrition in 
droupt. It has' been said that Rs. 2 ' 

crores have been given to Public Health 
Department for contingency, agricultural 
production, programme subsidy in inputs. 
They give us loan and teU us how to 
spend. If they give us loan, we should 
be allowed to spend it the way we like. 
Why do they ask us to spend this much 
on fodder, this much on water and that 
much on well-sinking, etc. It should be 
left entirely to the State Government. 
When they give us loan or advance, they 
charge interest thereon and at the sam. 
time put pressure to spend it in a parti-
cular manner. This is not proper. Two 
crores of rupees have been given to 
Andhra Pradesh to make availablo maize 
maize flour mixed with jaggery 
and papads are being given by grinding 
maize. What I mean to say is that the 
Central Government cannot put such res-
triction. The Central Government have 
given Rs, 32 crores as relief. but the State 
Government cannot spend it the way it 
wants. This is an due to the 8-point 
Programme of Shri Rajiv Gandhi. What 
for the bleaching powder is needed where 
water is not available? One can understand 
its utility in the flood-affected areas. Rs. 
22.2 lakhs for medicines, Rs. 20 'akhs for 
bleaching powder and chlortne tablets have 
been provided. What is the utility of 
bleaching powder where water is not avai-
lable. I cannot understand that. 
(Illterruptions) Rs. 2 crores for vitamin 
tablets. Why do they not give a free 
hand to the drought-hit State to spend 
this amount the way they like? More-
over, our State Government sought Rs. _ 
300 crores, but only Rs. 32 crores were 
given. What is the difficulty in giving 
loan or advance? What is the 
difficulty in giving the money today, 
when it has to given tomorrow? Govern-
ment of Karnataka sought Rs. 100 crores 
and they were given Rs. 80 c!-,ores. Tamil-
nadu sought Rs. 120 crores and they were 
given Rs. 80 crores, whereas only Rs. 32 
ctores were given to Andhra Pradesh as 
against its d~mand for Rs. 300 crores. In 
this connection, my suggestion is that a 
commission at the national" level should 
be constituted which should adoptset cri-
teria and should submit its report to the 
Central Government soon after natural 
calamities like flood, snowfall Of hail-stonn 
befall a State and the Central Govern-
ment should aive relicf immediately there-
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IJIter. Today~ if there is a cyclone, the 
Central Government get the report 
of the expert committ~ only 
after 3-4 months. To whom caflt.you pro .. 
vide timely relief in such a situation? The 
Centre would have to see how people' live 
in cyclonic conditions for two months. It 
is at that time, that bleaching powder 
should be used. I would 1ike to say tbat 
the Famine Code needs to be changed. 
Based on a policy, a commission should 
be set up at the national level and relief 
to the States should be sanctioned based 
on set criteria. The major projects in 
Rayalseema and Telangar a and that of 
Ganga-cauvery should b"e completed early. 
OnJy then we can be saved from 
drought. 

SHRI AJAY MUSHRAN (JabaJpur) : 
Mr. Deputy Speaker, Sir, the subject 
which we are discussing today has become 
a serious problem for the entire country. 
So far as Madhya Pradesh is concerned, 
there is a saying in oJ,lr area, "Dubre pe 
do Ashadh". Two calamities have befal-
len us within one year. So far as drought 
is concerned, a major part of the country 
is affected by drought. Every year. about 
12 eastern and western districts of Madhya 
Pradesh are affected by drought which 
poses a serious problem of drinking water 
in 29 districts. In spite of the fact that the 
State Goverbment of Madhya Pradesh sp-
ends crores of rupees on foodgrains,lfodder, 
cattle cen;r.:s & opening of camps. etc .. the 
State is neglected in the matter of adequ-
ate Central assistance. The Central Gover-
nment, perhaps, ha\-e their own financial 
.constraints. But two things are very dear. 
The first is that a minmurn limit for 
Central assistance to be given to the 
State every year should be fixed. Secon-
dIy, a _)t)ng term plan should be formula-
ted ttlreugh some kind' of board or a 
po]~~ extension organisa tion or corpora-
tion should be set up under the Ministry 
of Agriculture whereunder subsidy for irri-
gation and other inputs, like quality seeds 
fertilizer, insecticides, pesticides) etc.' 0; 
their free distribution to poor farmers 
could be arranged to fight the drought es-
pecially in those areas such as 12 districts 
of Madhya Pradesh. Crores of rupees 
have to be spent every year on account of 
droucht • I hope:. the: bon. Members whQ 

will speak after me will speak at length. I 
come from an area which is not affected 
by drought. But, this year an extraor-
dinary situation has arisen in our State. 
Firstly, the crop was affected by frost i.e. 
during extreme winter the small plants 
start shrivelling, their leaves wither away 
and the possibility of their flowering be-
come very remote. Such are the bad 
effects of .. ~rost. Secondly, thousands of 
hectares of land in our area in respect ot 
which I shall give figures, was hit by cater-
pillers and thereafter it increased due to 
heat caused by overcast conditions. It is 
regre~table that the insecticides or pestici-
des supplied by the Ministry of Agricul-
ture or the Department of Cooperation 
wereineffective. ·Either they were inferior 
or their life had expired. Whatever be the 
reason I cannot throw light on it as a 
scientist, but the fact remains that the 
caterpillers did not die even after the use 
of insectcides. The farmers had to use 
these insecticides repeatedly and the cost 
of these insecticides was so high that it 
was beyond th reach of an average far-
mer not to talk of a poor or a common 
farmer. 

Mr. Deputy Speaker, Sir, thereafter 
the second biggest calamity that stuck us 
was in the fOfm of hailstorm. You will 
be distressed to know that the State was 
hit by hajlstorm accompanied by torren-
tial rains _ in December, 1985, January, 
1986. 7th to 14th Febuary and thereafter 
on 21 ~t, 27th and 28th February and so big 
was the size of the hails that each weighed 
as much as 1/2 kg. In six villages of my 
constituency, there was not a single farmer 
whose hOlJ"e was not affected by hailstorm • 
They are r,}or farmen who Ihe Jfl mud 
houses with thatched roofs. All such 
houses were completely destroyed besides 
their crops. Thereafter, if any farmer 
wants to cultivate his fields again, he 
needs money to get his fields cleared, 
which he does not have. However, I am 
h8.PPY to state that the State Government 
of Madhya Pradesh immediately took 
relief measures and provIded funds. The 
State Government provided relief worth 
2 crore rupees on 10th Febuary. 

Hailstorm has again bit our area twice 
in March and the rain was so heavy that 
the total rain recordeq in those ar<:as of 
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Jabalpur district, which were earJier devas-
tated by hailstorm was much more than 
that recorded in the entire rainy season 
and as a result of that whatever was left 
of the"crops earlier was also totally des-
troyed- The State Government again 
sanctioned Rs. 5 crore as relief. There-
after, according to the available informa-
tion, the Government of Madhya Pradesh 
have decided to make available additional 
23 crores of Rupees. so that some relief 
is provided as compensation against- the 
loss suffered due to hailstorm and unsea-
sional rains. 

Mr. Deputy Speaker, Sir, the reason 
why I am giving the figures of sanctioned 
amount is that through these figures I 
want to tell this august House as also the 
han. Minister of Agriculture the extent of 
loss and destruction suffered by our State 
due to hailstorm and unseasonal rains. So 
far as the number of affected dlstncts is 
concerned, nl0re or less 35 district s have 
been affected. Out of 2079 Tehc;;ils of our 
State. 185 Tehsils have been affe(.;ted and 
out of a total area of 12.5 lakh hectares of 
land, 72,722 hectares have been affected 
by hailstorm and unseasonaI rains. So far 
as damage to crops is concerned it is esti-
mated to be about Rs. 122 crares by the 
officials of Agriculture department. Accor-
ding 1'0 the information received so far, 10 
persons and 1738 animals and 13561 he u-
ses in 185 fehsils of Madhya Pradesh have 
been badly affected by th;s hailstorm. 
Some of the measures taken by the State 
Government to provide relief to tbe affec-
ted people include postponement of reco-
very of revenue, irngation cess, bank loans 
and Toga}'; loans. I want to submit that 
the relief that is being provided by the 
State Government is far from adequate. 
Practically speaking, it is benefitIng the 
farmers in the State to the extent of less 
than 25 percent. I, therefore, strongly 
urge upon the Centre and the hon. Mi nis-
ter of AgricuHure not to send the study 
teams to Bhopal and the drought-affected 
districts alone but also to the divisional, 
sub-divisional and district headquarters as 
well which have been badly affected by 
hailstorm. 

Mr. Deputy Speaker, Sir, I want to 
bring to the notice of the hOD." Mini~ter 
. tllat tbe farmers whose houses have been 

damaged do not wait for the Government 
relief, but mobilise their own resources 
and repair their houses and jf the officials 
reach the site when the houses have alrea-
dy been repaired and they report that 
there ha<s been no damage, it will not only 
deprive those poor farmers of the relief 
amount but also hurt their feelings. These 
poor farmers should be saved from such 
bureaucratic attitude. I would request 
that when these officials visit the affecte d 
areas, the loca' officials, MLAs, and MPs-
whether of the ..congress or any other 
party, provide~fhat they are associated 
with farmers and not the people wh'J talk 
of imposing taxes on them, should also be 
allowed to go alongwith them. I do not 
want to critlse any particular offi~er but 1 
want to point out that not even a single 
study team tours the area and gh es a true 
picture of the situation. The rep0rt which 
is submi (tcd by the stujy team is generally 
prepared by the BDO, Sub-D1\'bional 
Ofticer, Collector of the Deputy/Assistant 
Director of Agriculture and this report is 
submitted to him. 

*~ AN HON. MEMBER: The officers 
-Jf the study team enjoy feast~ .... 

( Interrnptiolls) 

SHRI AJAY MUSHRAN: We do 
not m!nd if they enJoy feasts. It is our 
foremost duty to ghe them a Wdrm 

welcome. After all they are enlitled to be 
our guest. But my only point is that the 
people's representath es must be associated 
with such teams, 

Mr. Deputy Speaker, Sir, in the end 
I would like that the Government should 
write off all the debts of the farmers ",here 
there has been hea"y.hailstornl whether 
they are banks loans or Cooperative loans. 
Sir, I would request tht} Government to 
conduct a survey in filY area where there 
was heavy hailstorm in 1982 as wen. 
Therefore, the Government should not 
only postpone the recovery of taxes but' 
write off all the taxes and debts whether ~ 
it is revenue or any other tax. The hon •. 
Members who are associated with agricul-
ture will bear me out that one hailstorm 
is enough to damage the crops and it 
takes seven years to make iOOd tbq 
loss • 
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19.00 hrs. 

Mr. Deputy Speaker, Sir, Shri Balkavi 
Bairagi has given me a couplet to support 
my point. I would like to read it out: 

Badal Barse Raat BhaT, Ole Gire Apaar. 
Dwar Apke Chod Kar, Jayen Kis 

Ke Dwar. 

I thank you for giving me an oppor-
tunity to speak. 

[English] 

SHRI M. RAGHUMA REDDY (Nal-
gonda): Ours is a big country having 
different agro-climatic zones. In one part 
of the country, we are witnessing drought 
and in other part of the country, we are 
witnessing cyclones and floods. These have 
to be arrested. 

We have a number of rivers, some of 
the perennial rivers; and the water is flow-
ing into the sea. In some parts of the 
country, there is a scarcity of water and 
the people are thirsty for water. In other 
parts of the country, we have very good 
rivers. They must be taken care of. Wher-
ever water is available, it should be bro-
ught and supplied to those places where it 
is not a ... ailable. Wherever water is avai-
lable. there should be some projects; we 
should construct projects irrespective of 
any State or any part of the country. 
That water should be supplied to those 
areas where it is not availab1e. Unfortu-
nately, the Central Government never 
takes care for this. If any file comes to 
the Central Go ... ernment for clearing that 
file, it takes years with the resuhs the cost 
of construction of the dams goes up consi-
derably. It is actually happening and no-
body bothers about it. 

In India, 70 per cent of our population 
is based on agriculture; they are Jiving on 
a,ricuJture. If agriculture develops, then 
everything will develop. Without agricul-
true, nothing will develop. So, you must 
give top priority for the development of 
agriculture, water development and drai-
nage. Of course, in our budget, we ~ee 5 
to (; per cent, they are allotting for agri-
fllJture. All the hon. members who are 

c~ilie.r 

sitting here are from villages and. farmi1l& 
community, but, nobody bothers about 
this. 

Mr. J anga Reddy said that there was 
a long desire for linking Ganga-Cauvery. 
If it is not possible to link Ganga-Cauvery, 
then the rivers available in South India 
and North India should be linked. Then 
only at least wherever possible some dams, 
some tanks can be built up. Until and 
unless that is done, this problem cannot 
be solved. If you give Rs. 30 crores or 
Rs. 20 crores or Rs 70 crores to each of 
the State that will be a temporary measure 
and you cannot solve thIS problem. 

I have been observing for the last ten 
years in Andhra Pradesh and in other 
southern States that we are facing some 
drought: sometimes it is minimum; some-
times It is maximum. But, every year, 
we are seeIng drought and every year w. 
are witessing cyclones and ~ floods. We 
have avast sea coast. We have to take 
up something over there. We have to 
build up water reservoirs along our sea 
coast; that will help in preventing floods 
and other things in low lying areas and in 
other parts of the country. I am not 
talking of Andhra Pradesh but aU-. other 
parts of the country. 

This year, unfortunately, we have 
drought in Gujarat, Rajasthan, Karnataka, 
parts of Mahrashtra, Andhra Pradesh and 
almost in every State. Then we are hav-
ing floods. This should be taken care of. 
I request the hone Minister to take car. 
of these things because he knows the pro-
blem. There should be a permanent solu-
tion and this permanent solution can be 
possible only from the Planning Commis-
son side. They should take care of 
it. 

There is no mention in the Seventh 
Plan document produced by the Planning 
Commission about this. This is unfortu-
nate and I urge that this should be taken 
into consideration. Some permanent solu-
tion should be evolved to solve this peren-
nial problem. For this purpose some aDo-
tment of funds bas to be made. This 
should b. done. 

~s Shri J an,a Reddy bas at ated, moat 
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of the times the central team visits the State 
after the drought period is over, or after 
the rainy season has started. 

AN HON. MEMBER: No. 

SHRI M. RAGHUMA REDDY: That 
h~s happened in the case of Andhra 
Pradesh. I will give you the details. 

I therefore, request the hon. Minister 
to take up the issue and ensure that there 
is a permanent squad for this purpose. A 
permanent squad should be constituted to 
solve this problem. As soon as the intI-
mation is received, within 24 or at the 
most 48 hours, this team should go to the 
drought/flood affected areas. Not that the 
State Chief MInister writes a letter, then 
they should sit and decIde as to which 
member of the board goes and then that 
member is sent. The central team should 
be de~patched forthwith; all the other 
things should not be discussed while send-
ing the team. The team should go immedi-
ately and whenever there is urgency they 
should reach there qUickly. That should 
be taken care of. 

Another important thing is, many pro-
jects with regard to Andbra Pradesh have 
been pending with the Central Government. 
The Central Government is not cleanng 
them. We feel that we are neglected. We 
are not even having drinking water in some 
parts of the State. Many projects which 
bave been pendjng with the Central 
Government may kindly be cleared so that 
if these projects are completed the problem 
of supply of drinking water can be 
solved. 

For the last several years the State of 
Andhra Pradesh has been witnessing severe 
drought. But unfortunately the Central 
Government hiis not declared Andhra Pra-
desh as one of the drousht-prone areas. 
Only four to five districts of Qur State have 
aot permanent water supply from the Kri-
shna and Godavari rivers. Except the few 
districts in the Krishna-Godavari river belt, 
the other parts of the State like the Raya-
lasccma area and Telengana are .. are per-
manently drought strick'en areas. 

Now we are in the month of March 
and in some parts of the State there is no 

drinking water at all. There is D,O fodder 
for the cattle. The ground water level has 
gone down. There is no water in .$.(),IQe of 
the small riv ... rs and rivulets. You mU$t 
build some percolation tanks and ensUre 
that water supply is t here for all tbe dis-
tricts. The Central Government can ~~c 
up the matter and send a .delegation to 
look into this problem. 

I request the hon. Minister to take ~ 
sympathetic attitude and be kind enough 
to our State, because in the absence of 
water supply-which is the main input 
for agriculture-the small and marginal 
farmers are hard put to difficulties. Even 
the big farmers are affected by this. 

I, therefore, urge upon the hon. Minii-
ter to release immediately about Rs. 3()0 
crores to the State of Andhra Pradesh. 

MR. DEPUTY-SPEAKER: Please 
conclude now. Shri Balkavi Bairagi. 

Dagaji, where are you? When drought 
situation is discussed and when you say 
that your State does not have waterl' where 
are you 7 You are always criticisin_a the 
others that they are not present in the 
House. 

SHRI MOOL CHAND DAGA : They 
are not serious at all. 

[ T,.ansla/ion] 

SHRI BALK A VI BAlRAGI 
(Mandsaur): Mr. Deputy Speaker, Sir, I 
am highly obliged to you for &ivins me 
an opportunity to speak. Today when 
the House is discussing a matter of 
grave concern, I would like to draw 
the attention of the hon. Agriculture 
Minister to a very serious situation. He 
will recall -and if notl' he may" kiDdJy 
see the record-that I had drawn his 
attention last year also to the fact that 
about one third part of our country 
is visited by natural calamities quite 
often. Famine and floods are a rcauJar 
feature in our country and a permaoent 
solution to this problem will have ·.0 
be found out. Our agriculture ~&s 
will have to find a permanent solutioa 
to hailstorms which struck the couDU:y 
recently. I do not "lib to &~ inw 6e 
statistical mue as the precious >... of 
tbe House would be wasted aad .... 
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c.ollcagues would be deprived of the 
op-portunity to speak. In the month of 
February, out of 28 days hailstorms conti-
nued for 16 days in Madhya Pradesh. 
It was as if the climate had made some 
secret agreement with the calender. 
The State Government rushed to Centre 
for assistance. The Centre did help, 
but I would like to draw your attention 
to a particular situatjon that has been 
created in 3-4 districts. You may say 
that it is not related to thi:i matter but 
I would like to point out that it is 
related in the long run. Shrimati Nirmala 
Kumari is sitting next to mc, Shri 
Jhujbar Singh might be sitting at some 
back bench and Shri Vyas from Bhtl-
wara is sitting there. Mandsaur is a 
district which lies between Jhalawar and 
Bhilwara. A crop is produced in Mandsaur 
but nobody pays any heed to its cri-
tical state. This area produces opium. 
I would draw the attention of the 
House to the fact that entire opium crop 
in the district which could have helped 
in eradicating the poverty of the farmers 
has withered away. The farmer cares for 
each and every opium plant more than 
his own child. A farmer who cannot 
even pat his child forty times in six 
months, has to touch every plant an 
equal number of times during that period, 
And that very crop has withered away. 
We would be highly obliged to you if 
you request the ho.n. Finance Mmister, on 
our behalf and on behalf of the people of 
Madhya Pradesh and Rajasthan to include 
this as crop well it the Crop Insurance 
Scheme. 

Secondly, I would request you to 
instruct the Narcotics Department to 
issue licences for next year on the basis 
of damage caused to this year's yield. 
If nothing is produced this year what 
will they weigh ? Buta Singh Jj, you 
will have to do us a favour and Makwana 
Ji too will have to see to our interests. 
You kindly recommend to the Ministry 
of Finance to procure the entire yield 
of this year and to give lease J.or the 
Dext year on this basis and not, to 
cancel the lease given to the farmers. 
CancellatIon of Jease should not take 
pl~ ot~rwise unimasinable corruption 

DIAlr natural ~8b 
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will follow (Interruptions). The assess-
ment of the damage caused to the crop 
should be done' cropwise and not field-
wise. When you make assessment of 
optl~m crop and wheat crop by combining 
them, tne corruption breeds. The team 
sent from the Centre should keep this 
in mind. 

I am grateful to you for taking some 
positive steps in this respect. But a sour 
friend from the drought affected are a 
was saying and as the Madhya Pradesh 
Government have. made submission to you 
that they needed Rs. 138 14 crore to 
meet the situation created by the drought 
but no attention has been paid to their 
request. Probably Rs. 5 to 7 crore has 
been alloted to Madhya Pradesh. The 
situation in Rajasthan IS al1 the more 
serious because the State often falls in 
the grip of drought as well as hailstorms. 
I know this full well because the distri-
cts of Rajasthan are contiguous to my 
region. Rajasthan is bit by famine and 
disaster as we1l. I would request that 
the Agriculture Ministry should send 
separate teams for these two States and 
direct the officers to make assessment of 
of the situation by taking into account 
the policies of the Congress, the desire 
of Shri Rajiv Gandhi and the policies of 
the Agricu]ture Ministry and the interests 
of the farmers. If they do not take in 
to account these factors then they are 
enemies of farmers. We do not want to 
say anything about the feasts, they enjoy 
or the bungalow they stay in. But if 
they ,do not understand the problems of 
local people then such officers should 
not be sent there. I am very grateful 
to you. Tomorrow I will have to pass 
through these fields. Shri Madhavrao 
Scindia can give an eyewitness account. 
He visited the fields and was much 
moved by the sight of the destruction 
of crops. Y (\u are also invited to that 
place. Buta Singh Ji and Yogender Ji 
are also invited We request them not to 
take it lightly but fry to understand the 
pangs of the growers. I am thankful to the 
Government of. Madhya Pradesh that they 
promptl)' came to their help. The Govern-
ment of the State have done a commenda-
ble job. If' you come to our rescue then it 
win 80 to a lona wa y to assuasc our 
fellinls. 
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With these words, I convey my thanks 
to you. 

[English} 

SHRI SHARAD DIGHE (Bombay 
North Central) Hon'ble Members, Shri 
Janga Reddy and Shri Madhav Reddy, 
deserve congratulations for raising this dis-
cussion on the situation arising out of dro-
ught and other natural calamities in vari-
ous parts of the country. 

The damage caused due to drought 
and natural calamities in various parts of 
the country, has been a matter' of concern 
for the whole country. Particularly the 
drought situation in Karnataka, Tamil 
Nadu, Rajasthan, Madhya Pradesh, 
Gujarat and Mahara~htra has caused a 
great concern. 

During the year 1985-86, Maharashtra 
received erratic and scare. precipitatien 
which adversely affected Kharif crops and 
nearJy 6 607 Khori/ villages spread 
Over 19 districts are drought affected. 
For this, the prOjection of expenditure 
was Rs. 56J crores, but I am sorry to say 
that the Central assistance sanctioned is 
not even ten per cent, It is only 52.74 
crores for that year. 

Apart from these Khar;f villages, in 
Rabi season also there has been the same 
situation and further damage has occurred. 
To add to this calamity, in certain parts 
of Maharashtra, Qamely, Amravati, 
Nagpur, Wardha, Akola, Yeotmal, 
Dhule, JaJgaon and Nanded, unprece-
dented hailstorms occurred· . from 
7th to 11th February 1986 and 
thereafter also. These heavy hailstorms 
have affected in all 1049 villages and the 
estimated damage is Rs. 1377.47 lakhs. 
When such a situation' arises; of course, 
the procedure is that a Study Team goes 
to different parts of the country and asses-
ses the damage caused. The experience 
unfortunately is that whatever is the pro-
jected expenditure or even the actual ex-
penditure shown by the State Govern-
ments, the Study Team always drastica!lY 
~d arbitrarily cuts down these figur~s 

. and generally the experience is that not 
more than ten.,per cent of these figures is 
liven as assistance to th$ States. The 

States, therefore, come in great trouble 
because large amounts are already spent 
by them. Therefore, when the assistance 
from the Central Government is so mea· 
gre, there is a great strain on the resources 
of the States. There are certain norms 
on which the Study Team relies. The 
time has come to review those norms be-
cause those norms are old. Even though 
the Eighth Finance Commission might have 
stated that those norms are satisfac·ory, 
the Central assistance that is given to tho 
States is veEY meagre and does not meet 
the requirements of the States. There· 
fore, my submission is that these norms 
should be urgently reviewed to meet the 
situation. Secondly, when the Central 
assistance is ghen, the local conditions 
should be taken into account. For ex-
ample, in Maharashtra, due to the geo]o-
gical and ecological causes, the under-
ground acquifers have not been adequately 
recharged. Therefore, the expenses for 
digging a we1l or a bore-well are propor-
tionately very high considering the expen-
ses in the other States. Therefore, such 
local conditi ODS should be taken into 
account while giving assistance to the 
States. 

Similarly, there are certain measures 
which the State Governments permanently 
take and, unfortunately ~ for doing that 
good work, instead of giving reward to 
those States, their Central assistance is 
cut. For example, in Maharashtra there 
is an Employment Guarantee Scheme. It 
is a statutory scheme to guarantee employ-
menl to the rural masses. This scheme 
is there since 1972. Bacause of that 
Scheme, the assistance given to the State 
is less saying that the State has already 
got the scheme and it serves the purpose 
of a drought relief measure. So, the Cen-
tral assistance to that extent is out and 
the State which is permanently doing some 
good work is punished for doing that 
work. Therefore my submission is that such 
local conditions shou!d be considered 
while giving local assistance. 

~ 

Now, the last point which I wish to 
make is this. Tpere should be some 
permanent solution. Instead of given 
Central assistance every now and theD~ 
there should be a permanent scheme"1" 
suc;h natural cahunitics, suc;b as looQa~ 
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hailstorms and droughts. Such a perma-
nant scheme should be drawn up as early 
as possible so that these calamities wi~1 
not recur in future and we can meet thIs 
natural challanae from this point of 
view. 

(TrlllJJlation) 

SHIll JUJHAR SINGH (Jhalawar) : 
Mr. Deputy Speaker, I shan be very brief 
and 10 the point and speak onlf about my 
own constituency. 

Sir, when the discussion on flood .and 
drotlsbt was held last time, I had submltted 
tbat"'altboogb my area falls in Rajasthan, 
yet gecgrapbically it is a part of M~dhya 
Ptadesh. When we discuss about RaJasth-
an, it centres round mostly on desert area 
aad our area is totany forgotten. The 
necessary steps are not taken in respect of 
that area. 

I had submitted last time that the 
famiAe'Situation was created in our area 
doe ta the delayed rains and floods and as 
many as one thousand villages were affect-
ed in our area. We have not been provid-
ed aay relief for the damage caused by the 
fltlotk. Although relief works are in pro-
gress at many places in Rajasthan and I 
understand that crores of rupees mignt 
have been spent thereon but mucb less has 
been -spent in my area where one thousand 
villages have been hit by the 
fatnine and floods. What 1 would like to 
submit is that whenever villages are hit by 
floods and famine, the Government should 
provide bell' fair1t and judiciously and 
there should not be any partiality in 
it. 

Secondly, the villages whieh had been 
atftk:ted by ftae<is eaTlier, have more or 
lesa been affected again by hailstorms and 
heavy rains. Of course, the number of 
vitlqe&"'Wltieh have been affected is not 
one thousand but at least 200 fo 250 viJ1ages 
bave been affected again by the famine. 
M*tI damawe'bas been'caused to the'crops 
thereby •. 

8hd'·Ballt4¥i Ji· and' other Members 
{tom • .. MlQUlya·I'rade.Jt have Spokd' al10tU 
\" $l Q'Opt w1Uc1I' h*w booa 4 ...... '" 

If 

Opium is grown in Madhya Pradesh. It is 
a licensed crop. Opium can be cultivated 
only after obtaining licence from the Gove-
rnment. Opium crop has been totally 

destroyed by the flood or hailstorm. Opium 
growers should be given relief on the basis 
of the correct assessment of t he crops 
otherwise they will be hit hard. The bon. 
Agriculture Minister may request tht' hon. 
Finance Minister not to include this year's 
average of opium crop which has been 
damaged most, while assessment for issuing 
licences for the same. The licence should 
be issued to the growers on the basis of 
last year's average so that opium growers 
do not suffer. 

I would also like to point out that due 
to the hailstorm and heavy rains, not only 
crops have been damaged but thousands 
of cattle have also perished. Hadauni is 
the best area for cattle in Jhalawar. A good 
number of them have died and there is 
great shortage of fodder in that area. 

As regards fodder, it has been the 
policy of the Rajasthan Government to 
allot meadows around forest in smaJl areas 
on contract and under this cover, the forest 
produce of Rajasthan is being smuggled 
out, causing depletion of fodder with Rajas-
than Government. So proper arrangements 
should be made for the supply of fodder. 
I have already stated that Jhalawar, though 
part of Rajasthan, has Madhya Pradesh on 
its three sides. Madhya Prad esh is a 
surplus State from the point of view of 
power but there is shortage of power in 
Rajasthan. The expenditure on supplying 
power from Madhya Pradesh to Rajasthan 
is nominal. I had earlier told the hon. 
Agriculture Minister that int~r state difficul-
ties should not come in the way of supply 
of·power at the time of famine because it 
causes great harm to us. So I would sub-
mit that provision of supp1y of power 
from Madhya' Pradesh to such areas be 
made which are lying across the border and 
where there are famine conditions. If 
power is supplied and fodder is grown now 
in these famine affected areas for the next 
season, only then the cattle can be saved. 
So controversies among the States should 
not be taken into account while pr.ovidin, 
supply 01 power to Rajasthan from 
Madhya Pradesh. 

I wovld alto like to lublDit that ill our 
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area water is available in sufficient quantity 
but it is going waste because it is not being 
put to proper use. On the one hand, you 
are including Waste Land Development Plan 
in the Seventh Plan and you have made 
provision for it also. You have given it 
priority. But in my area the cause of the 
waste land is that the available water is 
not being used properly. So, I would re .. 
quest that there should be proper use of 
the available water. With these words, I 
convey my thanks to you for giving me an 
opportunity to speak. 

SHRI SURESH KURUP (Kottayam) : 
Mr. Deputy-Speaker, Sir, year after we 
are discussing in this House about natural 
calamities and the sufferings of the people 
in various parts of this vast country. Sir, 
this time Karnataka, Rajasthan, Andhra 
Pradesh, Maharashtra, Orissa and Madbya 
Pradesh are the worst affected drought 
areas in our country. In the case of Raja-
sthan and Karnataka the tragedy is much 
worse. It is continuously for the fourth 
year these two States are faced with drou-
ght situation. And in Karnataka it i5 
reported tbat about 19,000 villages spread 
over 18 districts are severely affected by 
this drought situation. And as far as my 
understanding goes, onJy the Dakshina 
Kannada area is out of the grip of the 
drought situation. Rough estimates are 
there that the loss in the khariff crop is 38 
per cent and the shortfaU in rabi crop is 
40 per cent and the Government of Kar-
nataka is doing everything to tackle this 
sittlation. The Karnataka Go\-en:ment has 
already spent a sum of Rs. 252 crores to 
face this drought situation 

Coming to Andhra Pradesh, that ha5 
already been described here. In some 
places there is practically no water and 
Anantapur District, I think, is the worst 
affected area & it is reported that for miles 
and miles you cannot see a single cattle or 
a stray dog. That is being reported in the 
papers. 

Coming to Rajasthan it is the fourth 
successive year that Raja5than faces this 
drought situation. 

Complaints are pouting from different 

parts of the State about the callous atti-
tude of the authorities in dealing with this 
drought. None other than the Governor 
of Karnataka has issued a public notice 
about the attitude of these authorities. The 
Governor has publicly criticised especially 
about the desert districts of Jodhpur, Jai-
selmer and Barmer. 

These are calamities about which the 
whole nation is aggrieved. A State Govern-
ment cannot function properly under these 
circumstances because the development 
work suffers. Take the example of Kar-
nataka. In Karnataka most of the power 
projects are hydel projects and due to 
severe cut in the power, industries are 
suffering and the Government of Karna-
taka and for that matter, al1 other State 
Governments which are faced with the 
situation, are spending frQm their develop-
mental funds. They are diverting their 
developmental funds to tackle this situa-
tion of drought and floods. 

In many States, even though large 
amount is being pumped in for relief works:. 
in many States many people are not gett-
ing it. We ha\-e the example of Orissa. 
Even the visit of Prime Minister to 
Kalahandi did not help the poor and the 
needy and the famine-affected people in 
Kalahandi. Reports say tha t more than 
80 people ha ve died. Reports have 
appeared in the press. 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : CPM reports. 

SHRI SURESH KURUP: Not CMP 
reports. Why should you take the case of 
a corrupt and inefficient Government ? 
Everywhere it is reported about the Prime 
Minister"s visit to Kalahandi. All the na-
tional newspapers and national weeklies 
have reported. I hope the hOD. Minister 
would have seen it. 

SHRI M. RAGHUMA REDDY: W. 
will supply a copy of that. 

SHRI SURESH KURUP : This points 
to tbe fact that in so many places tbe 
needy people are not getting this drouaht 
relief. There should be permanent mea-
sures in dealing with this drought or flood 
and n.tural calamity. Actually the amoWlt 
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spent in relief works are much higwber than 
what may be needed for these permanent 
measures in tackling this drought and 
floods. 

In this connection, I would like to 
mention the plan of the Karnataka Gover-
nment that is the dryland development 
plan. The plan is to develop the dryland 
within a perIod of ten years at a cost of 
Rs. 2,000 crores. 

I request the Central Government to 
!live generous assistance to the Government 
of Karnataka for this vast scheme. 

The public distribution system should 
be strengthened to tackle such a situation. 
In rura 1 areas of India, there should be an 
efficient public distribution system. Then 
only the relief measures wiJl reach the 
downtrodden and the needy people. 

Large.scale deforestation is taking 
place in our county. In places where 
earlier this drought and water scarcity was 
unheard of. now these areas are affected 
by drought situation. ThIs IS exactly be-
cause of large-scale felhng of trees and all 
that. I hope our Government especially 
our Prime Minister is well aware of it. 50, 
urgent measures should be taken to tackle 
this problem. 

Finally, the Central assistance given 
should be cent per cen t. 

Otherwise the State Go·, ernment can .. 
not face .. 

SHRI G. L. DOGRA: Why cannot 
the State Governments do it ? 

5HRI SURESH KURUP: Where are 
tbe resources? States like Rajasthan, Kar-
nataka are facing drought successiveJy for 
the fourth year ... 

SHRI G. L. DOGRA : They have the 
resources. This is not the honest approach. 

SHRI SURESH KURUP: For the 
information of the hon. Member I would 
like to mention the recommendation of the 
Seventh Finance Commissjon. Tbe Seventb 

Finance Commission has catesoricaUy re.-
commended .•• 

THE MINISTER OF STATE IN TH£ 
DEPARTMENT OF AGRICULTUltE 
AND COOPERATION (SHRI YOGEN .. 
DRA MAKW ANA) : Talk of the Eighth 
Finance Commission. It is old now. 

SHRI SURESH KURUP: The Se-
venth Finance Commission has recommen-
ded that those States faced with a drought 
situation successively for the 4th or the Stb 
year this aid should be hundred per cent 
grant. That is what they have recommen-
ded. I hope the Minister knows that. 

SHRIMATI BAS AVARAJESWARI 
(Bel1ary) : I am extremely happy to asso-
ciate myself in to-day·s discussion on the 
natural calamities situation. 

The situatIon in Karnataka is very 
much alarming. Since 3 years rainfall has 
completely failed and this year the State is 
very much affected. About ]47 blacks have 
been affected in Karnataka comprising of 
Iakhs of people. Lakhs of people have 
already migrated to neighbouring areas in 
search of employment. Cattle have been 
sent to slaughter houses. Most of the cattle 
have died for want of fodder. People are 
roaming here and there in search of emp-
loyment. The State Government has at 
present provided employment for the affec-
ted people. GoshaJas have been started 
by the State Government in each block 
consisting of hundreds of affected anim~Js. 

The Central Government has a1ready 
sent team t '. ice to IC.irnataka. After the 
visit of first team the Central Government 
was kind enough to release a huae 
amount. 

19.37 hra. 

[SHRI SHARAD DIGHE In the C'h.ir } 

In the beginnins the Karnataka Gove-
rnment has made a proposal for Rs. 151 
crores As asainst that Rs.S3 crores ha'M 
been sanctiond by the Central Government 
and Rs. 43 crores bas already been relea-
sed by the Centre. After this the Kama-
taka Government has su"eated oue Plort 



_ DJ6.,e: situation ari,lng PHALGlINA 15. 1901 (SAKA) olner natural 390 
calamities out 0/ Drought and 

proposal asking for Rs. 260 crores from 
the Central Government. Hon. Minister, 
Shri Buta Singh was kind enough to visit 
some of the affected areas in Karnataka. 
After his return he was very much convinc-
ed about the alarming situation and imme-
diately he has sent thousands of tons of 
fodder and concentrates free of cost for the 
affected cattle. Such being the case, most 
of the wells have dried up and there is no 
drinking water in many of the villages. 
Bore wells have already dried and 
people are facing acute shortage of drink-
ing water and cattle have no fodder till 
now. The State Government has drawn 
some plans to grow green fodder in some 
of the State-owned farms where there is 
water available. Therefore, in view of 
this I would like to make some suggestions 
to the Government to tackle this problem 
untill the next harvest season. 

The Centre should provide scarcity re-
lief for deepening of the existing open 
wells and the bore wells also should be 
deepened by providing cyclonic ngs to the 
State Government. 

Secondly, dry land develorment sche-
mes like contour-bunding and nallah bund-
ing should be sanctioned. LIfe irrigation-
wbere there is perennial water and pick up 
dams-which cost less amount should be 
immediately taken up so as to give some 
permanent relief for the chronically drou-
sht-affected area~. At present, the employ-
ment provided is not adequate. Very of-
ten, the employment is not provided conti-
nuously. Employment is provided only 
f9r two to three days and then the work is 
beiQg stopped and after 15 days again the 
work is starled. This should not be the case. 
When the person is employed, he should 
b .. c 8ivan continuous employment until the 
wo.rk is over and the next work should be 
t~ien up as early as possible. 

Sir, there is a Jot of deJay in the pay-
1IlCmt. This should be coDlpletely stopped 
tKm"actors should be totally avoided at the 
t(me of taking up scarcity works. But 
atill ,we Jind that contractors are encourag-
ed whilo takina up scarcity work. Thore 
,hqllld ,J» ,p£'opor checks by the Central 
(iontmment QD. the utilisation of this fund 
~, lvaDouaiS •• Govemmonts. 

Finally, I would like to suggest to the 
honourable Minister to give more food-
grains to Karnataka State. The Central 
Government is ready to provide any amount 
of food-grains to the Karnataka Govern .. 
ment. Still they have not sent the propo-
sal as to how much food grains they re-
quire. The Honourable Prime Minister 
Shri Rajivji was kind enough to give 
grains at subsidised rate to the Adivasi and 
tribal people In this connection I sug-
gest that tbe States where we do not have 
tribal peopJe. scheduled castes/scheduled 
tribe population and the poor-sections, 
should also be given food-grains at subsi-
dised rates in the drought-affected areas. 
Some permanent scheme should be drawn 
up by the CeBtral Government so as to 
give employment for another 6 to 
8 months. Special schemes should also be 
drawn up exclusively for the State of Kar-
oat aka by the Central Government beca-
use it should not be compared with other 
States. Hence the situation the:e is be-
coming worst everyday. Special schemes 
for providing employment facility, fodder 
and also food grains to the needy persons 
should be worked out. I would also like 
to request the honourable 1vIinister to ,isit 
the drought-affected areas once again espe-
cially Bellary from where I come 
the area is very mu:h affected 
and see that some solution is found 
as early as possible. I would urge 
upon the Honourable Minister to release 
~t leal\t a minimum sum of Rs. 50 crores 
for the State of Karnataka immedIately. 
With these words I end my speech. 

{Trans/at ion] 
SHRI MAHENDRA SINGH (Guna) : 

Mr. Chairman, Sir, I rise to speak on the 
natural calamities. As the time allotted 
to me is short, therefore I will restrict my-
self to the damage caused by hailstorm, in 
my state and my constituency only. 

Sir, the Central Government should re .. 
consider the kind of assistance '.vhich 
could be provided in the event of sudden 
hardship faced by the people due to any 
of the natural calamities. In my constitue-
ncy in Madhya Pradesh, ra.:ently there had 
been hailstorms twice and even thrice after 
an interval of 8 days. In certain 
areas in Sbivpuri and Guna diStricts, 
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in my constituency, crops have been dama-
ged to the extent of 90 to 95 per cent due 
to hailstorms. 364 villages in Shivpuri and 
678 in Guna have been hit by hailstorms. 
About 25 per cent farms there have suffer-
ed damage to the extent of 90 to 95 per-
cent. I appreciate the prompt action of 
State Government and the Chief Minister 
in providing immediate relief. A sum of 
Rs. 11 lakh and 33 thousand has been 
provided as assistance to Shivpuri district. 
Similarly a sum of Rs. 30.83 lakh has been 
provided as immediate assistance to Guna 
district under N·.R.E.P. and R.L.E.G.P. 
Work on 144 schemes has been going on 
in Guna district. A sum of Rs. 37.85 lakh 
has been aUotted for these works and 11.35 
tonne foodgrains have been made avai-
lable. 

Similarly, assistance has also been pro-
vided for Bhopal, Jabalpur, Vidisha, Gwa-
lior, Morena, Amba, Ratlam, Mandsaur, 
Ujjain, Dewas and Hoshangabad districts. 
The Chief Minister of our State bas done 
a commendable job in this respect result-
ing in much relief to the farmers. 

The Minister of State in the Depart-
ment of Railways. Shri Madhavrao Scindia 
who belongs to our State, also visited the 
areas hit by hailstorms. The people of 
those areas have appreciated the gesture of 
our Chief Minister and the hOD. Union 
Minister who visited those places at this 
critical hour and met them personally. I 
am satisfied with the steps taken by the 
State Administration but they have their 
own limitations in this regard. In such 
crisis, the State Government cannot help 
the farmers fully. Therefore, I can under-
stand the difficulty of the Madhya Pradesh 
Government or for that matter any other 
State Government and I demand that in 
such a situation the Central Government 
should immediately send a team so that it 
can assess the damage and some norms 
should be fixed whereby farmers are provi-
d.d adequate relief. 

I would 1i ke the Central Government 
to set up a .separate fund for this so that 
urgent relief is provided to the States. The 
teams which go from here to visit and ins-
pect tbe areas should be supervised by the 

Central Government immediately. There-
after, relief should be made available accor-
ding to fixed norms. 

I would also request that where losses 
to the farmers are more than a 50 per cent 
land revenue should be exempted and not 
postponed. Similarly, the facility of Jow 
interest loans should also be extended in . 
those areas. 

While once again appreciating Madhya 
Pradesh Government for immediate relief 
provided by the Chief Minister to the far-
mers, I request the hone Minister that he 
too should kindly provide immediate relief 
to the distressed farmers. 

SHRIMATI USHA CHOUDHARI 
(Amaravati): Mr. Chairman, Sir, first of 
al1 I express my gratitude to the hone 
Minister and the Government for allowing 
a discussion on such a serious issue. We 
ha ve held discussions many a time in this 
House about famine and the hon. Minister 
had been informing us about the States 
and the funds provided to each. This 
practice has been going on for a long time. 
But, now, under the leadership of tile hone 
Prime Minister we want to change the 
trend and practice being followed for years 
together. It is a wrong practice that we 
discuss only when there has already been 
hailstorm. Survey is made after the dama-
ge has occurred and we try to provide 
some help to the affected State. This is 
the story of every State. I feel that where-
as a very good book of these accounts can 
be compiled, yet they cannot improve the 
lives of the people. For that, the affected 
State should be helped in advance to for .. 
mulate a longterm scheme so that the State 
may be able to control the situation in 
tjme. For the area which always remains 
drought-affected, a scheme should be for-
mulated so that the situation, even after 
the famine has occurred, can be controll-
ed. The Central Government has tried to 
help to some extent. Many things about 
several States have been said here. Here 
in the House when the hon. Members 
were speaking one thing occurred to me. 
The hone Members from other States have 
not referred to Maharashtra because they 
arc not aware of the situation prevailina in 
the State. There is no water in the desert 
of Rajasthan but for the people of that 



j/,. re : situation arlsinz PHALGuNA .', 1901 (fAKA) 
out of Drought and 

other natural 3;4 
calamitie. 

area everyone of us has tears in our 
eyes. Similarly, in Maharasbtra cotton 
and other crops are grown and oranges are 
exported. Therefore, the Central Govern-
ment also fixes different criteria for it 
thinking that when M aharashtra is 
delnanding something let us give some-
thing. As the need is more there, there-
fore, fixed norms are not followed there 
as Mabarashtra is weB advanced in many 
schemes. It has its own production capa-
city and sends many plants to the Central 
Government. My submission is that the 
situation in Maharashtra is different. 

In the area from where I come, the 
water level is going down. In thIs hilly 
area the water resources are not availa-
ble so that they may be able to have drink-
ing water and w'ater lor irrigation. There-
fore, I want that two types of schemes 
should be formulated for that area. Where 
rain water is available, it should be collec-
ted and brought above the surface so that 
it can be utilised later on. Due to scarcity 
of water in Maharashtra for the last two 
years more tban ten thousand villages are 
facing drinking water scarcity. For this, 
large scale assistance from the Central 
Government has been asked for but we 
have seen that the Central Government 
has not provided even 10 per cent of the 
assistance sought for. I want that full 
assistancc for drinking water or for the 
famine stricken people should be provided 
immediately. 

I also want to add that every year the 
Central Government provides assistance 
worth Rs. 250 to Rs. 300 crores as famin""! 
relief for the entire country. If this 
amount is used for formulating a long term 
programme, perhaps such remedial mea-
sures would not be necessary every year. 
As the time is limited, I would therefore, 
like to submit that I come from Vidarbha. 
He has also mentioned about Amarvati. In 
Vidarbha, in certain districts of Marath-
wada and certain districts of Khandesh i .c. 
in the 7 districts from the Amarvati to J al-
a.on, there has been hailstorms recently. 
During the last month itself, more than 
one thousand viIJages have been affected. 
Fifteen persons have died and forty persons 
)lave been injured. Not only the crops in 
IOvera) hectares of Jand but the oranle 

trees have also been damaged. They have 
submitted certain schemes. I am grateful to 
the hone Finance Minister that he bas 
spoked of crop insurance scheme in the 
Budget. I thank him for that but I want 
to add that presently in Vidarbha not 
on ly orange, banana and other fruits have 
been damaged, but many other trees also 
have fallen. Therefore, all kinds crops of 
farmers should be insured. It may be 
thought that perhaps there will be diffi-
culty in implementing this scheme but if 
we want that there should again be a green 
revolution, the Central Government should 
provide for crop insurance for all kinds of 
crops grown by the farmers. Moreover, I 
demand something for vidarbha also. After 
the last two hailstorms, there has been 
heavy loss. I, therefore, want that the 
State Government's request for assistance 
worth Rs. 14 crores should be increased to 
Rs. 20 crores or even more. If Govern-
ment provides funds for the backward areas 
of Amaravati and Khanja, that will ao a 
long way for the people of the area. 

With these words I thank you for 
giving me an opportunity to speak. 

·SHRI BHADRESW AR T ANTI (Kali-
abor): Mr. Chairman, Sir, I am thankful 
to you for giving me an opportunity to 
ta ke part in a discussion on the situation 
arising out of drought and other natural 
calamities in various parts of the country. 
Drought and other natural calamities do 
occur in each and every year i. 
our country. This is not a new phenome-
non; but the question is what effective steps 
have so for been taken by the Central 
Govt. to stop this menace. We find that 
every year thousands of crores of rupees 
are spent by the Govt. of India in the 
name of relief work to the Bood aft'ected 
p ~ op]e and the drought effected people. 
N ow it has become the practice for the 
Government of India to release a huac 
amount of money when there is any such 
natural calamity in different parts of our 
country. I do agree that the Go~-eJ'DJDeDt 
of India is spendina a huge amoUDt of 
money every year. 

·Tbe speech was oriainally delivered 
in Assamesc. 
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So far as Assam is concerned it is a 

border State of our country with so many 
problems and flood is the greatest enemy 
for Assam. Sir, with great regret I beg 
to submit that the relief given to the peo-
ple of Assam is very inadequate and not 
in time. In the name of reliet whatever 
fwut is allocated by the Government of 
India, the lion's share is misused by the 
1m.scrupulous people who are on the helm 
of affairs. Sir, here I want to give one 
example. If the House, properties and 
'Standing crops of a family is totally des-
troyed, the Congrees-I Government was 
i. power at that time, they used to give 
only one blanket, one mosquito not and a 
sum. of rupees fifty or so. That also was 
'tione just before the time of elections of 
"lM last State Legislative Assembly and 
Lok Sabha undermining and degrading the 
Ituman values. Sir, you can well imagine 
the pitiable condition of those retrened 
people. In a civilised society 1ike ours 
the whole family does not sleep together. 
On 5th June, 1985 the merapani ViHage on 
N_land-Assam border was attached by 
vag as and 1800 houses were burnt down 
and more tban 500 peoples were killed. 
The then Cong-I Government in Assam 
iasu.ed only one blanket to each of the 
families just before tbe last Assam Elections 
.and thereby towered tbe human values in 
the Dame of relief. 

The next point I beg to submit is that 
when the fiood is over, then only the 
St~te Government machinery start work 
at a snair's pace. In the name of relief, 
a sum of B.s. 50/- to Rs. 500/- is given to a 
family. Sir, the next point I beg to sub-
mit is there in the Kaziranga area when a 
wild elephant kills a man only SO rupees is 
Biven to his ki th and kin as a compensa-
tion ~nd that money also is not given in 
tUnc. (Interruptions). This should be 
incrq.sed from Rs. 50/- to at least Ks. 
$(n)/. 

~~r point I want to t1lake is tut 
qn.lM bor4er of Assam and Nallalaud at 
Mera·Pani village where 10 many Asaam~e 
vilJaa-- were killed brutally. The then 
Coaaress-I Government turned a deaf ear 
.... 11 these incidents. After the installa-
tiOD 01 new AGP Govemme.at in Assam 

other n,p(lIral ~ 
C4/.flRlitJ._. 

immediate steps have been takeD to give at 
Least some compensation to the kith an4 
kin of tbose brutally murdered. Assamosc 
villagers. For this purpose a huge am.ouat 
of money is necessary. But the State ex-
chequer is in a precarious cond.ition. 
Therefore I would like to request the Cen-
tral Government to provide at least R.s. 
ten crore so that compensation may be 
given to the needy persons. I fervently 
request the Central Government to extc:.od 
a helping hand to the people of Assam so 
that there might be some contentment 
among the people of Assam. 

Sir, I am an elected member from Assam. 
Therefore I have got every rJgbt to express 
my views here in this august House. 
I feel extremely sorry that so many seniQr 
members from the treasury benches are 
shouting like anything while I am maki.Q8 
my maiden &peech. Sir, 5th June 1985 is a 
red letter day in the history of India so 
far Merapani is concerned and I think 
such incidents wilJ never occur in future in 
any part of the globe. At least 500 men, 
women and children of Merapani village 
were butchered by Naga people. The then 
Assam Government did not come forward 
to help those victims Immediately. It is 
a matter of shame. Now AHP Govt. bas 
come to power in Assam and we are try-
ing our level best to do the needful to 
wipe out the tears of those wretchered 
people. Sir, is it not the duty of Govern-
ment of India to help Assam at the time 
of need. The Central Government always 
talks of national unity and integrity. But 
is it the way to enhance the national unity 
and integrity in this manner? Sir, the peo-
ple of Assam are very peace loving. It is 
known to the whole world. We are sacri-
ficing so many things for the sake of th.e 
nation. Sir, may I ask you one question-
what has been given to Assam for the last 
38 years? The mighty Brahamputra is 
causing havoc every year in Assam. Tim. 
and again we are requestiq the Central 
Govt. to provide sufficient funds so that 
Doods may be cODtroJIed. U niortUQately 
we are setting always a step motherly tre-
atment from the Centre. 

Tao Central GQvormneat bas ceosti-
.tJl~ a .Brahmp\ltra CODtrol Board but 
<~t i. o~y QtJ pQHtrS. It..lite a l ..... 
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elepbant. Thousands of crores of rupees 
MVe been spent by the Central Govern-
ment but there is no ultimate result. For 
so many years Assam is being neglected in 
all sp'beres. I would like to request the 
lion. Minister to consider the points raised 
by me and at least one hundred crores of 
",pees should be allocated for the effecthe 
fttfdd control of the mighty river Brahma-
pntra. I would like to draw your kind atten-
tion that if Moriakula erosion is not chec-
ked immediately, the entire Bokakbat area 
will be submerged into tbe mighty Brahma-
putra soon and hundreds and thousands 
df poor peasants will become homeless 
Once again I thank you for giving me tbe 
opportunity and with these words I COD-
elude my speech. 

20.00 brs. 

SHRI DILEEP SINGH BHURIA 
(Jhabua): Mr. Chairman, Sir, I also 
want to express my concern on the 
drought and natural calamities. 

In 1984-85 twenty three districts were 
affected by drought in Madhya Pradesh. 
This year 12 districts are facing severe dro-
ught of which 7 were in the grip of dro-
ught last year also. Mr. Chairman, Sir, 
out of 20,102 villages of these 12 districts, 
13508 villages are in the grip of drought. 
The population of these 12 districts is 
11 million. Out of this, 80 lakh people are 
victims of this drought. There are about 
1,30,00,000 cattle heads in these districts 
out of which 1,05,00,000 are starving to 
death. Half of the districts in the 
State are tri~al districts. 29 dis-
tricts are facing acute water shortage. So 
faT as drought relief is concerned, tbe 
State Government and the Central Govern-
ment have spent Rs. 75 crore and Rs. 
51.11 croce respectively. About 5697 relief 
works are in progress wherein 3,03.000 
workers are working daily. 

Me. Chairman, Sir, I would like to 
draw Governments attention to my consti-
tuency particularly to Jhabua district where 
drought has been a regular feature during 
the last 15 years. The district has a po-
pulation of 8 lakh of which 85 per cent .rt fribaJs. Every year, the area is alfec-
totl by Qrought. The meagre relief provi-
dod by a9V~rnm~JlJ dpes not help much. 

The desert of Rajasthan is advanciJilI to-
wards Madhya Pradesh and until SOtDe 
major step is taken to check it this pre\). 
lem will remain. Therefore, relief works 
will have to be undertaken on large scale. 
The problem of drinking water is there. 
As long on we are not able to pro via 
drilling machines the people will not pt 
drinking water. Nor will fodder and water 
be available for the livestock. Out of aD-
8 lakh population of the district, on)' 1 
lakh have got some employment and about 
2 to 3 lakh workers are still idle. This 
being a drought affected district Some 8ueb 
schemes should be formulated as would 
provide them relief to the people. Even 
during British rule if a district was hit by 
drought, they used to provide relief to tbe 
people by constructing railway Jines and 
dams or undertaking forest development 
schemes, but today the practice is that 
Central Government merely sends some 
study team to the affected areas and pro-
Vides funds immediately on the basis of 
study report. But I would like to say 
that money is no solution to the probJem. 
Government should conduct a special 
study of the affected districts and identify 
the factors attributable to recurring droa .. 
ghts. Unless a scientific survey is con-
ducted as to how the drought areas can be 
converted into greenary. there can be nG 
improvement in the situation. Today, 12 
districts of Madhya Pradesh are in the grip 
oJ.' drought. A day is not far when it 
win turn into a desert. 

1 would like to request particularly the 
hon. Ministers Shri Buta Singh and SOO 
Makwana to visit my constituency and see 
for themselves the flight oi these d i stricts. 
Ground water is not available in the ar .. 
even at the depth of 300 ft. Therefore. 
there is need for providing drilling macbi ... 
nes which can drill a depth of 400 or 500 
ft. so that drinking water is available to 
the people and cattle. 

Many people do not get jobs under the 
relief works programme. Old and weak 
people are unable to do the same amount 
of work and therefore they should be pro-
vided such work as they can do. 

Just now, some hon Members s~l:e 
about hallstorm. I was in Delhi wWtil 
this occurred. I would have thanked G~ 
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if it bad fallen in my constituency, as it 
would have at least provided drinking 
water. 12 districts in our State are drought 
hit. The Hon. Prime Minister had recen-
tly visited the entire district and seen for 
himself. He visited each and every tribal 
hamlet. He saw how the people were 
fiahting with de:'\th. They do not have 
food for one meal even. I, being their 
representative do not want to describe 
their plight here. I have given a separate 
noti ce demanding discussion on drought 
when I should get at least half an hour 
to speak so that I may be able to discribe 
the position obtaining there in detaiL I 
request the hon. Minister to look into 
their problems and resolve tbem. Today. 
those who are struggling for their life, are 
not able to earn even Rs. 10 a day. 
Thousands of degree holders want to be 
employed as daily wagers. Such is their 
plight. I had to say a lot!> but being a 
disciplined soldier of the party I will not 
take more time. With these words I 
conclude. 

SHRI G.L. DOGRA (Udhampur): 
Mr. Chairman, Sir. this is an issue which 
is discussed every time in this House. 
Someone or the other raises this issue for 
Sardar Sahib or Shri Makwana. Have 
they ever bothered to think of the coun-
try's larger interest ... (Interruption!) when-
ever excise duty or indirect taxes are pro-
posed and the question of Finance Com-
mission is raised they always make much 
hue and cry and take away more money 
tbem interest. Tbe States misappropriate 
Government funds and do not provide 
any relief to the poor. When they indulge 
in such bungling, they should also be 
ready to f~ the consequences .... 
(lnlerr"ptions) The country is going to 
doas and nobody knows why the control 
on finances has become ineffective. We do 
not know why there arc weak Ministers 
at the Centre and whosoever makes a hue 
and cry, lets as much as he likes. It has 
been observed that these days the number 
of water disputes is increasing on the pre-
text that water of a river passes through a 
particular State and therefore. it belong to 
that State only. Such things are mean-
iqle •• because if for instance, a cow 
pI .. 1 by my bouq, it does not mean that 

it is mine. If a truck lOCI via Punjab, it 
does not mean that it belongs to Punjab. 
Such issues should be faced bravely. It is 
for the Central Government to ensure 
assistance to each State. If any Stat. 
Government commits any wrong it should 
be removed irrespective of the party to 
which it be]ongs .•.. (Interruptions). There 
are Departments like tbe Ecology and 
Forest Departments etc. They get legis .. 
lations passed but their implementation 
at certain places proves detremental. 
Water may not be avadable in the South 
because the forests of Madhya Pradesh arc 
being denuded indiscriminately. If Hima .. 
layas are denuded where from will we get 
water? Have they ever considered how 
floods occur? There is a tributary of Ravi 
in our area. There used to be less than 
50,000 cuses of water even during worst 
.floods but during the course of four years, 
It has increased to 1-2 lakh cU6ees of water 
because the mountains have been denuded 
(Interruptions). My only submission is 
that the inflow of water in thi! tributary 
has increased from 50,000 to 1,50,000 
cusees during the last one year alone 
thereby resulting in extensive damage in 
our area. The only reason for this is 
widespread deforestation in the area. 
there are large parts of hilly and plain 
areas is our State. Everywhere the situa-
is the same. I, therefore, urge upon 
the GovernOlent to make arrangements 
to provide water in these areas. 

The most important thing to be done 
is to instruct the Agriculturdl Universities 
to identify the crops that can be produced 
in particular areas and insist on crowing 
these crops in those areas. Afforestation 
should be undertaken on a large scale to 
bring rains which would provide green 
cover, which in turn would belp in impro-
ving the situation ..•. (Inter,uptions). 

I am emphasizing these points I consi-
der them very important. If you think 
any of them is not worth considering you 
may kindly delete it. I, therefore, urae 
upon the Government to direct the Agri-
cultural Universities to work in this direc-
tion. They should examine as to what 
should be grown in which region of our 
country. If we continue arowin. rice 
everywhere without reaard to otb,r crops, 
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we cannot make much headway. There is 
need to adopt a fresh approach because at 
present even potable water is not availa-
ble in sufficient quantity & the water table 
is aoing down. Therefore, keeping in view 
this problem, we will have to adopt this 
approach. As a result of deforestation, 
the water table is going down. Merely 
arantin& funds those who clamour for it 
will do no good. Though I wanted to 
speak more on this issue, but I conclude 
in deference to the wishes of the hon. 
Chairman. I am not at aU satisfied. I 
do not know whom I should thank. 

In deference to the Chair I sit down; 
but this IS unfAir. Otherwise we are pre-
pared to sit for the whole niaht. 

SHRI D. P. JADEJA (Jamnagar) : Sir, 
I am grateful for this opportunity that you 
have given. I will repeat certain things 
which I had mentioned about three months 
aiD, during the Winter session. 

But before I do so, I would like to 
congratulate the GO\ternment as far as 
relief works are concerned. Cattle camps 
have been started with Government aid, 
by the philanthropists of Gujarat. These 
projects are ioing on satisfactorily there. 
But the serious situation today is this: I 
come from that part of Gujarat, viz. the 
w8stern part of Saurashtra where there 
arc no perennial rivers for at least 500 
Kms.,. no tanks which can last for the 
whole summer, and no sub-soil water. 
Where are we going to get water from? 
It is an area which covers a population of 
at least 30 lakhs. These 30 lakhs of peo-
ple, a few months later, wi1l have no 
source of drinkini water. I said this 
three months aeo. I repeat it. 

I also say that a time will come in May 
or June when these 30 lakhs of people will 
have to migrate. Suggestions have been 
"'~ven. Is the Government going to consi-
der taking up these proposals? There is a 
proposal to bring water by railways to 
Rajkot. You are thinking of it. But it 
js an expensive proposition. But why 
brin, water from Oujarat into Saurashtra? 
Why Dot brins drinking water by the 
Shippina Corporation of India's spare oil 

tankers? You can bring this water to the 
ports, because Saurashtra and Kutch have 
tbe maximum number of intermediate 
ports. You can bring drinking water by 
tankers alongside, in the ports, from where 
you can fiU up your railway tankers, and 
bring water to the affected areas. Thil is 
the only way by which you will be able to 
save that area. 

As far as Saurashtra is concerned, we 
have no sub-soil water. You are not 
going to bring water through pipelines. I 
do not want to see people migratina, to 
the extent of 15 or 20 Jakhs. 

Tu bewel1s have been dug. I am sure 
Government is aware that 6O<J~ of them are 
failures. There is no water available. In 
the remaining 40% water is there; but most 
of them will dry up within two months. 
Tubewell is no alternative for providinl 
drinking water to Saurashtra. With co-
ordination between the Shipping Corpor-
ation of India and the Indian Railways, 
you can belp this drought-affected areas of 
western Saurashtra. 

I had given a proposal that munIcI-
palities in the coastal region, municipalities 
affected by drinking water problem, should 
use saline water for their flushing system 
whereby there would be a saving of 40 per 
cent of the drinking water of that area. 

Today. the drinking water has been 
ratior.ed. The municipality where it was 
gi \'ing \vater twice a day, now they are 
giving it once in three days and that too 
as a ration. There are towns in the 
coastal areas where we are getting water 
at Re. 1 a bucket. \Ve have had still five 
months to go. I had also mentioned that 
de-salin ation is the process we could make 
use of. Now this can also be done by 
wind energy, and Saurashtra and Kutch 
are the most ideal areas in the whole of 
India along the part of the Tamilnadu 
where it can be done by wind energy. Let 
us start moving in this drrection whereby,. 
God forbid, if there is a bad year next 
year, at least, something can be done. 

There is a system called RPO which 
can be made use of in those remote areas 
where we do not get drinking water from 
any other source. Why not we make a 
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thorough study on that? If the cartages 
are to be imported, let them be imported 
now, because importing them at the last 
minute is not going to help. I know it is 
a little expensive affair. but considering 
when you cannot give water in any other 
way, this is the only way where you can 
give drinking water to these remote 
villages. 

The summer has just started; the heat 
will also start coming in in another month 
or so in these areas where we do not have 
even drinking water. The sanitary con-
ditions are very bad and they are so bad 
that within a month or two, you win have 
disease spreading in this area Let us 
have a hea1th squad; let us take health 
measures to see that disease does not come 
into this area; and along with disease anti-
social elements will also raise their heads. 
People need protection; they have started 
migrating on their own wherever they can 
go and whoever can go. But, what about 
their property? What about those people 
who are left behind? Anti-social elements 
are in collusion with the people in power 
there. They should not harm those inno-
cent people of Saurashtra and Kutch 
region 

SHRI V. S. KRISHNA IYER (Ban-
,alore South) : Karnataka has had the 
misfortune of reeling under very severe 
scarcity condition for the fourth year in 
succession. This year, it is the worst in 
tbe living memory. 

Many members have now realised the 
seriousness of the scarcity. Already two 
hone members, one from Karnataka and 
one from Kerala have explained about it. 
Out of 19 districts, 18 districts arc affected 
by drought and out of 23,000 villages, 
20,000 villages have been affected by 
drought. Another unusual phenomenon is 
that even the Maelnad regIon, which used 
to get plenty of rain every year, even that 
has been affected. 

I hope, the Minister for Agriculture 
knows better. He knows better tbe seve-
rity of the drought condition in Karnataka 
bocause on the 14th of January, the hon. 
Minister air dasbed to Karnataka; and be 

visited some of the drought affected dis-
tricts and also discussed with officials, 
opposition leaders and tbe Ministers. Bu~ 

what is required is the result of his visit ~ 
We have yet to see what the result is 
going to be ? Of course, the central 
study team, which was expected, would 
visit there soon; came very recentJy only 
on the 24th of last month. 

I t must be said to the credit of the 
Government of Karnataka, that govern-
ment has taken up this challenge with 
courage and confidence, and they arc 
doing all that is necessary on a very 
gigantic scale to give rehef to all the aff-
ected people. The House may be sur-
prised to know that the Government of 
Karnataka has been spending at the rate 
of Rs. 1 crore every day just to provide 
jobs to everyone in the affected area; 

The thrust of relief measures has been 
to give employment to all those who are in 
need of it and supplying fodder to cattle. 
One crore of cattle have been affected. The 
Government of Karnataka have built about 
one hundred cattle sheds, each shed conta-
Jnlng one thousand cattle popUlation. 

The Karnataka Government has also 
taken steps to provide drinking water to 
all the areas where drinking water is 
needed. 

As I have already said, this is the 
fourth year in succession that the State is 
facing a drought ! What should we do if 
the Central Government does not come to 
the rescue of the State Government and 
who else 'J~! help the State GO\ ernment ? 

Some of the hon. Members wert" saying 
that these calamities should be treated as 
national calamities, whether it is in Bihar 
or Rajasthan. We want them to be treated 
as national calamities, wherever they occur. 
Our country IS one. For administrative 
convenience the country is divided into 
several States, but in these respects like 
natural calamities the Central Government 
has to come to the rescue of the State 
Governments. 

One more point, Sir. I win be very 
very brief. For the pest four yerars, sine. 
1983, tbe State of Kitrn.taka -$ been 
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facing a drought situation and the central 
assistance sought by the State Govtrnrnent 
has been nearly Rs. 858.50 crores and the 
ceiling fixed so far by the Central Govern-
ment for all the four years is Rs. 162.50 
crores and the actual amount paid so far 
is Rli. 90.86 crores. As you stated cor-
rectly, the assistance has been only of the 
order of ten per cent. What ~hou]d the 
States do? You can very well imagine 
the plight of the State, \\hen for the fourth 
year in succession not a drop of water is 
thore in many districts. The Joss in terms 
of money for the Karnataka State is to the 
tune of Rs. 2,000 crores, because of loss 
in the production of crops, industrial pro-
duction, loss of revenue loans, etc. How 
can any State Government- even the most 
prosperous State Government cannot-
survive in a situation? So, I would earne-
stly request the hone Minister of Agricul-
ture, who has recently visited the State 
and to consider the memorandum submitt-
ed, by the State Government in December 
1985 asking for Rs. 271 crores and further, 
after the central study t;;am vi'iited the 
State, the State had requested for an addi-
tional assistance of Rs. 77 crores. That is 
to say, this year alone, the State Govern-
ment has requested for an assistance of 
Rs. 348 crores. This assistance, as one 
Member had suggested, shouJd be a grant. 
I would also request the Minister for Agrj-
culture that he may kindly note it that the 
Eighth Finance Commission has specifica1ly 
stated that \\ hen a State has been reeling 
under famine or drought for the last three 
or four years continuously more assistance 
should be liberally given. The assistance 
should be-whatever is given-a grant not 
to be adjusted in the Plan assistance. o~ ma-
rginal man y. It should be given as a grant. 
The State Government plans have suffered 
a set-back because the assistance for drou-
ght is adjusted towards plan expenditure. 
This is my earnest request and I also urge 
that the State Government should be given 
an immediate assistance of sum of Rs. 50 
crores. I am sure, the hone Minister wi 11 
realise the plight of our State and the 
Central Government will come to our 
rescue and release at least Rs. 50 crores 
immediately. 

l.astlyt this sort of drought occurs 
every year and some permanent solution is 

absolutely necessary. I have been a legis .. 
lator, for the past six.teen years, and w. 
have been discussing the matter in the leai .. 
slatives also. I suggest that an expert 
committee may be appointed at the national 
level to find solution. There sho~ld be a 
national water grid. That is a must. W. 
should pursue projects like the Ganga-Cau· 
very link or the Garland Canal ctc. TheFc 
are so many other schemes a1so which 
have to be pursued. 

MR. CHAIRMAN: Shri Ram pyare 
Panika. 

[Trans/at ion] 

S~RI RAM PYARE PANIKA (Robe! ... 
rtsganJ): Mr. Chairman, Sir, I would not 
like to repeat what my colleagues have 
said at length on natural calamities parti· 
cularly on drought, Hoods and hailstorms. 
But, I would certainly like to associate 
myself with the feelings which they 
have expressed here. 

I would like to draw your attention 
towards Uttar Pradesh. I recollect that 
during 1982-83, there was acute drought in 
the country affecting 33 crore farmers. But, 
Uttar Pradesh was not provided assIstance 
even of a single paisa on technical grounds. 
The Central Government is) perhaps, going 
to lormulate a model memoranda. They 
may do so but they should keep in view 
those States which have not received any 

assistance during the last. 3-4 years on tech-
nical grounds. This year Uttar Pradesh had 
demanded Rs. 553.53 crore to meet the dr .. 
ought situation. You will be surprised and 
sorry to know that Uttar Pradesh has been 
ravaded by the floods also. The new 
Chief Minister of the State, Shri Veer 
Bhadur Singh, had just assumed office but 
he dealt with the situation with great cou .. 
rage and determination. But dlJe to cons-
traints of resources, the farmers and the 
poor had not received adequate relief. As 
against our demand for Rs. 1273.87 crore, 
we have received only Rs. 128.27 crore 
which is entirely inadequate. Uttar Pra-
desh is a large State anJ one fifth of the 
total population of the entire country 
lives here. 47 districts out of 57 districts of 
the State have been badly afiected by floods 
We do not ask for more assistance to m.., 
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the situation but what other States are gett-
ina, Uttar Pradesh should also receive. 

Besides, schemes should be drawn up 
on permanent basis under D.P.A.P. to deal 
with the drought situation. One part of 
Mirzapur district. which I represent, is 
affected by floods while the other parts is 
affected by drought and sometimes our 
region is affected by hailstorms also. Thus, 
the situation there always remains bad. A 
number of schemes have been drawn up in 
this connection. Under D.P.A.P. Schemes 
for irrigation, particularly for tubeweils & 
lift irrigation, were formulated for some 
blocks. Moreover, the State Government 
had submitted a number of schemes for hilly 
blocks some years back including sidhara-
ghat project and three other projects for 
banks of river Ganga, but no money has 
been released for the same by the Centre 
till now. The Janata Party Government 
had excluded some blocks .Iom D P .A.P. 
But, now ~farihan, LaJganj and 3-4 other 
block~ should be included in D.P.A.P and 
the problems we are facing should be solv-
ed. Moreover, a number of schemes in re-
aard to drought have also been submitted. 
A lift canal scheme for 1\lurenadih and 
I'usuma Scheme have also been submitted. 
Prompt action should be taken to fight 
drouaht. Long term measures and short 
term measures win have to be taken to 
ward off such calamities. Government 
should implement the suggestions pertaIn-
ina to the long term scbeme~. In our re-
aion, 34 barrages were constructed. The 
land of the farmers was acquired but com-
mand area could not be developed due to 
constraint of resoures. The. need of the 
hour is that all the projects in tbe whole 
country, on which work is in propress for 
tbe last 8 to 10 years are completed. I 
am very grateful to the Prime Minister, 
Shri Rajiv Gandhi, for his visit to the 
tribal areas. A number of schemes have 
been launched in different States to sell 
wheat and rice at Rs. ] .50 per kg. to the 
poor. We want that this scheme should 
be expanded further and implemented in 
those areas which have been affected by 
cfrougbt whether they are in Rajasthan, 
Gujarat, Madhya Pradesh, Karnataka or in 
any other State. It shou1d be ensured that 
wheat and rice arc sold at tbis rate in 

States which have been affected by floods 
and other natural calamities. 

Recently, I had visited four tehsils of 
my district. There are 3-4 points in regard 
to that. Fifty per cent of the schemes for 
drinking water have not been implemen-
ted due to the non-availability of resources 
from the Central Government. The tribals 
are unable to make use of such schemes 
because of these small defects. 

Secondly, the problem of drinking 
water is before us since ]972. It is a coin-
cidence that the Government has given 
top-priority to it now in the Seventh Five 
Year Plan. I would request the Central 
Government that they should give maxi-
mum assistance to the States and ask them 
to complete the schemes by formulatin& 
time-bound programmes. 

Thirdly, in Madhya Pradesh water is 
not available even at the depth of 300 to 
400 ft. Apart from Barmer in Rajasthan. 
the situation, particularly of Jhabua in 
Madhya Pradesh is also very grim. Similar 
is the condition prevailing in a number 
of districts in Karnataka and Orissa. So, 
for drinking water, it is necessary to make 
available deep-boring machjnes. which are 
becoming very popular, for the benefit of 
the people. 

Fourthly, I would like to draw your 
attention towards the public distribution 
system in all these areas which is not wor-
king properly in the States. Kerosene oil, 
rationed commodities and !terns of daily 
consumption are not available. The Cen-
tral Government must monitor the distri-
bution system. I recall that the late 
Prime Minister Shrimati Indira Gandhi, 
had given a 12-point programme but it is 
not being implemented by any State. 
The hone Agriculture Minister should en-
sure that it is implemented fully. The 
Government should give maximum assis-
tance to the States to meet the chaIJenae 
of floods, drought and hailstorms. 

With these words, I conclude and 
thank you for giving me an opportunity 
to speak. 



409 J);s. re : situation arising pJ:{ALGUNA 15, 1907 (SAKA) other nlltural 4&' 
calamitiel out 0/ Drought and 

{English] 

SHRI JAGANNATH PATTNAIK 
(Kalahandi): Mr. Chairman, Sir, I am 
the only Member participatIng from the 
State which is always under the grip of 
natural calamitios. that is, Orissa. Also, 
I am the representative of a constituency 
which has become am important national 
event nowadays in the national press, that 
is, Kalabandi. One of my friends from 
those benches has ~ommented about the 
starvation death, without any basis, wi th-
out any authentic information. So, I 
appeal that whi1e dealing with human pro-
blems, we should not comment anything 
which is bas?d on poJitical motivation. 

Simultaneously, I want to draw your 
atrention to the district of Kalahandi in a 
national perspective because there is a 
greater need today to evolve a strategy 
and an operational approach for the elimi-
nation of poverty and eradication of regio-
nal imbalances. and for this I appeal that 
Orissa should be the laboratory and should 
be treated as a special category State, un-
like Assam and Jammu & Kashmir. 
KaJandhi shouJJ be the national laboratory 
to eradicate poverty. It is a challenge for 
the whole Government and for the whole 
nation. 

There are many historical reasons for 
poverty in that area. The progress of 
literacy, the progress of development was 
ushered in that area only with the con-
cept of five-year planning of Congress 
under the dynamic leadership of Pandlt 
lawahar Lal Nehru. After that, Mrs. 
Indira Gandhi, out of sympathy, out of 
sorrow visited that district when there was 
a drought in 1966, and by virtue of her 
deeds, she is today regarded as the mother 
among those poor people. N ow our hon. 
Prime Minister. Shri Rajiv Gandhi has 
also visited that area and after his visit he 
himself has appointed a committee which 
is monitoring the progress, not only of 
KaJahandi but also of all those hilly dis-
tricts which are inhibited by Scheduled 
Castes and Scheduled Tribes, and which 
are drougbt·prone areas. Although many 
development programmes are going on 
there, but in spite of all these efforts the 
ar.. is not able to develop. It cannot 

nlarch forword unless there is improve-
ment in the spheres of communication, 
irrigation and electrification, which is 
much below the national averalc and for 
which adequate Central assistance is 
needed. 

I appeal to the Government that there 
should be area planning and micro-Ieval 
district planning in aU these districts. I 
feel that we should not go into the argu-
ment what is a State subject and what is a 
Central subject. But we sh.uld make all-
round efforts. There should be micro 
le\ el pJanning with adequate and liberal 
assistance for the all-round development 
of Kalahandi district. I would like to 
draw the attention of the Government to 
the need for declaring the drought period 
for the whoJe year and not merely from 
cessation of the rain to the normal period 
of the crop. AU the year round should be 
declared as drought-affected. You should 
declare emergency so that no economic 
activity takes place outside the Govern-
ment apparatus. Assured work and as-
sured wage for the whole year should be 
ensured. Marketing networ k and assured 
credit should be assured to these people. 
There should be a complete ban on com-
mercial utilisation of forests except for 
irrigation projects. Otherwise these areas 
will not be developed. All water resources 
should be tapped. There should be dry 
farming development with utilisation of 
modern technology. Drought resistance 
seeds should be adopted. Government in-
surance scheme should be implemented. 
There should be more allocation for pro-
moting dry-land farming, soil moisture 
conservation, afforestation, livestock deve-
lopment under DPAP programme. All 
these programmes should be there. Small 
and marginal assistance programme should 
be given more importance. 

My last point is this. There should 
not be any distinction in giving of Central 
assistance between drought, flood, hails-
torm fire and earthquake. Central Assis-
tance should be given 100% as Non-Plan 
Grant. The entire expenditure of the 
natural calamity should be of the Centre. 
The Planning Commission has sugested 
that in case of States which have had 
drouaht for more than 4 or 5 successive 



9i8. re : ,itu;.tlon arl"ng 
0141 of Drought and 

MARCH 6. 1986 other natural 4,.2 
calamities 

(Shri Jagannath Pattnaik) 
years. the entire assist ance should be con-
udcred for being given as a Grant. Coop-
ing this in view t the entire Central assis-
tance now provided for the State of Orissa 
should be converted into lOO~{, grant. My 
last point is this. There is a Supplemen-
tary Memorandum from our State for the 
last year's flood which is amounting to 
Rs. 88 crores. There is a Monitoring 
Committee appointed by the Ministry of 
Aericulture which should go to Orissa im-
mediately and recommend Central assis-
tance. I appeal to the Governlnent to 
have a special outlook in all these matters. 
There should be district level area planning 
with adequate and liberal Central assis-
tance for a district like Kalahandi so tha t 
this district can achieve national progress. 
With these words I conclude. 

{TrQII~/aliol1} 

SHRI VIRDHI CHANDER JAIN 
(Barmer): Chairman, Sir, Rajasthan is 
the worst drought-affected State in the 
country and my constituency Barmer is 
the worst drought-affected area in Rajas-
than. The Thar desert lies in Barmer and 
laisalmer. There is acute shortage of 
drinking water. Famine conditions in 
that re&ion have been prevailing for the 
last five years. There has been no pro-
duction of foodgrains in tha t part of 
R.ajasthan. The present famine situation 
is the worst in this century. The Rajas-
than Government as well as the Central 
Government are giving us assistance in 
tbis bour of crisis. But it is too inade .. 
quate. 

The Rajasthan Government had asked 
for assistance for Rs. 580 crore-Rs. 350 
crore for famine reHef works. Rs. 50 crore 
for animal husbandry, Rs. 20 crore for 
nutritional programme and Rs. 74 crore 
foc the provision of drinking water. The 
Cent.ral Government have sanctioned only 
lla. 98.65 crore as against the demanded 
qsjstance of Rs. 580 crore. Out of this 
sanctioned amount, we have received only 
41.7 crore. For providing drinking water, 
w,c have been given Rs. 36 23 crore as 
..,iDA our demand of Rs. 74 crore. We _ve received wheat worth Rs. 47 crore 
uo4er N .. R .. E.P. 

Wha t I want to say is that in Rajas-
than. out of 27 districts, 26 have been 
affected by famine. Two crore and ten 
lakh people and three crore cattle heads 
in 26855 of the total 33,000 villages have 
been affected by the famine. The Govern-
ment have started famine relicf works. In 
Barmer district 25000 labourers and in 
Jaisalmer district, 60 thousand labourers 
are engaged jn the relief works. I have 
come to know that in Rajasthan a total 
of 5 Iakh labourers are engaged in relief 
works whereas 2 crore 10 lakh people 
have been affected by the famine. 
In other wordS, only 2.5 per cent people 
have got relief in the form of wages. A 
condition has been imposed that only one 
person from a family will be engaged on 
work whether the number of family is 10 or 
15 or 5 This condition has affected nlany 
people and there is discontentment among 
t hem on this score. Besides this, a con-
dition has also been imposed that no relief 
work will be undertaken in the 50 Km.) 
area of the canal area whereas no depart-
nlental work IS going on in the cana 
area. What I mean to sa v is that ther~ i-
need to open more relief works. If 2.10 
crore people have been affected by the 
famine, then 20 lakh people should be 
given jobs in famine relief works. The 
State Government have prOVided fodder 
for 3 crore cattle heads and the Centre has 
also given assistance in this respect. But 
only a sum of Rs. 3.69 crore has been 
sanctioned for fodder. In the districts of 
Barmer and Jaisalmer including my cons-
tituency, the number of milk cattle like 
cows is 5 la kh. If fodder is arranged for 
them then for Barmer~ Jaisalmer and for 
my constituency only about Rs. 6 crore 
will be required whereas for the entire 
Rajasthan a sum of Rs. 3.69 crore has 
been provided. I think that demand 
made for Rs. 50 crore is a very genuine 
demand. 

Similarly, we requested the Central 
Government to provide Rs. 300 crore for 
employing 20 lakh persons. You have 
not treated famine on the same footing as 
floods These are single-crop areas and in 
famine, peop) e suffer from ailments It die. 
Cattle-heads also perish in thousandt. Evu 
tMD you provide assista~ under advaaoo 
plan. When you pro'\udc assiatanc~ u ..... 
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advance plan, then the entire assistance 
given to Rajasthan is utilised in these are-
as. Construction of roads under the 
advance plan is undertaken in these areas. 
This causes dissatisfaction and people from 
other areas demand that eastern-region in 
Rajasthan should be separated from the 
State. Therefore, I request that for that 
area special help should be provided. In 
the reports of the Seventh and Eighth 
Finance Commissions, it has been clearly 
stated that if the famine ha') been occurr-
ing continuously for 4 years or 5 years-
and Rajasthan has been in the grip of 
famine for the last 8 to 10 years, Barmer 
and Jaisalmer districts have been facing 
famine for the last 9 years-cont per cent 
assistance should be provided to the 
affected Stare. Therefore, W~ sbould be 
provided cent per cent assistance. If you 
do not do this, then we should be provi-
ded assistance under non-plan, by treating 
famine and Boods at par and as in the case 
of floods, 75 per cent relief should be pro-
vided for fam in~ also. 

Seco:1dly, at present re(;ovenes are 
being made. Under the cooperative loans 
scheme. short· term 10~ns h3ve been con-
verted into m:d-term loans but mid-term 
loans have also bec::>me due. Either these 
should be converted Into ]ong-term loans 
or otherwise these ShO:lld be rescheJuieJ 
because the cooperatives are re.;overing 
the loans even in this situation. Similar 
is the case with commercial loans. The 
commercial loans given to weaker sections 
are being recovered. The loans are also 
given to the p~ople who Ih e b~low the 
poverty line. They are also given 10:.1'1s 
under I.R.D.P. Th!se loans are also bewg 
recovered. These should not b~ re :o,,'ered 
in this way. If these loans are re:;.)vere1 
during famine, the conse-1ue l;es Will b~ 

dangeroas. The fie'd~ are beln~ au.;~ionej. 
It is ne':essary to sto;> su:h rec~veries. 

The Government of Rajasthan is trying to 
deal with famine but unless the Central 
Government pro\-ides special assistance. 
The State Government will not be able to 
face the national calamity. I request that 
famine relief works should be undertaken, 
special relief given for cattle because eco-
mie life depends on them. In this way our 
area should be saved from the calamity 
of f.miQe, With th('~e words I con-
c:ludt, 

SHRI RAMASHRAY PRASAD 
SINGH (Jahanabad): Mr. Chairman, 
Sir, the subject we are discussina relates 
to the whole of India, be it Andhra Pra-
desh, Madhya Pradesh, Rajasthan or 
Bihar. This problem is a continuous one. 
Every year we discuss this problem in 
this House an:! leave the matter there. 
Our Government also, after expressin, its 
views on the points raised, goes to slulIlber. 
Why has this problem become perennial 1 
70 per cent of the people earn their liveli-
hood by cultivation. Today the cultiva-
tion is in such a state that m6DY 
people are not in a position 
to do it. In such a vast country, 
there are floods, drought, hail-storms and 
other natural calamities at different places. 
Because of this, about ten thousand rami-
]ies of the marginal farmers go below the 
line of poverty every year. On the onc 
hand, we talk of bringing the peop1e above 
the poverty line and, on the other, people 
are going fast below this line. If this 
iJfocess continues, then people could not 
be brought above the line of poverty. In 
our area, lahanabad, in Bihar there has 
been continuous drought. AcroA~ the 
Ganga, p'o!ople in Madhubani. Champaran, 
Darbhanga and Motihari are facing the 
problem of floods every year. We belong 
(0 South Bihar where there are constant 
fioojs or drought. Last year, not even 
a grain could be grown in Kunhat Karpi, 
J ahanab:ld of Gaya district and Masori 
division of Patna district. Relief work has 
a150 not been startej there. I want that 
such a project should be started as a na-
tional project. The two schemes sent by 
Bihar have be~n pending with the Central 
G .:Jvernment for the last 10 to 15 years. 
One is Mohane dam project and the other 
i") Punpun D.lrgb.a project. We haj inf"or-
Ined the hon. Minister and the hone Prime 
Mi liiter dls~ ab.)ut the,e projocts~ Mohane 
dam project has been pending sine. 1975 
and the second, Punpun Daraha project 
has been lYIng with the Centre since 1980. 
No deci.iion has been taken about them. 
Had they been finalised and included in 
the Se\cnth Five Year Plan and funds 
allocated for them, the problem of floods 
and droughts in Gaya, Patna, Hazaribaah 
and Nalanda districts would have been 
solved for ever. Tn Pun pun division e.ef7 
year flood.:; occur. 
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The Central Government should imme-
diately give sanction for construction of 
embankments on Punpun ri ver and Phalgu 
river so that work on these schenles could 
be started. Both these schemes have been 
pending here for quite a long time and the 
Central Government has not so far consi-
dered them. If the Central Government 
sanctions both these schemes, and alloca-
tes funds to save the people from the 
floods of Punp.un and Phalgu, the people 
will set a big relief and they will be saved 
from the ravages of floods for ever & the 
Government will not have to spend crores 
of rupees every year on relief works. Not 
only this, appropriate arrangements for 
irrigation will also be made and this pro-
blem will also be solved. 

But this Government and its polIcies 
are anti-farmer, anti-worker and this is 
the alaripg example. Had thIs Govern-
ment been not anti-farmer and anti-
worker, it would not have kept pendin·g 
the sch emes relating to agriculture for so 
many years and would have iiven thought 
to the fact that every year inumberable 
familte.t of the farmers are ruined and irre-
parable loss of )tfe and property takes 
place. The farmers have been driven to 
the brink of starvation. That is why I 
say that this Government is not the pro-
tector of the interest s of the farmers and 
work.rs. 

In the Asian Continent, China is the 
binest country. There also floods and 
drouaht had become a regular .aeature and 
Government there did not pay full atten-
tion to it. The result was that the people 
overthrew the Government. the farmers 
and the workers buried that Government 
and a new Government came to power. 
The new Government paid full attention 
and solved ~be problems of floods and 
droulbt once for all. Therefore, our 
Government too should bear it in mind 
that tho farmers and the workers of th,s 
country would not tolerate this Gov.rn-
ment for lona. On the one hand. there 
are the problems of famine and drought 
and on the other, the condition of the 
farmers and workers is going from bad to 
worse. I. therefore, once aaain request 
that sanction for Pun pun Dargha Project 

and Mohane dam project should be given 
immediately and work entrusted to the 
Bihar Government after allocating the 
funds so that the peoblem is solved and 
proper arrangements are made for provi-
ding irrigation facilities. 

SHRI MAND] PANDEY (Betla) : Mr. 
Chairman, Sir, I come from North Bihar 
where we have the biggest legacy of natu-
ral calamity in the shape of floods. Regar-
dif'g floods, I had raised many points dur-
ing the Jast session also and had seen the 
hon. Minister in connect;on with the pro-
blems of Bihar. 

The flood problem can be broadly 
divided into three parts-pee-flood period, 
and post-flood period. If we eo by this 
classification, then the maximum work 
should be done before occurrence cf flood~ 
and that is of taking anti-erosion measures. 
Where floods come due to erosion, anti-
erosion measures should be taken. There 
are programmes like R.L E.G.P. or N.R. 
E.P. under which there is provision for 
afforestation. There are different types of 
plans through which we can prevent erosion 
with afforestation. I request that such 
areas should be identified which are affec-
ted by erosion and where floods are caus-
ed by erosion. Afforestation programmes 
should be implemented ~peedly In those 
areas. 

Se:ondly, I want to say somethin~ 

about protecthe Bunds, though it is not 
directly connected with the Agriculture 
Ministry. Unfortunately, these Bunds 
constructed in our are.! during floods are 
destroyed within a year or two and are 
washed away by flood water. Therefore, 
no permanent solution has been possible. 

Thirdly ~ so far as the question of con-
structing small dams and reservoirs is 
concerned, I would like to say somthin& 
with special reference to North Bihar where 
up-stream rivers like Budhi G.adak, 
Bbaamati, Kosi and Kamla-Balan tlooded 
every year. 

21.00 brs. 

Sirt to our north is Ne pal and all 
rivers oriainate from Nepal. When there 
is heavy rain in the catchment areas, ftoods 
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are bound to occur, Therefore, Sir, I 
want to say that small reservoirs should be 
constructed in upper regions for storage of 
water which can be utilised for irrigation 
or generation of hydel power. This can 
be done in some of our areas adjacent to 
Nepal. 

Sir, we can do one thing more during 
pre·flood period, i e. to construct mini-
dams. By doing so, we can decentralise 
the irrigation system which at present is 
centralised. Thus, we can have a separate 
irrigation system for each Panchayat. Not 
only that we can also have a separate 
power supply system through these dams 
for each Panchayat. 

Sir, another point which I want to 
raise is in connection with the funds being 
released tor relief operations. Last time 
also, I had requested the hon. Minister 
that the mode of this relief should be 
changed. In response to my query whether 
(he hon. Minister has received any request 
for assistance from Bihar Government, he 
had replied in the negative. When I asked 
from the State Government in this regard, 
I came to know that out of the marginal 
money given by the Central Government, 
about Rs. 17 crores bad already been spent 
by them during floods, but due to non-
availability of vouchers for that amount, 
the State Go\-ernment could not submit 
certificates for that amount and as a result 
of that more funds could not be made 
available to them. The hon. Minister is, 
perhaps, aware that Bihar Government has 
since submitted the certificates. Therefore, 
I would request that more funds should be 
allocated to Bihar Government soon under 
this scheme as they are badly needed in 
the State. 

Sir, there is urgent need for a drainage 
scheme. Embankments are also necessary. 
This work can be completed by financing it 
under R.L E.G.P. Apart from this, a 
Flood Area Development Programme 
should also be prepared so that more funds 
could be allocated for minor flood protec-
tion scbemes and drainage scheme so as to 
provide a separate flood protection and 
drainage scheme for each Panchayat so 
that the Pancbayats also prosper. 

Sir, the foremost task during the post. 

flood period is rehabilitation. Very little 
work has been done in the matter of reba-
bilitation in Bihar. Mr. Chairman, Sir, 
through you, I want to submit that we 
should have 'aood houses' in Bihar a]so on 
the lines of Andhra Pradesh and some 
other States \\hich have their own flood 
houses. These flood houses have been 
constructed at places far away from the 
flooded areas so that the people could be 
sent to those 'flood houses~ during floods, 
where they can live upto 4--6 months. 
Such a scheme has not been formulated in 
Bihar so far. I would request you, Sir, 
that if such a schem~ is submitted by the 
Bihar Government to the Centre, it should 
be given immediate approval and more 
funds should be allocated for this 
purpose. 

Sir, another point which I want to 
make is about soil con servation. It has 
shown no results in our State. Govermnent 
have taken a number of steps for soil con-
servation, but these steps have not yielded 
any results in Bihar. Therefore, I would 
request the hon. Minister that he should 
extend maximum assistance in the matter 
of soil conservation to the Bihar Govern-
ment. 

We have a tributory named 'Masaan' is 
our area and there was a very old scheme 
to construct a dam there. Although thin 
subject is not concerned with Agriculture 
Ministry. yet I ,-"ould mention that with 
the constructi on of Masaan Dam. the quan-
trm of \'tater in the Budhi Gandak would 
be reduced by 40 per cent and as such it 
\\-ould give protection from floods. I would 
request the hon. Minister to extend 
his cooperation in the completion of this 
dam. I thank you for gh iog me an oppor· 
tunity to speak. 

SHRI RAMESHWAR NEEKHIlA 
(Hosbangabad) : Mr. Chairman, Sir, many 
members have already spoken on natural 
calamities and have covered many aspects. 
Therefore, I do not want to take much 
time. 

The hon. Member who spoke be.ior. 
me and is sitting opposite mixed politics 
with natura] calamities and it appeared to 
me that he was trying to make political 
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capital out of it and shedding crocodile 
tears. He would neither help the people 
nor himself nor could he get any relief for 
them. He had said that whenever such a 
calamity befell, he draw the attention of 
the Government and that natural calami-
ties were being discussed every year what-
ever we said fell on deaf ears of the 
Government. 

I want to point out that Government is 
not complascent. Keeping in view the Was-
tness of the country and limited resources, 
the Government try to do more than what 
is possible and as a result of that, today 
our farmers are able to face the natural 
calamities and prepare themselves afresh 
for the next year. I anl of the view that 
the Government is not inactive. But such 
Members do wait and pray to God to send 
another natural calamity so that they may 
get a chance to speak on it again in Par-
liament and keep themselves busy, It 
appears that they do not go deep into the 
problem on which they speak nor do they 
try to see what Government does. I ntstead 
they indulge in politics. He had said that 
Government's policy is anti-farmer. But 
the way people used to die of starvation 
before 1947 and famine used to hit ... 

AN HON. MEMBER: The han. 
Minister will give this explanation, why is 
he doing that. 

SHRI RAMESHW AR NEEKHRA: 
Sir, I am saying so because I have also 
heard of it. I am a member of the same 
party which has contributed to the prog-
ress and development of this country. Had 
the policy of Government been anti.farmer, 
Babu Jagjivan Ram would not have written 
in his autobiography that there was a time 
when he went to other countries, but people 
there did not want to meet him He used 
to beg for wheat and they very cleverly 
used to give red wheat to our country 
which was not worth eating? 

Today, the situation bas cba1)ged to 
sucb an extent that when Shri Buta Singh ji 

.oes abroad, he takes pride in saying that 
we are suppJyinl wheat to African coun-
tries and exportina wheat to other countries 

also. There is no starvation in our country 
and we have plenty of foodgrains. 

I did not want to brio! politics into it 
but since he had spoken like that, I als~ 
wanted to reply to him. 

Mr. Chairman, Sir, I do not want to 
make a speech on such natural calamities 
but at the same time I would like to dra~ 
your attention to the distress in Madhya 
Pradesh in the wake of successive natural 
cal.amities since 1984, such as, drought, 
haIlstorm, frost and attack of caterpillers. 

Again, there was drought in 1984-85 
followed by excessi\'e rains and floods. As 
it was not enough, the State was hit by 
forest and caterpiJIers and thus the farmers 
were left with nothing. The situation now 
is that almost all districts of the State 
have been hit. You will be surprised to 
know that out of a total of 289 Tehsils in 
the State, 185 have been hit by hailstorm. 
Over 28,000 villages have been badly aff-
ected and 35 lakh acres of land i~ in the 
grip of crisis. Due to caterpiller menace 
frosL hail and col1 wave there was dam: 
age to the tune of Rs. 150 crores in 
Madhya Pradesh. The hails which dama-
ged over 35,000 houses weighed upto half 
a kilogram each. 

21.1011rs. 

[SHRIMATI 
in the Chair] 

BASAVARAJASWARI 

All the houses have been daInaged. 
More than 5,000 heads of cattle and 
20,000 persons have died. According to 
the State r overnment estimate, t ~ dam-
age is to t. I,': tune of luore than Rs. 150 
crores. Noth ing can be more unfortunate 
for the country than the fact that politi-
cians should bake their cakes in the fire of 
farmers' Inisery and thus make' political 
capital out of it. I would request the 
hon. Minister to pay special attention to 
Madhya Pradesh. One hon. Member wa~ 
asking why most of the Members fronl 
Madhya Pradesh are being allowed to 
speak. I would, therefore, remind him 
that it is so because the State is worst 
affected by famine and other natural cala-
mities. I thank the Chief Minister of 
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Madhya Pradesh, through this House, for 
mobilishing aU available resources to pro-
vide relief immediately. He issued orders 
to write off inter~st on cooperative loans 
tand helped in aJl possible manner. But 
the hon. Minister might be aware that 
there is a limit to provide relief, as the 

resources of the State Government are 
limited. We have been able to withstand 
this setback but we are unable to march 
ahead on the path of progress. I, theJe-
fore, urge upon the Central Government 
to send a study team immediately to the 
affected areas and p~nding its report, let 
the Centre allocate funds according to the 
demands made by the State on the basis of 
this findings of its own study team. 

The Central Government should inlm-
ediately imph.:ment the 10ng-term schemes 
as suggested by Smt. Usha ji. Last year, 
Crop Insurance Scheme was introduced in 
some districts and I request that it should 
be extended to all the di~tricts. As a 
previous speaker has rightly pow:ed out, 
inspite of the use of pesticide~ the cattcr-
pillers were not entirely destroyed. I 
would also request Government to take 
strict action against the officials and pun-
ish the guilty so that such things do not 
recur in future. 

With these words, I thank you and 
request that maximum relief should be 
extended to our farmers. 

SHRI BALASAHEB VIKHE PATIL 
(Kopargaon) : Mr. Chairman, Sir, I 
thank you for giving me an opportunity to 
speak. The area I represent is histori-
cally a drought-prone area. I come from 
Ahmednagar. You are aware that that 
district is always in the grip of famine. 
Some people are under the impression 
that Maharashtra is not generally affected 
by drought, but I would like to point out 
that one third part of that State is always 
affected by it. 14 out of the 29 districts 
are historically drought-prone. Presently, 
21 districts in the State are seriously 
affected by famine. Over 1,50,000 peopJe 
are famine stricken. 12,000 villages of the 
State are facing acute drinking water pro-
blem. The Maharashtra Government has 
pressed into service 300 rigs for drinking 
watOl. Bven at the depth of 300 ft., 

potable water is not a vailabJe. More 
than 11000 villages are faminestricken. 
After 15 days drinking water will not be 
available in over 20,000 villages out of the 
40,000 villages in the State. Out of 
the total plan outlay of the State, over 
Rs. 80 erors have been spent on drinkina 
water supply. The plan provision for 
EGS was Rs. 80 crore and the Govern-
ment has already spent Rs. 70 erores on 
thili account. Over 1,50,000 people are 
still working in my constituency in the 
name of relief work. Out of the 6.00,000 
workers working throughout the State, 
1,50,000 are working in Ahmednagar alone. 
About 5,50,000 workers were engaged 
during the 1972 drought and today their 
number has increased. At present 
4,00,000 to 4,50,COO workers are engaged 
in border districts of Mahara<;htra in relief 
work. There has been famine in four dis-
tricts of my constituency for the Jast four 
year.;: and there is acute scarcity of water 
at many pJaces. There are no arrange-
ments for irrigation. I, therefore, request 
you to at least make some provision for 
drinking water supply. I would like to 
point out that water is being sold for Rs. 2 
per bucket in Pathsi Shivgaon in Tehsil 
Shrirampur. Water is brought through 
tankers from a distance of at least 10 to 
15 Kms. Diseases spread as a result of 
irnpuritis in the water. I request the 
Government to provide medicines in large 
quantities to check the spread of diseases. 
Besides, there is need to review the quide-
Jines issued about the scarcity because 
famine has become a regular feature in the 
area for the last two to four years. There-
fore, there is need to provide more facili-
ties to the State to tide over the situation. 
The farmers have not been abl e to sow 
crops as a result of drought and conse-
quently the farmers are migrating from the 
villages. Where will they go? If they 
migrate to cities they shall have to live in 
slums and Government will not be able to 
provide employment to all of them. 200 
viJlages in Maharashtra are facing acute 
water scarcity. I would urge upon the 
Centre to provide maximum assistance to 
the drought and famIne affected areas 
under the new water management policy. 
It is necessary to change the norms. 

I would like to point out that the 
Central Government had sanctioned mereJ)' 
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Rs. 7 crore for drinking water supply 
while the State Government has already 
spent Rs. 80 crore on this account and by 
the end of March, the expenditure on this 
account is expected to reach Rs. 125 crore 
mark. Therefore, I request the Govern-
ment to pay more attention and make 
sufficient provision for It. Besides, we 
have come to learn that the Centre bas 
allocated Rs. 52 crore for employment 
schemes, though Rs. 200 crore will be 
spent on this account. Under these cir-
cumstances great injustice has been done 
to Maharashtra. I request the Govern-
ment to raise this amount so that the peo-
ple get some relief. 

In the end, I would hke to make a 
submission regarding credit facility. I de-
mand that a Drought Commission be set 
up at the natIonal level. Central Team 
visits the drought-affected areas and sub-
mits its report. There will be no need for 
it A permanent plan In tbls regard can 
be drawn up. BeSides, I would like to 
submit that there should be a separate 
credit system for drought-prone areas. 
The loans of farmers are converted into 
medium-term loans because of continuous 
famine for four years. Due to incessant 
famine, the farmer is not able to make 
payment of ft:.Covery. In case of a Single 
default, complete recovery IS made in lump 
sum. How will he be able to mobilise 
resources under such circumstances? I 
therefore, request the Government to for-
mulate a separate credIt polIcy in respect 
of drought-prone areas. Till then, the 
farmers can not be helped. I&" you wish 
to help the farmers in the real sense, then 
long-term credit facilIty should be provi-
ded to them. 0 herwise what happens is 
that their household articJes and oil engi-
nes are auctioned to recover the debts. 
Besides, there should also be compulsory 
crop insurance scheme for the drought-
prone areas, so that, at least the farmer 
is saved from being ruined and is not for-
ced to leave his village. I would like to 
reiterate that at present one third of 
Maharashtra is famine-strIcken. 

In the end, I would say that those per-
sons who have cows and bu1falows and 
,,,I mnk, should also be prOVIded loans. 

The recovery of that loan, which has been 
provided to the owners of cows and buffa-
loes, should be made at a later date. 
Under the new scheme, Joan has been 
provided to those farmers and workers 
who deal in the sale of milk. They should 
be given assistance to procure fertilisers. 

With these words, I would request 
that Maharashtra Government should be 
allotted maximum fund, as demanded by 
them. 

SHRI JANAK RAJ GUPTA (Jammu): 
Madam Chairman, in this session of ParlIa-
ment, sonle colleagues have raised the Jssue 
of damages caused by the natural calami-
ties. I would say that not a year passes 
when such a damage is not caused. The 
hone Member, who preceded me, had sug-
ge~ted that the Government should formu-
late a programme to check such calami-
ties, I think these calamities can not be 
prevented altogether but these can, of 
course, be minImised. It is issue that 
in spite of spending a lot of mOTley every 
year on the measures to meet the situation, 
nei1 her the farmer gets relIef nor any 
soution is found out Our hon. Ministers, 
S. Buta Singh and Shri Makwana Ji and 
very competent and courageous. If they 
take initiative then a lot can be done in 
this direction. 

Sir, hon. Minister, S. Buta Singh Ji 
has viSited almost every village of my con-
st ituency and he knows that there are hill 
areas as well as plains In that State. 
Crops could not be sown this year due to 
erratic rains and snowfall in some areas 
reSUlting in heavy losses. In Jammu and 
Kashmir State, the conditions from Jammu 
to Ladakh a re such that the people are 
finding it difficuit to earn their living. 
They are left ",ith no source of income. 
There are no project or industry in that 
area so that people may earn a loving. I 
would request that the Government should 
give maximum relief to the people of hilly 
areas, Pooncb, Rajori, Kisbtwar, Leh 
and Kashmir Valley and other areas. 
Except maize and pulses nothing is &town 
in the hilly areas. Even these have been 
damaged due to the rains. So the Govern-
ment sbould be directed to supply wheat. 
rice aQd maize etc. at cbeaper rates to tho 
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farmers who have suffered heavy los~es so 
as to provIde them some relief. 

I would like to suggest that the reco-
very of all types of loans, \vhether these 
are cooperative loans or ]cans ghen for 
purchasing fertilisers etc., should be wai-
ved in these areas where crops have been 
damaged. I would like to make one more 
request about the hilly areas. There is no 
doubt that foodgrainl) and other hinds of 
relief are provided to the people of hilly 
areas where such damages take 
place. But it would be better if per-
manent solution is found out to meet ~u..:h 
situations by setting up industrIes etc In 
these areas. These hap-less people li\ c 10 

border areas, in hilly areas and in tl":.e 
plains. When they are affected by such 
calamities, even fodder is not avaIlable to 
the cattle. These areas should be given 
priority. 

With these words, I hope that Govern-
ment will provide maximum relief to the 
people in these areas liberally. 

[English] 

DR. V. VENK -\. TCSH (Kolar): Ma-
dam Chairman, today we are discussing a 
very serious problem facing our country. 
To tell you frankly, the people in the 
rural areas are very much affected parti-
cularly by the drought which is a recur-
rent phenomenon in our country. Natural 
calamities like drought, flood etc. are 
occurring in different parts of the country 
every year. While one part of the coun-
try suffers for want of "vater, the other 
area IS in troubJe because of floods and 
many people die. Still somewhere else 
in between, other natura) calamities are 
taking the lives of the rural people. 

In fact, a systematic study of the rain-
ful in this country would indicate that 
there is a cycle for every ten years. If In 
a particular part, there is more rainful 
now, in the same area there would be 
severe drought conditions after ten years. 
Why has the Government not come for-
ward with some concrete proposals to 
overcome this sort of natural calamities on 
permanent basis ? 

The Government should be very scri-
OUt about this matter as the rural people 

are very much affected. As we know, 
about eighty per cent of our people are 
It ving in the rural areas. The measures 
being tak en by the Government are only 
temporary measures. F or years together, 
the Go"ernment has been coming forward 
with relief measures to meet the current 
situation~ but no work has been done to 
find a permanent solution. What is this '1 
Are they not aware of the real situation '1 
Throughout the country, there is either 
the drought, flood or any other natural 
calamity in different parts. But the Go-
vernment is not coming forward with any 
concrete proposals. We have got old 
laws in this country as far as the famine 
is concerned. Whe have they not come 
forward WJth a legislation for proper im-
plementation of these measures '1 Some 
long range pJan is required in this country 
very urgently. Not only that, in the 
planning system also there must be a pre-
vision for these calamities, like fioods, 
droughts etc. There must be a special pro-
vision to overcome these natural cala-
mities. 

So huge amount of money they have 
been spending only for a temporary relief. 
What is this? The commanman·s money 
they are spending, without proper plan on 
this rehef work. Why this Government 
is keeping quite? There are lot of re-
sources which can be made use of to over-
come this drought situation and also the 
flood situation. The rivers are over-Bo-
wing in one part of the country and in th~ 
other part of the country, there is not 
e"en a drop of water. That is the condi-
tion. We can lmk these South Indian 
rivers with the North Indian rivers. Alrea-
dy some hon. Members have suggested 
here that linkage of rivers from North to 
the South and from West to East should 
be considered thereby we can get perma-
nent relief from the floods as well as the 
droughts. By means of this, water supply 
for both drinking purposes and also for 
irrigation purposes can be served. In 
addition to this, employment to tbe rural 
people can also be given, particularly, who 
are completely depending on the farming. 
By means of this~ about 80 per cent people 
of our country will be largely benefited. 
The hon. Members have also stressed .... 
on the generation of electricity. D\'ie' to 
floods and droushts, the rcsoUI'C_ for 
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acneration of electricity is not at aU there, 
and the losses incurred by the country is 
very high. 

We can iJnprove inland water trans-
port system by linking these major river 
systems. I do not know why the Govern-
ment is sleeping on this issue for a long 
time. I want the Government should come 
r'orward to have more dry land farming 
systems in this country. In the drought 
prone areas, there are certain districts 
particularly in our country, which are 
completely dependent upon rainfall and 
they don't have any river also. When in 
such a condition why is not the Govern-
ment coming forward to establish industries? 
I am talking about my constituency-
Kolar-which is chronically a ffected by 
these natural calamities for centuries now. 
There is not a single river running there. 
So why the Government is not coming 
forward to establish certain industries so 
that the rural peopJe can earn their bread? 
That is my point. As far as Karnataka 
is concerned. the other hon. Members 
have already expressed their Viewpoints. 
Successively for the last for years, we 
have been suffering a lot. You know 
pretty well, very recently the hon. Minister 
had visited Karnataka. We visited only 
few places and that too for few hours 
only. How can he assess the situation? 
Then, afterwards, he had sent a team also. 
I want to telJ you Madam, that the team 
bas travailed throughout the State. I 
came to know that the leader of the team 
was mentally affected due to the serious-
ness of the situation in Karnataka. I 
came to know that he ha s been already 
admitted in the hospital. In those condi-
tions, the humanitarian consideration is 
very much required. The Government 
even after sending the team to Karnataka, 
so far have not yet released any funds. 
You know pretty well that, everyday, we 
are spending Rs. 1 crore for relief work in 
Karnataka. 

As far the cattle wealtb is concerned, 
it is a most important wealth of the nation 
which are dyina without p roper fodder, 
without proper drink ina water. Once the 
cattle wealtb is lost, it is very difficult for 
• f.rmer to r.,ain it. It may tako 10 to 

15 years to regsin it. So, he is mainly 
dependent upon the cattle wealth. Once 
it is lost, neither Government nor any 
body in this world can provide the farmer 
alternative cattle. Therel'ore, it is a "ery 
serious matter. The cattle feed and cat-
tle camps have a1ready been started in 
Karnataka and they are doing a lot of 
work in order to preserve the cattle weal-
th. Tbe Governmen should come forward 
immediately to release at least Rs. 100 
crorcs, particularly for Karnataka alone. 
I don't know," hy they are waiting for so 
long. 

As ar as drinking 'Water policy is con-
cerned, I want to give you one more sug-
gestion The hon. Minister should consi-
der the nationaJisation of irrigation system 
because one State w ill come forward with 
one proposal and the other State will 
come for\\'ard with other propose), say In 
regard to irrigation facil1tjes. Therefore. 
this Government should come forward and 
t :ike up thl';; irrigatJon ~ysteln as well as 
the fore~ts. Deforestation is every where 
going on. The policies of the different 
Governments differ from State to 
State. 

Therefore, the Government of India 
should come forward With a common 
code for controlling thIS defore~tation. 

[Tralls/ation] 

SHRIPRATAP BHANU SHARMA 
(Vidisha) : Madam Chairman, for the last 
two years, many parts of the country have 
been facing natural calamities due to the 
erratic behaviour of monsoon. At first, 
drought occurred which was followed by 
flood. Then there was hailstorm and after 
it the menace of calamities struck. I do 
not recaU whether caJamities struck the 
country before in such a sequence. 

The conditions created by the natural 
calamities are the same everywhere, whe-
ther it is Madhya Pradesh, Rajasthan 
Bibar. Aodhra Pradesh or Mabarashtra. 
Here I would like to draw your attention 
towards Madhya Pradesh where already 
12 districts arc affected by severe droulbt. 
The Centre and the State Government 
have done a aommendable job by pro vi-
diDI prompt relio! to the farmers, harijans, 



429 /)18. re : aituation oriling PHALGUNA IS, 1907 (SAKA) other IUIturD/ "3G 
calamities out 0/ Droulht and 

adivasis, agricultural labourers and others 
and creating job opportunities for them. 
Many relief works have been started in 
these areas. I am happy to state that 
relief works have been started promptly In 
these 13,500 villages which were hit by 
drought last year. The State Government 
has spent Rs. 75 crore on the relief works 
to date Against this amount, the contri~ 

bution of the Central GO't'ernment has 
been of the order of Rs. 51 crore. The 
State Government has sought Rs. 53 crore 
from the Centre so as to continue the 
relief works like construction of roads, 
stop-dams, ponds, creating job opport-
unities etc. upto the end of June. The 
Madhya Pradesh Government should be 
provided maximum funds in view of their 
needs. 

So far as hailstorm is concerned, a 
number of hon. Members have already 
drawn attention towards it. However, I 
would say that 9037 villages of 185 tehsils 
have been hit by hailstorms, 10863 villages 
of 34 tehsiJs by frost and cold \\lave and 
7778 villages of 69 tehsils ha \(.! been affec-
ted by the caterpillar menace. Standing 
crops worth crores of rupees have been 
damaged due to hailstorm and other nat-
ural calamities. The State Government 
has sought about Rs. 20 crore from the 
Central Government so as to provide 
economic assistance to farmers to make 
good the loss suffered by them, to supply 
fertilisers or foodgrains and seeds and to 
provide taccavi to the farmers. The Sta te 
Go-.-ernment has sanctioned Rs. 7 crore to 
start relief works in those areas where 
such works could be started and where 
prompt assistance could be pro\ ided to the 
affected people. I would like to extend 
my whole-hearted thanks to the Chief 
Minister of the State for his having reali-
zed the difficulties and hardships of the 
people and wherever possible he started 
relief works there and even now these are 
continuing. 

Recently, our Central Government haJ 
sent a Central team to the affected areas 
to make on-the spot study. The hone 
Agriculture Minister deserves thanks for 
it. I understand that the team must ha\e 
submitted its preliminary report to the 
Central Government by now. According 
to a rouIQ .stimate, Madhya Prade5h 

needs an assistance of Rs. 44-45 crore 
immediately. 

In the end, my speech will remain in-
conclusive if I do not say anything about 
V idisha and Raisen Parliamentary constit-
uency. I would like to bring to the atten-
tion of the hon. Agriculture Minister that 
in Vidisba, 4395 farmers of 219 viIJages 
have been hit by hailstorms and out of a 
total area of 438500 hectares, 31831 hect~ 
ares land has been affected by the natural 
calamity. Similarly in Sihore district, 
9275 farmers of 309 villages have been hit 
and a total of 52122 hectares of cultivable 
land has been affected by natural cala-
mity. In the same way, in my constit-
uency Raisen, 432 villages have been 
affected by bea't'y hajlstorms. A number 
of 29956 farmers have suffered loss due to 
the hailstorms and about 68477 hectares of 
land has also suffered due to this. I, 
therefore, would like to intimate the hone 
Agriculture Minister that in the entire area 
damage worth Rs. 4 to 5 crares has been 
caused. 

( InterruptiOlls) 

SHRI AJAY MUSHRAN: This is 
nothintJ. In Madhya Pradesh. much dam. 
age has be~n caused. 

(Interrupt iOIlS) 

SHRI PRATAP BHANU SHARMA: 
I am saying about my Vidisha Parliament-
ary constituency. In Madhya Pradesh, 
dam~ge worth Rs. 1.25 crare or R~. 1.50 
crore has been caused. We should be 
allocated maximum funds to meet the sit-
uation. 

At the last~ I would sugge5t that 10118-
term policies are required to deal wi th the 
natur.tl calamities. As Shri Manoj Pandey 
suggested. we should construct stop dams 
and small dams under N.R.E.P. and 
R.L.E.G.P. so as to increase the retention 
power of water in the water areas. If this 
i:i done. we \\-ould be able to make avail-
able job opportunities there and make best 
use of waler for agricultural purposes. 

Sir. similarly regarding crop insurance 
scheme I would like to· say that in all 
such ar~as where the means of irriaation 
are limited and the farmers grow crop only 
once in a year. where only 4.5 per ce~t to 
10 per cent irrigation means are aV.llabl~ 
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and Rabi crop is the main crop and where 
hailstorms also damage the Rabi crop and 
where wheat gram, Masoor and Tewara 
are grown, crop insurance scheme should 
be enforced so that the farmers' interests 
are saved and we are able to make avail-
able to them the economic assistance in 
proportion to their losses. 

Madam Chairman, I thank you for 
giving me time to speak. 

[EIZglish1 

SHRI UTTAM RATHOD (Hingoli): 
Madam Chairper~on, I congratulate Mr. 
Janga Reddy for raising the discussion on 
drought and other natural calamities in 
various parts of the country. I do not 
know why we call drought and floods as 
natural calamities? ThIs is not He first 

time that we have had to face these caJami-
ties; we have been facing these calamities 
all these years. If it is a calamity, this 
calamity is due to the failure of the plan-
ners who could not envisage these things. 
Is it not a fact that in earJy 40s when we 
faced Bengal famine and subsequently 
after partition when the irrigated area was 
transferred to Pakistan~ we were short of 
food; we had to import food under PL 480. 
So, we though that we must grow more 
and that is why we speak about the Green 
Revolution. 

In this Book "Emerging from Poverty" 
Mir. praised us; he congratulated us espe-
cially India for the Green Revolution. 
How is it that a nation who could prod uce 
food for itself cannot give water to the 
people? The country has census after 
every ten years. The population has dou-
bled after 1947. How is it that you did 
not give them water? I s it not a failure 
of the Planning? Who is responsible for 
this? 

We speak of cattle wealth; we depend 
on cattle because our farming depends on 
them. We need milk; that also we get 
from them. Not only that, even for 
composed manure, we require cow dung. 
Don't foraet tbat? We caDDot feed our 
cattle. We do DOt have fodder banks. 

How is that? What is wrong with our 
planning that must be looked inte 
today? 

We think of having major projects. All 
right. Today, when Mr. Daga asked a 
question, the hon. Minister, Shri B. Shan-
karanand said that the original cost of 108 
major projects was Rs. 3,400 odd 
crores and now the estimated cost is Rs. 
16,000 crores. Is that the way we conduct 
ourselves? Is that the way we plan and 
execute our plans? If there is something 
\\rong~ then, I think, we must correct our 
steps; we must plan properly and then go 
ahead. Can we not have small projects as 
was suggested by somebody? Let us try 
to plug smaIl streamlets, nallahs. thereby 
silting \\ ill also be Jescened. People will 
get immediate benefits They do not have 
to wait for years together; they will imme-
diately get benefits; they wi!l reap benefits 
and the silting problem wiH also be re-
duced. Your cattle \\iJ1 get more drinking 
water.. People will also get more drinking 
water. 

At the Planning (..ertain level y..e will 
have to do some re-thlnking, and these 
things should be brought under execution. 
Now, I come to Maharashtra. My prede-
cessor Shri Sharad Dighe has already 
spoken about it In 1Q85-36 we had 
scarce precipitation. In 1984-85 we have 
faced the same thing. We have got nearly 
11,000 villages which are without water. 
The Government of India has kept a 
criteria that in problem \'llJages or dJtli-
cult villages, the distance Vvhich one has to 
cover for water should be one mile. Even 
today village \\-omen have to go for longer 
distances for water. they carry one or two 
pitchers on their heads-of (ourse we can-
not expect them to carry more. N or is 
water available at nearer places. Last 
year we celebrated what is calJed the 
\\' omen's Year or SOllle such thing. But 
we could not give th.!m water ! 

AN HON. MEMBER : Not last year, 
the year before last. 

SHRI UTTAM RATHOD 
the year before last. 

May be 

In Maharashtra tbirty Jakh or more 
tribals are tbere and tbey live in ham)ots 
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away from the villages. When you provide 
one source of drinking water you have to 
provide another in the hamlet which is 
generally one or two miles away. We have 
to take these facts into consideration as 
they are in all revenue villages, and there 
are some more hamlets. In my own con-
situency, there is a revenne village which 
has fourteen hamlets. In the Seventh 
Five Year Plan they have all to be given 
priority for providing drinking water, which 
should be done even earl'er. I pray that 
it should be taken up earlier. In fact, we 
should be informed also. I woulJ request 
the Governme:lt of India to face-rather to 
pay a penalty to the State Governments 
for their faulty planning. 

We ask you Rs. 500 crores, you gave 
us R~. 50 crores, or even much less than 
that. Are you jokIng? You are only humi-
liating us! In Maharashtra there are dis-
tnct plans. Planning which was started 
earlier, some 25-30 years back. How is it 
that you forgot about these district plans. 
Why did you allot some funds for them? 
It should be the responsibility of the 
centre, to look to theso things. Maharash-
tra asked for more money. You gave them 
only 10 percent. I do not blame the burea-
ucracy. They are instigated by the poli-
tiCIans. In fact, it is the politicians who 
tell the bureaucracy to delay their visits. 
They are told from here, from Delhi, when 
to go. They delay sending the teams. 

I remember, I had asked Rao Birendra 
Singh some-time back to send a team, 
when we had a flood. I a~ked him. ·'\Vhen 
are you sending your team? Can I intimate 
my State Government?" Then he said, 
"No, no. I will Jet you know!" ! 

Therefore, I say - that whether it is 
Mysore or Haryana or Punj~b it has to be 
done forthwith. Is it the way that you look 
into their problems? This is what I feel. 
It is awful. 

I think it is high time that this Govern-
ment reviews its policy and realise the diffi-
culties that the:State Governments have to 
face. 

Thank you very lllu~h for 8iving me so 
mu~h time, 

[Trans/ation] 

SHRI GIRDHARI LAL VY AS (Bhil-
wara): Madam Chairman, Rajasthan is in 
the tight grip of famine this year and about 
2.5 crore people have been affected there-
by. The hon. Minister also represents 
our area and I think his area Jalora has 
been affected but no help has been provi-
ded to the people there. The help provi-
ded is too insufficient to keep body and 
soul together. Cattle from Rajasthan have 
gone out of Rajasthan in lakhs but wher-
ever they go they are pushed away, be it 
Gujarat, Madh)'a Pradesh or Haryana. No 
State pro\'iies water to the cattle of Rajas-
than. 

(Interruptions) 

I am enumerating the difficulties beine 
faced by us. OUf difficulty is that no one 
allows our cattk to come to his area. Re-
cently. 25 thousand cows had passed thro-
ugh our village and from wherever they 
passed, they found no water in the wells 
and ponds. Not to speak of fodder. they 
do not get e\en drinking water. 

Shri Buta Singh. I want to tell you 
that people of Rajasthan are on the brink 
of starvation. So far, the Government has 
been maintaIning that it will not let any-
body die of thirst or hunger but this time 
thousands of peopJe are going to die of 
hunger because so far the Government have 
pro\ ided only Rs. 48 crores. For the last 
4 years Rajasthan has been facing famine 9 

on which e\ ery year we have been spending 
between Rs. 100 crore and Rs. 200 crore. 
The hon'ble Minister is well aware of the 
financial position of Rajasthan. It is not 
in a position to spend more. Therefore, if 
you want that people of Rajasthan should 
remain alIve the Government will have to 
accede to the demand made for Rs. 580 
crore. If you do not provide this money~ 
the blot will come on you, on Shri Rajiv 
Gandhi's Government. You try to launch 
poverty-aIle" iation or other programmes. 
Therefore. my request to fOU is that you 
should take timely steps and do not Jet the 
bad name come to Shri Rajiv Gandhi. 
Shrimati Indira Gandhi did not let anyone 
die of starvatIon. Therefore, I appeal to 
you that if you do not provide help in time, 
then it is very sure that due to severe rae 
mine in Rajasthan, thousands of poopl, 
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will die and the blot will come OIl Shri 
Uuta Singh and his Government. There-
fore, arrangements should be made well in 
'time. 

Sc;condly. there is Jot of difference 
between the help given during fami-ne and 
that given to cope with the fury of floods. 
The hon. Agriculture Minister should ut;l-
derstand this that when there is famine. 
both the crops are destroyed whereas in 
tbe Dood-affected areas at least one crop 
is definitely grown and for meeting flood 
situation. you provide 75 per cent subsidy. 
But in the case of destruction of both the 
crops during drought, you do not provide 
any subsidy. The total amount is given 
as Joan. It is not justice. In drought, a 
farmer is pushed 7 years back. He spends 
all his earnings of 7 years to bring up his 
cattle and children. Such is the severity 
of" famine but you do not provide any 
subsidy for it. In the case of floeds. if 
one crop is damaged, the next crop grows 
in abundance which makes up for the 
entire loss suffered earlier. On the other 
hand" during famine he has to suffer a lot 
which should be' kept in mind. 

As against Rs. 200 crore demanded for 
drinking water, you have given Rs. 32 
crore. What can be done with this 
amount? In the whole of Rajasthan, in-
cluding your own constituency people are 
dying without water. All the hand pumps 
and tubewells have gone dry. Out of the 
27 districts, not a single district has been 
declared as famine-stricken, though in all 
the districts, handpumps and tubeweHs 
have gone dry. Unless you provide new 
machines to Rajasthan. how will the drink-
ing wa! er be provided? Therefore, you 
should provide funds as demanded and 
also the machines. At the same time. 
You should also provide fodder for the 
cattle. Transportation charges for the 
fodder will be brone by the Government 
of India in toto but if there is no fodder, 
what will you transport ? Therefore, fodder 
should be arran,ged to save the lives of 
3 crore cattle-heads so that famine-hit 
people and cattle of Rajasthan may get 
some re1i~f, Otherwise, tbey all wilt be 
doomed. To save them from ruination. 
tb.y should be providod fodder and drink-
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ing water. People shouJd be provided 
with emplo~ment or else they will die of 
hungel' and thirst. They should be JiveD. 
assistance to the tune of Rs. 580 crqre, 
even if it is in the shape of 10&D, SQ that 
the people of Rajasthan may {emain alive. 

With these words, I conclude. 

SHRI KAMMODILAL JATAV 
(Morena) : Madam, I thank you for giviQ& 
me an opportunity to speak, Members or 
this august House are quite concerned 
over the situation and both the hon. 
Ministers, Sardar Buta Singh and Shri 
f\1akwana, are here to listen to them. 

The Members from Madhya Pradesh 
have acquainted the House about the 
situation obtaining in Madhya Pradesh but 
I want to tell him about my cor~stjtuency, 

Morena Specifically. On 13.2 ]986, a big 
hailstorm lashed the area and badly dama-
ged the crops of wheat, mu~!ard, gram, 
etc. The Chief Minister of the State, Shri 
Bora. has provided sufficient relief for 
this. Shri Scindia has visited Guna. Sheo-
puri and Morena, etc,. for which he de-
serves congratulations. I would req~est 

the hon Minister to provide assjs~ance for 
initiating relief work in Morena constit-
uency. I would like to invite Hs attention 
to one more thing. There are many people 
there who have neither agricultural land 
nor any other means of Jh inp,. They are 
mere share croppers. The Land owners 
will get re~ief but the share croppers. The 
Land owners will get relief but the sh are 
croppers should also get some assistance. 
The people who have to go to work after 
covering a c1istance of some 20 to 30 kms. 
have no ll,':,lns. Till.:Y -..hould aL,Q be given 
some assistance. I urge upon the hon. 
Minister to give fuJI a"isistance to such 
people. 

With these words I conclude and thank 
you giving me time to speak. 

SHRI R. S. KHIRHAR (S:tamarhi): 
Madam Chairman, today the House is 
discussing the natural calamities. I fully 
agree with the views expressed ~Y our 
colleague, Shri Rathod, OD the subject. It 
is a fact that the ravages of natural cala-
mities increase with hailstorms and excess-
ive rain, but the main roason for ........... 
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fit Qot reaching the people is faulty pI ann-
in~ and non-implementation of the 
schemes. My state, Bihar, is a glaring 
example of this. When I talk of Bihar, I 
would like to divide it into two parts 
Southern Bihar, where Chota Nagpur, 
Palamu and Gaya are located, comes 
under rainshadow area and this part never 
receives sufficient rains. It always remains 
under the grip of drought. I want to 
mention three major schemes of that area. 
These are-Koyal Karon Seheme, Tilaiyya 
Scheme and Oranga Reservoir Project. 
All these three schemes are important 
schemes and were taken up after indepen-
dence, but they have made no headway as 
yet. The future of these schemes is dark. 
The Second part oi the State in North 
Bihar wherefrom I have come. Sitamarhi 
faHs in Bagmati area. I would also like 
to mention three schemes of this area. 
These are-Kosi, Bagmati and Gandak 
Projects. These three schemes have also 
been left to their fate for the last 15 years. 
Out of nine districts. the villages of four 
districts of Sitamarhi, Samastipur, Madhu-
bani and Darbhanga ha\e been washed 
away in Bagmati floods and there is no 
trace left of 75 of them. From the in-
formation gathered, I have come to know 
that the State Government had sought 
Rs. 10 crores for tlus scheme in 1985, but 
the Central Government gave only Rs. 85 
lakhs. I have also come to know that out 
of these Rs. 85 lakh, Rs. 32 lakhs are 
spent on establishment alone. I want to 
know how far monitoring can be done 
WIth the remaining amount and to what 
extent the scheme can be implemented? 

. Madam, since our hon. Agriculture 
Minister is present in the House, I would 
like to teB him that it is gross iDj~tice to 
the farmers. I can give proof in support 
of my contention that pnor to commen-
cement of work on Basmati Scbeme, there 
used to be intenshe cultivation of paddy 
in Sitamarhi, Motihari, Darbhanga and 
Madhubani districts and the paddy so 
produced was sufficient to feed entire 
Bihar. But, now the future of these dis-
tricts is dark and that area is turning into 
a desert. 

I \\ollld likc"that eitbe-r Government 
shouJd not take such major projects in 
band and if they are started, tbese should 
be ooaa"loted .... er a time-bound pro-
pUUM. Otherwise, th4l)' pia, havoc with 

the fate of the people. I have mentioned 
the Bagma ti Project here a Dumber of 
times and have requested that more fu,"" 
should be provided for the completion Qt 
t his project. F or this purpos.e~ f\UlQS should 
be allocated according to the tim.e-bolUld. 
programme for i·s compeletion. Oth.Gf-
wise, the project may be abandOlle4 and 
the land under it vacated. If the land is 
vacated and if the rh er is a]Jowed tQ take 
its natural course on even &round, the 
farmers can be left to their fate to fend. 
for themselves. 

With these words, I request the bon. 
Minister to pay attention to the points I 
have raised, espedally, in regard to the 
assi~tance for the Bagmati Scheme. 

SHRI HARISH RAWAT (Almora) 
Madam Chairman, Members of almost all 
the States have presented the cases of thar 
respective States before the hon. Minister 
of Agriculture. I would admire the bon. 
Minister and the officicials of his Mini .. ry 
for the :act that inspite of limited resources 
at their disposal. they ha\'e shown a 8IIDM 
of urgency and deputed study terms UJ'ge ... 
tly to provide prompt assistance thereafter. 
If at all there is any need to plead one-., 
case before anyone, 1t is perhaps bcfOl'e 
the Planning Commission and the Minist-wy 
of Finance. A total allpcati-on of Its. 
2,000 crores has been made to the Agri. 
culture Mtnistry for natural calamities 
during the Seventh Plan. Out of that 
allocation. as has been stated by the 
Minister in reply to a questioa, the 
Centre has already distributed Rs. 1042 
crores to different States. If they have 
spent so much mOB _y in the very first )iCC&F, 
then judging from past history which is 
full of natural calamities, how will be 1M 
able to meet the demands of various 
States in the coming years, because we 
cannot say that natural calamities 
will not occur in the years to come. 
Therefore, I would urge upon tlw hOD. 
Agriculture Minister that, keopioa is 
view the situation, he should plead bis 
case before the planning Commissien 
with the cooperation of all of us aM 
should seek more funds so that we migltt 
not call him miser when be- is so 
liberal. 

There are many areas in the ceUDto' 
which remain und~r tb. grip of ...... 
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drought, flood or earthquake or cycl-
one. I would request the hone Agricul-
ture Minister to identify such areas 
with the assistance of Planning Com-
wission and various other origanisations. 
It should be seen that such c1amities-
do not hit those areas again and again 
and if at all the natural calamities do 
strike, a national plan should be for-
mulated to prov'ide assistance to the 
affected people and a special fund 
should be created for implemenation 
of this plan. The fund so created 
should be utilised not only for provid-
ing assistance but it should also be 
utilised for implementation of works 
needed for controlling flood and drought. 
The funds should be provided under 
a lona-term plan for this specific pur-
pose. 

My friend, Shri Manoj Pandey, has 
said that the floods in Bihar are caused 
by rivers which oltginate in Nepal. Thus. 
all the plains area in some way or the 
other are linked with hilly areas. When 
we talk of implementation of schemes 
of flood control In hilly areas or of tak-
ing measures for land conservation or 
development of catchment areas, the 
people take it as if development work 
is being taken up in that area. The 
people think that we are talking about 
special development programmes for 
that area. I would request the hone 
Agriculture Minister that if Government 
wants to control floods in Uttar Pradesh 
and Bihar. they will ha\e to start the 
cure from the originating points of 
rivers and special funds for this pur-
pose would have to be provided by 
treating it as a national requirement, 
otherwise it is not going to be of any 
use. As regards drought in Karnataka 
we do not want to treat it on party lines. 
We understand that sympathy of one 
and aU is with the people of Karnataka 
and they should be provided maximum 
relief. But, the same type of situation 
prevails in other States as well and I 
would request that full· attention should 
be paid to them also. The hone Minis-
ter has assured in this House that 
Government are going to appoint a com-
mittee to r.view the norms for providin& 
fund. in 'be wake Qf Qatur"J c'J1amities. 

Has the report of that committee been 
submitted or not? If so, kindly let 
this House know what are the recom-
mendations of the Committee? 

I would also like to submit to the 
bon. Minister that Uttar Pradesh was 
not getting assistance proportionate to 
its size and population and also to the 
number of representatives it has in 
Parliament. It appears, we are not able 
to plead the case of Uttar Pradesh 
properly. In 1985-81j, Uttar Pradesh 
Government had sought Rs. 543 ~rores, 

but the Centre gave only Rs. 51 crores, 
Rs. 1273 erores were sought for flood 
relief but only Rs. 128 crores were 
given. I think, if we compare this with 
other States like Rajasthan, Maharashtra, 
Madhya Pradesh and Karnataka, they 
were given much more. Rs. 134 crores 
were given to Kera!a as flood relief, 
whereas a state of the size of Uttar 
Pradesh was given only Rs. 128 crores. 
I would like to add that Uttar Pradesh 
should not be given such treatment as 
may give an impression to the people 
of that State that InJ ustice i~ being 
done to them. The State Government 
of Uttar Pradesh has done a commend-
able job in the field of flood control. 
They have also done welJ in starting 
relief works in drought-affected areas. 
But I have to complaIn that the hon. 
Minister has been miserly in the mattcr 
of sanctioning relief and has not fav-
ourably considered the case which the 
State had submitted seeking grant. I do 
realise his financial constraints and my 
sympathy in that regard is with him, 
but must once again register my protest 
with him for being miserly to Uttar 
Pradesh. 

SHRI MURLIDHAR MANE (Nasik): 
Madam Chairman, the House is discussing 
drought situation in the country for the 
last 4 hours. I come from north Maha-
rashtra which is presently in the grip of 
acute scarcity. I recall that in 1972 in 
similar circumstances in Maharashtra the 
House had discussed the situation and the 
Centre had allocated some, funds. Shri 
Rathore has rightly pointed out that the 
situation which has arisen in the State, is 
not a natural calamity but is due to lack 
pf prop~r pJaQninB. I UAderstand thaH 
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Maharashtra had demanded &s. 561 Crores 
to deal with t.b~ drought conouion but the 
("',en~re has allocated Rs. 52 crores only 
ror that purpose~ which is a very meagre 
amount. Crores of Rupees are spent on 
relief and other developmental works but 
the output is always nil. In my opinion 
'1abarashtra is worst affected In this regard. 
The people are oot getting even drinking 
water. Due to scanty rainfall the water 
level in the resen· OJe and tho: dam has 
fallen and as a resu1 t the entire crop in 
that region has failed, and there is no 
water to irrigate even the Rdbi crop. 
Thus, there has been extensh e d.lmage in 
the area. The severity of drought is ex-
pected to increase in the month, (Jf April 
and May next. 

Many Members had asked for Central 
assistance to Maharashtra. The first team 
was led by the Minister of State for Agri-
culture, Shri Yogendra Makwana hi'1lself. 
The second team was led by Shri Srivas-
tava. The th'rd team which paJj a vis:t 
on 10th February, was led by Shri Sikan-
der. I would like to know whether they 
did not see that there was acute scarcity of 
water or senous unemployment problem 
in the area. I want to know from Shri 
Buta Singh j i why there is delay in imple-
men!inl the reports of these teams? I 
believe that the teams which went to 
Maharashtra must have submitted factual 
reports. Funds should be allocated to the 
affected areas according to the recommen-
dations of these teams. Government 
sflould take up a one-point programme 
to provide drinking water facility wherever 
it is possible by raising embankments or 
other meaDS. Water should also be pro-
vi"ded for irrigation. The Maharasbtra 
Government had demanded R~. 124 crores 
from the Centre to provide employment 
to the peop!e of droutbt-atfected areas 
but tbe Centre has allocated a meagre 
sum of Rs. 21 crores. The s~me is true 
of water supply for \\hich the State 
Government had demandeJ Rs. 42,7~~ 
but only Rs. 9 crores were. sanctioned-. 
This amotmt is inadequate and tbeA\tfore, 
it should be increased. The IR-DP and 
NREP schemes can be of gNat help if 
they are re-surveyed r.r drought4ected 
areM. * TbeN are people wllo. own 40 
acres orland, yet they .... unemployed 
~_.usc of dtouaht~ U tky ao to fin4 

work under the Employment Guarantee 
Scheme of Mabarashtra_ Gover.nment. 
there also they do Dot get work due to 
large scale corruption.. Schemes wbcr~y, 
productive work could be done should be. 
launched, for instance, small irriaation 
projects. The productive werk should. 
ensure proper utilisation of men aod re-
sources. Maharashtra is facing serious 
drink.ing water problem and acute shortage 
of fodiler. Special attention should be 
paid in this di .. .e~tion and more and morc 
funds should be allocated therefer~ lest 
my children say that despite the exhorta-
tion of their father 3S !\'1~P. nothing was 
done. Such perspecth e planning should 
be undertaken so that the coming aenera .. 
tions feel that something positive was done 
by us. With these words" I conclude and 
thank you for gi ving me an opportunity 
t~ speak. 

DR. G .S. RAJHANS (Jhanjharpur): 
M3dam~ I wish five or six research instI-
tutes would have been set up to identify 
the causes of natural calamities that have 
been befalling our country repeatedly since 
independence. I am of firm. conviction 
that tbeie are not natural calamities but 
man-made calamities in which the vested 
interest is at work. It should be exami-
ned thoroughly whether with the amount 
spent by different States on relief works 
since Independence natural calamities 
could not have been contained? I shall 
be bri~f. Drought and floods are regqlar 
features in Bihar. The area north or the 
Ganga is affected ~y unpre£edented floods 
While south of it is always in the seq, or 
serious drought. Promises are ~a~ to 
improve the situation but they are nev~r 

kept. During the Jast .session also I made 
repeated pleas to do something fpf nortb 
Bihar which was facin, u·npr.e.cendent~ 
floods. But Shri But Singbji informed me 
that as the Bi1?ar Chief Ministe~ ha~ Dot 
written to him anything about it he'could 
do n\.)thing in regard to providing 8smtan-
ceo When I carne to know that inspife 'Or 
th~ repeated requests and discussions for 
two consecutive days, we were being' de-
prived of Central ~s'stanc. only beca use 
thFre was no such request from the State. 
I was virtually in (ears. Incidentally. the 
Bibu -CbiefMinister was in the Capital' 
tb~se days. I told him that be bad left:$~ 
io" tbe~ lurch ~nd that whenever I visit DJ7' 
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constitutency the people say that I do not 
take up the matter to the Centre. Now 
when I raised the matter in the House I 
was told that the Chief Minister had not 
even sent any request to the Union Minis-
ter. However the Chief Minister said that 
it is a little known fact that funds which 
are received by the State are not given by 
way of grant but given as a Central ]oan 
and the Union Government keeps on pes~ 
tering the State Government till it reco-
vers the entire amount. Our Stato is poor, 
so where shall we bring such a heavy 
amount from? The Centre is also aware 
that North Bihar particularly Mithila re-
gion is affected frequent floods. It should 
find some permanent solution to tbis pro-
blem. If there is any misunderstanding bet-
ween the Bihar Chief Minister and the 
Central authorities it should be amicably 
resolved in the larger interest of the peo-
ple of the State. 

During the last session also, I had 
drawn the attention of the Government to 
the fact that floods strike north Bihar, 
particularly Mithila region every year ... 

s. BUTA SINGH: The hon. Member 
bas said that fund given as advance arc 
recovered in fuH. At the moment we are 
discussing situation arising out of floods. I 
agree that only 75 per cent of the relief 
amount giuen for floods is treated as 
grant. Th. difficulty is not that which the 
hone Member has pointed out. The 
main reason was that the Centre was not 
receiving bDls from the State for the ex-
penditure incurred by it. There is no 
prpvision for the release of funds before 
the receipt of bills. 

DR.. G. S. RAJHANS: Madam, I 
fully qreo with the hOD. Minister that 
some pennaneat solution to this problem 
sbould be found and Bihar should gct the 
cntire reliet amount by way of grant iD-
stead of as loan. Rivors like Burhi Gan-
dak, Bagmati, Kosi and lCamala origimate 
from Nepal. If a reservoir is constructed 
in Nepal itsclr-I had made a .request to 
thia effect puriDl the last session also and 
Shd Shankaranand bad Allured me ill 
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calamltle8 
~ritin g that the matter had been already, 
taken up with the Nepalese Government 
and that some progress bad been made in 
this regard and I have also come across 
in the Nepalese newspapers as wen that 
such a proposal is under the active consi-
deration of the Government-it would not 
only check the recurring floods in our 
area but also help in generating sufficient 
electricity for distributing among Western 
Uttar Pradesh, West Bengal and so many 
other areas. It would also bring pro-
sperity to these areas and to Nepal. 
Though our hon. Minister is rtaking it 

. I • very senous y but I would like him to 
direct the State Government also to find 
a permanent solution to this problem. 

In the end, I would make one point 
more. Most of the 'bunds' constructed 
on different rivers in the State are of 
cement concrete but the Kosi embankment 
is 'kuchcha' and some times rats and 
jackals cause breach in it resulting in un-
precendented floods in tbe area. I, tbere-
fore, invite the hon. Minister to accom-
pany me to this area during floods end see 
for himself bow the entire area looks like 
an ocean and people ba\e to put up in 
water for 8 to 9 months in a year. They 
lead a subhuman life. I, therefore, urge 
upon him to view the problems oi the 
area compassionately and sympathetically. 
We are facing many agonies, difficulties 
and difficulties. Silting is one of the serious 
problems there. Relief measures are not 
going to solve the problem unless some-
thing is done to control silting, North 
Bihar, particularly Mithila will cootinue to 
be exposed to floods and poverty will go 
on increasina. I, therefore, once again 
request you to find some permanent solu-
tion to the problem. 
I Engli.hj 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTAR.Y 
AFFAIRS (SHRI GHULAM NABI 
AZAD) : Since the hOD. Minister will 
Deed at least onc hour to repJy, I suaest ' 
that he may be called on M ooday. 

. MR.. CHAIRMAN: Yes, the House 
stands adjourned to meet asain at I;levOJl J 

of the CJqck on Friday, March 7, 1986. 
22.%1 ...... 

Tits £Ok So6ha t"~" Ddjollrned 11II 
BI6l't''' oJ'the Clock 011 Frida~, MtVch 7 
J9B1/Phalgu"a16, 1907 (Stika). • 
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